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INTRODUCTION 

l,the .chairman, Estimates Committee, having been authorised 
a,y ~e Committee to submit the Report on their behalf, present thil 
Seventy-Ninth Report on the Ministry of Education and Social Wel-
fare (Department of Education)-Youth Welfare, Youth Education, 
.National Integration etc. 

2. The Committee took evidence of the representatives of the 
Jlinistriesof Education and Social Welfare (Department of Edu-
cation), Home Affairs, Finance (Department of Expenditure), Plan-
IDing Commission, University Grants Commission, Department of 
Rural Development, National Council of Education, Research and 
'Training and Department of Personnel on the 27th to 30th January, 
1975. The Committee wish to express their thanks to the officers 
.of these Ministries for placing before them the material and infac-
mation which they desired in connection with the examination of 
ilbe subject and for giving evidence before the CommIttee . 

. 3. The Committee also wish to express their thanks to Shri Satpal 
Kapoor, M.P., Dr. G. Rangaswami, Vice-Chancellor, Tamil Nadu 
Agricultural University, Coimbatore and Professor Mohammad 
Hassan, Head of Urdu Department, Jammu & Kashmir University, 
'Srinagar (Kashmir), for furnishing memoranda to the Committee 
and also fOil' giving evidence and making valuable suggestions. 

4. The Committee also wish to express their thanks to all the 
Associations, Bodies and individuals who furnished rrE!moranda on 
the subject: to the Committee. 

5. The Report was considered and adopted by the Committee on 
the 25th April, 1975. 

6. A summary of recommendations/observations contained in the 
·Report is appended to the Report (Appendix VI). 

7. A Statement showing analysis of recommendations/observa-
110J1l; contained in the Report is also appended to the Report 
'(Appendix VII). 

NEW DELHI; 
April' 29, 1975. 
Vaisakha 9, 189f(si,-

R. K. SINHA, 
Chairman, 

Estimates Committee. 



CHAPTER I 

INTRODUCTORY 

A. Youth and its importance 

1.1. In recent yeal's, for a variety of reasons, attention both at 
national and international levels has increasingly been focussed on 
the youth of the world. Youth has a significant roleta play in 
imparting vitality and momentum to the life of a community. It 
will apply as much ta a small village as it will to the wider com-
munity-the nation. 

I:,? In a report of the United Nations the term "youth" has been 
used to incticate young people between the age of twelve and twenty. 
five :years of age. But mOre commonly the term 'youth' is identified 
with the age group of 15-25 years. This period spans late child-
hood, adolescence and young adulthood and will include young 
people who are still at school as well as those who are married and 
have children. The concept of youth is interpreted from a cultural 
point of view and varies throughout the world. 

1.3. The total population of youth in India in the age group of 
15-25 years is approximately 90 millions according to the 1971 cen-
sus, out of which 52 millions are illiterate. 

1.4. The young people in India are striving for greater economic 
opportunity and a fulfilment in terms of education, wealth, influence 
and achievement. The problem before the country is a composite 
of inadequate investment, of the expansion of educational output 
faste:r; than the job-producing capacity of the economy, and of the 
rates of population growth which largely nullify productivity 
increases. 

1.5. Development problems are aggravated by the need to feed, 
educate and train the growing multitude of youth and to raise 
family incomes to maintain them during their early years. The 
opportunities for youth are not less impressive. A great many 
young people are open to new ideas and prepared to make scarifices 
and take risks. The growing youth population which sometimes ap-
pears as a problem actually represents development potential. 

B. The responsibiUty and role of youth in DatioDal development 

1.6. Youth bas a vital role to play in national developPlenl The 
youth population fa not only more numerous. it is more vieotolll 
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and active, more open a~d responsive to new ideas and to change, 
and has a much longer tune span to live than the adult population. 
Not only has youth an important contribution to make to national 
development but youth, also, has a need to be intimately involved 
in community problems and community projects because of the 
s~ulation this provides for personal growth and satisfaction, 
and the development of social responsibility. 

1.7. Explaining the importance of participation of youth in the 
development of country, the United Nations Report "Long-Term 
Policies and Programmes for Youth in National Development 
(1971)" has satated as follows: 

"The development objectives of most developing countries are 
better living conditions for a population mainly youthful 
so that the linking of youth to development is inevitable. 
No development can take place if tpe young people in the 
population are not involved. No development plans can 
,be implemented without large number of young people 
working for them. No major benefits can accrue to the 
populatiOltl at large without accruing mainly to the young. 
This is not always sufficiently appreciated and there is 
still in some areas a tendency to treat youth as a minority 
group. It may not be possible to increase resources, but a 
dynamiC element is introduced when the development 
issue is presented as a great ~truggle by youth for youth." 

This significantly applies to I.ndian conditions. Today an over-
whelming majority of the Indian people are in the category of 
youth. It is assessed that 66 per cent of the population is below 
the age of '30 and 59 per cent below 25. Therefore a progressive 
society which alienates its youth and does not involve it in the 
decision making proces!?es, would be doing so at its own risk. 

1.8. It is, therefore, clear that young people are to be the focus 
and mainstay of development. The demographic shifts, the increas-
ed education of the young and the need for more effedive involve-
ment of those who can more readily meet the demand for rapidly 
chan~ng conditions, as well as the public urging of young people 
themselves will all serve to emphasize the growing importance of , , .. 
youth in the development process. The health, education, trammg 
and general preparation of the youth of a nation is the investment 
J?ecessary to ensure a, country's flow of human resources in order 
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to build up both production and the benefits of production now and 
in future decades. The Secretary-General of the United Nations 
has stated in a recent report: 

"The quality and scope of development hinge on the capacity 
of a society 1'0 produce a sufficient number of educated 
and trained citizens to achieve the social and economic 
objectives and targets of the development process." 

Youth Organisations 

1.9. During the last century yO!Uth organisations have become a 
growing world force achieving the social, cultural and economic 
adjustments required by a rapidly changing society. World wide, 
therr functioning has proved dynamic and constructive. The organi-
Bation of rural youth in particular had begun on a large scale in 
many countries-a considerable step forward in the history of world 
agriculture. 

1.10. The youth organisations are in1'ended to be run by youth 
with the help and collaboration of adult advisers. The main objec-
tives include: 

(a) providing creative educational experience for young peo-
ple (together with the experience provided by other 
institutions and movements) which ,will help youth be-
come responsible, self reliant members of society. 

(b) encouraging and providing opportunity for young people 
to take responsibility for their own organisation's affairs. 

(c) awakening in young people a sense of their own potentia-
lities and to give them a sense of solidarity with the whole 
community, both local and national. 

(d) developing youth leadership. 

(e) development of recreational activities. 
(f) training of every future £arm~r through basic education 

and vocational training in agnculture. 
(g) Giving guidance in adjusting attitudes according to social 

changes. . 
d th .. oot" needs 

outh clubs are organised roun e grass r . 
1.11. The y . f th centrate on particular subJects 

.of the commumty. Some 0 em con 
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suc~, as improvement of agricultural production methods. Separate-
proJects may b.e taken up by the individual members and joint pro-
jects may be undertaken by the whole club. The important thing 
is that each member should have same projects of work to perform. 

1.12. The Membership is voluntary and club members do not 
participate in political activities though they may be encouraged to 
study politics. 

1.13. Some of the important examples of youth organisations, 
which are illustrative but not exhaustive are given below:-

(i) Yago~lavia 

The youth have done excellent work in uniting nnd mobilising 
for dynamic programmes of national reconstruction. Specific and 
often gigantic projests of construction like the laying of hundreds of 
miles of rail and road etc. were chosen. Work drives were no,t only 
battle-fields against nature but also places where new men were 
being built. Intensive educational work was also organised at work 
projects. Many young builders finished different technical cout'ses 
organised during the construction work. 

(ii) West Germany 

Large groups of young people have made notable contributions 
to Germany's post war recovery. In addition, many young peopM 
are associated together in social clubs. hobby groups, photo&raphic 
circl~, film clubs, literature groups, music clubs and the like. 

The leading youth organisation is the General Federal Youth 
Ring which includes a large number of youth associations. The 
Ring has about six million members in voluntary co-operative 
groups. Its purpose is to make the life of young people healthy in 
social, moral and cultural respects, to strengthen democracy and to 
further international understanding. 

There is a Federal Youth Plan to provide continuous incentives 
for constructive youth activity. There is also a Rural Youth Plan 
to eive vocat;onal aid to Rural Youth. 

There is a Union of German Rural Youth consisting of 14 regional 
associations and comprising both boys and girls between 15 and 28 
years of age. Rural youths are organised in groups which are 
jointed into District Associations at the district level and Regional 
A~sociations in the separate Statel. 
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(iii) U.S.A. 

4--club work is a specialised educational enterprise for rural 
youth. I,ts objectives are to help rural boys and girls to develop 
desirable ideas and standards for farming, home making, community 
life, citizenship and a sense of responsibility for their attainment. 

The second largest Rural Youth Organisation in U.S.A. is the 
Future Farmers of Americ'l.. It is made up of high school students 
enrolled in the vocational agricultural classes of rural high schools. 

C. Formulation of National Youth Policy 

1.14. The keynotes of any modern youth policy should be "parti-
cipation" and "greater responsibility". These two concepts are 
merged to some extent in that there .~an be no responsibilities 
without participation and participation implies an assumption of 
duties as well as an assertion of rights. They both flow on the one 
hand from the vigorous determination of young people to govern 
their own affairs and on the other from society's increasing readi-
ness to involve youth in public life. 

1.15. The "Regional Seminar on the Role of Youth in National 
Development" organised by the United Nations ECAFE, held in 
uno, reviewed the YOjuth situation in member countries of the 
ECAFE region and ,agreed that the neerl. for a national youth policy 
was imperative and that it shOUld be formulated at the highest 
political/governmental level to meet the aspirations of youth. 
Only thus could governments channel the potentialities of youth 
towards national development. The need for such national youth 
policy is evident from the following reasons: 

(i) In all countries in the region, excepting Australia, Japan 
and New Zealand, 55 to 65 per cent of the total popula-
tion is below 25 years of age. 

(ii) Youth is more amenable to change and furthermore, is 
an important agent for social change. Since youth con·5-
titutes a vital human re>source, youth policies, if well 
construed, planned and implemented, would contribute 
towards a better society. 

(iii) The perIod of dependency of an individual has been pre-
longed consequent upon the requirement of longer period. 
of formal education and of the need for adequately 
training youth in preparation of adult life. This has 
been necessitated by rapid technological changes in the 
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industrial, commerc~al, social, economic and political 
fields. 

(iv) Current governmental approach or policies are based on 
the past experience of society and have become static; 
changes have since taken place so rapidly that dynamic 
and forward looking national youth policies have become 
imperative. 

(v) Since the participation of youth is so essential in the UN 
Second Development Decacie, governments must take an 
active interest in youth and national youth policies should 
form an integral part of national development plans. 

1.16. The Seminar suggested to member governments, the fol-
lowing guiding prinCiples and objectives in the formuLation of a 
youth policy; 

(a) It should emphasize social justice and equity and encou-
rage the cultivation of new values and ideas connucive 
to the development Of a modern and progressive society 
without undue disruption to the existing socio-economic 
structure. 

(b) It should aim at the overall development of youth and 
train and prepare it to playa constructive role in society. 
The corner-stone of such policies should be self-help and 
co-opeartion, and development of personality and civic 
responsibility. 

(c) It should be comprehensive ar:d should meet the needs 
of all categories of youth and not just the privileged 
groups. 

(d) It should be preventive, promotional or developmental 
rather than merely remedial and implemented within the 
framework of overall national priorities. 

(e) It should enable national planners to determine priori,· 
ties relating to the needs and problems of youth within 
the context Oif the socia-economic situation of the country 
and should be formulaten in full consultation with youth 
and implemented with and by youth. 

(f) It should be geared continuously to the changing needs 
of youth and should be periodically revieweci.. 

(g) There should be suitable organizations and competent 
personnel to implement the policy. 
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(h) Inter-governmental and international agencie3 may be-
consulted in framing the national policy on youth and' 
necessary expertise may be sought. 

1.17. The Task Force of the Planning Commission on Youth, 
P~lysical Education, Games and Sports has emphasised that whi1e 
formulating plans for the next five \ years, an important consinera-
tion to be: kept in view, would be the role of youth in the total' 
national effort. According to the 1971 census, young people in the 
age group of 15-25 constituted about 20 per cent of the total 
population. Today, when the country was about to launch a mas-
sive programme of development, seeking a social and cultural 
transformation of immense magnitude it would be a mistake not 
to take into account the role which this large segment of the popu-
lation could play in the task of nation building. It was, therefore, 
necessary to have comprehensive policy for youth. Such a policy 
cou.ld be envisaged as having the following dimensions: 

(1) Youth as a dominant factor for social changes; 

(2) Preparation of youth for living; 

(3) Contribution of youth to society and the sharing of so-
cial wealth; and -- _. 

(4) Participation cif youth in decision-making. 

1.18. A total policy for youth involves the development of ser-
vices in health, education, welfare, training and emplQyment for 
all youth and their active participation in national life. The Gov-· 
ernment with resources too limited to allow them to begin their 
work on a comprehensive scale, should have clearly before them 
both long-term ann short-term objectives and priorities. 

1.19. It is also necessary that the planners should have an ex-
plicit intention of implementing national youth policy both for 
short-term and long-term needs because experience in developing 
countries has shown that lofty social ideals and objectives in the 
preamble to a plan are prone to receive general public acknowledge-
ment but are likely to be deferred indefinitely in favour of what 
economic planners regard as the more practical attainment of those' 
economic objectives which are supposed to produce incomes of 
quicke-c returns on investments. But it should never be forgotten' 
that rational development does not depend on economic factors 
alone and youth, which has a distinct potential for development, 
should not be used or regarded as purely an economic factor. Young 
peopl,! are a feature of the economy which is distinctly social but 
with a developmental significance for the economic sectors. 
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1.20. Similarly. it is essential that a youth policy 'Should be 
comprehensive and not invoked by sudden crisis. It . should be 
forward looking and not simply a device to obtain short-term 
im~'rovements although it may include programmes to deal with 
emergencies . 

1.~1. In India, the measures regarding development of youth 
have mainly cent roo on providing education to the youth which by 
itself can play an important role in developing the material and 
human resources of country, if recQtlstructed in tune with the needs 
of a developing society. In 1968, a resolution embodying the Nation-
al Policy On Education was adopted by Parliament to reconstruct 
the education in the country, on the broad lines recommended by 
the Education Commission (1964-66) with a vitw to achieve econo-
mic and cultural development of the country, national integration 
and realisation of the Ideal of a socialist pattern of society. The Re-
solution inter aLia stressed the necessity to bring the school and 
community closer through suitable programmes of mutual service 
and support with emphasis on self-help, character formation and 
sense of social commitment. 

A vast majoriw of youth in the country comprises non-
studenl youth including 52 million illiterate youths. But the Gov-
ernment have not so far formulated' any national youth 
policy nor brought before the Parliament any resolution 
embodying such a policy for channelising the potent~alities of youth 
particularly the non-student youth towards nliltional development. 
However, a national programme for ll.on-student youth to be im-
plemented by the State Governments and voluntary organisations 
han heen formulated by the Government o,f India in June, 1970, 
which has been dealt with separately in this Chapter. 

1.23. It is well known that the youth of a country have a signi-
ficant role to play in imRQrting vitality and momentum to the life 
of the community. The future of the country depends on the quality 
and versatility of its youth in building a new society. Their ideal-
ism, energy, knowledge and willingness to make personal sacrifices 
are all essential ingredients for a better world. You.th form a signi-
ficant proportion of the country's population. The Committee con-
sider that this immense human resource, which the youth represent, 
should be hamessed to the utmost in the developmental efforts of 
the country. 

1.24. The Committee note that education has 80 far been the 
main instrument for development of youth in the country. It is, 
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however, a matter of concern that whereas the Directive Principles 
of State Policy embodied in the Constitution aim, at securing to the 
people of India, the right to education and the right to an adequate 
means of livelihood, the benefits of education are yet to reach a 
large number of youths. Moreover, there is the problem of unem-
ployment and under-employment of a 'large number of youths, 
both educated and uneducated. Further, there is a lively discus-
sion !hroutghout the world regarding the relevance of the existing 
learmng processes to the needs of a rapidly changing society. The 
Committee have, in a subsequent Chapter, dealt with the new edu-
cational strategy evolved by the Government in this regard. 

1.25. 86 per cent of the population of the country is below the 
age of 30 and 59 per cent below the age of 25 years. Thus, youths 
const.itute a significant proportion of the population of the country. 
The Committee would, however, like to draw attention to the ap-
parent lack of rapport between the society and the youth of the 
countl'y and to the problem of increasing unrest among a large num-
ber of youths, particularly, the educ9ted youth due to frustration etc., 
resuitin" sometime in violent eruptions. It is to he recognised that. the 
present unrest among the youth is inherent in the fast growth 
of industrial economy the drift of young people from rural 
areas to the towns in search of jobs and the consequent con-
gestion in the cities, loading to slums, insanitary conditions, social 
tensions, decline in moral nnd social values and generation gap etc. 
Moreover, when the youth who is generally fired with idealism and 
sense of purpose. sees social evils like blackmnrketinJt, adultera-
tion, corruption, etc., flourishing around him, he feels frustrated, 
losing f,,,ith in the sense of values of the older generation. A dic-
:lOtomy has developed between the youth and the society. 

1.26. The Committee consider that the activities of the youth 
of today which represent a fennent, are nof.hin~ new. These are 
in fact the manifestation of the same youthful idealism and protest 
which has been present in every generation. These protests are 
however much deeper and widespread due to spread of education, ra-
pid technological advances in the industrial, commercial, social, ero-
nomic ~nd political field, th~ influence of mass media like radio and 
newspl!.pers etc, as well as the great expectations aro~sed in t~e 

youth obf the country after Independence. The Committee consI-
der that there is an urgent need to win over the youth and harness 
their tremendous vitality and great potential for social g~od and 
espou~ing the basic human values, by proper understanding and 

positi'\>c respollse to their urges and beliefs. The nature of ~es­
ponse to the social protests and grievances of the youth is of ':Ital 
impol'taJH:e If they are to be dissuaded from unruly demonstrahoWl 
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and ~iolent acts and if their energies are to be channelised for cons-
tructIVe work. For this purpose, it is V6l'y necessary to open chan-
nels of communications with them. Ways and means should be 
found to .trust the youth, to listen to them, to understand them and 
to make It known to them that we care deeply for them. Effective 
m~sures sho~d. be taken to resolve the problems and grievances 
whIch ~e agItatIng the youth of the country like unemploYment, 
corruptIon, wide economic disparities, education reforms etc. 

1.27. The Committee consider that after Independence the em-
phasis has been mostly on the economic development of the country 
and that no specific attention was paid to organise the youth and 
formulate programmes for their development and involvement in 
the nation buildin& activities. The immense potential of the youth 
which has idealism, creativity and energy could not be ch .. nelised 
into constructive activities for lack of resources for which the help 
of Government and society was needed but was unfortunately not 
forthcomin&. 

1.28. The Committee stress that well directed and meaningful 
programmes should be initiated to tap this vital buman resource by 
giving opportunities t.o youth for self-expression and advancement. 
The youth should be encouraged to involve themselves in construc-
tive and nation building activities so that they aCe drawn into the 
main stream of national life. The importance of national heritage 
and value of national property should be inculcated in them. The 
Committee have no doubt that if the youth are properly motivated 
and approached, they can be usefully involved in the eradication 
of social evils like dowry, QRsteism, communalism, regionalism, etc. 

1.29. The Committee understand that youth organisations/clubs 
in many countries have become a growing force for the achieve-
ment of social, cultural and economic adjustments, required by a 
rapidly changing society, and that their functioning has proved 
dynamic and constructive. Such organisations provide creative edu-
cational experience by helping the youth to be responsible, self re-
'liant members of society. They encourage and provide opportunitly 
for young people to take responsibility for their own. organisation's. 
affairs, and awaken in younger people a sense of their own poten· 
tialities and give them a sense of solidarity wi.th ~he whole co~­

munity both local and national. Such organtsatIons arc budt 
around the 'grass root' needs of the community and members are 
encouraged to concentrate on particular subjects such as impro~e ... 
ment of agricultural production methods, improvement of samta-
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ti?n, hl.lildi.ng of r?ads, remo\'al of illiteracy, fightin~ of social evils, 
dlssemmahon of mformation reg .. rding health and hygieJ1l' etc. 
They. also help t? provide a fonlm for motivatinl{ youth to acquire 
l~arnmg and Skills, recreation programmes, leadership, the art of 
Inculcating self-respect and mutual respect etc. The Committee 
cOnsider that there is a great scope for promotinJ: a powerful youth 
movement in India also, which would help the youth to enter into 
a socially more useful adult life and be integ;uted with society 
without any sensp of alienation. The Committee havf>- discussed this 
aspect in detail in the Chapter on Non-Student Youth. 

1.38. Th. Committee would further like to invite attention to 
the Resolution on National Policy on Education whit'h was adopt-
ed by Parliament in 1968 for a radical reconstruction of education 
for the economic and cultural development of the country for 
national integration and realisation of the ideal of a socialist pat-
tern of society. The Resolution, inter alia has stressed the necessity 
for Hnkin&" the school and community closer through suitable pro-
pamme of mutual service and support with eml)hasis on self-help, 
character formation and sense of social commitment. The Commit-
tee note that vast majority of youth in the country are non-student 
youth and it is vitally important to activise the immense body of 
non-studt'nt youth in such a way as to give them identity, self-esteem 
and a stake in living productive lives. In this ('onnection the Com-
mittee would like to refer to the recommendations made . at the 
Regional Seminar On the Role of Youth in National Development, 
organised by the United Nations, (ECAFE) hdd in 1970 in 
whi(~h it was suggested to all Member Governments that a 
national youth policy should he formulated to nle'ct the 
aspirations of the youth in the cou~ltry. The Committel' 
regret: to note that a national youth policy has not so (ar heen 
formulated hv t1w Government. The Committee recomm("ld that 
having regard to the (~rucial importance of the youth as a vital 
human resources for the development of the country, it is impera-
tive that a national youth policy is formulated by Government at 
the earlie-st to channelis(' the potentialities of youth for national 
.. evelopment and social change. The national youth policy should 
form an inteltrated part of national rtevellJument J)lans as youth has 
a di.<;tinct potential not only for :' rans ~'!)r mation of society but for 
overall economic development of the nation as a whole. The Com-
mittee would like that in the formulation of national youth 
policy. there should be fub and active consultation with the 
hpresentatives of youth in the COUfttry who should also be associ. 
ted in implementing such policies as far as possible. 
668 LS-2 



D. National Youth BoanI 

(1) Organi.Cltion and fu.nctions 

l.a!. The Ministry of Education and Social Welfare (Department 
of Education) has stated that in the late sixties the Ministry of Edu-
cation considered the fact that while a large amount of public funds 
was being spent on the education of a small fraction of the youth of 
India, no special and coordinated efforts were being made for the 
non-student youth of the country. Therefore, after consulting the 
State Governments and a large number of voluntary organisations 
working for and with youth, in a conference held in Apr.il, 1969, it 
was decided to fqrmulate a national programnlle for non-student 
you.th, to be implemented by the State Governments and voluntary 
organisations under the guidance and with finanCial aF.sistance from 
the Centre. Accordingly such a programm~ was got approved in 
principle by the Union Cabinet in June, 1970 and the manner of its 
implementation was discussed by a National Youth Board constitu-
ted in July. 1970 on which were represented various Departments 
of the Government of India, the State Governments and national 
youth organisations/youth service agencies, voluntary organisations 
concerned with youth. A copy of the notification constituting the 
National Youth Board and a copy of the statement shOWing the major 
recommendations made by the Board at their meeting held in Dec-
ember, 1970 and action taken thereon are at Appendices I and 11 
respectively. 

1.32. The aim of the National Youth Board was to aIred cUJrdi--
nation between various agencies in promoting a national youth. 
programme geared to the needs of economic grOj\vth and social deve .. 
lopment. A", a result of the recommendations made in the first meet-
ing of the Board held in December, 1970, the State Governments of 
Assam, Orissa, GUjarat, Kerala, Maharashtra, Karnataka and 
Punjab have set up State Advisory Boards on Youth tQ give a fill up 
to the youth programmes in their respective States. 

Functions of the Board 

1.33. The functions of the National Youth Board shall be: 

(a) Providing necessary cOOil"dination between the various 
Governmental and non-Government::ll agencies engaged 
in the promotion of youth Welfare and Youth ServiCE" 
Programmes. 

(b) Accreditation of Organisations "engaged in Youth Wel-
fare/Youth Service Progra,nuruw. 
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(c) Formulating and sponsoring Youth Programmes for im-

plementation by the Central and ~tate Governments as 
well as other Agencies/Organisations and rendering advice 

. and technical assistance in the implementation of Youth 
programmes. 

(d) Recommending various Youth Programmes for financial 
hssistance by the Government of India on terms and con-
ditions as may be laid down by the Government of India 
D'om time to time. 

(e) Evaluating Youth Programmes and indicating, from time 
to time, areas and topics on which research in Youth Pro-
grammes should be undertaken. 

(1) Organising, through appropriate institutions, the trainlng 
of youth leaders and other key personnel. 

(g) Assuming clearing house functions like preparation of 
reports, pamphlets, monographs, literature and youth 
activities, organising seminars, symposia, work-shops, etc. 
relating to Youth Programme; and 

(h) Undertaking any other activities relating to Youth Wel-
fare/Youth Services upon request by the Government of 
India or other national and international organisations. 

1.34. In regard to the functioning of the National Youth Board, 
• voluntary Yooth Organisation has stated in a memorandum to the 
Committee: -

"The Board is not an effective machinery, it met only once 
and none of the functions envisaged were ever entrusted 
to it. Indeed, the Board was never consulted even on 
such a major youth service pro.gramme as the establish-
ment of the Nehru Yuvak Kendras. 

As the Natiotnal Youth Board can very well be the coordinat-
ing machinery, steps must be taken to make them effec-
tive and useful." 

1.35. It is noticed that the major recommendations taken by the 
National Youth Board at its first meeting held in December, 1970, 
relate to appointment of State Advisory Youth Boards, District Youth 
Boards and Block YQUth Boards,...est.ablishment of Youth Centres, 
Work Centr~ and Reception Centres, development of play-fields, 
promotion of youth Leadership Training Programmes and adventure 
facilities, provision of reaidenUal facilities in major cities, etc. These 
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schemes have been dealt with in detail in Chapters VIII and IX 
of this Repwt. 

1.36. Asked what effective action was taken by the Board to im-
plement its recommendations, the Department has stated as fol-
lows:-

"Some of the major recommendations, like seUing up of the 
Youth Centres (Nehru Yuvak Kendras) and the training 
of youth leaders, have already been put into! operation. 
Non-student Youth Programmes have been taken up in a 
phased manner according to the availability of resources." 

1.37. Although. the Department was asked whether the Board 
took any follow-up action on its reco,mmendations, no information 
in this regard has been furnished. It has however been stated 
that:-

"With the proposal to set up Nehru Yuvak Kendras in each 
District and integrating some of the other scheme with 
their activities, and since an all comprehensive programme 
for the non-student was formulated keeping in view the 
recommendations of the National Youth Board, the Nehru 
Yuvak Kendra Organisation has virtually, taken olver the 
same coordination and follow-up functions." 

1.38. The Notification constituting the National Youth Board 
prescribes that the Board should meet as often as necessary but not 
less t.han once a year. 

1.39. During evidence, when asked about the periodicity of meet-
ings of the National YQuth Board, the Committee was given to 
under.;tand by the representative of the Department of Education 
that the first and the only meeting of the Board after its constitu-
tion was held in December, 1970. It had a larglsh membership of 
62 out of which about 47 members were officials. Elaborating fur-
ther, the witness stated that: 

"The Youth ~ard gives the guidelines and outlines on the 
basis of which the various (youth Welfare) programmes 
are now functioning in the National Service Scheme and 
the Nehru Yuvak Kendras. Each has its own coordina-
ting machinery. Therefore, such a largiSh central body 
is -now no more necessary .t' 
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1.40. The Committee arc surprised to note that the National 
Youth Board has not met after its first meeting held in December, 
1970, though according to its constitution, the Board has to meet at 
least once a year. The Committee are unable to comprehend how 
the Board will be able to perform its functions effectively unless it 
meets regularly as laid down in its constitution. Since the Board 
is an important body for inter-alia formulating and sponsoring Youth 
programmes and to watch the implementation thereof, accreditation 
of youth organisations and effecting co-ordination between the 
various governmental and non-governmental agencies engaged in 
the promotion of national youth welfare and Youth Service Pro-
grammes, the Committee consider that the Board should function as 
an active body for planning and directing the youth programmes in 
the country. 

1.41. The Committee recommend that the meeting of the Board 
should be held as often as necessary but not less than onCe a year as 
provided in the Notification constituting the Board so that it can 
keep a watch on the developments relating to the various youth wel-
fare programmes in the country and provide the necessary advice 
and guidance. 

1.42. The Committee would also like the Government to COI)-

sider the desirability of suitably reducing the membership of the 
Board so as to make it a compact body representing all the important 
o.fficial and non-offici'al organisations connected with youth welfare 
programmes and to enable it to meet more frequently. 

1.43. The Committee would also like Government to convene 
seminars to which youth leaders and academicians may be invited 
in order to have meaningful discussion on problems of student and 
non-student youth on the basis of which the schemes for youth 
welfare and development may be reviewed and new Unes of 
approach initiated for effective implementation from time to time. 

1.44. The Committee are constrained to observe that no follow 
up action has been taken in respect of the recommendations made 
by the Board at its meeting held in December, 1978. It appear that 
there u; no machinery to take the follow-up action for implementa-
tion of recommendations made by the Board. The Committee, there-
fere, strongly urge that the BO:1rd should be activated and made a 
Uiore effective bedy to formulate, implemeat aad monitor diftereat 
youth precramBies. There should als8 he all •• ective machinery 
to follow-up the recommeadatiuDs made by tbe Boa, ... an. ensur. 
their iJUJileDleJltatioll quickly. 
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(it) Stan,1i.ng Committee of the Board 

1.45. The notification constitutil}g the National Youth Board states 
inter alia that the National Youth Board will function through a 
Standing Committee chosen from among members of the National 
Youth Board. This Standing Committee will be assisted by panels 
of experts in the various subject-fields. The Standing Committee 
will meet at least twice a year. The National Youth Board shall 
have the power to appoint the Standing Committee as well as any 
Sub-C(\tllmittees, Groups or Commissions for discharging its res:,:>on-
sibility and also to frame rules for the regulation Qf its business as 
well as that of the Standing Committee, Sub-cQmmittees. Commis-
sions, etc. 

1.46. The Board at its first meeting held in December, 1970, had 
decided that the Standing Committee to be nominated by the Chair-
man will meet oftener to discuss and set tle various details regard-
ing the formulation and implementation of the non-student youth 
programmes. 

1.47. Asked regarding the composition and functioning of the 
Standing Committee and sub-Committee of t.he National Youth 
Board the Department of Education has stated that "no Standlne 
Committee Rn(t sub-committee of the National Youth Board has beeJl 
constituted." 

1.48. It has also been stated by the Department that with the 
proposal to set up Nehru Yuvak Kendras in each district and int. 
grating some of the other schemes with their activities and since 
an all comprehensive programme for the non-~tudent youth was 
tormtllated keeping in view the recommendations of the National 
Youth Board, the Nehru Yuvak Kendr::t Organisation has virtually 
taken over the same COt-ordination and follow up functions. There-
fore, the need for the constitution of the Standing Committee and 
the Sub-committee of the National Youth Board was no longer felt 
.. md these were, therefore, not constituted to avoid duplications. 

1.49. The Committee are concerned to note that the Stanelia, 
Committee of the Board, and its Sub-Committees have not been set 

. up as required under the constitution of the Board. The Commit-
tee, are unable to comprehend how the programmes of the Board 

. could be effectively implemented without constituting a Standlne 
Committee. The Committee do not agree with the reasons given 
for ,-the non-constitution of the Standing Committee. The Commit-
..tee 'l'et"ommend that in as mu.ch as the standing Committee is 

() dischar,e the res\lonsibility of the Board. which includes 
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thl! co-ordination and follow-v.p functions in respect of all youth 
programmes, the Standing Committee of the Board should be set 
up without further delay. • 

(iii) Accreditation Committlee of BOfl,rd 

1.50. One of the major recommendations made by the National 
Youth Board at its sitting held in December, 1970 was that an Accre-
ditation Committee should be nOlffiinated by the Chairman of the 
Board to determine as to which of the vo'luntary youtb welfare/ 
youth servicE' organisations should be accredited to the Board. It 
was decided by the Board that application for accreditation, received 
from voluntary youth organisations, should be received by the 
Ministry of Education and Social Welfare and hereafter examined 
by an official committee comprising the representative.> of the Mini-
stries of Education, External Affairs and Home Affairs. The assess-
ment of this official committee will then be placed before the Accre-
ditation Committee of the National Youth Board. 

1.51. In this connection, the Department has stuted that the Accre-
ditation Committee was set up by a Governmem Resolution dated 
15th Jt'ebruary, 1971 and that proposal to constitute an Official Com-
mittee to scrutinise applications tor accreditation from voluntary 
organlsation8 was also initiated but no meeting o,f the Official Com-
-totttee W&6 held. 

1.52. Asked as to what were the organisations accredited to the 
National Youth Board, the Department has .itated that after formu-
lation of all comprehensive programme for the non-student youth 
arising out of the recommendations of the National Youth Board, 
the need for the constitution of such Committees, as earlier envisag-
ed was no longer fel t and these were, therefore, not constituted 1.0 
avoid duplication. 

1.53. The Committee are constrained to note that the "ofllela. 
committee" for scrutinising the applications for accreditation from 
.oluntary organisations has not yet been set UP. by Government 
aDd as a result the Accr ... ditation Commi'ttee of the National Youth 
Board which was set up in 1971 to determine the accreditation of 
lM voluntary organisations l'ould not function because it was to 
come in the picture only after the aSSl'ssmcnt of the "Official Com-
mittee" was placed before it. The Committee arc not convinced by 
the argument that after the formulation of the comprehensive pro-
gramme for non-student youth the constitution of such commit-
tees was no lon~er n(.'t'cssary as the Committee have not beeD in-
formed what alternative procedure 01' criterion has been laid down 
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by Government for organisations. The Committee are unable to 
comprehe~d how the services of the voluntary organisations, which 
have a vital role to play in planning and propagation of meaningful 
youth programmes, can be utili;ed without any provision for their 
accreditatien. 

The Committee would, therefore, re(.'ommend that the Govern-
ment should set up the "Official Committee" without further delay 
so that the work relating to the accreditation of voluntary youth 
welfare organisation does not sutler. 



CHAPTER-II 

YOUTH WELFARE PROGRAMMES 

A-Needs and Problems of Youth 

.... IJ"~"f-.­

"'.,..r-:.. 

2.1. One of the outstanding needs felt by young people today is 
participation in the life of society, which in many ways afford. 
them no opportunity to express themselves and to contribute to its 
growth and development. One of the greatest tests of YQuth-work 
lies in its ability to facilitate this process of participation. 

2.2. Youth are not sufficiently accepted as an integral part of 
society in such matters as planning and decision making in the life-
style of the community and country. The potentialities o!. youth by 
facilitating its contribution to national c;ievelopment have not yet 
been fully recognized and consequently youth have not been involv-·· 
ed at all levels. of planning, d~ision making and action in respect 
of national development. 

2.3. Educational programmes, properly conceived and implement-
ed have a major role to play in promoting the full personal develop-
ment of youth and their effective participation in society . 

•. ~ -' . '. ~ 

2'.'4. T.:>gether with the need to provide education must go the 
nei:ld to- ensure that, e.mployment opportumties are available once 
that education had been completed . 

. . 02,5 .. il'hrough the reformulation of educational courses and their 
contellt, and by gearing them to the needs of national developments, 
y.oath .would be able to acquire an· increasing degree of social sensi-
tivity. ·HGwever, the social sensitivity thus generated through the" 
educational system should be transformed Into actual patciicipation 
in service to the nation on the part of youth during their education 
ed also after termiJ;~atio.n of education at various levels. Suitable 
meChanisms must be 'evolve« also to ,involve and incorporate the 
participation. of nOll...atudent youth in such service. 

Need fOT Statistical Data and Research 

2.6. P~anning and policy making with regard to youth reqUire. 
more effective demographic surveys and also surveys of youth at 
\vork, at school and at play. For this purpose it will be necessary 
to bring together all the agencies, organisations and inclividuals who 
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have first-hand knowledge of young people. Similarly. studies of 
youthful attitudes and aspirations will also be required to be under-
taken. Some daia might be available from the concerned Minis-
tries or various other sectors but sometimes the available figures 
on the subject may be unreliable or rough for various reasons, for 
example, inadequate registration of births, marriages and deaths in 
the country. Therefore, one of the first programmes for youth 
should consist of the collection uf reliable data on the subject. 

2,.7. Studies of the situation of young people and work with 
youth are also necessary for planning the programmes for the wel-
fare of youth. Universities and research institlltes may initiate the 
necessary surveys of youth attitudes and habits as part of the;r 
research. 

2.~. A.o;ked whether any research had been made in the field of 
youth movement and whether fellowshipslgrants are given for the 
study of youth and their problems as also the functioning of youth 
organisations, the Government stated durine evidence that fellow-
ships'grants for conducting research in the field of youth movement 
can be giver} by UniverSity Grants Commission to such of the t.a-
chers who are interested in this work. 

2.9. The Committee note that one ot the oatataadiD, a .. de f.1t 
'y youth iii it!! partidpatiob ill the ute 01 soeiety and to eo.tribat. 
to its IIrowth and development. They feel that tIM bnmease pO". 
iialities of youth for national development have neither been fdJly 
recognised nor tapped meaningfully so far. They eollSider that 
policies and programmes on Youth should be ~on~eivecl and tarried 
tlut for youth and with youth. Such policies and programme would 
not he meaninrful unless the youth are liven the right to expren 
their opinion on them as well as on the me,thods to be used for 
their implementation. The Committee, therefore, urge that the 
Government should recognise young people as partners in naticm-
building activities hy involving them in planning, decision-maldn« 
and programme implementation and by enabling and encounginr 
them to participa~ in advisory bodies conceming them. 

2.10. The Committpc consider that a comprehensive view of the 
Qeeds of youth and the extent to which they are met is essential 
for the formulation of a long-ternl strategy ~r youth. Therefore, 
with a view to understand the situation of young people and to 
identify their most urgent needs, the Committee would like Gov-
ernment to obtain reliable data regarding th.. numb .. r of youth, 
thdr education and training levels, needs. attitudes, hahits, employ-
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ment opportunities, opport1llliti_ for the coDStruetive use of leisure 
time and the functioning of various youth organisations. In obtain-
ing such data and making studies on the conditions Of yOWlg I?eople 
of different l'Rtegories namely urban, rural, student, non-student, 
educated, sc:.lj-educated and uneducated, employed, semi-employed 
and unemployed youth, the practical expertise uf youth workers and 
youth organisations along with research experience of social s~ien-. . . 
tists, should be utilised. 

2.11. The Committee would alsu urge Government to give 
fellowshipslgrants for such studies to teachers and other scholars 
to undertake research work in specified fields as per a budgetted 
and time bound prorramme. 

B-Youth Welfare Programmes 

(i) Programmes for youth 

2.12. As stated in Chater I, following the recommendations ~f 

conference of representatives of Government and Youth Organisa-
tions held in April, 1969, a programme for non-student youth was 
approved in principle by the Cabinet in .lUll'? 19i1) and the manner 
ot its implementation was discussed by a National Youth Board 
constituted in July, 1970. 

2.13. The following are the major progra~es and 8.eneiN 
developed by the Ministry of Education and Social Welfare to iul-
ft1 its responsibilities in the field of Youth Services and welfare, 
including thE' programme already develope:l for Student Youth and 
the programmes for non-5tudent youth implemented in pursuance of 
the recommendations of the National Youth Board. 

1. Youth S~vtceB Clnd Welfare 

(1) Student Youth 

(a) National Service Scheme; 
(b) Planning Forums; 
(c) Nanak Bhavans; 
(d) Grants to National Headquarters of Bharat Scouts and 

Guides; and 

(e) Youth Welfare Boards and Committees in Universities. 

(2) Non-Student Youth 

(a) Nehru Yuvak Kendras; 
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(b) Establishment of Work Centres; and , .... \ 
(c) Training of youth leaders. .. 

(3) Assistance to Voluntary Organisations Working Gmongst youth. 

(4) PhysicaZ Education Sports and Games 

(a) All India Council of Sports; 

(b) Netaji Subhas National Institute of Sports Patiala; 

(c) Laxmibai National College of Physical Education, Gwalior. 

(d) Development of Play-fields; 

(e) National Physical Efficiency Drive, 

(f) Special Sports Schools; 

(g) Rural Sports Tournaments; 

(h) Spocts Talent Search Scholarships; 
(i) Assistance to Sports Federations; 
(j) Bhartiyam (Mass Youth Rallies); 
(k) Promotion of Mountaineering and Adventures; 
(1) Promotion of Leadership in Physical Education and Sports. 

. . 
II. National Integratien 

Work regarding national integration is looked after by the Minis-
try' of 'Home Affairs. The Mhiistry of Education and Social Wel-
fare is concerned only with two committees In the field viz., 
(1) Committee of Educationists and Student Leaders; and (2) Com-
niittee of Writers. In addition, the Ministry also promotes the 
follOWing programmes of national integration within the education-
al system: 

(1) National Integration Samities in Universities and Colleges. 
(2) National Integration Camps for School Children. 
(3) Evaluation of Text-bo~ks from the pOint of vieW of 

National Integration. 
(4) Aadan-Pradan (Book Translation Programme). 
(5) Nehru Bal Pustakalaya. 
(6) Dash Gitanjali. 
(7) Integration through Language Study. 

2.14:. The Committee have dealt with these programmes in 
detail separately in Chapters VII and VIII of this Report, relating ta 
Student Youth and Non-Stt1d.ent Youth Pespectively. ...... 
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C-Plan Provisions and Expenditure on Youth WeHare 
Programmes 

2 .. 15. The Department has stated that the allocation of funds for 
Youth Services in Central and States sectors during the various 
Plan periods has been as follows: 

Pillo 

.Picot Plan .. 
• Second Plan 

TilicJ Plan 

Fju~th Plan 

Fifth Plan (Tentative) 

. . 

(Rs. in lekhs) 

Allocation P~rccntllie 
of total 
allocation 
to outlay 

on 
education 

lOS. 

r088 

1222 

2432 

'7 

"'.'i ) S!P I~a:e all.>cathm vla~ m!lde Cor 'Youth Servicer during the First Tw,) Plans,. The 
p: )I"j~j,)a fIr cll;,e activities was mldc Ullder 'other programmes'. 

* ~ R.'. l! P la'(l~ f..lr C :n':ral ~ector an·! R.~. 2992 lakhs for state sector. 

t ~..:) ,J :,' C :nt fvr C :O'ral sector and I' 6 p!r cent for Slate sector. 

2.16. While inaugurating the Conference of Representatives of 
Youth Organisations, Youth Service Agencies and Youth Leaders on 
the 30th April, 1969, the then Union Minister of Education and 
Youth Services (Prof. V.K.R.V. Rao) had observed that he had for-
mulated certain youth programmes and policies in his capacity as a 
Member of the Planning Commission, and included them jn the 
Dr~,ft Outline of the Fourth Five Year Plan (1966-71), but owing 
to a variety of reasons that Plan did not take off. After assuming 
change of the Union Ministry of Education and Youth Services, he 
found that, in the new Fourth Plan, there was hardly any provision 
for youth services, although the Ministry had been designated as 
the Ministry of Education and Youth Services. He observed that 
the most crucial and much neglected group among the youth, was 
that of the non-student youth. 

2.17. It has been stated by the Government that ,n approach to 
the youth programmes for non-students as approved by the Cabinet 
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in June, 1970, comprised the following schemes, included in the 
F<lurth Five Year Plan, with an outlay of Rs. 5 crores: 

1. Establishment of Work Centres; 
2. Development of Play Fields; 
3. Establishment of Youth Centres (now known as Nehru 

Yuvak Kendras); 
4. Training Programmes for Youth Leaders; 
5. Reception Centres; 
6. Camping Sites-...Development of; and 
7. Adventure facilities like mountaineering, trekking, cycling, 

etc. 
However, due to financial stringency on account of influx of Bangla-
desh refugees, IndorPak conflict in December, 1971 and continued 
difficulties, the programme could be implemented only by stages. 
The position in regard to availability of funds in each of the Five 
years of the Fourth Plan, the actual utilisation of funds and the 
progress made in the field of non-student youth development is 
given below: 

Year 

1970-71 

'971-72 

1913-74 

(Rs. in 1akhs) 

Bu<1rt Bxpenditure Remarks 
esdamtel 

Nil 

35'02 

Nil 

1'59 

No allocation made since the 
pl'f'gr: JnJn"S were fonnulatrd 
only in 1969-70 

Financial C'on~traints. Bxpfndi-
ture incurrt'd fpr certain yr uth 
programmes ~uch af h<,lding (\f 

Training Work- h('p fer yruth. 
Rural Sports Meets etC'. 

Financial con'traints due 
to influx of Banglade~ h re-
fugees, only the Work Centre 
Seh~me and other Y<,uth pro-
grammt:'~ involving C'('n".uet 01 
Bharat Dar!l\an f( r Coil, gf I 
School Student~ undc rlcken. 

Scheml' of N. hru Yuvak Krndr8~ 
commt'ncl'd only in Novrmbrr, 
1972. State Govfrnm'nl~ did 
not tskl' advantage of faciliti(~ 
ofi"c.'rcd for 8eh! mes of Work 
Centre and dev( lopmrnt of 
Playfie1ds, largdy on acc<>unt 
of their resources positi('n. 

104'17 Additional amount f('und hy ft-
appropriatkn. 
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2.18. It was, however, stated during evidence that the gap has 

thinned towards the end of the Fourth Plan, and in the totality of 
the Youth Service Programmes (including student youth), out of 
budget allocation of Rs. 9.18 crores, Rs. 8.78 crores was utilised. 

2.19. The Department has further stated that the national prn-
gramme for non-student youth approved in principle by the Cabinet 
in June, 1970 could not be implemented with full force during the 
Fouth Plan period. For the Fifth Plan an outlay of Rs. 5407 lakhs 
was proved. The outlay finally included in the draft Fifth Plan was 
Rs. 3230 lakhs. The Budget provision for 1974-75 as finally approv-
ed by Ministry of Finance was Irs. 317.29 lakhs which was far 1pss 
than one-sixth of the Plan outlay. This was due to the need for 
giving greater share of the anticipated plan resources to "core pro-
jects". As a result of further deterioration in the economic situa-
tion, the budget provision for both Plan and non-Plan schemes has 
recently been reviewed by high-powered Committees. The result 
of the review is not known. In the mean time the Ministry of 
Finance are wary about sanctioning expenditure on any Plan scheme 
which is in the nature of the expansion of the existing level of 
expenrliture of a continUing project or a new project. The Plan 
outlay and the Budget estimates for 1974-75 are given below: 

(RI. in crores) 

Fourth Plan Fifth Plan Budget Bstimates 
fur 1974'75 

Outlay Budget Bxp. Proposed Included Proposed Accepted 
allocation by Miny. in Draft by by 

Plan Ministry Mjni~try 

of 
Finance 

-----------._---. -----,_._---
16'4% 9' III S'S7 54'00 3%'30 3'S7 3' 17 

-------_ .. _.-
2. 2f). Asked what was the percentage allocation of "Education" 

and that of "Youth Welfare" in the first Four Five Year Plans, the 
Government stated during evidence that broadly speaking, the per-
centages of outlay on education during the Plans were as follows: 

"First Plan: 7.0 per cent of the total plan outlay; 
Second Plan: 6.4 per cent of the total plan outlay; 
Third Plan: 6.9 per cent of the total plan outlay; 
Fourth Plan: 5.2. per tent of the total plan outlay; 
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As far as the Fifth Plan is concerned the present indi-
cation is 4.6 per cent but the finanl decision is not yet 
certain because the Fifth Plan outlays have not been 
finally settled." 

2.21. In respect of the percentage allocation on youth welfare, 
the representative of the Ministry stated that allocation inter se for 
social education and youth services is about 2· per cent of the 
total outlay for Education in the Fifth Plan. Thus the total alloca-
tion for "Youth Welfare" in the Fifth 'Plan is likely to be less than 
4.1 per cent of the total Plan Outlay. 

2.22. Elaborating further, the witness stated that "as far as the 
Central Plan is concerned, for the first three Plans the non-student 
youth programmes have not been developed very much. They 
developed somewhere towards the end of the Fourth and we are 
now trying to involve this very large sector of non-student youth 
not only through Nehru Youth Centres but through the non-formal 
educational processes and so on. The average of the Central Bud-
get for youth services was 4.2 per cent of outlay on education· in 
the Fourth Plan and this has been raised to 5.5 per cent in 1974-75 
and we hope in the second year of the Plan (1975-76) to make it 5.6 
per cent and keep it at that. 

2.23. The Committee are constrained to note that no separate 
allocations of funds were made for the development of youth ser-
vices and youth welfare during the first two Five Year Plan periods 
and that no special programmes were formulated therefor. It was 
only from the Third Plan onwards that the allocations of funds {"Of 

youth servlces and welfare have been made. During the Fourth 
Plan, an outlay of Rs. 24 crOres was envisaged for youth services 
in the Central and State 'sectors which included Rs. 5 crores for 
non-student youth. The actual expenditure was, however, Rs. 8.8 
crores, including Ks. 1.2 efOI":'; for non-student youth. It is regret-
table that even the meagre outlay provided in the Fourth 
Plan for youth services which constituted about 2* per cent 
of the total outlay on Education, was not utilised in fUll. 

-------------_.---
-;A~~h~_;;~ of verification of the Report the Ministry of Education & Social Welfare 
5uggeRted the following corrections;-

"For a per cent read ~'6 per cent, For o· 1 percent read 3' 6 per cent and aad words 
-On cducatiollt after "P1anout).y" 
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Z.Z4. The Committee further regret to observe that eveD amon, 
Ihe· louth, the non-student youth have remained the most nei'leeted 
group. No regular programme for the development of non-student 
70uth was formulated till 1970. It is very disconcertin, to observe 
that out of the budget estimates of as. 101 lakhs, only Rs. 15 lakhs 
were spent on the development programmes for non-student youth 
during the first four years of the Fourth Plan. It is thus evident 
that the programmes and plans for the development of this group 
of Y2uth were not formulated in advance and were not given the 
importance that they deserved. 

2.25. The Committee note that during the Fifth Five Year Plan, 
against a provision of Rs. 54 crores (Central Sector) envisaged by 
the Ministry, the draft Fifth Plan has-provided for an outlay of 
Rs. 32 crores only (Central Sector) on youth services which is about 
% per cent of the total outlay on education. Even this meagre pro-
vision, has not been finally approved and is subject to revision. 
The budget provision for 1974-75 i.e., the first year of the Fifth Plan, 
is only about Rs. 3 nores which is proportionately much less than 
1/5th of Rs. 32 crores, envisaged for these services during the 
whole of the Fifth Plan periild. This indicates that due importance 
has not been attached for youth services even now. 

2.26. The Committee would like to emphasize that it is high time 
that the magnitude and importance of the problem of youth wel-
fare in the country. are realised in their true perspective and a high 
priority accorded for programmes of development of youth who . , 
c.-onstrtute the real asset to the country. 

2.27. The Committee cannot overemphasize the imperative need 
for preparation of meaningful progranunes for the development of 
youth in the country, particularly the non-student youth. They 
would, therefore, like Government to formulate such programmes 
in advance in consultation and coordination with the State Govern-
ments, Education authorities, representatives of youth organisa-
tions etc. It is also ne~essary that the procedure for implementa-
tion of these programmes is streamlined to facilitate their timely 
execution. 

2.28. The Committee stress that the programmes of youth deve-
lopment are programmes for transformation for which the major 
input would be thought, human effort and leadership. in addition 
to finance. They have no doubt that all these inputs would be 
provided in ample measure to make these prdgrammes successful 
during the Fifth Plan period so as to have a real impact on mould-
ine the youth of the country. 
668-LS-3. 
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2.21. The Committee woulcf further Hie Government to 1IIlCf .... 
take an appraisal of the progress made by the schemes which have-
already been taken up as that wowld help to identify the adminis-
trative, financial and otlier bottlenecks which had come in the way 
of their planning and irnplirnentation. The Committee hope that 
tbe youth pJ:ogrammes during the Fifth Five Year Plan would be 
coordinated and implemented according to a time-bound prog-
ramme. 



CHAPTER In 
EDUCATION 

A-National Policy on EdUeation 

3.1. Education plays a crucial role in economic development and 
social modernization. As a "key factor· in ~irQducticin, it supplies 
th~e reqUiSite number and quality of 'persons needed for various 
tasks, and by inculcating among the mass of the people appropriate 
~ttitlld~s,_skills and J2ersonality traits, it create~ the prOper cl1mate 
for development. By creating a well informed and educated citi-
zenry, it ensures the effective working of the basic institutions on 
which the economic and social well being of the country depends. 
Education also provides the' individual with the major means for 
enrichment of his personal qualities and social and economic 
advancement. 

3.2. Considerable thought has been given to the reform of the 
educational system in India. The Government conducted surveys 
of the JU'evalent systems of education from time to time with a view 
to reoT.Kanising education to suit the needs of the tim.,.!s. Following 
ar:e the fiiiportant landmarKs of such surveys: 

Before Independence 

1. Machaulay's Minute regarding the educational policy of the 
future. 

2. Wood's despatch of 1854 on Education. 
3. The Education Commission of 1882. 
4. The Universities Commission of 1902. 
5. Government Resolution on Educational Polic), in 1913. 
6. The Calcutta University Commission of 1917. 
7. The Hartog Committee, 1929. 
8. The Sapru Committee, 1934-
9. The Abbot-Wood Report, 1936-37. 

"'10. Zakir-Hussain Committee's Report, 1931 
11. The Sargent Report, 1944. 

----------------
"Commi 'ee ap~inted by National Education Conference at Wardha presided over 

by Mahatma Gandhi. Scheme of ~ducjtion suggested is popularly known as the "Wardha 
Scheme' 

29 
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. 1. The University Education Commission of 1948. 

. ., ... 

3. The National Committee on Women's Education, 1958. (
2. The Secondary Educ.ation Commision, 1952. 

4. The Education Commision, 1964-66. ,.: 
5. Report of the Committee of Members of Parliament on 

Education, 1967 :for scrutiny ol! the major recommenda-
tions of the Education Commision along with the com-
ments of the State Governments and others thereon. 

6. The National Policy on Education, 1968. 

3.3. Mention may be made in particular of the Education Com-
miSSion, 1964-66, which examined the entire field of education in 
order to realise a well balanced, integrated and adequate system of 
national education, capable of making a powerful cont.ribution to all 
aspects of national life. The most important and urgent reform 
needed in education, according to the Commision, was to relate it to 
the life, needs and aspirations of the people and thereby make it a 
powedul instrument of social, economic and cultural transforma-
tion necessary for realisation of the national goa1. The Commision ---_._-sU$.Kested the following five fold programmes: 

. ---- --
( ~ Relating education to product~ity 

I (b) Strengthening sqcial and national integration through 
educational programmes. 

(c)' Consolidation of democracy through education. 

I (d) Development of social, moral and spiritual values; and I Ie"\. ~isation of socity through awakening of curiosity, 
C ~ developliieiir of attitudes andvalues and building up 

_. ",.. certain essential skills. 

3.4. The Commission dealt comprehensively with the structure 
and standard of the educational system, teacher status, teac1"ier 
education equalisation of educational opportunity, school education 
curriculu~, educational administration and supervision, objectives 
and improvement of higher education and adult educaticn. 

3.5. The Report of the Education Commision along with the com-
ments of, the State Governments and others thereon, was consider-
ed by the Committee of Members of Parliament on Education w~ich 
was constituted by Government in April, 1967. That Comm~ttee 

prepared inter alia the draft of a statement on the National Policy 
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on Education for the consideration of the Government and identified 
a programme for immediate action. 

3.6. A Government Resolution on the National Policy on ~u­
cation was adopted by Parliament in 1968. 

3.'7. The National Policy on Education embodied the resolve of 
Government to carry out a radical reconstruction of education on the 
broad lines recommended by the Education Commisioll for the- eec-
nomic affif'-CUThiral deve10-Pfilm otthe country, for· nationalin\e-
gratioii--an(f1orrea1i~ii~~Ib.e-ideal of a socialist pattern -or society. 
in the-wards-of ih-e Resolution relating to the reconstruction:-

"This will involve a transformation of the system to relate it 
more closely to the life of the people, a continuous effort 
to expand educational opportunity; a sustained and inten-

r--"~-'" _ .. -- --~ -~ 

} ,sive effort to raise the quality of education at all stages 
i · and-empliiisis·on--·tne . development of sCience-and techno-
fl logy;-aiid -lhe----caltivatiofi of m()lar and -social values. 

The Educational system must produce young men and 
women of character and ability committed to national 
service and development. Only then will education be 
able to play its vital role in promoting national progress, 
creating a sense7-Commoncmzen~ -and--cultate and 
strength~ing national integration. This is necessary if 
the country is to attain its rightful place in the comity 
of nations in conformity with its great cultural heritage 
and its unique potentialities". 

3.8. Mention may be in particular of the following principles in 
accordance with which education is to be developed as laid down in 
the National Policy on E~cationL~-

@ ~::~:._f;;1~4--~~~.I~!!ISOa education for all childrE'n up to the 
age 0 . 
--.~ .. ~ .... ---

(2) Work _~x.E~!!~c_~ __ aIl~_-n~~~()naL serviceJncluding partici-
pation in meaningful and chaHenging programmes of 
community service and national reconstruction to become 
integral parts of general education. 

(3) High priority JOL~~ie!1c_~ education, and research. 
-----.-.-.~ -" . ..--

(4) Special emphasis on development of education.. for_-agri-
<:.!!!ture and iuQ,ul!try. 

(5) Examinatio~_ refot:m· 
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~6~_~~ ~~runif~rmedu~~ti.~?al. structure in all parts o£ the 
- country, With tlie objective --or adopting--tlie 10 !~3 

pattern, the higher secondary stage of two years being 
located in schools, colleges or both according to local 
conditions. 

3.9. The Committee note that Government had taken the initiative, 
for appointing Education Commission, getting a comprehensive re-
port from them as far back in l.966, following it up by a Committee 
of Members of Parliament who gave their report on the basis of 

~ which the N a~nal ~olicl-on ..!.c!ucation was outlined and, adopted 
in 1968 by Par: amen . The Commit ee are convinced that the para-
mete r ucation ve ady been well laid down by GOVern-'r- --t ment and the outline also spelt out. What causes concern to the 
Committee is the slow and halting progreas in the implementation. 

•. 3.10. The Committee feel that Government should have brought 
out a c~prehensive review indicating the progress lJlQ~e in imple-
mentation of/ Di8-N.8tiOii@L~y _orr:utatio~ 1O:~~-lhat is. 
after five years of the adoptiOir(Jrt1le~ ~ on so that 
Parliament and the public were made aware of the concrete pro-
gress that has been made in pursuance of this policy. Government 
should have also bro1!i..~t up a ~tion in p~liame~~!e an op-

I Er~~-~~_~~-~!S __ ~~_~ve ~_ion on 15 •• This would 
ave enabled the Members of Par----na:Dient aiiCrnlepU1)11c to express 

their views before the proposal for the Fifth Plan was finalised. 
IV 

3.11. The Commi'ttee recommend that Government should give a 
detailed progress report either separately or in the annual ~is-

1 
tration report of the Ministry spelling out iiidetail the progress 

1 maaeTn- pursiiiilc;;--~~ducation Polley Resolution and the pro-
i /vision made therefor in the Fifth Five Year Plan so that Members 

II of Parliament and the public have an opportunity to know the pre-
dse pTOgresS made and express their views. 

B. Reconstruction of the educational system 

3.12. During the Fifth Five Year Plan, the Government propose 
to make an intensive effort to reconstruct the educational system in 
the country. The thrust of the Plan is in four main rurections:Qn 
ensnpIlf .equality-of educ:ation~:_~portunitie~ as part of the o~ 
p~an of ensuring social justice; (@JJestablishing closer links between 
the pattern or education on the one hand and the needs of the develop-
ment wd employment market on the ClIther; (iii) improvement of the 
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qu~ty ct. e~atio~ i~~rted; and (iv) involy~~tJlL~ aca-
d~mmu~~¥011_c.lurling-stttdents;-in the tasks of social and eco-
Gomic d~pment. 

3.13. The main features of the Plan are as follows:-

@ A "---;;ry high pri~;it~t-~-th~-;l~~ent~y ed~~a~;on and the 
outlays fer- if are . ro -ns:~ crores in 
the Fourth Plan to Rs. 74 crores in the Finn' Plan. It 
is also proposed to radica ly alter the strategy for its 
development by emphasing universal provision of facili-
ties, cr~ating a fairly homogenous cohort in class I, reduc-
tion in wastage .and stagnation, mnltipoint ent!:L. a large 
programme of part-time education, enrolment of Chifcfren 
from t~~y~_~@r s~-c~i~n~ __ j)fl]ie __ ~_():m],[U:~i!l-=~:~si>~~TaITy 
B611eCfiiled castes and scheduled tribes) and improvement 
of quality;_ - - --

(2) At -the secondary sta,ge, emphasis is proposed to be laid 
on-prnper- pHuiniiig of the location of secondary schools, 
vocationaIisation of the higher secondary stage, adoption 
of uniform pattern of 10+2+3, and improvement of 
quality; 

(3) Introdwction oUork-experience .at all stages of educa-
tionr;-----

'(4) (i) The -main strategy for the development of university 
education will be such as to ensure that, while the social 
demand for higher education, particulary for satisfying 
the rising expectations of the newly emerging socio-
economic groups, continuous to be met, i~~!~ril!!~nate 
ex~anSiQn of faci1ities is not a110weoto-TuiHier dil~te the , ---..~ 

standards of lIni17eraity-.edueation. University courses 
viill~ls~ need to be restructured so that the students 
completing theIr eaucatioi"I,--~nabled to he,come P~9.: 
ductive members of society; ----
~~--- -

~ii) Development of post-gl'aduate; education and research, 
and improvement of quality; 

(5) 
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(6) ~e improvement of ~ele~.~. __ instjtlltjOIl' at all 
stages; 

(7) Further co~n._~n.ci ___ 9.ualita'tive im.PIDYelPent of 
progr~l!!Ill~_:...oL.i&cb.nic!L~~.Q!l including expansion 
andCliversification of training facilities for the middle 
level workers; 

(8) Special emphasis on advanced basic and applied research 
which inter alia will provide the requisite infrastructure 
for the national effort in Research and Development; 

(9) Large scale development of programmes of youth welfare .. 
physical education and games and sports. The Nehru. 
Yuvak Kendras will provide the focus for Youth activi-· 
ties especially among non-students; these centrps, suitably 
assisted by academic institutions in the neighbourhood of 
the State Government concerned and the voluntary 
orgasinations will meet the various needs of physical acti-
vity, recreation and education of the youth. Provision of 
greater opportunities for service to student youth will be 
made through Nationai Service Programme; 

(10) To encourage talent and to overcome the environmental 
handicap of the Weaker sections, considerable increased 
emphasis is being laid on scholarships in diverse fields 
including special incentives for education of girls; 

;(1;)peVelopment of informaLeducation at .&1 stages. This 
~/wil1 include (i) the~J~entry and part ~time educa-

tion programmes at the elementary stage;- €"D program-
mes of informaleducation--roryOtiTh--fu-uie age group 
of 15-25; (iii) programmes of inf!?!~al ~duc~t~?n at the 
secondary stage; (1'V}) th~ establis ment of an open 
Uni~i!Y_l:lJ_tl1_~_ nalrohal lever-~d· provisionof facilities 
for correspondence~e-ducabonlrrat least one university 
in such State and; «vj)full f~.'?~~':ies for p~i~~~_~!ud'y both 
at the Secondary aInf unlversltYSta'g-es; ...,._---_ ... -----.-, .. _-- ".-. - .. _,,-----.- .-~.-' ... ~~~~-- .. 

(12) A special emphasis on programmes of adult education 
which will include (i) informal education including 
liquidation of illiteracy and provision of welfare services 
for 'tIie-ag-e--grouffJ:5~2o~frfa-\tt)- lifiTdngthe programme 
of. liquidating adult illiteracy with employment program-. mes; 
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(13)· Development of Hindi and modern Indian Languages .. 
Sanskrit and other classical languages; 

(14) Stress on implementation; 

(15) A greater emphasis on programme of cultural develop-
ment and their integration with those of education; and 

(16) Special programmes of.pre.school dev.~ent. 
~.-:-..... _ .. _. - ..... _ ....... ---

3.14. The Central Advisory Board Ed cation at its meeting 
held on 4th an_th ovem considered the plan in the con-
text of the constraint of resources and made the following recom-
mendations: -

(1) Larger resources should be made available to Education 
and the allocations far 1975-76 should be higher than in 
1974-75. At the same time all existing resources and 
available facilities should be fully utilised and community 
support should be mobilised to supplement the Plan 
allocations. 

(2) Haphazard and unplanned expansion in secondary edu-
cation should be controlled through proper planning anc! 
location of new secondary schools, rationalisation of new· 
institutions and maintenance of. proper standards. In 
Higher Education, more drastic steps will have to be 
taken to regulate enrolments. 

(3) The exclusive emphaSis on formal system of education 
should be given up and large elements of non-formal edu-
cation should be introduced within the system. 

(4) The programmes for providing universal elementary edu-
cation for the age-group 6-14 should be pursued 
vigorously in spite of financial stringencies. The highest 
priority should be placed on extending the programmes 
to girls and weaker sections of the community, especially 
the Scheduled Castes and Schetiuled Tribes. 

(5) The programmes of Qualitative Improve~Tlent should 
receive the next priority. An adequate proportion of total 
plan allocation will have to be first se't aside for pro-
grammes of (IUalitative improvement which include work 
experience, new methods of teaching, new curricula, 
improvement of text-books, examination ref{)rm, training 
of teachers, strengthening of supervision and provision of 
equipment and facilities. 
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(6) The National Council of Vocational Education and State 
Council of Vocational Education should be set up to 
coordinate vocational education and training imparted 
by all departments of Education and of industry. New 
Courses in vocational education should be designed tak-
ing into account the needs of new personnel as we'll as 
existing programmes and facilities. There should be pro-
vision for transfer of credit ~rom academic to vocational 
courses and vice-versa. 

(7) Steps should be taken to implement the programmes of 
uniform pattern (10+2+3) in all States as soon as pos-
sible. 

(8) Adequate financial allocations should be made in the 
State-Plans for non-formal education. 

J 3.15. The Committee note that in the strategy for reconstruc-
~ion of education to be followed during the Fifth Five Year Plan, 
the thrust is in four main dil'eetions: (i) ensuring equality of edu-
cational opportunities; (ii) establishing closer links between the 
pattern of education and the needs of development and employ-
ment market; (iii) improvement in the quality of education impar-
ted; and (iv) involvement of the academic community, including 
students, in the tasks of social and economic development. The im-
portant features are introduction of work experience at all stages 
of education, development of informal edtreation at atl stages, large 
scale development of programmes of youth welfare, physical edu-
cation and games and sports, revision of curricula, adoption of new 
methods of teaching, examination reform etc. 

) 3.16. The Committee feel that where the subject concerns pri-
marily the States like primary and high school education, there the 
Central Government may through its Research Institution and 
other organisations involve the State and the school authorities in 
evolving the approach, the scope of edmation, the coverage, the 
strategy for development of curricula, the context of work experi-
ence, etc. The Committee would in particular like to stress that in 
the case of specially backward States, the Central Government 
should take special interest to extend assistance so that the school 
education in such States goes up to the national level. As regards 
higher education where Central responsibility is involved the 
Centre should take initiative and in addition to laying down guide-
lines, evolve proper machinery and earmark resources for imple-
mentation. The progress made in implementation should be con-
currently monitored in order to Identify, areas of weaknesses fo.1" 
~orreetive action. 
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3.17. The Committee need hardly point out that a responsibility 
lies also on the Central Government for makinr innovative approach 
in education so that the latest ideas which might have been generr. 
ted and found practicable elsewhere in the world can also be drawn 
up to improve our educational institutions and lhe system to serve 
better the cause of development. The Central Government should 
also perform the role of co-ordination as between the Centre and the 
States and inter-State organisations so as to make for R similar 
development of adequate and acceptable standards all over the 
country. In particular the Central Government should take initir. 
live in the matter of drawing up of meaningful curricula, drawing 
up of suitable text-books and in the matter of research so as to 
provide leadership in these important fields. 

C. Plan Provision on Education /' 

3.18. The outlay on Education during the Five Year Plans 
and the percentage thereof to total Plan outlay are given below;-

First Plan . 

Second Plan 

Third Plan 

Fourth Plan 

Fifth Plan (tentative) 

Outlay on Percenta~' 
Education to total 

Plan out-
lay 

(R •. in Crores) 

169 7'0 

3°7 6'4 

S60 6'9 

823 5'';>' 

1726 4'6 

3.19. The position regarding the enrolments in schools and 
colleges during 1973-74 is as follows:-

Age group 

Primary Classes (6-II) 

Middle Classes (II-14) 

Secondary Classes (14-17/18). 

University Education 

(in thousands) 

Enrolment Percentage 
to total 

population 
in age 
group 

63,754 83'9 
IS,029 3.5'6 

8,504 22'0 

3,000 4' 4 
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It is seen that a vast number of children and youth are not 
receiving schooling/higher education. 

3.20. Regarding the priority accorded for education, the, Secre-
tary of the Ministry of Education and Social Welfare stated, durihg 
eVidence as follows:-

"The Government is readily in agreement with the suggestion 
that' education should have the highest priority. As a 
matter of fact, that has been the policy of the Govern-
ment all along. We do appreciate that dUe to various 
reasons, particularly financial constraints, we have not 
been able to provide as much funds for education as we 
should have liked to, but I should like to assure you that 
as far as Government's view of education is concerned, 
we are most anxious that it should be developed and we 
attach the highest importance to it, We do ap-
preciate that there have been financial constraints. We 
have not' been able to find as much funds as we should 
have liked to. For example, the broad feeling has been 

~ 
that 10 per cent of the fi!!~!l.c;j.al.pI.an...-Olltlay should be 
for _~~u~!!.ti2n, Gut u.!}ror.!~I!~!_~~Ljll_~~~ __ s~_~~~ssive PI.ans, 
itnas not been possible for us to achieve it. But the 
point that I want to submit is that these financial con-
straints do not indicate any lack of- anxiety to develop 
education or the importance that we attach to education." 

3.21. Asked whether the decline in percentage of outlay on Edu-
c9tion to the total Plan outlay fr.om--2_-CLper cent in the First Plan 
to 4.6 per cel!.L!!l_Jhe._.E~fth Plan did not indicate a comparatively 
rower'-priortty '" for educat~,--th~-- --represeritativ; '-~ the Ministry 
stated --as-f~llo~;-:= --- -----

"It is necessary, of course, to increase the allocation for edu-
cation keeping in view the expanSion which is neces-
sarily occurring and need for improving the standards 
all a ' n~ We had drawn..J.1P a \'ery detailed_ plan for 

;(about 3200 )crores and lac~c!J?efore ~he- C~nJr!lJ Advis~ry 

~Boar o_];£!!catio~hlch included all State EducatlOn 
Minister and eminent educationists a~ong others. ~is 
was in 1972 and they had endorsed thiS plan. But owmg 
to - overall constraints of resources, in the Fifth Five 
Year Plan, ultimately an indication was given that we 
might not be able to get more than 2200 crores for edu-
cation. Of course, the priority and the importance atts-
ached to education was fUlly pressed. The requirements 
of other sectors and this sector was considered by the 
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Planning Commission and others. Then, we called the 
Standing Committee of the Central Advisory Board and 
requested them to consider the priorities within priori-
ties and they came up with a plan of 2200 crores. When 
the matter was finally put up to the National Develop-
ment Council, in the draft Fi,fth~ Five Year Plan the 
approv~~~ut~~~a~"e . ~o~n t~.,2~6 }r,o:~." -

3.22. Commenting on the priority that--;hould be accorded to 
education in the matter of allocation of funds, an educationist has 
:stated as follows: 

"The State allocation to education will naturally depend on 
the place accorded t tion relative to other areas 
Of evelopment. Expenditure on education is now, for 
the most part, regarded as investm,en.Lin_.h.unu!n material, 
whjch vitalry _a~c:t"~~}he=-!".!l,t~-~f~~cQnQroic _ g~~Q;'-t.b:- In 
fac(-tCis-now acceptei"Ci by all progressive countries of 
the world that apart from usual factors of economic pro-
duction. there is a residual factor, particularly depending 

on human ingenuity, training and inventiveness, which 
goes to a very large extent for increasing production. 'Ml 

Researches conducted in Russia many years ago showed thaV ' 
the work Of persons who had received primary educa-
tion was one and an halftimes"more'pfflducTIve-than1hat 
~-"---

of an illiterate worker of the same age doing the same 
work, and the work of these who had received secon-
dary education was twice as productive, whereas with 
university gra..duation the '-prQ4~ctivity . increa-seOlOur-
f~ This view has been generally' confirm-eil" by-recent 
researches in Europe and America. ,Jap"'~~."p'~_ov~<!~! a 
startl~ instance ~~,_P~.I.:~g~l...g!()~~ILOL_~~!1c~ti~t:l~I_~x­
pendlt~!:!L,..aM=~!i~iona1 "" income In that country, ex-
penCffture on education rose f!'Om 1.85 per cent of national 
inooiili-lR. 190D," ,:s...2.:per cent in 1.9..59. During the same 
period Japan's illCQ..lD~_~~Se from 8,Lt,?..;~0~: .This would 
seem to esta.blish -ahigli'-corelat!~_n behveen the growth~ 
of expenditure on eduration and the increase" of in-
come .... :·: ...... A study was made in America to find out 
the return to education per year of scnooling and it 
was found that each year of schooling made a differ-
ence of abou{ 40,000 dollars" to" the latal life in .. c~~ of 
the indivfifilaC"'-Y,n' thIS -country;\\;e" are spendmg only 

~botff-"2'-per~'~-;t of the national income on education, l which is on an even level with what Japan was spending 
in 1900." 
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3.23. Expressing the reaction of the Government to the above 
view, the Secretary of the Ministry of Education and Social Welfare 
stated during evidence that they agreed in principle with the above 
view. Elaborating he stated, that "although we have not got 
figures about the exact arithmetical relationship between various 
leve~ of education and productivity, We certainly agree that an 
educated worker would be better aquipped to contribute to pro-
ductivity than one who is educated or less educated." 

C !t-Bf-
3.24. The Central AdVIsory oard of Education at its meeting 

held on the 5th November, 97 adopted the following resolution 
in respect 0 financia a ocatl ns to Education: 

"The Board recognizes that, in the severe economic CrISIS 
through which the country is passing at present, education, 
like other sectors will have to bear its share of economy 
cuts. The Board would, however, like to draw the atten-
tion of Government to the close link between education 
and socio-economic pro~~~ and point out -ill-at' the- dis-
proport:iefllttely ~ei:e- -cuts now imposed on education, 
will ultimately harm the long-term interests of the nation. 
The Board, therefore, expresses-tbehOpe-tnat large re-
sources would be made available to educ~tion as soon 
as possible. It also urges that the allocations for 1975-76' 
should be adequately higher than those for 1974-75. 

The Board recommends to the Central and State Governments 
that the following steps may be taken forthwith to ensure-
that the best possible educational progress is still achie-
ved in spite of the present economy cuts:-

(i) By reviewing all non-Plan expenditure with a view to 
eliminating programmes and practices which are no 
longer relevant and using the funds for initiating new 
programmes or for supporting existing programmes 
which are in need of additional funds. 

(ii) By pooling non-Plan and Plan funds together so that 
any economies on the non-Plan side become available-
for developmental activities; 

(iii) By making a more effective use of teaching personnel; 

(iv) By bet'ter use of available buildings and equipment to' 
accommodate more students or to develop new pro-
grammes; and 

(v) By mobilising community support to supp!ement Plan-
allocations. 
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The Board is of the view that an initiative in the matter should 
be taken by the Cent'ral Government so· that the State' 
Governments may also follow suit. 

The Board also recommends that the highest emphasis should 
be placed on institutional planning (as well as planning at 
district and regional levels) and the maximum use of 
human effort which, besides being an end in itself, can 
also make up, to a large extent, the shortfall in financial 
investment." 

3.25. The Committee note that the country today faces a gig~tic" 
educational problem wbith...wilLbecome more and more complex 
and acute with the passage of time. A vastl mass of children in the 
countryue""nol receiving schooling despite all the educational pro-
gress of the past 27 years after Independence. The situation is 
even more depressing i~~r~l al}!1 ba~~war_c!. I!!"eas. U~~mployment 
and underemuloymeDt . ..among..the. youth are large and steadily in-
creasing. It is a well known fact that education contributes to in-
creased productivity and the interests of the" country therefore-
demand expansion of edu.cational facilities. The programmes for 
radical reconstruction of education to suit tbe needs of the times 
have also to be carried out. T. he. con:tm." ittee1 bow~xer+are .concerned"/I 
to note that Educ"ation has been given low l!riority in the Five Year'~ 
Plans, as evidenc·iiii" 0iiY "t:he" Comparatively lower allocations of fin-
ancial resources for Education. The percentage allocation On edu-
cation to total Plan outlay has decreased from 7.0 in the First Plan 
to 5.2 in the Fourth Plan. The draft Fifth" PI.on "sh~~~tbat thepe;-
centage will"ljelit-a~el ofC!af)er cent which may further be-
reduced as the present trenQTn cates. 

3.26. The Committee consider that for meaningful accomplish-
ments in the field of youth welfare and national development, edu-
cation should be given a higher priority as the very structure of a 
welfare State, rests on the education provided to the youth. Edu-
cation by itself is a form of economic development i.e., an invest-
ment in human resources. The Committee understand that in many 
countries particularly, Japan, there has been a par~~Log~~wth of 
educati'lnal expenditure and .Iloatio"-.al.incmne---:--According to Gov-
ernment'SownanaTysisthere is a high corelation between the 
growth of expenditure on ~~~"c~~~~_ olln~ the inc~re_~se "J~L;Jncome"1 
The Commltme,""1lowevei, are concerned to note that the Fifth Plat 
provid~s for Education an outlay of Ks. 17%6 crores only as ag~lns 
Rs. 321¥.t crores which was originally proposed. The Committe 
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.agree with the Central Advisory Board of Education tbat the dis-
proportionately severe cuts now imposed on education will ulti-
mat~ll' ~'!~_~~ ]m.g,..ti'!Ql_ interests Qf.t,b,e .. DdWp. The Committee 
would like to point out that it is iiigh time that the magnitude and 
importance of the educational problem in the country, is realised in 
its correct perspective and more funds allotted for education. 

3.27. The Committee would also like Government to ensure by 
taking well thought out schemes that optimum benefit accrues from 
the lim.ited resources available. 

3.28. The Committee endorse the recommendations of the Central 
Advisory Board of Echreation for effecting economies in non-Plan 

·expenditure and pooling non,-Plan and Plan funds, making a more 
effective USe of teaching personnel, better use of available buildings, 
and equipment and mobilising community support to supplement 
'Plan allocations. The Committee would also like Government to 
adopt 8u"tere standards for construction of school and college build-
ings, arrange for shifts system in schools and to effect qualitative 
improvements at all stages of education. The Committee consider 
that therl~ is immense scope for originality, creativity and fresh 
thinking in the matter of planning and implementation of new 
'Strategies whi('h will enable securing of maximum educational 
d{'velopm' ~llt on r!ght lines despite financial constraints. 

D. Universalisation of Elementary Education 

~?!}: In the draft Fifth Five Year Plan the provision of facilities 
for elementary education for children upto the age of 14 at the 
nearest pflssible places to their homes has been included in the 
'''National Programme of Minimum Needs" for attainment by the 
Fifth Five Year Plan period. ~.f'ntary ed1u:atifl.n has, therefore. 
be_en given a very hi~h priority in t!!~ Fifth Plan, and the outlays 
for it ar~ .being stepped up from R~{ 237 elores in the Fourth Plan 
10 ~_,~43~rores in the Fifth pi~n::' To this may be adde~ 
RSf 112)crores provided for school feeding programmes under Nutn-
tio~'The total outlay oJ.Es. 855 cr~res, thus arrived at for ele-
mentary education, will constitute 47hper cent of the total outlays 
on education in the Fifth Plan as against 30 per cent in the Fourth 
Plan. 

3.30. As regards expansion of facilities full time facilities will be 
provided for 97 per cent of the children in the age-group 6-11 and 
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47 per cent in the age-group 11-14 by the end of the Fifth Plan. 
This will mean the creation of additional facilities for 145 lakh 
(:hildren in classes I-V and 66 lakhs in classes VI-VIII. In addition, 
.about 78 lakh children of the age-group 11-14 will be provided part-
time education. If these enrolment targets are realised in full, it 
should be possible to fulfil the Constitutional obligation largely by 
the end of the Sixth Five Year Plan. The outlays for the Minimum 
Needs Programme have taken note of the requirements of the edu-
{!ationally backward states and districts. While some regional dis-
parities may continue, particularly in respect of the enrolment of 
girls and children of the Scheduled Castes and Scheduled Tribes, 
most of the States will reach the proposed level of all-India 
~chievement. 

-~ 

f3.:¥. It was stated by Government during evidence that out of 
~~~!lI!on_.c:~.~Ip.x:.-::I!Jn __ ~g«:.-~ouP 6-!~_~he number in school was 
79 millions in 1973-74. Thus thenon::.school going children numbered 
aFiiU11fonsmade ;p as follows:-
..:r-~-"-.----'-'.-' 

Age-group 6-11 12 millions 

Age-group 11-14 27 millions 

"3.32. Statewise figures of enrolment in the Age-groups 6-11 and 
11-14 and the percentage coverage of the population in the corres-
ponding age-group during 1973-74 are given in Appendix III. 

3.33. It is seen that for the age-groups 6-11 and 11-14 the num-
ber of States/Union Territories arranged in order of the percentage 
enrolments to total population in the age-groups is, as f()Ilows:-

Age-group 6-u All India Age group II-14 All India 
84% percentage 36% percentage 

Above 90% II Above 70% 3 
:811% 'to '90% 4 60% to 69% 4 
80% to 83% 3 so% to 59% S 
70% to 79% 6 40% to 49% 6 

.60% to 69% s 35% to 39% z 

so% to 59% 30% to 35% S 
zo% to Z9% 4 

30 Below zo% 
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3.a.. It is seen that for the age-group 5-11 the- percentage in IS 
St.tes/Union Territories are below the all India percentage of 84 
per cent. The percentages in 6 States/Union Territories are even 
below 60 per cent. 

3.35. For the age-group 11-14 the percentages in 10 States are 
below the all Lndia percentage of 36 per cent. The percentages in 
5 States are even below 30 per cent. 

3.36. The strategy for the achievement of the goal of universal 
primary education during the next 10 years or so' consists of the 
following three point programme to be implemented by the State 
Governments: 

(i) Universalisation of school facilities 

,school-less villages are to be provided with schools within easy 
distance, and incomplete schools to be made full-fledged. The findings 
of the Third All-India Educational Survey will be utilised in this 
connection. 

(ii) Part-time Education 

For the children who do not come to school because they are 
either working or helping the parents in their work, part-time clas-
ses at the time convenient to them are proposed to be started. 
Nomadic children are proposed to be provided" with schooling facili-
ties through peripatetic teachers. 

(iii) Non-Formal Education 

For other non-attending children, non-formal educat.ion is prO'-
posed to be organised utilising radio and T. V~ where applicable. 
This_ group will largely be made up of children for whom schooling 
facilities are not available within easy reach. 

3.37. lIn view of the uncertainty in the provision of funds a phased 
programme cannot be drawn up at present for increasing enrolment 
from year to year. However, tlie Minimum Needs Programme pro-
posed for the Fifth Plan aims at 97 per cent coverage, for the age-
group 6-11 and 47 per cent for the age-group" 11-!4. If these targets 
are achieved in full then 100 per cent coverage can be attempted in 
the Sixth Plan for the age-group 6-14. 

3.38. It was stated during evidence that Multiple entry lays great 
stress on non-formal educaticm. For this purpose, progTammes have 
been drawn up for each State and separate allocation flas been. made 
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in the minimum Needs Programme not only for additional teachers 
and other facilities but also for incentives. Unfortunately even the 
first year's results for the Minimum Needs ProgTamme have been 
much below the original targets. Therefore, it was feared that the 
targets may not be reached as anticipated originally. For this pur-
pose, the Ministry of Education had recommended the establish-
ment of a separate Bureau for Elementary Education at the Central 
level for Central direction and supervision but unfortunately, due 
to financial constraints funds have not yet been allocated for creat-
ing this Bureau. It was hoped that in the coming years, the amount 
of Rs. 1 crores included in the Fifth Plan for strengthening the 
School Division would be operated upon, because it went along 
with the Minimum Needs Programme. 

3.'39. The principle of multiple entry is being implemented from 
1974-75 and being supported by normal education. This principle 
was implemented in Tamil Nadu earlier. 

3.40. It has been stated that the NCERT has assisted the Uttar 
Pradesh Education Department in 1974 in trying out a pilot project 
for non-formal education at the school stage; in a selected area of 
one of the hilly regions (Bhowali/Bhimtal). The duration of the pro-
ject was expected to be not more than six to eight months. The 
State Department has prepared the survey plans and proformas. 

3.41. The Committee are concerned to note that out of lIS mi1lion 
children in age group 6-14, the non-school going children numkred 
39 millions i.e., more than one-third of the total children in this age 
~ end of the Fourth Plan period. The Committee note 
that the ~inimum Needs Programme proposed for thefiltbJlan 
a~hat § per cent coverage for the age group 6-11 and (!ti per cent 
for e age group 11-14. 

3.42. The Committee also note from the percentage enrolments 
to total population in the age groups 6-11 and 11-14 that out of 30 
States/Union Territories the percentages for the age group 6-lI are 
below the all-India percentage of 84 per cent in the case of 15 States/ 
Union Territories, the percentages being even lower than 60 per 
cent in the caSe of 6 States/Union Territories. For the age group 
11-14 the percentages in 10 State6/Union Territories are below the 
all-India percentage of 36 per cent, the percentages being even lower 
than 30 per cent in the caSe of 5 States/Union Territories. While 
there can be no two opinioo regarding unlversalisation of elemen-
tary education in all the States/Union Territories, the Committee 
would like to lay special emphasi;!l on the magnitude of the problem 
in those States/Union Terrifuries where much lee way is to be made 
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and the necessity for taking concrete and special measures to bring 
up those States at least to the all-India level. 

3.43. The Committee are disturbed to note that even the first 
year's results for the Minimum Needs Programme have been much 
bf'~oW the original targets and that the targets may not be reached 
as ~nticipated originally. The Committee have been informed that 
the establishment of a separate Bureau for Elementary Education 
has been proposed at the Central level, for central direction and 
supervision as per the National Programme of Minimum Needs but 
funds have not yet been allocated for the purpose. The proposed 
machinery will be set up when the position improves. 

3.44. The Committee are concerned at the delay in allocation of 
funds even for the nationally accepted Minimum Needs Programme. 
The Committee need hardly emphasise the need for strengthening 
the tnachinery at the Centre for central directions and supervision 
of the programme of universalisation of elementary-education. 

3.45. The Committee attach the greatest importance to imparting 
of education to children, particularly in the age group of 6-14 for 
they represent the future of the country. The Committee consider 
that after 25 years of the adoption of the Constitution, the minimum 
that can be done by way of achieving social objective is to see that 
no child in the age group of 6-14 is denied the facility of receiving 
basic education which would provide him with an intelligent basis 
for further development and contribution to the country. In this 
context, the Committee would like Government at all levels to pay 
special attention to the problem of 39 million children in the age 
group of 6-14 who represent 1/3rdof the total children's population 
in this age group, who are not at present getting any education in 
schools. 

3.46. The Committee note that Government have evolved a multi-
faC'eted programme of non-formal education, through televi'don and 
radio programmes, through part-time peripatetic teachers who would 
spe.cially look after education of nomadic children etc. The Com-
mittee would, in particular, like Government to pay special attentiOn 
to villages which do not have a single school, so that these facilities 
can be established on priority basis. 

3.47. The Committee would also like to be apprised of the result 
of the pilot project for non formal education stated to have been 
carried out in a selected area of one of the hilly regions in U.P. 
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and the detaiJs of the strategy evolved for effective implementation 
on an all-India scale. 

3.48. The Committee feel that Government should face this chal-
lenge and convert it into an opportunity for bringing about radical 
improvement in the contents and sCOPe of curricula of the new 
primary schools to be opened so that meaningful education is im-
parted to children, especially to those coming from the weaker sec-
tions of the society. 

E. Higher Secondary Education 

3.49. The Government have stated that in order to link educa-
tion with productivity which is the need of today and to imp:oove 
the quality of education, the Education Commission recommended 
educational reconstruction by introducing a broadly uniform pattern 
of 10 plus 2 plus throughout the country and reorganising curricula 
at all stages of education. This recommendation was accepted by 
the Government of India as formulated in its National Policy on 
Education. It was also accepted by the Central Advisory Board (If 
Education. In pursuance of this recommendation, the various State 
Governments are examining the possibility of restructing their edu-
cation system. Some of the States such as Andhra Pradesh, Karna-
taka, Kerala have already introduced the 10 plus 2 pattern in their 
States, while some others are in the process of doing the same. As 
far as the Central Government is concerned, the Central Board of 
Secondary Education, which is an autonomous body set up by the 
Government of India, has also decided to introduce the new pattern 
of education starting with class IX from the academic session begin-
ning in May, 1975. Under the new scheme, two distinct stages have 
been visualised, one upto class X and the other upto class XII, both 
forming part of school education. For the first stage, i.e., upto class 
X, a comprehensive course of general education for all children with-
out any diversification of studies is being provided while at classes 
XI and XII, diversified education coupled with vocational education 
is being provided. At the secondary stage, class X will be terminal 
for somp. and preparatory for higher studies for others. 

3.50. The Central Board of Secondary Education have drawn up 
a detailed scheme of studies for classes IX and X in respect of the 
schools coming under their purview. The detailed courses of studies 
for classes XI and XII are under preparation and are expected to 
be ready long before 1977 when Class Xl under the new pattern will 
start. 
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3.51. Referring to difficulties stated to have been experiencee by 
Maharashtra due to lack of funds especially in the rural parts with 
regard to introduction of work experience, the representative of the 
Ministry stated during evidence: 

e'I could very much go along with the demand of more funds. 
And as far as the experiment of work experience is con-
cerned, I would like to say that this is a concept, which 
has started to be implemented only very recently and 
therefore the situation is not at all satisfactory. I would 
agree with you that a great deal remains to be done. I 
would still say that what they are doing in Maharashtra is 
a better example. Therefore we have to improve a great 
deal in this particular field". 

3.52. It was stated during evidence that this new scheme has al-
ready been introduced in Kerala, Andhra Pradesh, Karnataka and 
Maharashtra. They themselves have drawn up the new syllabus. 
Other States like Himachal Pradesh have requested NCERT to frame 
a syllabus for them. It was further stated during evidence that 
Maharashtra was proceeding ahead with the new scheme. They re-
quired additional funds. As far as academic side was concerned they 
have introduced new syllabus and are going ahead with the 10 plus 
2 pattern. 

The witness added:-

"The main reason, I would say, is the slow speed with which 
the various State Governments are changing over from 
the existing pattern of higher secondary system to the 
new system. They want to be a little careful. Some of 
the States are slower than the other States. The southern 
States of Andhra, Karnataka and Kerala have gone ahead 
with full speed and Maharashtra and Gujarat have fol-
lowed suit, West Bengal and Jammu and Kashmir have 
also agreed but some States have set up committees to 
examine this and they are watching performance in these 
States". 

3.53. Regarding the steps taken to modernise education, the repre-
sentative of the Ministry stated that the NCERT has developed 
books for the entire school curriculum and teacher guide books. It 
has also developed keys for teaching science, right irom the primary 
stage to the middle one. It has also developed audiovisuai. aids and 
film strips. With the help of these materials a very detailed pro· 
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gramme of interacting with the States was being catried out for 
developing materials and teaching methods. Summer schools by 
bo:h th~ Centre and States are held in a suitable manner for giving 
·onentatlOn to teachers in the new teaching methods. Pre-service 
~ducation of teachers was also thought of. The National Council 
'Of Teacher Education has been established in 1973. It has not only 
once so far. It will be making a detailed report on the improvement 
in teacher education. 

3.54. A Central Committee has been established for drawing up a 
new currlculum from the point of view of giving a new kind of orien-
tation to education as such, which includes work experience and pro-
blem oriented teaching, so that education does not remain entfrely 
bookish but problems of health, nutrition, population, pollution etc., 
are brought within the framework of the curriculum. This curricu-
lum will become the basis for discussions all over the country amongst 
teaching community concerned with secondary education. It was 
hoped that in about six months time a curriculum which would have 
the consensus of the whole country behind it would be evolved. 
Thereafter a new syllabus will be framed and new types of teaching 
material etc., will be prepared by these many agencie~. )iass media 
will have lobe brought into the picture. The SITE experiment 
at television system will be utilised for training teachers as also 
students. This will reach 2400 villages. 

3.55. It was hoped to teach a lot of science viz., physics, chemise 
try, biology etc., without a laboratory by taking the students for 
field work and by performing simple experiments with simple Dlate- . 
rials. These efforts, it was hoped, would solve some of the difficul-
ties but in India with a very large number of schools and teachers 
it was certainly a stupendous problem and would take many years 
to solve. 

3.56. The representative of the Ministry stated that the required 
funds were lacking. Before the Scheme of 10 plus 2 was introduc-
ed, schools should be equipped, teachers should be trained and text 
books should be made available. The conclusion arrived at after 
consultation with the State Governments was that as a first 
step there should be a Central Scheme at least for quality improvp-
ment schemes which get guaranteed funds. 

3.57. For introducing vocationalisation in all the schools during 
the Fifth Plan period about Rs. 100 crores would be required, if the 
two year course were to be done satisfactorily. Only Rs. 10 crores 
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were given. Therefore a limited scheme covering a thousand schools 
only out of 50,000 in the country was being launched, at the rate of 
3 schools in each of the 350 districts. 

3.5S'. The Committee note that in pursuance of the recommenda· 
tions of the Education Commission made as far back as in 19G6 .• Gov-
ernment have thought of evolving of a broad pattern of education 
of 10+2+3. The Committee note that the size and nature of 
the problem of switch over from 11 +3 pattern of education to 
13+2+3 is of gigantic nature and title Ministry of Education 
have been trying to evolve a consensus to facilitate its implementa-
tion. The Committee understand that the system of 10+2+3 
has been introduced so far in Andhra Pradesh, Karnataka and 
Kerala only and some progress in this behalf is being made in Maha-
rashtra. Other States are stated to he examining the possibility of 
introduction of the scheme. The Committee understand that nume-
rous difficulties are being experienced in the implementation of this 
bew pattern. 

3.59. The Committee have been given to understand that. the 
Central Board of Secondary Education has decided to introduce the-
scheme from May, 1975, starting with Class IXth in Delhi. 

3.60. They also note that the curriculum as well as the text books 
therefor are being gone into by a Committee and that Govern-
ment expect that a consensus on the subject would emerge towards 
the end of the year. The Committee feel that as thi,; recommenda-
tion of change over to the new pattern has been there for the last 
9 years, it should have been possible during all this time to wOlk 
out in detail the curriculum, the text books therefor, the equipments 
and other supporting facilities required, try them out on pilot-basis in-
selective schools in most of the States, evaluate the results along 
with State Educational authorities and then extend it in a phased 
manner so as to win the confidence of t.he people and academicians. 

3.61. The Committee would like to be informed of the precise-
progress made in evolving the curriculum and text books therefor, 
as in the opinion of the Committee these constitute the essential' 
prerequisite for implementing this programme in a purposeful man-
ner· 

3.62. While appreciating the challenging naiure and size of the 
problem, the Committee cannot. but stress the need for making a, 
most careful, well prepared and well coordinatCll npl)f()Slch in this:. 
important maUer. 
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3.63. The Committee note that for introducing the new methods; 
of problem oriented teaching, a massive programme of teacher train-
ing and reorientation is required. The Committee have been inform-
ed that a very det.ailed JH'ogramme of interacting with the States 

has been carried out for developing materials and teaching methods, 
and that summer sch-ools at ooth the Centre and the States, are be-
ing held in a suitable manner for giving orientation to teachers ill 
the new methods. The Committee also learn that a National 
Council of Teacher F,ducation has been established in 1973 to report 
on improvement in Teacher education. It need hardly be stat.ed that 

the success of the new pattern of education depends entirely upon the: 
dedication and skill which the teachers bring to bear on educating 
their charges. The Committee realise that the magnitude of the· 
task is great. At the same time, teacher orientation is vital if the 
new pattern is to achieve the desired results. It is a challenge to 
the organising capacities of the aut.horities and sense of dedication 
of the teachers and their eagerness to improve their professional' 
skills. The Committee trust that concrete and concerted efforts 
would be made t.o effect the necessary reorientation in the teachers. 

3.64. The Committee feel that in opening new schools high prio-
rity should be given to areas, particularly in backward regions and 
States, which are not covered at present. The Committee have no· 
doubt that while introducing the new proposed pattern of 10+2 
in schools, authorities would keep in view the special requirements 
of rural areas and reftect them suitably in the curriculum to under-
score its relevance and enhance the capacity of students to make· 
contribution to developmental efforts. 

F· Higher Education 

(i) Programme for Improvement: 

3.65. Referring to the number of strains and stresses in the sys-
tem of higher education in India, the University Grants Commis-
sion in the'ir Annual Report, 1972-73 have observed inter alia as' 
follows:-

(1) Much of higher education, particularly at the undergra-
duate level, both in academic and professional courses, is. 
not relevant to the needs, abilities and aptitudes of the 
students and to the needs of India's developing economy. 
Lack of congruence between the courses offered by pro-
fessional faculties in the universities and the needs of the 
nation is highlighted by the non-avRilability of middle· 
level professional personnel (e.g, doctor,> and engineers). 
needed i1' rural and backward areas. 
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(2) The present system of higher education is generating 
much waste and stagnation. The failure rate at the first 
degree level is above 50 per cent; 70 per cent of students 
in arts and commerce and more than 40 per cent of students 
in science courses are placed in the third division in the 
postgraduate examinations. This raises serious doubts 
about the well being of the university system in the coun-
try, and is explained partly by the :;ystem of teaching, 
learning and examinations prevailing in the country. 

(3) The growth rate of enrolment in University level courses 
has outstripped the growth rate in the national economy, 
leading to dilution of standards in institutions and a dis-
turbing and growing incidence of unemployment among 
educated. 

(4) Good teaching has generally gone by default. 

(5) The backward areas and communities and students hail-
ing from them have not had any appropriate opportunitie<; 
for higher education. 

(8) About 90 pe,r cent of the students in our universities and 
colleges are in the arts, science, commerce and law courses 
and 90 per cent of them are in the affiliated colleges, Col-
leges, specially with small enrolment and those situated 
in the backward areas cannot provide a meanindul curri-
culum to students. 

(7) There is urgent need for improving the quality of postgra-
duate education and research both in the universities and 
colleges. 

3.66. The Government have stated that the following programmes 
-have been undertaken by the University Grants Commission for the 
.tmprovement of present educational system.:.-

(1) Attempt..-.; are being made to re-structure courses of study 
so as to make them relevant to local and regional needs in-
cluding those of rural areas and also introduce work ex-
perience as part of college eduaction. 

(2) The Commission is implementing a programme for the im-
provement of Science Education in selected colleges. It 
has also been decided to introduce similar programmes for 
humanities and social sciences. The details of the pro-
gramme are given in the next para. 

(3) The Commission is initiating coordinated programmes for 
development of postgraduate education. 
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(4) The Commission has circulated to all the Universities 
and colleges in the country a 'Plan of Action' for examina-
tion reform for implementation. 

(5) Efforts are being made to develop collaborative and inter-
disciplinary programmes of courses and research involv-
nig several departments. 

-(6) A beginning has been made to provide direct support for 
research in Universities and also to build up the necessary 
infrastructure required for sustained research. 

('I) Programmes have been initiated to check the growth in 
enrolment in formal education and to divert a considera-
ble proportion of students to benefit from correspondence 
courses, evening classes and part time courses. 

{8) The Commission has recently circulated a note to the 
Universities on the criteria, guidelines and pattern of 
assistance to autonomous colleges. An autonomous col-
lege would enjoy freedom in framing its courses of study, 
devising its methods of evaluation, the conduct of exa-
minations, its principles of admission, its procedures for 
selection of teachers, etc. This would encourage experi-
mentation with desirable educational ideas and initiate a 
process for broadening the frame work of courses and 
instruction to make them more meaningful and relevant 
in the context of local/regional requirements for skilled 
workers. 

3.67. It is noticed from the Annual Report of U. G. C., 1972-73 
that the College Science Improvement Programme (COSIP) was 
initiated in 1970-71 in order to bring about a qualitative improvement 
in the teaching of sciences in predominantly undergraduate colleges 
and to initiate a process of continuous experimentation and self re-
newal. The Programme was implemented at twt) levels namely (1) 
'Selected colleges and (2) in selected University departments with a 
view to initiating a process of improving the teaching of some 

'selected subjects in all the colleges affiliated to that University. The 
institutions selected under this programme have an opportunity to 
revise syllabi and examination methods and to introduce better 
methods of teaching, reduce formal class room teaching and make 
science instruction more meaningful and more relevant. The college 
can devise special projeets to bring about necessary upgrading and 
modernisation of courses of study in their special subjects and to 
.organise suitable short-term courses in selected areas to enable the 
"teachers to teach effectively the subjects included in the revised syl-
labi. An attempt has also been made to produce necessary text 
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materials, question banks, laboratory guides and to design new ex--
periments and fabricate some items of equipment required for de-
monstration and laboratory work. A College Science Improvement 
Programme newsletter published by the Department of Biological 
Sciences. Madurai University with the support of the Commission 
is disseminating information relating to college science programm~ 
in the universities and colleges. The National Science Foundation, 
USA, has associated itself with this programme and has made avail-
able services of a few consultants for short periods. It is proposed to 
initiate a similar programme of enrichment in the teaching of the 
humanities and social sciences in a year or two. 

3.68. The Committee feel that the most important issues 
her education are the one highlighted by the University 
Commission in their Report of 1972-73: 

in hig-
Grants 

(a) Much of higher education, particularly at tbe undergra-
duate level, both in academic and professional courses, is 
not relevant to the needs, abilities und aptitudes of the-
st.udents and to the needs of India's economy. 

(b) The present system of higher education is generating 
much waste and stagnation, which is also explained by 
the system of teaching, learning and examinations prevail-
ing in the country. 

(e) The growth rate of enrolment in University level courses 
has oustripped the growth rate in the national economy, 
and also led to dilution of standards in institutions. 

{d) The backward areas and communities and students hail-
ing from them have_ not had any opportunitie'i for higher 
education. 

(e) 

(f> 

Need for improvement of quality of education in affiliated 
colleges which cater to 90 per cent of the students in the' 
arts, science, commerce and law courses. 

Need for improving the quality of post graduate education 
and research both in universit.ies and colleges. 

3.69. The Committee feel that Government, the University 
Grants Commission and the Universities should pool their knowledge 
and experience in order to evolve meaningful and practical solution 
to these issues of vital importance. 

3.70. The Committee would like to point out that the students 
of Indian Universities have won high acclaim and place of honour 
in all parts of the world and this should hearten our educationists' 
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provement of general standard of students, so that a larger percent-
~e make the grade of excellence and go out of the portals of the 
Universities imbued with zest for self-education and improvement 
throughout their lives. The Committee stress that this aspect 
should be borne in view while going into the question of effecting 
improvement i'n hi,her education. 

3.71. As is well known there are Universities in this country 
whose standards are accepted and recognised all over the country. 
It should not be difficult to analyse in detail their good features so 
that these could be incorporated with advantage in other Universi-
ties so as to improve their standard. 

3.72. The Committee would, in particular, like to bring to notice 
the problem of standard of education in Colleges, particularly those 
in backward areas, so that concerted efforts are made to bring them 
up to the requisite standard. 

(ii) Restructuring of Courses 

3.73. Regarding the specific steps taken for restructuring of 
courses of study so as to make them relevant to local and regional 
needs, the representative of the University Grants Commission 
stated during evidence that the University Grants Commission 
has been appointing from time to time review committees. These 
committees make an assessment of the state of the development of 
the subject, the facHities available from our universities and 
-colleges to offer these subjects, suggest remedial model syllabi 
which could be suitably adopted by the universities and also the 
facilities that are required for providing the optimum level of 
-instruction. They also indicate the possible future lines of growth 
in the subject concerned. 

'3.74. Asked whether there was a time bound programme, the 
representative stated that "this is a continuous process. We do 
not have any time bound programme but we have special panels 
who also suggest necessary modifications that are required to make 
it effective. In these panels invariably local people from different 
regions are taken in different disciplines". He added that the 
restructured courses will be introduced in a few places with the 
beginning of the next academic year. 

3.75. The Committee note that one of the important elements in 
the new pattern of higher education is the restructuring of courses 
of study so as to make them relevant to local and regional needs; 
.and that special panels of the University Grants Commission are 
:S1I&,esting necessary modifications in the courses to make them 
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efteetive. 1he Committee are, however, concemed to not. that there 
is no time bound programme and that the restructured courses will 
be introduced only in a few places from the beginning of the next-
academic year. The Committee would like to emphasise the need 
for a time bound programme for implementation of the restructured 
courses by all the Universities. The Committee would also like 
Government to ensure that details regarding the progress of imple-
mentation of the new pattern of education are given in the Annual 
Reports of the Ministry and the University Grants COmmission. 

(iii) Correspondence Courses and Evening Classes 

3.76. The Government have stated that even though the Educa-
tion Commission had recommended that by 1986, the enrolment in 
institutions of higher education should be about 6 per cent of the 
relevant age-group (as against about 3.5 per cent, which is the pre-
sent position), it has not been considered desirable to allow the ex-
pansion of higher education to remain unchecked. This is partly 
because persons with University Degrees are unable to find employ-
ment, which they consider to be their due, and partly because the 
existing resources are not adequate to provide higher education of 
requisite standard to all those who wish to seek it. It would be-
extremely risky to allow standards of higher education to become 
diluted because of inadequacy of funds. 

3.77. Since for the reasons mentioned above, institutional expan4 
sion of higher education has to be regulated, it is necessary at the 
same time that the Constitutional directive of providing equality of 
educational opportunities is borne in mind. For perspns belonging 
to backward regions or backward strata of society, and for those 
who are too poor to pursue higher education on a whole time basis 
and thus avail of the opportunities of increasing their knowledge 
and improving their chances of vertical mobility, it has been the' 
policy of government to encourage Correspondence Courses, and 
similar other ways of acquiring higher education. 

3·78. Even in the field of Technical Education Government, on 
the recommendations of the All India Council of Technical Educa-
tion, have assisted Engineering Colleges, to start part time courses-
for Bachelor Degrees as well as for the Associate membership of 
Institut.ions of Engineers, for Diploma holders in Engineering. Many 
serving technicians have taken advantage of this facility for improv-
ing their knowledge, as well as promotional prospects. 

3.79. Education by Correspondence has appeared primarily as an 
adjunct to the regular programme of education in Indian Universl-
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ties. Starting with the University of Delhi in 1962-63, Correspop-
dence course facilities are now provided in 12 Universities.· Pro-
posals lrom some more universities are under consideration. The' 
existing facilities cover undergraduate and post-graduate courses in 
Humanities and Social Sciences as also teacher education and the 
coverage of students is in the range of fifty to sixty thousand every 
year. Besides correspondence courses, universities are also provid-
ing facilities for students to appear in examinations through private' 
study. There are also evening colleges which prepare students for 
degrees and diplomas. All these have contributed in some signifi-
cant measure to provide for non-institutional education and to check 
the growth of enrolment in formal education. The annual rate of" 
growth of enrolment at university level which was 12 per cent at 
the beginning of the Fourth Plan has dropped to 8 per cent by the 
end of 1973-74. 

3.80. The Government of India have also under their considera-
tion a recommendation of the University Grants Commission to-
es! ablish a National "Open University". 

3.81. The Union Public Service Commission have asked the Gov-
ernment to consider the feasibility of holding the National Merit 
examination which will be open to all candidates including those 
who have appeared privately. 

3.82. The question of de linking degree with jobs is also under 
consideration. 

3.83. The question of enrolment in centres of correspondence 
courses depends mainly on demand from students. By and large 
students prefer to join regular courses. In recent years, some uni-
versities have also permitted students to appear privately. 

3.84. The University of Delhi introduced correspondence courses 
for B.Sc. Group (A), but this has now been discontinued owing to 
lack of sufficient demand. The University Grants Commission is in 
favour of the introductbn of correspondence courses for Science ana 
Technical subjects. 

3.85. The proposal for introducing correspondence courses at the 
post-graduate level is under the consideration of Delhi University. 
Recently the University Grants Commission has finalised guidelines 
for the intr0duction of correspondence courses at the undergraduate 
and postgraduate levels. -------------------.--_ .. _--

-The Universities of Delhi, Raja sthan, Mysore, Meerut, Madurai,.. 
Bombay, punjab, Andhra Pradesh. Himachal Pradesh and Srivenkates-
wara, Punjabi University and elEIL, Hyderabad. 
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3.86. The Committee are glad to note that facilities have been 
civen for acquiring education through correspondence courses, evell-
illg colleges and private study and that there have been a conse-
4J.uen~ check on the growth of enrolment at university level which led 
to dilution of standards. 

3.87. The Committee attach great importance to the facilities of 
highel' education being made available to young persons coming from 
weaker sections of society who because of economic constraints have 
to take up employment at a young age, but have the capacity and 
the capability and the desire for higher education. The Committee 
feel that the most pragmatic and practical approach would be to 
atlord facilities and opportunities to these young students to appear 
in the University examinations either as private or correspondence 
..:ourse students. 

3.88. The Committee are constrained to point out that while a 
beginning in the Correspondence courses was made as early as 1962-
63, this facility has so far been provided by not more than 12 Uni-
versities and that they between themselves have been able to cover 
50,000 to 60,000 students a year only, 

3.89. The Committee would like the University Grants Commis-
sion and the Government to specially analyse the reasons for tbis 
slow progress and see that the leading Universities in all parts of 
.the country provide the facility of Correspondence course and that 
the range of courses covered by them is' expanded so as to cover 
subjects in demand. particularly those which would improve the 
professional skills and prospects for advancement. 

3.90. The Committee stress that the arrangements for checking 
up answers and providing guidance to students should be con-
tinuously improved, so that the students who avail of Correspon-
. dence courses do not sutler qualitatively as compared to regular stu-
.dents. 

3.91. The Committee also note that Government have under 
'c:onsiderati:on establishment of a National "Open University". The 
-Committee consider that education is a continuing process for all 
men at all ages and would therefore welcome opportunities being 
given to all to improve their intellectual attainments and cultivate 
fresh skills through the proposed University. 

(iv) Staff Student R,atio 

3.92. It has been stated in the Annual Report (1972-73) of the 
University Grants Commission that growth rate of enrolment in uni-
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versity level CI.lUrses has oustripped the grow.th r~te, iJlll8~~~ ~(l0- -
nomy. Thi; has resulted in the dilution qfp~, ~~pi~a. ;\nvestIfeIlt 
in higher education and therefore, in the dilution of standards in 
institutions in which facilities are stretched to the ~eaking point in 
order to accommodate increase enrolments. This has also created 
an ev:r-widening gap between the out-turn of universities and the 
absorbing capacity of the national economy which in turn results in 
growing incidence of unemployment among the educated. 

3.93. For a variety of reasons, good teaching has generally gone 
by default. Efforts made to improve the faculties of universities 
and colleges have not always been commensurate with the needs of 
the situation. This process has continued for two decades now and 
this vicious circle has to be broken somewhere. 

3.94. The staff student ratio between 1952-53 and 1972-73 in col. 
leges is given below:-
---------------------------

Year 

1952-53 

1962-63 

1967-68 

1972-73 

EnrQ1IJ1ent 

4,39,305 

10,82,666 

19,18,972 

3°,94,000 

Staff Staff student 
ratio 

25,533 I: 17' 2 

66,370 I: 16' 3 

1,03,180 I: 18' 6 

IA9,QOO I: 30'6 

3.95. Two decade!_!B~e!e were, ~. littl~,mQ!:~Jh~llri~~~'~a­
chers i sity level inStitutions but their number ~ to 
about 1,50,000 n 1972-73. This increase, however, has not resulted 
in any' ase in the staff student ratio. During 1971-72 the staff 
student ratio was 1: 46.8 in commerce, 1: 40.5 in law, 1 : 23.8 in 
arts, 1 : 18.7 in science and between 1 : 5 and 1 : 10 in the profes-
sional faculties. 

3.96. Government have stated that the staff strength of educa-
tional institutions should be adequately provided for to meet not 
only the teaching responsibilities of the teachers Jtut also for ensur-
ing adequate contacts between teacl1ers and students ou~de the 
academic hours, in particular, for promoting extr~u:rric1.1l,ar, ~cial 
service and nation building activities. Subjects to availabiUty of 
funds, it has been the constant endeavour of Government, at all 
levels of education, to Unprove the teacher-student ratio. 

3.97. The Committee ~ote that the overall teacher stud,ent ~~o 
in colle,es ha,' ~~reased from i : 17.2 In 19~z.s3 ~Q 1 : ~ .. 6 .." \'7~-

668 LS-50 
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73 and that in particular disciplines, it is very high. For example 
It is 1 : t6 in commerce, 1 : 40 in law, 1:23 in Arts, etc. The Com-
mittee have been informed that subject to availability of funds, it 
has been the constant endeavour of Government at an levels, to 
improve the teacher-student ratio. The Committee would like to 
underline the importance of having adequate number of qualified 
teachers to cope with the ever increasing enrolments in the colleges 
and to work with dedication and a high sense of professional res-
ponsibility in developing the intellectual attainment of the student. 
The importance of personal human contact between the teacher and 
the student for imparting a meaningful education to the student 
needs no emphasis. This will also minimise the incidences of stu-
dent unrest. The Committee, therefore, recommend that Govern-
ment should take steps to improve the teacher-student ratio in the 
interests of the integrated development of the students' personality 
and skills as also to enable better rapport between the teacher and 
tbe student. 

3.98. The Committee would also like an analysis of the teacher-
.tudent ratio to be done subject-wise and University-wise so that 
concerted action could be taken to improve the position on priority 
basis, where called for. 

3.99. The Committee feel that apart from the mere stress on 
numbers, what is of crucial impor1tance is the quality of teachers. 
While we have numerous schemes for training of teachers in schools, 
there does not appear to be a well thought out scheme for teachers' 
working in higher educational institutions. The Committee would 
like Government/University Grants Commission to give this matter 
their serious attention and evolve a concrete scheme which would 
ensure that the quality of teaching in Colleges and Universities 
goes on continuously improving in the interest of making the con-
tents of education relevant, stimulating and abreast of latest deve-
lopments. Teachers should spare no efforts to encourage the stu-
dents so that their full potential and personality are developed for 
better service to the Community. 

3.100. Another idea which the Committee would like to commend 
is entrusting these teachers with co-curricular responsibilities which 
would bring them closer to the students and help in the develop-
ment of a better rapport. 

3.101. The Committee feel that it is of utmost importance to at-
tract and retain persons with high academic qualifications and apti-
tude to work in institutions of higher education. While Govern-
ment have been taking continuous interest in the matter of revision 
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of seales of pay of teaching staft, the Committee feel that it is time 
to recognise the importance of providing adequate avenues of pro-
motion to brilliant men of outstanding ability who show their met-
tle and worth to rise to positions of higher responsibility at a com-
paratively young age, so that their services are retained and their 
enthusiasm harnessed to improve academic standards. The Rules 
of selection/promotion should not be unduly weighted in favour of 
seniority but merit should find fuller recognition. 

(v) Research 

3.102. The University Grants Commission, in their annual Report 
(1972-73) have stated that at present there are 30 centres of advanc-
ed study, 17 in science subjects and 13 in humanities and social 
sciences. Such centres have enabled the departments concerned to 
strengthen their teaching and research which in turn have given 
them r~ognition as focal points of excellence in the subjects con-
cerned. These centres have attracted meritorious students and 
research workers from India and abroad. 

3.103. It has been represented to the Committee by an eminent 
educationist that though "large funds have been spent on scientific 
research and defence establishment, etc., Universities have been 
starved of funds and they have not received even 5 per cent of the 
total resources for scientific research. University's share of funds 
for scientific research should be made at least 20 per cent. Only 
then th~ Universities will be able to produce youngmen of the right 
calibre. 

3.104. It has also been represented to the Committee by educa-
tionists that more than 50 per cent of the University/colleges are not 
equipped for advanced study and research work but at the same 
time they are carrying out such studies and offering master's and 
doctoral degrees. This diluties the quality of higher education. 
Therefore, such facilities should be centralised and restricted to 
12-15 All-India Institutions. 

3.105. During evidence, the representative of the Ministry stated 
that the money allocated for Research and development is rising in 
our country during the last 10-15 years. 'i.e. about 0.69 per cent. Out 
of this, educational institutions get a poor share indeed. The Cen-
tral Advisory Board of Education have urged that more allocation 
should be made to universities. 

3.106. It was stated during evidence that there i~ inadequatelY' 
of support for research both in the Universities and in the colleges 
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engaged in post-graduate instructions. There are limited resources 
at the disposal of the University Grants Commission. Direct sup-
port for research was provided as far as possible for individual tea-
chers' programmes, small research projects which a group of teachers 
can undertake and also to development activities. Last year 250 re-
search projects were accepted for science subjects and 100 for hu-
manities and social sciences. 

3.107. Asked whether it will not be more useful to pool facilities 
for advanced research in S<¥l1e prominent lmiversities and institu-
tions regionwise and to create departments of excellance rather than 
to try to equip highly each and every department in each and every 
University, the representative of the University Grants Commission 
stated during evidence: 

"We have to recognise that in the vast educational system we 
have here all the universities and university departments 
have not developed to the same extent. They are in diffe-
rent stages of gr<lIwtb and development. Naturally the 
kind of assistance that has to be given has to be relateci 
to the level of growth each of these departments has rea-
ched. This obViously involves a selective approach. It has 
been the policy to build up such institutions:" 

He added: 

"Presently we are requesting t he visiting committee consis-
ting Qf academicians drawn from different universities to 
go and visit at least three or four universities within a 
state so that they could co-ordinate and develop facilities 

r..... and discourage unnecessary duplications. This would re-
sult in providing certain speCialised facilities in selected 
institutions within a State and three or four universities 
together in the State would be able to! offer a wider spec-
trum of facilities for advanced study and research." 

3.108. It has been stated in the Annual Report of University 
Grants Commissi~n (1972-73) that the universities continue to ex-
perience difficulties of lack of foreign exchange in respect of major 
items of equipment, not indigenOtusly available. 

3.109. The representative of the Ministry of Education stated 
during evidence that the allocation of foreign. exchange was Rs. 1.12 
crores for 1970-71, Rs. 76 lakhs for 1971-72, Rs. 1.25 crores in 1972-73 
and Rs. 1.31 crores in 1973-74. The provision for 1974-75 was Rs. 1.50 
crores. 
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3.110. The representative of the Ministry of Finance stated that 

unfortunately the requirements of the Ministries and Departments 
as well as the public sector undertakings and private industries 
could not be met in full because of difficult foreign exchange posi-
tion for the last several years. But to the maximum extent, it has 
been their endeavour to meet the most urgent requirements. 

3.111. In 1971-72, the allocation made was Rs. 76 lakhs. How this 
was to be divided was to be settled between the Ministries of Educa-
tion and the University Grants Cbmmission. The actual utiJisation 
was Rs. 70 Iakhs. For 1972-73, the final allocation made was Rs. 1.25 
crores out of which Rs. 1.10 crores was utilised. In 1974-75, Rs. 1.70 
crores was allocated. 

3.112. Asked regarding the allocation of foreign exchange to the 
universities for science equipments etc., the representative of the 
Ministry of Education stated during evidence as follows:-

"The amount at the disposal of the Ministry of Education is 
shared by various institutions. There are various require-
ments of very high-level [ITs, other engineering institu-
tions and so on. The activities of research design and 
development of those institutions have to be met from 
this allocation. It is true the allocations have been in-
creasing. In 1972-73 from Rs. 80 lakhs it went upto 
Rs. 120 lakhs approximately. For 1973-74 the provisional 
allocation was Rs. 70 lakhs, but our actual figures show 
Rs. 1,31,00,000. For 1974-75 it is Rs. 1,70,00,000 as men-
tioned by the Department of Economic Affairs. The re-
quirements are much larger, and we would request that, 
consistent with the overall priorities, as much as possible 
should be allocated to us-more than this level." 

3.113. Explaining the difficulties in the way of full utilisation of 
the aUocation for foreign exchange the representative of the Uni-
versity Grants Commission stated as follows:-

"The main question is about procedure. Withdrawal of the 
delegation of powers for using the foreign excbaage is 
one of the reasons for the delay in the full 1idiUsation. 
Secondly, another condition laid is that, by and large, 110 
major eqUipment can be imported. The exchange is 
availabie only for replacement of spare parts andacces-
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sories. Sometimes universities want to have new equip-
ment. Every time we cannot make out a special case. 

These are the two reasons as far as University Grants 
Commission is concerned." 

3.114. From the memorandum received from the Vice-Chairman 
of the University Grants Commission it is seen that-

"From the studies it has been found that the facilities availa-
ble for advanced study and research in the universities 
are highly unsatisfactory. The biggest bottleneck is 
non-availability of equipment for teaching and research 
at under-graduate as well as post-graduate and research 
level. A big programme for manufacturing science 
equipment and maintenance of repair facilities for 
science equipment in universities and colleges is highly 
necessary. " 

3.115. Stating the position in the matter, the representative of 
the University Grants Commission stated that recent study has re-
vealed that some of the instruments in the universities have not 
been well looked after. It was proposed to take advantage of the 
facilities available for repairs in the regional centres of the Council 
of Scientific and Industrial Research. 

3.116. The Committee note that although the money allotted for 
Research and Development is rising in our country for the last 10--
15 years, the educational institutions continue to get a low share 
out of this allocation and that the Central Advisory Board of Edu-
cation have urged that more allocation should be made to universi-
ties for research work. The Committee need hardly emphasise the 
importance of research work done by teachers and scholars in the 
universities. They urge that allocation of more funds should be 
made to the educational institutions for the purpose . 

. 3.117. The Committee note that the University Grants Commis-
sion are taking steps for co-ordination and development of facilities 
for research, by providing for specialised facilities in selected ins-
titutions within a State, to enable three or four universities in a 
State to offer a wider spectrum of facilities for advanced study and 
research. The advantage of pooling of such facilities and avoiding 
dupHcation and waste due to fragmentation of facilities for research 
and post-lP'aduate studies cannot be over-emphasised, '!'he Com-
mittee hope that the proposed coordination would b. effected ex-
peditio1lSIy..· .. , ," ,_" ,~' 
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3.118. The Committee note that there has been persistent demand 

from universities .. hat they should be given a I'l'eater share of 
research assipments. The Committee feel tbat witb the develop-
ment of centres Of hieher education in many universities, they are 
second to none in the matter of availability of talent and facilities 
to undertake research as is being done in other parts of the world. 
The Committee feel that in allotting projects of research to institu-
tions, the claims of universities should receive fuller and detailed 
consideration so that they do not feel left out. Tbe Committee also 
feel that the universities can help the process of rational allocation 
of assignment by better co-ordination amongst thems'elves in order 
to identify areas, type and the nature of the assignments which can 
'be appropriately handled in various departments of the Universities. 
If this information is made available in a co-ordinated and purpordve 
manner to the Ministries of Defence and Science, the Committee 
have no doubt that they should take this into aceount white allocat-
ing projects. 

3.119. The Committee would also like to suggest that for under-
taking research in new fields and directions Government should also 
consider involving the Ulliversities in these projects so that the exist-
ing resources and the talent of young and promising scientists and 
technicians can best be utilised to the advantage of the country. 

3.120 The Committee have been greatly concerned to note that 
the University Grants Commission in their report for 1972-73 had 
expressed in categorical terms the acute difficulties which are being 
,experienced by the Research Institutions and Departments under 
the Universities, colleges etc. in obtaining equipment, particularly 
imported equipment. The Committee find that the allocations of 
foreign exchange to ("oveI: the import of new equipment including 
spares etc. for research institutions under the Universities were only 
of the order of Rs. 1 to 1.70 crores. While the representatives of 
the University Grants Commission and the Ministry of Education 
pointed out the inadequacy of the allocation, the Ministry of Finance 
have brollght to the notice of the Committee that even this amount 
was not fully utilised. The Committee are given to understand that 
there are several procedural difficulties being experienced in this 
regard. The Committee would like the Ministry of Education I 
Ministry of Finance/University Grants Commission to thoroughly go 
into the matter to evolve a workable procedure and allocate ade-
quate. foreign ex('han2e so that the research efforts in any depart-
ment of the universities/colleges etc. do not feel hampered on this 

;Rccount. 

3.121. There is also the imperative need for ensuring that the 
.existing equipment is maintained in perfect working condition. The 
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Committee are concerned to note that the maintenance of equip-
ment leaves much to be desired. They stress that the Universities 
shoutd take the help of the laboratories unde,Ji ~e Council of Scienti. 
fic and Industrial Research and other well:known institutions so as 
to have proper and firm arrangements for servicing and maintenance 
of equipment. 

(vi) Amenities to Students 

(a) Hostels for Students 

3.122. The University Grants Commission, in their annual Report 
(1972-73) have stated that the ne'ed for residential accommodation 
for students is indicated by the fact that hostel facilities are becom-
ing scarce year after year and on an average only 1 in 10 students 
studying at a university level course has a chance of securing a 
hostel seat. Right from this inception the University Grants Com-
mission has been assistin~ the Universities and colleges to provide 
more hostel accommodation but the proportion of students in the 
hostels does not register any significant increase in view of the 
regular annual increase in the number of university level students. 

(b) Non.resident Student Study Centres 

3.123. The scheme of non-resident students study centres and 
students homes were initiated primarily to provide facilities for 
study to day-scholars during their leisure hours. These homes have 
facilities for 100 students and provide rack space for 5000 books. The 
University Grants Commission's share towards each student home 
is limited to Rs. 1 lakh or the actual cost whichever is less. 

3.124. The Study Centres supported by the Commission are in· 
tended to meet the requirements of students in congested towns 
where facilities for quiet studies are generally meagre. So far only 
II study centres have bt'.en set up in different parts of the country. 

3.125. Asked about the facilities and amenities provided to the 
students of the Universities by the University Grants Commission, 
the representative of the Government stated as follows: 

"Within the resources available with the Commission (UGC) , 
the Commission provides certain amenities to the students 
in the universities and colleges in addition to which we 
can 'the students' aid fund'. We provide a limited amount 
'to each college and universify for providing assistance to 
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students to pay their examination fees or other facilities. 
We fire also providing money out of this for their daily 
transport. Among the students' amenities programmes, 
we have tried to provide them hostel facilities. But the 
magnitude of the problem is so high that within the exist-
ing resources, it may be more or less very difficult to pro-
vide hostel accommodation to 20 per cent of the students. 
The UGS's share woul'd be about Rs. 125 CI'ores. Recent-
ly, we have not been able to provide hostel accommoda-
tion to the students due to national emergency. There 
has been a ban on construction of educational buildings. 
According to Government, these institutions are treated 
as non-functional building. If we want to construct a 
library or a hostel for providing it to universities and 
colleges, we cannot do it because there is a ban on con-
struction of buildings. 

In the case of the Central University, whose maintenance we 
are directly concerned with, we have advised practically 
all the universities to run their messes on co-operative 
basis ... ' .. , ... It is our responsibility to maintain them 
properly. Earlier, whatever students used to pay. out of 
that money. they used to pay to the mess staff. Now, they 
have taken over this responsibility for their payment for 
which norms have been fixed according to the students. 
To that extent, now the students have been relieved of the-
additional expenditure on the mess." 

3.126. Asked regarding the hostel facilities provided to the sche-
duled castes and scheduled Tribe students by the University Grants. 
Commission, the representative of the Ministry stated that:-

"As far as our Commission is concerned, we have said tha 
20 per cent of the seats must be reserved in the hostels. 
for scheduled castes and scheduled tribes and the under 
privileged. Because, even if the Scheduled Castes stu· 
dents gets scholarship from the Ministry of Home Aft'ai~ 
or from the State Governments, there is difticulty in re-
gard to hostel accommodation. We have said that in all 
the new hostels constrtlcted by the UGC, 20 per cent seats 
should be reserved for Scheduled Castes and. Scheduled 
Tribes." -) 
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{c) Scholarships 

3.127. The main schemes under which scholarships are given by 
.the Government of India to the Indian Students for study in India 
.are the following: 

(1) National Scholarships S~heme which has been in vogue 
since 1961-62 and under which 15000 fresh awards were 
given in 1974-75 for post-matric studies on merit-cum-
means basis. 

(2) National Loan Scholarships Schemes under which 20,000 
fresh awards are made every year to enable talented but 
economically weaker students to complete their education 
at the post-matric level on merit-cum-means basis. 

(3) Scheme of National Scholarships to the Children of Pri-
mary and SecWldary School Teachers under which 500 
fresh award's have been given every year to the childreD. 
of school teachers on merit-cum-means hasis to enable 
them to pursue higher education. 

(4) Scheme of Scholarships at the Secondary Stage for Ta­
lented Children from Rural Areas under which 10,000 
scholarships (at the rate of two for each Community 
Development Block) are given to the talented children 
from Rural Areas with a view to achieving equalisation 
of educational opportunities and to provide a fillip to the 
development of rural talent. 

(5) Scholarships for study in approved residential secondary 
schools under which 500 awards are made annually on 
the basis of merit-cum-means with a view to helping the 
talented children whose parents have low income and who 
are otherwise unable to avail themselves of the opportu-
nity of reading in residential/Public schools. 

(6) Scholarships to students from Non-Hindi speaking States 
for Post-Matric studies in Hindi, under which about 1,850 
awards are made annually to encourage the study of 
Hindi in non-Hindi speaking States. 

3.128. The schemes No. (1) to (4) above are administered through 
1he State Governments, whereas the schemes No. (5) and (6) are ad-
ministered directly by the Ministry. In th~ former case, the dis-
bursement of the scholarship amount is made through the State Gov-
-emments for which funds are placed at their disposal in advance; in 
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the latter case the payment of the scholarship amount is made direct-
ly by the Ministry of Education. 

(b) The Government of India has since decided to revise the 
rates of scholarships under National Scholarships Scheme. The re-
vised rates of scholarships which have been made effective from 
1-7-74 are as follows: 

(I) Pre-University Cour e and I. . .l,./I.Sc./Istyear of 3 
years B. A./B. Sc.1 B. Com. etc. course . . 

(2) 8.A./8.Sc./B.Com.elc. (2nd and 3rd year) course 

(3) B. E/ B. Tech./ MBBS/LL B/B. Ed. 

(4) M.A./ M. Sc.1 LL. ,'vi.IM.Ed. 

(in Rupees) 

Revised rates of scholar-
nips 

Day scho- Hostellers 
lars 

so 15 

75 no 
100 

100 

3.129. The University Grants Commission, in their annual report 
(1972-73) have .stated that enrolment of postgraduate and research 
scholars is increasing year after year from 1969-70 to 1972-73, en-
rolment increased from 1,46,804 to 1,93,464 at the~ost-graduate level 
and from 12,474 to 16,720 at the research level. Scholarships and 
fellowships available with the Commission for encouraging merito-
rious students and for promoting necessary thrust and diversity of 
research in specialised fields are too few to meet the requirements of 
the Universities and colleges. Because of the inadequacy of resour-
ces and other priorities, the Commission has not been able to provide 
such facilities to the meritorious scholars who need financial assis-
tance to continue their studies. In respect of the post-matric scho-
larships granted to the Scheduled Caste/Scheduled Tribe students, 
the representative of the Government stated during evidence that 
the expenditure on such scholarships has increased from Rs. 50-60 
crores in the Fourth Plan to Rs. 200 crores in the Fifth Plan and the 
number of recipients of such scholarships was increasing by 15 per 
cent per annum. He further stated that the only criterion for get-
ting these scholarships was that the student must be studying in 
the coUege and must have satisfied the income criterion i.e. their in-
come should not be more than Rs. 750/-. When the attention of the 
representative of Government was drawn to the late disbursement 
of these scholarships which resulted in great hardship to the stu-
Bents who in Certain cases had even to discontinue their studies for '. ,. , 
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want of funds, he stated that the Government always tried their 
best to see that these scholarships are disbursed in time by the State 
Governments and the students are not put to any hardship. He 
agreed to the suggestion that the delay in the disbursement of such 
scholarships may be because the State Governments are not Com-
pensated foOr the administrative expenditure involved ill the dis-
bursement of such scholarships. 

3.130. The Committee are glad to note that the Government have 
revised )upwards the rates of scholarships under National Scholar-
ships Scheme since July, 1974. The Committee feel that scholarships 
are the most important means to provide opportunities to the merito-
rious but poor students to pursue their ,studies. According to the 
Government's own analysis, the scholarships and fellowships avail-
able for encouraging meritorious students and for promoting research 
are too few to meet the requirements of universities and colleges. 
The Committee would, therefore, like the Government to give prio-
rity to this project and in('rease the number of scholarships Bppre-
ciably. 

3.131. The Committee find that the scholarship schemes carry 
only 15000 awards for post-matric studies on merit-cum-means basis. 
They recommend that with a view to provide more opportunities to 
promising children, particularly those coming from working class 
families in urban ¥eas, landless labour in rural areas, weaker sec-
tions of society, Scheduled Castes and Scheduled Tribes and others, 
the number may be increased progressively. The Committee also-
mggest that with a view to give a direction to post-matric education, 
weightage may be given in subjects which are of greater develop-
mental importance. 

3.132. The Committee are happy that Government have taken the 
initiative of awarding scholarships at secondary stage for talented 
children from rural areas and that 10,000 scholarships at the rate of 
2 for each Community Development Block arc being given. The 
Committee would like an evaluation of tbis scheme to be made at an 
!«larly date and tbe number of scholarships to he increased so as to-
give full scope for development of talents from tbe rural areas wbere 
more tban 80 per cent of our population reside. 

3.133. The CGmmittee also attacb great importance to the genera-
tion of interest in post-matric studies in Hindi by students drawn 
from non-Hindi speaking States in the interest of national integra-
tion. Tbey note that at present only 1850 awards are being giv~ 
annually. 'I1te Committee would )ike an evaluation of the present 
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5cheme to be made in full cGnsultatiGD with educational aut_iiies 
of non-Hindi speaking States $q as to improve the scbeJlle anti mak., 
it attractive to get promising scholars in this' area of vital national 
importance. 

3.134. The Committee understand that there have been cases of 
delay in the disbursement of scholarships particularly the scholar-
,ship meant for Scheduled Castes and Scheduled Tribes candidates 
and that such delay in the disbursement of scholarships sometimes 
results in the discontinuance of the studies by the r~ipients for 
want of financial assistance in time. 

3.135. The Committee feel that the Central Governm .. nt should 
'Study thi~ problem in depth and devise ways and means to ensure 
that such scholarships are disbursed by the State Governments in 
time or jl1 the alternative set up their own machinery for disbull'se-
ment of scholarships because the whole object of the scheme is de-
feated if the money whic}l is allocated for this purpose does not 
reach to the beneficiary in time. 

G. Wastage and Stagnation in Education ..,/' .... _ .. __ ._----_ .. ...--./' 

3.136. The available information regarding the percentage of 
failures in school examinations at different levels, as furnished by 
the Gover-nment is at Appendix IV. 

3.137. The percentage of failure in the High School examination 
is above 50 per cent. The Department has stated that from this, 
one cannot conclude that failure rate in each subject is that high. 
Usually failure rate for each paper is small but when "pass' or "fail" 
is declared on a cumulative basis (i.e.) a candidate must pass in all 
subjects to obtain the S.S.C. certificate, the rate of failure is high. 
'The new examination scheme proposed envisages only giving of 
grades in each subject without any overall pass or fail in the S.S.C. 
examination. 

3.138. As regards drop-outs only a rough estimate can be made. 
For purposes of estimation, the Ministry of Education uses the 
figures of enrolment in each class with the full knowledge that these 
do not represent cohorts of children of given-age-groups. The drop-
out rate as assessed for the middle school level State wise is given 
in Appendix V. It is noticed that the drop-out rate at the Mid-
dle School stage in India is 24.8 per cent, although in the States the 
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rate, varies from nil to 67.6 per cent. It is seen that the drop-out 
rates are very high in the following States/Union Territories:-

Arunachal Pradesh 67'6% 

Orl,sa 42'8%. 

Andhra Pradesh 39'3% 

Bihar 36' z~u 

Lakshadweep 34'4%· 

Tamil Nadu 33'7% 

Reliable figures are not available for the primary stage. 

3.139. The University Grants Commission, in their Annual Re-
port (l97?-73) have stated that the present system of higher educa-
tion is generating much waste and stagnation. The failure rate at 
the first degree level is about 50 per cent; 70 per cent of students 
in arts and commerce anq. more than 40 per cent of students in 
science courses are placed in the third division in the post-graduate' 
examinations. 

3.140. The pervasiveness of this huge wastage and stagnation is 
explained partly by the irrelevance of much of higher education to 
the needs and abilities of students and their environment and partly 
by the system of teaching, learning and examinations prevailing in 
the country. 

3.141. During evidence, the Secretary of the Ministry, expressing 
his views on wastage and stagnation in the educational system, stat-
ed as follows:-

3.142. "We broadly agree that there is considerable wastage .... " 
Regarding the steps taken to reduce wastages, the Secretary stated 
that among other things there was examination reform. He added 
-"The idea is that from class 1 to 5, there should be no failures, 
and there should be the ungraded system. That has been recom-
mended to State Governments. If this is followed everywhere, every 
child will be able to go upto class 5 without any failures. In the 
subsequent stage, classes 6 to 10, among other items of examination 
reform, we have in mind introduction of the internal assessment 
system, then curricular reform which would include relation to 
environment and elevance to the needs of the society. At the uni-
versity stage, again we have in~rnal assessment in mind: the 
semester system, more frequent examinations. If a student does. 
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not pass, he does not have to wait for one year. In that again we 
de-emphasise annual examinations." 

3.143. It was also stated during evidence that the reasons for 
wastage were academic, economic and social. Most of the strategies. 
and programmes in the Fifth Plan were designed to tackle both the 
academic aspects, such as making curricula relevant, making educa-
tion more meaningful and interesting etc. Secondly, incentives of 
various kinds have to be provided for the backward and weaker 
sections of the community. 

3.144. The Committee note that it has been generally agreed that 
wastage and stagnation constitute an unfortunate feature of our edu-
cational system at all levels. The single largest factor responsible 
for this wastage and stagnation is the large number of "failures" and 
drop-outs. According to the analysis of the Government, the per-
centage of failures in the high school examination is above 50 per 
cent and at the first degree level also it is about 50 per cent. At 
other levels also, the position is no better. The average drop-out 
rate of students at the middle school stage in India is about 25 per 
cent. The Committee have been informed that the reasons are aca-
demic, economic and social. The Committee need bardly emphasise 
the necessity of taking concrete and realistic steps to reduce this 
tremendous drain of youth potential and national investment by 
improving the quality of education, extensive introduction of non. 
formal education, and also introduction of examination reforms at a 
very early date. 

3.145. The Committee feel concerned to note that the percentage 
of failure at the middle stage in certain States such as Arunachal 
Pradesh, Orissa, Bihar, Andhra Pradesh, etc. is very high. The 
Committee feel that this sho1,Jld receive serious consideration of 
Central Advisory Board at the Centre and they should assist the 
State and the Educational Authorities to bring about an improve-
ment in this behalf. 

3.146. The Committee feel that the high percentage of drop-outs 
from the main stream of education is a matter of very serious con-
cern to society. The Committee would like Government to analyse 
in detail the reasons therefor and take remedial measures at all 
levels to bring down this percentage. Elsewhere in the Report, the· 
Committee have suggested multi-level entry system in education. 
The effort should be that if after some lapse of time a 'drop-out'· 
wants to rejOin an educational institution. he may not be deni'ed this· 
facility. 
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H. }!;ducational facilities in rural and backward areas 

3.147. Asked about the educational facilities in rural and back-
ward areas, the Government have stated that of the total number 
ot High Schools in the country more than 60 per cent are in rural 
areas. 

3.148. The educational facilities, proposed to be created during 
the Fifth Plan, will primarily benefit the backward Communities 
and weaker sections of the population. Provision has also been 
made for the establishment of Ashram schools in tribal areas. 

3.149. The University Grants Commission in its 'Guidelines' com-
municated. to the Universities for preparation of Fifth Five 
Year Plan proposals (1974-79), has laid emphasis on the need for 
special facilities to be provided for backward areas, and for special 
efforts to be made towards removal of regional imbalances, by creat-
ing opportunities for higher education for under-privileged sections 
of society and also for under-developed areas in each region. 

3.150. A number of measures have also been taken by University 
·Grants Commission to provide educational facilities for backward 
areas and underprivileged sections of society in affiliated colleges. 
There are at present over 4,000 Colleges in the country of which 
nearly 60 per cent have only less than 500 students per institution. 
Many of them providing instructions in Arts, Science and Com-
merce courses have been started in backward regions of different 
States. In order to help colleges to provide educational facilities for 
the under-privileged sections of society, the Commission has been 
relaxing the eligibility conditions for assistance like minimum en-
rolment and minimum number of teachers. 

3.151. Special programmes for the students of Scheduled Castes 
and Scheduled Tribes have also been included in the programmes. 
Besides, the Commission has decided that where colleges are assist-
ed to construct hostels for students, 20 per cent of the seats therein 
would be reserved for students belonging to Scheduled Castes and 
Scheduled Tribes. The UGC has also from 1974-75 onwards decided 
to reserve 10 per cent of the Research Fellowships awarded by it to 
students belonging to Scheduled Castes and Scheduled Tribes. 

3.152. Asked regarding the trend in concentration of universities 
in the bigger metropolitan complexes, the representative of the 
U.G.C. stated during evidence:-

"Education is a state subject and the entire responsibility of 
starting new universities is a State function. Any State 



75 

can establish any university it likes. It need not even 
consult the U.G.C. 

A survey must be done from the beginning before the State 
Government desires to establish a new University. U.G.C. 
should be associated with the survey so that local factors 
do not come in. In spite of this, UGC has power only 
under section 12A not to declare it as being fit to be a 
University and deny grants unless they fulfil certains 
condi tions. 

3.153. Asked whether guidelines could be issued that a bigger 
town with a university already may not be given a second university 
unless a backward area gets a university, the witness stated that the 
proforma laid down by the U.G.C. implicitly took care of the above 
point. He added:-

"When the U.G.C. assess the requirements of the universities 
of a particular State for the plan period, they will make 
a recommendation whether some more postgraduate cen-
tres are required to be set up in the State. They will 
take an over all view of the State without bein'g tnfluet\c-
ed by local pressures. About colleges we have done some 
study. We find out whether after excluding the pre-uni-
versity, a college is a viable unit with 400 students. In 
1971-72 out of 3370 more colleges, unfortunately 1853 are 
non-viable. Because they are all scattered over. It is in 
view of this that we have said to all State Governments 
that, before they start, they should have a proper survey 
done whether there is need or not. The main thing is that 
they may have a college at one place but they should at-
tract students from nearby villages. For that, the facili-
ties of hostels and some scholarships have got to be pro-
vided. The non-viable colleges should become viable." 

3.154. The Committee note that 60 per cent of the High Schools 
in the couDllry are in rural areas and that the educational facUities 
proposed to be created during the Fifth Plan will primarily benefit 
the backward communities and weaker sections of the population. 
The Committee would like Government to prepare a strategy for 
augmenting educational facilities in the rural areas and ensure its 
timely implementation. The Committee recommend that education 
for youth in rural areas should have a rl'.ral bias and should aim at 
teaching vocational skills to help them make appropriate adjust-
ments in their vocations and enable them to benefit from new oppo-
rtunities for employment/self employment. ' 

668 LS-6 • • 
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3.155. The Committee note that emphasis has been laid for crea-
tion of special facilities for higher eduration to be provided for back-
ward areas and for makin£ special efforts to remove reKlonal imba-
lances. The Committee also note that the University Grants Com-
mission have been relaxing the eligibility conditions for creation 
of colle2cs in backward regions. The Committee hope that greater 
emphasis would be laid on opening of new colleges in backward 
areas so as to provide for the development of the youth of those 
areas who have remained neglected so long. The Coofniittee urge 
that there should be a decmphasis on opening of more colleges in 
metropolitan areas so that the available resources are utilised for a 
more balanced development of rural and semi.t:'Tban areas. 

3.156. The Committee note that there arc as many as 1853 colleges 
whi'ch are non-viable. The Committee rC<'ommend that the problems 
of these colleges, particularly those which arc located in backward 
areas should reccive special attention and studied in depth. Con-
crete measures should be taken to improve the standard of teaching 
and range of courses to attract more students, and to make the col-
leges not only viable but worthy to be reckoned as reputed institu-
tions of acceptable standard, so that the students passing through 
them .... ff.r DO haDdicap. 



CHAPTER IV 

EXAMINATION SYSTEM 

A-ExaminatIon Reform 

4.1. The Resolution on National Policy on Education which was 
adopted by Parliament in 1968 states as follows regarding examina-
tions: 

"A major goal of examination reforms should be to improve 
the reliability and validity of examinations and to make 
evaluation a continuous process aimed at helping the stu-
dent to improve his level of achievement rather than at 
'certifying the quality of his performance at a given 
movement of time." 

4.2. In regard to the progress made in the matter the Depart-
ment of Education nas stated that the University Grants Commis-
sion has circulateu to all the Universities and Colleges in the coun-
try a 'Plan of Action' for examination reform for implementation. 

4.3. It has been stated that there is a general agreement ny the 
various'" Committee and Commissions which deliberated about the 
examination system that the need for reform arises due to the fol-
lowing factors: 

<a> Examinations have come to dominate the educational 
process, passing them is deemed more important than 
acquiring any education. 

------_. ----------------
·I1;u~trative list of' rep lrts in which examlu .. tion reform has Deen dealt with 

Report of the Seconciary Education Commission, 19S2. Report on EXIUTlination 
Reform, J96a, University Grants Commission. 

Repor. on Standards of University Education, I96~. Report of the Hducation Com-
mission, 1966. Examination Reform in Central Universities, 1969, U. G. C' 

Report of the Committee on Examination Reform University of Indore, 1969. 

Principles and mechanics of the semester system, 1971, U. G. C. 

Report of the Committee on Eumination, 197Z, NCBRT. 
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(b) External examinations, in particular, encourage selective 
study and cramming. 

(c) The marking of the scripts even at the best public exa-
minations is hurried and superficial. 

(d) There is an increasing use of "unfair" practice. 

(e) Examination reform has become crucial to all progress 
and has to go hand in hand with the improvements in 
teaching. 

(f) The most sound educational procedure would be to allow 
teachers of various courses to evaluate the performance 
of their students in accordance with the objectives they 
had set before themselves. 

4 . .,1 In spite of the large area of agreement and the pressing need 
of eAamination reform it has been stated that not much headway 
has been made in this direction. Some of the reasons for the slow 
progress are stated to be: 

(a) A large body of teachers and educational administrators 
is not yet fully conscious of the subjectivity, unrelia-
bility and lack of validity of the examinations as conducted 
today. On the other hand an alternative system has not 
been clearly spelled out before them. 

(b) Since sessional or continuous assessment measures a 
numher of essential abilities <such as drive and capacity 
for nard-work, motivation, quality of imagination, intui-
tion and speculation, leadership and team-work, skilled 
use of hands etc.) which a terminal examination or an 
achievement test does not measure, such assessment must 
be shown on the grade sheet separately. 

(c) The "standard" of every institution is ultimately govern. 
ed by the standard of education imparted by it. In this 
sense every university or college has to maintain and 
defend its own standard. This implies that the name of 
the institution or college where a candidate has <;tudlp.d 
should be mentioned on the diploma or degree or grade-
sheet issued to the candidate. 

(d) If the award for a degree or diploma or examination 
depends on the performance of a student in a number of 
courses these courses should be delinked from each other, 
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so that if a student has failed to make the grade in a 
particular course he may not be penalised in other 
courses due to this failure. The delinking of courses in 
this manner will allow movement ot students, if neces-
sary, from one institution to another, and from one type 
of study to another. 

(e) The performance of students must be assessed over well 
distributed intervals of time so that a course which is 
completed in a year or a semester must come up for exa-
mination at the end of the year of the semester, without 
having to wait for the "final" examination. 

(f) The performance of students cannot be measured so 
accurately and so unambiguously as to be recorded in 
marks; and since the standards of judgement for various 
subjects are also different students must be awarded 
grades and not marks, at the examinations and assess-
ments. ('A' may stand for distinguished performance 
such as may be expected from not more than a few per-
cent of students; 'A' may stand for very good-or the 
top, one quarter of students in a normal class; 'B' for 
satisfactory; 'C' for poor; and 'D' for unsatisfactory). 

(e) Examinations to determine the terminal performance of 
students in a course or towards a degree, or measures 
of achievement should be distinguished from entrance 
examinations (which may partly be aptitudinal 
and predictive) to either service or other courses of 
study. This implies that institutions preparing students 
for certain degree should bold examinationslassessment 
as an inte"ral part of their teaching programme. On the 
other band, if the number of applicants for admission to 
an institution exceeds the number of seats, the institution 
should hold its own entrance examination/tests so that 
the fitness of a student for the particular course may be 
judges on a common basis. 

(b) A National examination in various subjects at the 
Bachelor's level must be conducted by 8 Central autho-
rity, on a purely voluntary basis. The examination could 
be designed to test creative thinking and comprehension 
of subject matter, so as to serve as a national index of 
performancp and achievement of students at Inrge and of 
various institutions. The examination ought to be C(,D-
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ducted in all the regional languages and English and it 
should use a modern syllabus, and the best techniques uf 
paper setting, evaluation and processing of raw scores. 
A certificate carrying a grade should be issued to only 
those participants who achieve the higher grade. The 
examination should be open to everyone who wishes 10 
take it. 

(1) In order to provide an opportunity for further study tu 
those who fail to gain admission to any institution, 
correspondence courses should be widely organised, and 
courses should be run by the "open university" so that 
one who so desires may get a degree by appearing :1t the 
examinations conducted by such a university, or national 
board even without formalities of enrolment of· atten-
dance. 

(j) The University Grants Commission should make it obli-
gatory on all colleges and universities to supply it with 
complete information about examination papers and ques-
tion banks. This information must be evaluated with 
respect to the standard of education reftected in it. The 
analysis may be supplied to the institutions concerned so 
that remedial action may be taken if necessary. 

Operation of Reforms 

4.5. The University Grants Commission has recommended that 
the above reforms should be put into practice by the Unitary 
Universities. 

4.6. As regards the afftliated univerSities, the Commision have 
recommended that these reforms should be applied at the under-
graduate level. These Universities should also adopt suitable mea-
sures to supervise the "internal assessment" of studeats by the 
teachers, referred to in (a) and (e) under the above para. 

4.7. A Report entitled "Examination Reform-A Plan of Action" 
was circulated by the University Grants Commission in August, 197~, 
to all the Unive'rsities for implementation of recommendations con-
tained therein. The University Grants Commission had selected 
the following 12 Universities for implementing the "Plan of Action" 
for examination refoTm: 

(2) Aligarh Muslim University, Aligarh. 

(2) Andhra Univerflity Walta!r. 
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(3) M. S. University of Baroda, Baroda. 

(4) Punjab University, Chandigarh. 

(5) Gauhati University, Gauhati. 

(6) Rajasthan University, Jaipur. 

(7) Jadavpur University, Jadavpur. 

(8) Poona University, Poona. 

(9) Sauger University, Saugar. 

(10) Mysore University, Mysore. 

(11) Madras University, Madras. 

(12) Calicut University, Calicut. 

4.8. All the above twelve Universities except the Madras Univer-
sity appointed their own examination reforms committees and for-
mulated plans of action on examination reform. The implementa-
tion of various reforms of examination suggested above are at ditl'e-
rent stages in these 11 universities. 

4.9. Apart from Jawaharlal Nehru University and Institute of 
Science, Bangalore. which had introduced internal assessment and 
grading on their own, progress in regard to examination reforms 
has been made in only 6 other universities (other than the 12 
selected universities) viz., Dibrugarh, Kerala, Madurai, Sambalpllr 
Sardar Patel and Saurashtra Universities. This is particularly 50 

in regard to internal assessment. The Roorkee University has also 
implemented most of the recommendations of the University Grants 
Commission regarding examination reforms. The AgricultUrlll 
Universities in India have already adopted the semester or trimester 
system of examination. 

4.10. It is noticed that the progress and manner of implementa' 
tion of recommendations made by University Grants Commission on 
Examination Reform in regard to "Internal assessment", question 
Banks and "Grading system" in 12 universities selected by Univer-
sity Grants Commission and nine other universities mentioned in 
the preceding para, is at different stages. For example, the percent-
age of total marks of different courses of study set apart for sessional 
work and written examination differ in these universities. Sfmi-
lady, the faculties and the levels of study at which such examina-
tion reforms have been introduced also differ in different univer-
sities. Some of these universities have adopted the 'semester sys-
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tem" while others have yet to adopt it. Tl!e concept of "question 
bank" has not so far been adopted by these universities. However, 
some of them are making preparations for its introduction from 
the next academic year. No time limit has been set by the Univer-
sity Grants Commission for implementation of the recommendations 
on Examination Reform by the Universities. 

4.11. It has been stated that four Zonal Work shops, which 
were organised in 1974 (July to November) discussed problems 
relating to examination reforms. Their recommendations are pro-
posed to be circulated to the Universities. The University Grants 
Commission also hal an Examination Reform Unit to advise the 
Universities in this regard. There is also an Examination Reform 
Implementation Committee, consisting of eminent scholars and 
scientists to review the progress from time to time. 

4.12. It was stated during evidence that in connection with 
examination reform, considerable work has been done for many 
years past. The representative of the Ministry stated: 

n At the school stage we have, among other things, the item of 
examination reform. The idea is that from class 1 to 5. 
there should be no failures, and there should be the un-
graded system. That has been recommended to State 
Governments. If this is followed everywhere, every 
child will be able to go upto class 5 without any failures. 
In the subsequent stage class 6 to 10, among other items 
of examination reform, we have in mind introduction of 
the internal assessment system, then curricular reform 
which would include relation to environment and rele-
vance to the needs of the society. At the University 
stage again we have internal assessment in mind, the 
semester system. more frequent examinations. If a stu-
dent does not pass, he does not have to wait for one year. 
In that again, we deemphasize annual examinations." 

4.13. Asked to elucidate the system of internal assessment and 
to specify the safeguards provided to make the system of internal 
assessment of students, fair and unbiassed, the representative of th( 
Ministry stated during evidence: 

"Various Committees which have considered the system of 
examinations have specifically recommended that ulti-
mately we should come to accept the internal assessment 
as the form of complete assessment. It means that fhe 
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teachers concerned must evaluate their own stu-
dents, and in doing so, they would also be evaluating 
themselves; as a result the examination will become part 
of a teaching-learning process, rather than examination by 
an external agency, located somewhere. 

I would say that the introduction of the internal 
assessment for all examinations and for all the classes 
will be a phased one. Phasing is necessary because tea-
chers themselves have not had this responsibility for a 
number of years. They do not know how such an assess-
ment is to be done, and as such, some reorientation and 
training of teachers would be required. This system 
requires only two safeguards, one, that it should be based 
on some concrete performance rather than on some ima-
ginary impression of a student, and two, it should be 
known to the students; and right from the beginning, he 
should be able to know what the internal assessment is 
going to be. We have experienced no difficulty wherever 
this has been done. 

It would be difficulty for teachers to misuse this owing 
to prejudices if the material of assessment is made avail-
able in the class and it can be compared with ,that of other 
students. Misuse and favouritism can be found out." 

4.14. The new pattern of education under the scheme of studie;i 
for Secondary School course for classes IX and X under the new 
10+2 pattern has been decided to be introduced by the Central 
Board of Secondary Education in Class IX from the academic 
session beginning 1st May, 1975. 

4.15. In accordance with the spirit of the curriculum, the scheme 
of evaluation and assessment has been modernized and simplified as 
follows with a dual purpose in mind i,e. to improve both the quality 
of testing and the standards of teaching. 

(1) Continuance evaluation of the students growth by the 
teachers themselves. has been provided in certain areas. 
Besides. being continuous the assessment will be internsl 
in respect of the third languages, work experience!com-
munity service. health and physical education. In these 
areas the stress will be on promoting interests Rnd 
growth of the students rather than certifying their achiev-
ment at this stage. 
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(2) The results will be declared in terms of grades on a five-
point scale instead of marks and divisions in the past. 
At the end of secondary school examinatIon, subject-wke 
grades will be awarded. Hence the practice of adding up 
marks of different subjects and giving a single comula-
tive division has been done away with. Under this 
scheme no candidates will be declared pass or fail. It is 
hoped that this significant change in the system of exa-
mination will help the students and teachers to identify 
interests and opportunities and help them in choosing 
their carriers without being affected by the aphievements 
in other subject areas. This would also create a sense of 
optimism among the students and encourage them to find 
their own place in the society in accordance with their 
suitability rather than being stigmatized as pass or fail. 

4.16. Asked about the steps taken to eradicate the malpraC'tices 
&n examinations, such as copying, leakage of question pap~rs, 
favouritism shown in the marking of answerbooks etc., the r~Dre­
sentative of the U.G.C. stated during the evidence as follows: 

"One of the remedies for this mass copying and other ills is 
the idea of question banks. The idea is that a partkular 
course would have a large number of questions covering 
the whole course. These questions would be availnhle, 
every teacher would have them. Even the studentl'l can 
see them. At the time of examination, some mechanism 
would be worked out as to how the questions should be 
answered. The students will be sitting next to each 
other. There is no question of copying. The questions 
would be framed in such a way that the students who do 
not have the comprehension of the subject earlier would 
not be able to answer. He much have understood the sub-
ject. Then, the question of cheap notes and other things 
would be eliminated. This system of examinations re-
forms also includes the system of initial assessment, 
semester system, seminars, supervisory studies and so 
on. . . . . .. The advantage of the semester system, some of 
,the Universities have done it, is that the course will be 
spread over different periods. At the end of each semester, 
apart from the initial assessment there will be an exa-
mination. If you have done a particular course, and you 
do not have a good grade you would have the opportunIty 
to do it at the end, which will not be much later than 
the earlier semester. Vacations and other things will be 



short periods, at regular intervals. The teachers would 
have enough time for preparation and other work. The 
idea is to have one examination at the end of one year 
or in two years. This is a continuous process and the 
examination WIll be at intervals of definite periods." 

It was ~urther stated that all agricultural universities and 
Jawaharlal Nehru University had got the semester system. The 
Delhi University was having both the systems; the semester system 
was followed in the case of some post-graduate studies. 

4.17. The Committee n~te that a number of Committees and Com-
missions which have gone into the system of examinations at various 
educational levels, have found the present system defedive and 
have emphasised the need for examination reform. In the r.eport of 
the Education Commission (1964-66) it has been stated "The crippl-
ing effect of external examination on the quality of work in the 
higher education is so great that examination reform has become 
crucial to all progress and has to go hand in hand with the improve-
ments in teaching". The Government of India Resolut:on on 
National Policy on Education (1968) has also stated that "the major 
goal of examination reforms should be to improve the reliability 
and validity of the examinations and to make evaluation a conti-
nuous process aimed at helping the student to improve his level of 
achievement rather than at 'certifying' the quality of his perform-
ance at a given moment of time". The Committee regret to note 
that in spite of the need for examination reform having been em-
phasised since 1952, no concrete steps have been taken to reform the 
system in the country. The Committee feel that if the system of 
examiuation had been reformed, one of the major caUSes of student 
UDrest would have been largely removed. 

4.18. The Committee note that in May, 1973, the University Grants 
Commission circulated a Plan of Action for examination reform. 
The Plan of action places emphasis on a system of internal assessment 
of perfOl'mance of students as an integral part of the teaching pro-
cess, based on the principle that those who teach should also 
examine. The Plan of Action also f1ecommends semester system 
for assessment of performance over well distributed intervals of 
time. This plan has also 8UIgested the constitution of a Question 
Bank every year. consisting of a large number of questions, cover-
ing the whole course which will be made available to the students 
and from which questions will be set for the examination. This 
purports to remedy l8ass COl»ying and other ill.. Further the ,('heme 
provides that students will be awarded grades and not ~rks at the 
examinations and assessments. 
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4.19. The Committee have been informed that 12 universities have 

been selected for implementing the "Plan of Action" for examina-
tion ref~rm ~~d that the .. implementation is at different stages in 
these UmversltJes. In addition, a number of other Universities are 
stated to be in the process of implementing the recommended reform 
measul'''s, and that the Agricultural Universities have already adop-
ted the semester or trimester system of examination. 

4.20. The Committee also note that at the school stage from 
class 1 to 5, the idea that there should be no failures has been ;ecom-
men,!led, to State Governments. In the subsequent stages viz. 
C~sses 6 to 10, Government have in mind the introduction of inter-
nal assessment system. The Committee also note that in the new 
pattern of education for Secondary School course for Class IX to 
X which is to be introduced from lst May, 1975, continuous evalua-
tion of the students progress by the teachers themselves has been 
provided in certain areas, and that the results will be declared in 
terms of grades instead of marks. The Committee would like 
Government to evolve a system of giving home assignments to the 
School Students of all classes, which alongwith class work, should 
be checked regularly by the teachers. It should also be ensured that 
parents are kept informed periodically about the progress of their 
wards. 

4.21. There is an impression that the present system of examina-
tion does not promote the real objectives of education. It does not 
serve the essential purpose of testing the creative thinking and 
comprehension of the subject matter by the student. 

4.22. The main object of the students under the present system of 
examination is to pass the examination somehow, obtain a good 
division so as to be able to secure employment, without caring to 
imbibe the real content of education. This system has resulted in 
the evil of last minute preparations and cramming by the students, 
mass copying, threat to examiners etc. All this underlines the need 
for bringing about a meaningful reform of the examination system. 
Since education is a continU1ous process, the tCfJting of a student 
should also be continuous, based on a qualitative analysis of bis per-
formance througout the year. It is also necessary that the student 
is k~pt active throughout, by introducing the system of periodieal 
tests, tutorial exercises etc .. which would make it necessary for the 
.tudents to study regularly. 

4.23. The Committee desire that the tutorial system should be 
implemented in letter and spirit and genuine academic difficulties 
of the students should be resolved without delay. Banks of text 
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books and other relevant books should be set up to enable students 
to borrow costly books and Centres for study for non-resident 
students should be set up in the colleges and universities. 

The Committee consider that more emphasis should be laid on 
consolidation rather than expansion of the education system and 
evaluation of the performance of students should be built on sound 
lines. 

4.24. The syste.m of evaluation of the performance of the students 
should be such as would deemphasise more cramming faculties and 
induce the students to pursue his education with interest, under-
standing and comprehension. 

4.25. The Committee welcome the steps taken to il'lltroduce the 
system of internal assessment, semester examination and question 
banks to replace the present system of examination. 

~.26. The Committ~e- would however like Government to ensure 
that the internal assessment is so designed as to win the confidence 
of the students and the willing cooperation of the teachers. Ade-
quate safeguards should howeve,r be provided to ensure that the 
system is fair and un biassed and untainted by favourtism, nepotism 
etc. 

4.27. Under this system, the teacher plays a vital role in ~haping 
the student, developing his character and watching his day to day 
progress with care and paternal interest. This system requires 
dedication of a high order on the part of the teachers who have to 
keep alert and abreast in their fields. Since the success of this 
system depends on the teachers, the Committee would like Govern-
ment to take prompt steps for re-orientation and training Of the 
teachers. 

4.28. The Committee are concerned to note that no time limit 
bas been set for the implementation of the recommendations on 
Examination Reform. The Committee need hardly emphasise the 
desirability of laying down a realistic time frame in this regard. 
They recommend that Government should keep a close watch on 
the working of the reformed system and review in depth the position 
from time to time so that timely remedial action i~ taken in the 
interest of fulfilling the underlying objective. The Committee ~Iso 
consider it desirable that in view of the importance of Examll1~­
tion Reform the progress made from time to time should be speCI-
fically indic~ted in the Annual Reports of the Universities, Ministry 
of Education etc. 



CHAPTER V 

EDUCATION AND EMPLOYMENT 

A. Work experience and vocational education 

5.1. As stated in Chapter Ell, one of the important directions in 
the thrust of the Fifth Five Year Plan is the establishment of closer 
links between the pattern of education on the one hand and the 
needs of the development and the employment market 0:'1 the other. 

5.2. The main features of the thrust are introduction of work ex-
perience at all stages of education, vocationalisation cf the higher 
secondary stage, restructuring of· University courses so that the 
students completing their education are enable to become productive 
members of society, and further consolidation and qualitative im-
provement of programmes of technical education including expan-
sion and diversification of training facilities for the middle level 
workers. 

5.3. The Education Commission (1964-66) has recommended that 
work experience should be introduced as an integral part of educa-
tion. Work experience is defined as participation In productive 
work in school, in the home, in a workshop, on a farm, in a factory 
or in any other productivity situation. 'Work experience is thus 
a method of integrating education with work and r('moving the 
existing cleavage between the world of work and the world of study. 
It could contribute to the increasing of national productivity. In 
providing work experience, every attempt should be macle to link 
programmes realistically to technology, industrialisation and appli-
cation of science to productive processes including agriculture. 

5.4. The Department has stated that a number of programmes have 
been proposed in the draft Fifth Five Yar Plan for relating educa-
tion more purposefully to the tasks of economic development. Since 
economic development depends, to a very substantial extent, on 
the attitudes and skills of the people, these programmes are designeti 
to develop among the large body of student and non-stndent youth, 
such attitudes and skills as will enable them to function as produc-
tive citizens. Some of the major programmes proposed are:-

(i) curricular orientation to make students mm'c capable of 
settling down in self employment. 

88 



(ii) Priority to vocationalisation of higher secondClry edcation. 

(iii) Efforts to introduce job-oriented courses for ztudents at 
the University stage. 

(iv) Expansion of the programme of Nehru Yuvak Kendra to 
provide training in productive skills. 

(v) ExpansioJl of farmers' functional literacy. 

(vi) Increasing utilisation of the facilities and infractructure 
available in technical institutions for upgradin~ the skills 
of the workers engaged in various production activities. 

B. Work experience and Vocational education at ~hool Stage 

(i) Work experience 

5.5. It has been stated that curricular orientation regarding work 
experience is proposed to be undertaken with the purpose of in-
culcating among the students "such qualities as are relevant to the 
entire spectrum of occupations and would ultimately improve their 
adjustability and employability and make them more capable of 
seging them down in self employment." 

5.6. The students will be introduced to the basic institutions such 
as the Panchayats and the co-operatives and the improveod practices 
in agriculture and other rural occupations. Work. experience, which 
will be introduced as integral part of the curriculum at all stages 
of· education will be organised with the collaboration and the sup-
port of the local communities and, to the entext posRible, by using 
local resources in the form of local farms and the workshops of the 
artisans. 

5.7. It was further stated that before the scheme is introduced, 
schools should be equipped, teachers trained and text books made 
available. 

5.B. As regards the programme for implementation, the represen-
tative of the Ministry stated during evidence that a great deal re· 
mained to be done. A large number of dicussions and workshop!! 
involving people from all the States have been arranged. A scheme 
of training of teachers, which was being programmed will be im-
plemented shortly. 

(U) Vocational education 

5.9. It has been stated that vocationalisation of higher secondary 
educathn under the 10+2+3 scheme has been given a hi~h priority. 
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The purpose is to provide vocational training to a larger majority of 
students who have completed 10 years of general education. Voca-
thlflal courses of varying duration will be organised in the light 
of the manpower needs of the existing and the emerging occu-
pations. Since mobility of the skilled personnel of such 
categories is limited, these training programmes will be 
launched on the basis of local skill needs which have carys-
tali zed through district and other surveys. Appropriate adminis-
trative arrangements are visualised at various levels of administra-
tion for coordinating the training effort of various official and non-
official agencies. 

5.10. It has been stated that the main thrust is balanced vocational 
education at the highter secondary level rather than vocational 
training in narrow skill development. Vocational education will be 
expanded by the State Departments of Education so as to divert at 
least 50 per cent of. the students at the post-matriculation stage to 
courses other than university preparatory. Further, in CCl!'e students 
desire to go for higher education there will be provision for transfer 
of credits from vocational courses to university preparatory courses 
and vice-versa. 

5.11. As a first step, the Government of India have included a 
central scheme for assisting about 1000 schools in th~ country for 
introducing new vocational courses which are to be started on the 
basis of needs in the districts concerned. The new thinking is that 
while engineering and some vocational courses are already over-
catered for by Industrial Training Institutes, polytechnics, .-eacher 
training institutions, nurses and other schools for para-medical per-
sonnel are run by the Medical Departments, agricultural technicians 
are trained by the Agriculture Departments, there are other courses 
which can be profitably started for which there is need. For example 
there are good openings for food processing industries, catering 
establishments, tourism, shop assistants etc. The Institute of Ap-
plied Manpower Research, the Director-General of Employment a~d 
Training and the State Labour Departments are expected to aSSIst 
the district authorities in forecasting the manpower needs and to 
start new courses. For this purpose, the district will largely be the 
planning unit. An amount of Rs. 10 crores has been pr.oP~&1ed for 
the scheme during the Fifth Five Year Plan. Three d\stncts in 
each State will be covered by the scheme. 

5.12. It was stated during evidence that there will be a separa~e 
District Vocational Education Officer in the States who should be m 
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touch with the employers continuously and advise regarelinl the 
number of seats and the types of courses that should be started in 
the Higher Secondary Schooh. 

5.13. The witness added:- ~ • 
"Our experience in some of the States which have already 

started these courses, such as Karnataka is that these 
persons, if they are trained properly are absGrbed quickly. 
Further we have noticed that many of these boys prefer to 
become selfMemployed even when Government jobs are 
offered. 

We have discussed this plan with all the State Officers in the 
last 18 months. We have refined the scheme and after 
that, in consultation with the Planning Commission, it 
has now been placed before the Finance Ministry, and 
we expect shortly we will get their concurrence." 

5.14. In reply to an unstarred question, the Minister of Education 
and Social Welfare stated in Lok Sabha on the 11th November, 1974, 
that the All India Council of Technical Education had recommend-
ed that a National Council for vocational Education with correspond-
ing bodies in the States should be established for a proper review 
of the vocational education programmes and their coordination. The 
proposal had also been endorsed by the Central Advisory Board of 
Education at its meeting held on 4th and 5th November, 1974. A 
decision, on the setting up of the National Council for Vocational 
Education was expected to be taken by the Govemmeflt shortly. 

5.15. The representative of the Planning Commission stated dur-
ing evidence:-

"The scheme of vocational education has to be continuously 
brought in. For the technically trained manpower unless 
there are jobs for them in the specific vocation for which 
they have been trained, there is a greater frulltration and 
loss of menoeurability. Therefore, only R~. 10 crores 
have been provided in the Central Budget during the 
Fifth Plan for this purpose. Similarly, in the States too, 
there are other provisions. As we succeed, we wi1~ in. 
crease the provisions. Finance will not be a constramt so 
far as this programme is concerned because it is regarded 
as of critical Importance." 

668 LS-·7 
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5.16. Regarding a &uggestion for introduction of agriculture as 
compulsory subject in rural .. nd semi-urban areas, it was stated 
during eVidence:-

"As work, experience is compulsory and 10 per cent to 15 per 
cent of the school-time is to be spent on it, and since a 
majority of the schools is in rural areas, agriculture will 
be the major subject in work experience. We do not con-
template elective subjects upto the 10th class and there 
will be this work experience. Therefore, it is' not recom-
mended that we should have agriculture as a subject at 
that level. But all the students would have agriculture, 
school gardening etc. as part of work experience, and they 
will be taken to ferms and made to work as part of this. 
This is the present thinking on the basis of which the new 
curric1l1um is drawn as no elective subject is contem-
plated." 

5.17. The Committee feel that t.be idea of worh; experience at all 
levels of school education is both net:es.. .. ary and desirable in Indian 
conditions. The emphasis on work experience should be such as 
would make the student a more useful member of the family and 
the community after completion of his eduC'8tion. In a country like 
ours where 80 per cent of the people live in the rural areas, it is but 
appropriate that there should be pronounced emphasir. on work 
experience which should include working in agricultural farms or 
in subsidiary occupations such as animal husbandry, dairy farming, 
poultry and subsidiary vocations like food processing, and other 
agro-based industries. The Cimmittee would like Go"ermnent to 
make concerted efforts so that. the vision of Mahatma Gandhi who 
first conceived the relevance of providing work experience to school 
children,. is at least realised in the Fifth Plan period. 

5.18. The Committee would urge that clOSe cOtl1'dination should he 
maintained in this behalf wit.h the State authorities who are respon-
sible for school education and suitable a'lsistance be given to them 
in the implementation of this scheme. The Committee need hardly 
emphasi~e that there should be continuous effort. to improve the 
quality of work experience to sustain the enthusiasm of the students 
as also to see that the underlying objective ill' fulfilled in actual 
practice. 

5.19. As regards the scheme for providing vocational courses, 
the Committee note that Government are laying emphh.is on non-
engineering vocations as they consider that adequate facilities have 



already been set up for technical training. The Committee feel tbat 
tbe most important factor for the success of vocational training 
would be the selection of suitable courses which would improve 
employment opportunities for tbe successful htudents. The Com-
mittee note that Government are proposing to introduce these 
courses in three selected schools in each district with the help of 8 

survey to be conducted by a separate District Vocational Edueat.ion 
officer in the States to be appointed in this behalf. The C01nmitt~e 
however note that the scheme for affording financial assistance 
to the State authorities for appointment of these officers is yet to 
be cleared b~r the Ministry of Finance. The Committ.ee would like 
the matter to be expedited. 

5.20. It is important that the survey lor vocational opportuniti_ 
is carried out most carefully according to well laid down guideline!.. 
The Committee suggest that t.he scheme should I.e tried out on pilut 
basis before it is ex.tended to all the districts. The Committee also 
stress the need for working out details of the curricula, the text books 
and other facilities required for i":troducing this scheme as also the 
institutions, the number of students to be taken etc. so ao; to achie\'e 
the best results. 

5.21. The Committee note that Gover.nment are making a pro-
vision for transfer of credits from vocational courses to university 
preparatory courses and vice versa. The Committee consider that 
such a flexibility of approach is most essentJ.al in the formative years 
so that the students join this scheme with confidence. 

5.22. The Committee stress that in the formative years close 
watch should be kept by t.he authorities both at tbe Centre and at 
the State level so that the scheme vocational training is implement-
ed on the right lines and achieves the objectives of imparting skills 
to post-matrie stut:e.lt.; (0 imp:o\"e (heir employment potential. 

C. Work experience in Higher Education 

(i) Wo'rk Experience 

523. It has been stated that the experience and the nature o.f pro-
grammes undertaken by some of the Colleges participating in the 
College Science Improvement programme gives enough confidence 
for a worthwhile work experience to the introduced to the science 
students in the colleges. Several programmes of (Opportunities for 
work experience and productivity could be considered in the con-
text of the present day needs and the educational !!tructure in our 
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colleges. The programmes could be developed by setting up produc-
tion units within the cWlege, linking small scale industries in the 
locality with educational institutions and by establishing suitable 
programmes with the other industries in the area. A few of the 
programmes are- (i) Production of educational kits (ii) glass blow-
ing and production of glass apparatus required by schools (iii) pro-
duction of sports goods (Iv) Production of spare parts for bicycles, 
automobiles and tractors etc. (v) Production of plastic goods (vi) 
Servicing of electrical and electronic equipment (vii) Fine chemicals 
etc. 

5.24. As part of the College Science Improvement Programme 
activities, it is also proposed to hold during the year, a few work-
shops for teachers who have designed and developed several items 
of demonstration equipment etc. for use in class room situations. 
These items of equipment are produced indigenously with the locally 
availa.ble components and serve to substitute sophisticated im-
ported equipment. 

5.25. Several Institutes including the Indian Institute 
of Science, Bangalore, M. S. University of Baroda, Andhra Uni-
versity and Institute of Technology have been engaged in design and 
fabrication of several items of equipment, required for their teaching 
and research activities and these have been designed with students 
participation in most cases, pro,viding the students work experience. 

5.2f.. However, in order to organise a planned programme of pro-
viding such work experience to students at different levels of uni-
versity education and also introduce them to various activities of 
.industrial productivity within the limitations of college resources, 
it would be desirable to work out a plan and identify suitable pro-
grammes which could be supported by the U.G.C., some of the 
programmes have been listed earlier in this note. 

5.27. The essential prinCiples that may be borne in mind in pro-
moting projects of this type should relate to (a) providing optimum 
training to students with opportunities for earning, (b) praduction 
technique which would make it possihle for the products to be sold 
with reasonable standardisation and performance and (c) encourage 
research and development into the processes as well as products in-
cluding utilisation of local natural resources. 

5.28. The University Grants Commission has since constituted 
an Expert Committee, consisting of representatives of industry, 
and National Committee on Science and Technology to examine the 
question of linking education, work experience and productivity etc. 
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~.29. The report is expected to be available in about six months 
time. 

5.30. Regarding introduction of work experience in higher educa· 
tion, the Secretary of the Ministry stated during evidence "the pre-
sent thinking was that it can be made compulsory in t.he case of 
science studies. In other subjects, particularly are subjects, it may 
have to be optional but we may think of the alternative kind of 
work experience such as social service for something related to 
that". 

5.31. Elucidating the position regarding the starting of the scheme 
and coverage of Universities pro~ed, the witness sta~ that with-
in the next six months or so it was hoped to finalise the scheme. 
It may not be possible to do it in all the Universities and all the 
States at the same time. 

5.32. The Department has stated in a note to the Committee that 
in order to accelerate the space 01 development in educationally back-
ward regions for under privileged sections of the society in the 
predominantly rural areas, the University Grants Commission is at 
present, with the help of an Expert Committee, working out details 
of courses of study at the first degree level suited to rural environ-
ment. This is expected to go a long way in providing higher edu-
cation related to the individual and social needs of backward areas 
and the underprivileged sections of society. 

5.33. Regarding a suggestion that Universities and Agricultural, 
Technical and Engineering Colleges should be developed as 'growth 
centres' in their respective regions and should involve themseles in 
planning and developmental activities of that region, the represen-
tative of the Ministry stated during evidence that on princiI'lle th~ 
suggestion was unexceptionable provided the academic programmes 
of the University were not adversely affected. As a matter of fact, 
this was being done in some States, for example, in the case of Agri-
cultural Universities. It was stated that the Department of Chemi-
cal Technology, Bombay has taken some projects from industry for 
solving. Th~ I.I.T.'s at Bombay, Kanpur and elsewhere also take 
problems of the region. Engineering College, Indore has taken the 
problem of public health development and irrigation problems of 
Madhya Pradesh. The Motilal Nehru Engineering College at Bhopal 
have taken problems from Heavy Electricals Bhopal for solving. 
Teachers were being encouraged to take up consUltancy work to a 
greet ~xtent. 



5.M. The Committee note that it has been considered worth while 
to introduce work experience especially for the science students, 
in the context of the present day needs and the educational struc-
ture in the colleges. It has also been considered feasible to develop 
programmes Of setting up production units within the colleges, 
linking small scale industries in the locality with educational insti-
tutions and by establishing suitable programmes with !the other 
industries in the area. The Committee agree that such programmes 
will provide the students invaluable work experience, besides giv-
ing an impetus to the economic development of the surrounding 
regions. 

5.35. The Committee are glad to note that certain institutions 
such as the I.I.T., Department of Chemical Technology, and Engineer-
ing College at Bhopal have taken up projects from industry and the 
community for solving. The Committee feel that the experience 
of these institutions should be studied and lessons drawn there from 
should be translated for meaningful a·pplication on a wide scale 
to ensure that the Universities and colleges funcion as 'growth 
centres' in their respective regions, involving themselves in plan-
ning and developmental act:vities of the region. This wUl ensure 
that the institutions of higher learning do not function in isolation 
from the community, but are enabled to identify themselves with 
the needs of the communilty and contribute their share in the 
country's de,'elopment as part of a regular programme. Bes:des, 
the rich educative experience and sense of fulfilment which the 
sh~dents and teachers will gain thereby would be invaluable. 

5.36. The Committee also suggest that suitable weightage should 
be given in regard to the participation of the student in the exten-
sion 'activities of the Universities, 'while awarding the final 
Degree. 

5.37. The Committee note that the University Grants Commission 
has constituted an Expert Committee to examine the question of 
linking education, work experience and productivity etc. and that 
the report is expected to be available within six months time. The 
Committee would like early finalisation of the report so that the 
programmes of work experience can he introduced as early as 
possible in the colleges throughout the country in order that the 
students may develop valuable insights into the productive process 
and the use of science therein and cultivate the habits of hard and 
responsible work and gain self confidnce. 
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5.3S. The Committee recommend thM while plannJng the courses 
for wollk experience relating to science and ill1hlsttysmtable link-
ages should be established with the CSIR, National Laboratories, 
Institutes of Technology etc. to enable the students to avail of the 
facilities afforded by them for a more purposeful acqu'si~ion of 
knowledge and skills and their practical utilisation. Similarly in 
subjects pertaining to humanities, linkages should be established 
with organisations in trade and industry, to provide opportunities 
to students for' meaningful involvement in the practical aspects of 
business and industry. 

5.39. The Committee note that in order to accelerate· the pace 
of development in educationally backward regions fer under pri. 
vileged sections of society in predominantly rural areas, tlte Univer-
sity Grants Commission is at present with the help of an' Expert 
Committee working out details of courses of sutdy at the first degree 
level suited to rural environment. The Committee hope that the 
courses of study will be finalised at an early date. 

5.40. The Committee recommend that priority should be given 
for working out the courses of study suited to rural environment 
and for their early introduction. 

(ii) J oh·ori ented. __ COlJ.X.$.88----­-------5.41. In connection with the creation of more job opportunities 
for the educated unemployed, the Committee on ' Unemployment 
have recommended as follows:-

"With the target of 5.5 per cent economic growth envisaged 
in the Fifth Plan, the employment opportunities likely 
to be thrown up by the organised sector would fall short 
of the increasing supply of educated manpower. It would. 
therefore, be necessary to promote the rapid growth of 
unorganised sector of the economy so as to create 
more job opportunities for the educated unemployed as 
also to foster self-employment among them. For this, 
the quality and content of the educational courses also 
need to be oriented so that the products of educational 
institutions are more employable and can fulfil the require-
ments of both the organised and unorganised sectors. 

5.42. Asked what action had been taken by the Government on 
the above recommendation made by the Committee on Unemploy-
ment, the Secretary of the Ministry stated during evidence as 

follows: 



"We certainly realise that the educational courses should be 
oriented towards that goal. As far as orientation is con-
cerned, UGC are going into it. They have appointed 
specialists committees which are working out the details." 

5.43. Elaborating further, the representative of the Government 
stated as tollows:-

"We have integrated programmes which are diversified in the 
fields of science and commerCe which lead to the creation 
of employment opportunities. These courses will be 
planned in collaboration with the private industries, trade/ 
business organisations in their neighbourhood. The Com-
mission with the help of Expert Committee is drawing 
broad outline· structure of the course-first Degree-suit-
ing the needs of the urban people. The details of the 
work experience are also being worked out. Laboratory 
exercises which should be introduced as part of the 
curricular activities . ..are being thought of. 

In addition to these, some of the universities are also having 
post diploma courses. Subjects like labour law, labour 
relations, company law, banking and insurance, medical 
laboratory technology, radiology are being introduced in 
general education so that the students attain additional 
qualification and become suitable for employment." 

It has been stated that the following institutions provide job-
oriented optional courses:-

(b) 1. Del.hi University 

5.44. The Delhi University with financial assistance from the 
University Grants Commission established a College of Vocational 
Studies with effect from 1972-73. The College provides facilities 
for the following subjects as part of the B.A. degree course:-

(i) Tourism 

(il) Book publishing 
(iii) Office Management and Secretarial assistance 

(iv) Store-keeping and Stores Accounting 

(v) Insurance 

(vi) Retailing and Trade. 



11. Mad.,.aa University 

The University of Madras has introduced the following course. 
of study to be provided in colleges affiliated to it and these courses 
fall into the following categories:- . 

1. Courses leading to the B.A. Degree-five professional courses 
covering (i) Book Industry; (ii) Public Relations; (iii) 
Tourism; (iv) Corporate Secretaryship; and (v) Co-ope-
ration. 

2. Post-first degree diplom a courses covering Nutrition anO 
Dietetics, Food Science and Preservation, Pre-school Edu-
cation, IInterior Design and Environment, Applied Psycho-
logy, Guidance and Counselling. 

3. Courses leading to B.Sc. in applied sciences covering Mathe-
matics, Physics, Chemistry, English, Applied Mechanism, 
Engineering darwing, Material Technology, Workshop 
practice, and two electives related to industry like Metal 
Physics, Numerical Methods, Programming, Electrical and 
Electronic Engineering, Semi conductors and applications, 
High polymers, Dynamics of machines and Strength of' 
materials. 

4. Degree of Bachelor of Journalism. 

5. Courses leading to Master of Management Science. 

5.45. The following Universities have approached the University 
Grants Commission for financial assistance for starting job-oriented 
courses in different subjects, like Office Management and Secretarial 
Practice, Applied Electronics, Industrial Management, Personnel 
Management, Business Management, Instrumentation, Communica-
tion, Arts, etc.:-

Jammu University. 
Bangalore University. 
Andhra University. 
Saugar University. 

5.46. Emphasising the need to devise short duration courses with 
practical needs in view an eminent educationist has stated as 
follows:-

"Our national requirements are most urgent and pressing. 
If we are to over-take developing countries and this we 
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must so as to provide amenities of a· welfare State to 
everyone of our compatriots, we shall have to cater to 
our national needs in the minimum period. of time and 
fol' this purpose, short courses with practical needs in 
view shall have to be devised. For instance, short medical 
courses of 1 or 1 1/2 year duration shall have to bel evolved 
and opportunities for gainful employment for these doctors 
at the governmental level shall have to be found out. 
Similarly in other disciplines." 

5.47. In this context, another knowledgeable person has suggested 
to the Committee that the Universities and Colleges may be induced 
and motivated to start courses in different vocations, trades and 
technical skills like' hotelliering, diploma courses in automobile 
engineering, painting, agriculture, architecture, computer program-
ming, secretarial practices and such other courses. The students 
should be trained in such practical courses, together with sound 
general education in humanities. 

5.48. In regard to the introduction of the short duration courses 
in different vocations in universities, the representative of the 
Minisrty stated during the evidence as follows:-

"The reaction of the Government regarding the above sug-
gestion is definitely positive. However, I should like to 
submit that we would not want any duplication of 
courses which are already offered at polytechnic or at 
the Plus-2 (Higher Secondary) stage or at the Engineer-
ing College stage. That goes without saying. But about 
starting the courses, the main point to consider will be 
the question of job opportunities that existing in those 
particular kinds of trades and the facilities which are 
available in the Institution for undertaking such courses." 

5.49. The Committee consider that an important need of the 
country is to enable the students to equip themselves with technical 
skills in addition to acquiring a sound ~eneral education. This 
wiJI provide them a better chance for gainful employment or self-
employment, than what a purely general educatiOll can do. The 
Committee feel that job-oriented education on the pattern of the 
optional courses provided by the Delhi University and Madras 
University is worthy of adoption by other Universities so that a 
considerable number of youth will acquire the necessary ski11s an.d 
get employed in productive occupations, instead of chasing white 
collared jobs of which there are not many. 

5.50. The Committee would also suggest in this connection that 
Government may examine the feasibility of introducing short-
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te~ COtil'ses in hotelliertng automobile engineering, radio· engineer-
inIt 81'chitectu.re, computer programmin" Secretarial practice, 
library scieDce, management sciences. repairs of agricultural imple-
ments. etc. as part of the Degree Courses to enable youth to find 
gaiDful employment after completing the course. 

5.51. As pointed out earlier, the Committee stress that linkages 
should be established with leading organisations in industry, com-
merce etc. for providing facilities for practical training and for 
ascertaining the available job opportunities. 

5.52. The Committee also recommend that priority should be 
given for opening such courses in areas of acute unemployment. 

\;/ 
D. Manpowe!~blDAillg ,--__ ~ __ ,_0.-

5.53. The Education Commission (1964-66) while stressing the 
need to pay due attention to the relationship between enrolment 
and manpower requirements has stated as follows:-

"If India is to achieve its targets of economic growth, it must 
have an adequate supply of educated specialists for each 
category of job to be performed. Conversely, if there 
is an excess of trained peopJe in any category. it implies 
an imprudent use of scarCe resources and also creates 
difficult problems of unemployment of the educated. Even 
from the point of view of the individual, some matching 
of educational patterns and job opportunities is vital. 
Nothing is more frustrating than to be under-qualified or 
over-qualified for a job, or to be unemployed because 
there is no call 'for one's qualification'." 

5.54. Commenting on the link between Education and Employ-
ment ir. India, the Education Commission has stated as follows:-

") n the present educational system there is no direct link 
between education and employment and no attempt is 
made even to establish an indirect link by relating the 
output of the educational system closely with manpower 
needs or job opportunities. Under a good arrangement, 
every graduate should be given, along with his degree 
or diploma, an offer of appointment as well. This offer 
need not be binding and it may be left open to the 
student, with the approval of the Government to accept 
another offer. Moreover, the period of the offer may also 
be made brief-one to three years-so as to a:void any 
undue hardship. But a compulsion on the State to make 
such an offer would be the surest guarantee that the out-
put of the educational system is closely linked with 
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employment opportunities or manpower need.. It will 
also iUlFove the motivation (If the students, give a pur-
pose to their education, and make them feel that the-
country needs them and is waiting for them. In our 
opinion, this change could be an important factor in rais-
ing standards in higher education and in reducing the 
problems of discipline to the minimum. We realise, how-
ever, that it may not be possible to do so in the present 
situation, when the output in some sectors far exceeds 
the possibilities of employment. But we should strive to 
move towards this goal over a period cif years and we 
should make at least a beginning in a few selected \Sectors 
where numbers are manageable. The system of one year 
internship, which is now prescribed for medical graduates, 
ifl a good beginning in this direction, thoug~ there is a 
certain resentment against it at present on the ground 
that the medical profession is singled out for this compul-
sion. If the system were to become more widespread and 
made applicable to one category of graduates after an-
other till all categories were covered, this resentment 
would disappear and the efficiency of the system would 
also improve. 

If manpower planning is to be successful in the sense that 
there would be a trained man available for every job to 
be done and that an appropriate job would be available 
for every educated person, it is necessary to prepare an 
integrated plan of development with the following 
objects:-

(1) to reduce the birth-rate to about half in a planned pro-
gramme of 10-15 years; 

(2) to bring about a very rapid economic development in 
such a manner that there would be a job for every 
young man or woman who enters the labour force; and 

(3) to provide such education to the young boys and girls 
as will qualify them, by having a specific job to do, to 
participate effectively in the national development pro-
gramme. 

5.55. Such plans are needed at the national, State and even 
district levels. Their preparation anti. implementation is the res-
ponsibility of the Government-Central, State .and LocaL It is only 
in the wider perspective of such plans that the problem of edu-
cational planning can be successfully solved. 



5.56. Asked whether the Government have formulated any inte-
grated plans of development on the lines suggested by the Educa-
tion Commission, the representative of the Government atated 
fluring the evidence as follows:-

"The number of jobs which will be available in thE times t<' 
come, type of education to be given and the birth rate are 
very interrally linked together. In a way the Fifth Five 
Year Plan is an attempt to balance all these factors. It 
determines the rate of growth of economy in different sec-
tors-agriculture, industry, etc. and the number of jobs that 
will come. The policy of the Ministry of Education in 
regard to. this very central quegtion in the light of the 
mounting unemployment particularly the problems being 
faced by the educated unemployed and uneducated unem-
ployed is based on two strateg·es. One is that we must 
obtain reliable manpower forecast and educational require-
ments of the working forces required at different levels. 
This work, it is quite obvious, will take some time. The 
basic problem is that the education system .at it is at pre-
sent brings out a number of people who are not employ-
able in terms of the needs of economy ........ Though we 
want to see that large number of persons go into voca-
tional courses, there are two difficulties. One is economic 
i.e. the required number of jobs are not available because 
of slow economic growth. Secondly people have come to 
attach much importance to clegrees not only for employ-
ment but in social matters also. They so not want to 
take up vocational courses. They want white collared 
jobs ....... . 

We do agree that population should be reduced by half in the 
long run and the Department of Family Planning is doing 
its best and I hope they will meet with success. Secondly, 
even if the Family Planning Programme is successful, we 
will be facing a large pressure from the student commu-
nity and also for thQSe who arp. dropp'ng out of the edur.3-
tional system we have to find job and we have provided 
them with education. In the economic growth we have 
to provide sufficient number of jobs for all these people. 
While it is not the responsibility or the function of educa-
tion to create jobs, it can create those values, attitudes 
and skills which will help the process of economic 
growth:' 
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"Employment is created by the economic growth and to a cer-
tain extent education contributes to economic growth. It 
makes an indirect contribution of creating appropriate 
knowledge, skills and attitudes and we are emphasising 
on both the attitudes and skills-vocational skills and 
social attitudes-but education cannot directly increase 
the number of jobs." 

5.57. Regarding manpower planning, Department has stated that 
from time to time, estimates have been made about the needs and 
requirements of technical education. The number of seats in Engi-
neering Colleges and Polytechnics have been fixed on the basis of 
these assessments. When in 1968, it WAS found, that as a result of 
the slow pace of industrial development, Engineers and Scientists 
were not finding jobs, intake into technical in3titutions was drasti-
callycurtailed. The admission capacity is being slowly raised on the 
basis of estimated absorption capacity f'f the industry. 

5.58. An attemp~ to forecast the manpower needs upto 1986 was, 
however. made for the use of the Education Commission (1964-
66) by the Institute of Applied Manpower Re!:earch. A further 
attempt for the same JllW"pose was made by the Planning Unit of 
the Indian Statistical Institute, New Delhi, in collaboration with the 
Unit of the London School of Economics, for economic and statisti-
cal studies on higher education. These studies were. with a view 
to recommending educational facilities, being broadly related to 
manpower needs. The Education Commission, according'". made 
use of these estimates, and recommended for consideration of Gov-
ernment. an enrolment policy. taking into account the estimated 
manpower needs for the period ending 1986. However, till now un-
fortunately, no appropriate assessment is available and largely the 
market mechanism seems to be operating and determining the de-
mand for seats in institutions of higher learning. 

5.59. The Planning Commission constituted a Steering Group 
on Employment and Manpower requirements for the economic deve-
lopment in the Fifth Year Plan period'. To assist the Steering 
Group in their task, six working Groups were constituted to deal with 
Engineering, Agricultural, Medical Manpower, Teaching Scientific 
and Managerial Personnel. The groups estimated the following ad-
ditional requirements of engineers, agricultural gt"aduates, and post-
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graduates, doctors, ~I)d graduate trained teachers during the . Fifth 
Plan period:-

Categcry Estimated 
requirement 

1. Engineers : Degree 85,000 

Diploma 1.28,000 

2. Agricultural Gradual. s & Post-graduates 30,000 

3· Doctors 31l,ooO 

4· Graduate/Post-Graduate Trained teachers 2,14,000 
-----.--.---- . -------.. -

These estimates of requirements for different categories of 
mcmpower have been presented with f'uitable modifications in the 
light of sectoral programmes, in the Draft 'Fifth Five Year Plan 
1i'14-79. 

5.60. While discussing manpower requirements, the Draft Fifth 
Five Year Plan has noted that it will be necessary to regulate thE 
supply of different categories of manpower through appropriate ad-
mission policy, and also to shift the emphasis from quantitative to 
qualitative nspects, which will enable a more meaningful assessment 
and development of skills to meet the requirements of different sec-
tors and areas. 

5.6l. The Institute of Applied Manpower Research has been en-
trusted with the task of assessing the manpower requirements, parti-
cularly professional manpower, in the Fifth Plan, and based on the 
assessments made by the Planning Commission and the Institute, 
the enrolment in engineering education could appropriately be re-
gulated. 

5.62. Meanwhile it may be observed that the economic level of 
the country has not suffered so far on account of the inadequacy of 
trained manpower. 

5.63. It has been stated that according to the aEsessment made 
by the Working Group on engineering personnel during the Fifth 
Five Year Plan, appointed by the Planning Commission, the require-
ments for engineers and technicians during the Fifth Plan period 
can be fully met ·from the existing facilities and even at the reduc-
ed level 'of admissions. Therefore the question of any further 
expansion in the existing facilities in engineering education has to 
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be ex.a~ined tn. the context of the 'requirements for technical per-
sonnel 10 the SIxth Plan. The Government of India is also seized 
of this problem and it is proposed to undertake as soon as the Fifth 
Five Year Plan is finalised, and a celar pictu~e of the perspective 
for the Sixth Plan is available, an estimate of the manpower require-
ments for technical personnel. When this assessment is complet-
ed, necessary action will be taken to provide additional facilities for 
technical education wherever necessary. 

5.64. It has been stated that two organisations connected with 
manpower planning are functioning. One is the enlarged Employ-
ment and Manpower Planning Division in the Planning Commission 
which is now responsible for coordinating manpower planning and 
doing all necessary work relating to policies and programmes in the 
manpower field. The other is the Institute of Applied Manpower 
Research a semi-autonomous organisation which functions outside 
but in close link with the Government. Its functions are to pro-
vide a broad perspective of requirements of trained manpowE'r. to 
develop improved methods and techniques for training and develop-
ment of the existing work force and educational preparation for 
employment and to maintain centres for research into manpower 
problem.>. 

5.65. In addition, each State Government has been requested to 
set up Employment and Manpower cell for coordinating manpower 
planning work in the State. 

5.66. The Committee are concerned to note that no serious effort 
has been made even to establish an indirect link by relating the out-
put of the educational system closely with manpower needs or job 
opportunities in spite of the existence of two organisations connec-
ted with manpower planning, namely, the Employment and Man-
power Planning Division and the Institute of Applied Manpower 
Research. It is imperative that the admissions to education courses, 
especially courses in technical educat,ion, should be related to the 
long term projections of the employment opportunities or manpower 
needs. The Committee regret to note that till now no appropriate 
assessment of manpower needs is available and largely the market 
mechanism seems to be operating and determining the demand for 
seats in institutions of higher learning. 

5.67. The Committee do not agree tbat tbe economic level of the 
country has not suffered so far on account of the inadequacy of 
trained manpower. The Committee feel that one of the ~e.so""5 f?r 
the slow rate of economic development is tbe failure to IdenU~Y. In 
advance the manpower requirements of th8Se seetors of actiVity 
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which be easily developed with 'the, help of trained and skilled 
manpower. 

5.68. The Committee note that Government propose to undertake 
as soon as the Fifth Five Year Plan is finalised and a clear picture 
of the perspective of the Sixth Plan is available, an estimate of the 
manpower requirements for technical personnel. Since the educa-
tion and training of technical and professional personnel take ('onsi-
derably long time the Committee would like the Government to 
take early deeision in the matter as it is of crucial importan(,(l to 
take up manpower planning well in advance of the formulation of 
detailed plans and progr~mmes of economic development. The Com-
mittee are of the view that the organisation charged with manpower 
planning should have the expertise to formulate manpower policy 
in keeping with the goals of economic development. 

5.69. The Committee are greatly concerned that CJI'Overnment 
have not been able to identify in detail the manpower belonging fo 
different disciplines and levels of skills which is required for stu'cess-
ful implementation of the plan programmes. While some effort 
has been made in the case of identifying requirements of engineers, 
doctors, scientists etc., no such detailed analysis is available in 
respect of supporting ma,npower with intermediate and lower skill~. 
Similarly detailed analysis of manpower for business management, 
accountancy, legal work and in general subjects covered by humani-
ties has not been carried out. The Committee consider that with 
two high-powered institutions like the Institute of Applied Man-
power Research and the Employment and Manpower Planning 
Division in the Planning Commission and the Planning Departments 
in the States, with cells in the districts, it should not be an insuper-
able job to work out the detailed requirements of manJlower of 
different disciplines. This has become all the more necessary with 
the proposed introduction of 10+2+3 system of education which 
has the avowed objective of diverting 50 per cent post-matric 
students to vocational institutions. The Committee need hardly 
point out that unless the manpower requirements are determined in 
sufficient detail, the planning of vocational courses (:annot be done 
on realistic lines. The Committee would like the Planning Com-
mission pnd Government to realise the urgency of the problem and 
have these requirements worked out in sufficient detail within the 
next one or two years so that reliable data are available for decidi~g 
the pattern of vocational training as well as courses of educatIon 
in the universities. 

5.70. The Committee would also like to stress the need for the 
formulation of p sound educational plan for the next fifteen yt"ars, 
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which may remove the maladjustment between the educational 
system and socio-economic needs. Such a formulation should be 
supported by periodic appraisals so as to ensure adequate and timely 
remedial action. 

5.71. The Committee not(~ that with a view to planning the 
courses of instruction in vocational education at the Higher Secon-
dary stage, a survey is proposed to be carried out regarding the job 
opportunities for particular vocations in Districts by the District 
Vocational Education Officer to be appointed for the purpose in 
e!.ery State. The liurvey is proposed to be carried out with the 
a5sistance of the Institute of Applied Manpower Research, D.G., 
E.T. and the State Labour Departments. The Committee need hardly 
emphasise the importance of making a correct survey, taking into 
account the short term and long term needs so that the students 
who take up vocational education in particular fields can confidently 
expect to be absorbed by the economy in gainful occupations. 

E. Employment Opportunities 
------~-.. 

(i) Employment Policy 

5.72. The Draft Fifth Five Year Plan, while laying stress on in-
creasing employment opportunities in the country, has stateci. as 
follows:-

"The importance of providing adequate and inc::easing em-
ployment opportunities in our cievelopment programmes 
cannot be over-emphasised .. ·· .... To the extent th3t any 
Plan falls short of generating adequate employment op-
portunities, it will necessarily give risc to a degree of 
social un':est which, if allowed to grow to unmanageable 
proportions, could wreck the other benefits that the Plan 
may seek to provide. 

The Fourth Five Year Plan laid stress on increasing employ-
ment opportunities anci. on the adoption of labour-inten-
sive techniques to the maximum extent possible. How-
ever, .it could appear that employment geneo:ation has 
not kept pace with the growth of labour force. The 
situation of unemployment among educated and techni-
cally qualified persons also continues to cause concern. 

There are several factors which have contributed to this 
situation. The investments made in the Fourth Plan did 
not generate the same degree of development as was 
anticipated, both in the agricultural anci. industrial sec-
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tors. The growth of employment opportunities was, 
therefore, naturally affected. Besides, our educational 
system has its own weaknesses. Our social traditions 
have looked down upon manual work creating a craze 
for white-collar jobs. On top of it all, the enterpreneurs 
have been shying away from less developed areas, where 
employment imbalance haos been further accentuated." 

5.73. Outlying the employment policy, the draft Fifth Plan 
s~ates that the aim is to provide more gainful utilisation of the time 
of as many people as possible. While employment can be of two 
types viz. paid employment and self-employment the draft Fifth 
Plan has stressed the need to generate more s.elf-employment op-
portunities to the extent possible. 

5.74. The Department has stated that experience of the Fourth 
Plan has shown that attempts to increase self-employment would 
involve proper indentification and motivation of suitable persons, 
requisite on the job or other professional training, consultancy ser-
vices, and preparation of projects to support the efforts of indivi-
duals, appropriate infrastructural facilities supply of raw material 
and marketing arrangements and financial support from the banks, 
and other financial institutions with the minimum necessary invol-
vement of Government funds. 

&.'75. Appropriate measures for promGtin!~ self-employment 
formed a part of the package of special employment programmes, 
dU':-ing the Fourth Plan period. Under the 'Half-a-Million' jobs 
Programme, guidelines were issueri. by the Planning Commission 
to the State Governments to cater to the needs of large number of 
self-employed entrepreneurs. While different States have had 
varying experience in the implementation of self-employment pro-
grammes. it is possible to indicate some broad schemes as illustrative 
of the range of efforts which have been put in for creating opportu-
ni~es for self-employment. These are broadly: infra-structural 
development (Le. construction of low-cost functional industrial/ 
commerical estates, establishment of ancillaries, promotion of agro-
based industries in the rural areas, organising of industrial coopera-
tives, supply of indigenous machines on hire-purchase basis to f'n-
trt?pn~neurs in the industrial sector; promotion of viable, but com-
pact, schemes in the fields of animal husbandry, dairying, piggery, 
poultry, and setting up of agro-service centres in the agriculture 
and allied sectors; creation of efficient and comprehensive pack.age 
of consultancy services; ::ooperative credit societies, service coopera-
tive, fndw;trial cooperatives etc. belonging to educated unemploy-
ed in the co-operative sector; work of hiring and plying of trucks, 
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taxis, scooters etc. in the transport sector, assistance fo'r establish-
ment of retail shops, specially thOse relating to goods coming in the 
public distribution system, organisation of cooperatives for clearing 
of goods, establishment of marketing centres and ma'rketing socie-
tirs, ext(mding technical and financial assistance to ITI diploma 
holders for organi.sing servicing units for supply of indigenous 
machinery on hire-purchase basis to entrepreneurs). 

5.76. It is felt that for any real impact to be mane self-employ-
ment schemes of a large variety have to be concieved and formulat-
ed by various development departments, supportcd by finance and 
administrative arr,angements; understood at State, regional and 
district levels, and worked out with banks and financial institutions 
as well as tied up with State financial O'rganisations. 

6.77. The representative of the Planning Commission stated 
during evidence: that "there is a large number of job opportunities 
which have not been tapped so far and we have been concentrating 
on polytechnics, M. B. B. S. and on certain categories of job'S where 
people have now become-at the present stage of economic develop-
ment--superfluous and it is this attempt to identify a large num-. 
ber of small jobs and to prepare the peoplc for them at the local 
level that the vocationalisation of eci.uaction is specifically directed." 

5.78. The Committee note that the Fourth Plan fell short of 
generating adequate employment opportunities. The Fourth Plan 
laid stress on increasing employment opportunities and Oil adoption 
of labour intersive techniques to the maximum extent possible but 
the extent of unemployment among educated and technicaUy quali-
fied persons in the country also, is a matter of great concern. One 
of the reasons for unemployment is the craze for white collar jobs. 
Fyrther, the enterpreneurs have been shying away from less deve-
lope<t areas, with the result that there are few employment opport-
unities in these areas. The Committee hope that the introduction 
of work experience in schools and colleges, vocational courses in 
the Higher-Secondary stage and job-oriented courses in the Uni-
versities would help the youth find gainful employment. The 
Committee consider that there is a vast scope for identifying a large 
number of small jobs and for preparing the youth at the local level, 
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through the vocational courses of education that have been pro-
grammed. But that would depend upun the paCe at which the new 
strategy of education is implemented. 

5.79. The Committee would draw attention in this connection to 
their observations in the Section dealing with work experience aud 
v,ocational education regarding the need for providing suitable 
courses enabling the students to develop the values, attitudes and 
skills for securing gainful employment/self-employment opport-
unities. 

5.80. As regards entrepreneurs shying away from less developed 
areas, the Committee have in para 2.22 of their Sixty-Ninth Report 
nn the 'Development of Backward Areas' recommended accelerated 
development of infrastructural facilities to be taken up in the back-
ward areas in the country. The Committee feel that the suggestions 
in the Sixty-Ninth Report should be implemented as early as possible 
so that entrepreneurs will bl~ en('ouraged to start industries and 
generate employment opportunities in those areas. 

5.81. The Committee note that emphasis is laid in the Fifth Plan 
for generation of more self-employment opportunities to the extent 
possible. The Committee note that the range of efforts required 
for creatin, opportunities for self-employment. covers infrastructural 
development, establishment of ancillaries, promotion of agro-based 
industries in the rural areas, organising Of industrial co-operatives 
etc. The Committee would like Government to spell out a concrete 
programme of artion for involving the youth in gainful self-employ-
olent by providing them the necessary facilities like financial and 
technical assistance. 

1.82. The Committee would like Government to carry out evalua-
tion of 'HaU-a-Million' jobs programme. carried out during the 
Fourth Plan so that the lessons thrown up as a result of such evalu-
tion may be used for devising suitable schemes which could make 
a real impact on generating self-employment opportunities. 

(ii) intermediate technology 

5.83. The Committee on Unemployment (1973) had recommend-
ed as follows:-

"Larger employment opportunities could also be generated by 
adopting the types of technologies suitable for our hbour 
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abundant ecO'nO'my. Care shO'uld be t3ken to' see that 
the modern type O'f technO'IO'gy is nO't impO'rted withO'ut 
reference to' Indian cO'nditions. In the selectiO'n O'f techno-
logy or in the modernisation of industry, the Use 0',£ highly 
sO'phisticated or automated machinery shO'uld be discour-
aged." 

5.84. Asked as to what actien was taken en the abO've recem-
menrlatien ef the CO'mmittee en Unempleyment, the representative 
ef the GO'vernment stated during evidence that "The Planning CO'm-
missiO'n had appointed wO'rking grO'UP, inter-ministerial wO'rking 
grO'up, which went thrO'ugh this recO'mmendatiO'n and endO'rsed it. 
This recO'mmendatiO'n is under the active consideration of the De-
partment O'f Industrial DevelO'pment at present." 

5.85. ElabO'rating further, the representative of the Planning 
CommissiO'n stated a'S fO'llows:-

"The Task FO'rce O'n EmplO'yment set up by the Planning 
CO'mmissiO'n has said that the traditiO'nal sector was the 
O'nly sectO'r that prO'vided large scale emplO'yment and 
the capacity O'f the mO'dern or modernising sector to' prO'-
vicle additional jobs was very limited. TherefO're, it 
should be a definite function O'f the education system to 
upgrade the skills of the traditional sector. That is why, 
emphasis O'n arts and crafts as a part of wO'rk experi-
ence in the elementary and secondary stages has come 
up. The Planning CO'mmission frO'm the earlier stages 
has been emphasising the need fO'r upgrading the skills 
of the traditional sector ami. the artis:ms and the small 
farmers, but I am not sure, whether we have been able 
to' dO' as much as needs to be done." 

5.86. The witness alsO' stated that the need of the traditienal 
secto,r was alsO' the prO'visiO'n of better marketing facilities so that 
they .are not cheated by the middlemen. Procurement of material 
was alsO' important. Government have been giving attention to 
these aspects. 

5.87. Asked whether clevelopment O'f traditiena! sitilis such as 
carpet weaving, handicrafts etc. was taken intO' account in the plans 
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for vocationalisation, the representative of the Ministry stated dur-
ing evidencE' that the area of the handicrafts and fine arts had to 
be viewed somewhat differently. There are separate institutions 
dealing with them. Even our fine arts ann traditional h.andicrafts 
have got a definite market if only we can first of all study the 
market and secondly introduce arts and crafts accordingly. Some-
thing can be produced f'rom which a man C~ln earn. Traditional 
art has to become self-supporting. 

5.88. In a further note regarrl.ing the choice of technology for 
utilisa:ion in the industriali'sation of the country, the Department 
has stated as follows:-

"The Government of India is conscious that for developing 
countries like India the choice of technology should be 
appropriate to the needs of the country, rather than an 
industriminate adoption of the technological devices 
cop:es from the west. This means that while in some 
cases the most advanceci. and sophisticated technology 
would have to be adopted, or developed, in other cases an 
improvement Qf the traditional devices would be more 
advanta,geous. The Ministry of Industrial Development 
have helrl: in the last few years a number of inter-minis-
terial discussions with a view to chalking out a program-
me of work in this field. Based on these discussions, 
they have, with the concurrence of the Planning Com-
mission, set up an Appropriate Technology Cell to review 
the status of the existing technologies in select sectors of 
the .economy which have a significant role in the develop-
ment of rural and semi-urban areas. The Appropriate 
Technology Cell has begun to function from the begin-
ning of 1971. The inter ministerial consultative com-
mittee which considered the programme of work for this 
cell, suggested that a broad-based seminar shoulci. be ar-
ranged to discuss the variou'S programmes involved and, 
in particular, to identify areas which could be taken up 
immediately for study. The seminar was conci.ucted at 
the end of April, 1971 and as a result of these discussions 
six fields have been selected for further studies (1) 
leather, (2) ceramics (3) scaling down of large-size 
plants, (4) food processing and preservation. (5) agricul-
tural tools and equipment, and (6) ,road and building 
construction. Working Groups of an inter-disciplinary 
nature consisting of scientists, economists and administra-
tors were set up in each of these areas. 
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As a result of these recommendations, the Appropriate Tech-
nology Cell of the Department of Industry has worked 
out prelimina'.-y reports on (1) road construction, (2) 
house building, (3) ceramics, (4) leather tanning, (5) 
'small cement plants, (6) small dairy plants, (7) cow-
dung g.as plants, and (8) small sugar units. The Minis-
try of Inci.ustry and Civil Supplies is examining these re-
commendations for their possible implementation. 

5.89. Tbe Committee note tbat the Committee on TTnemploymcllt 
(1973) had recommended that larger employment oPllorlunities 
('ould be generated by adopting technologies, suitable for onr labour-
abVindant e<'onomy and that modern type of technology should not 
be imported without reference to Indian conditions and that the 
use of highly sophisticated or automated machinery should be dis-
couraged. The Committee understand that tbis recommendation, 
which has already been endorsed by the Planning Commis;;,on, is 
stilI under consideration of the Government. The Committ<!{' would, 
therefore, like the Government to take a final decision in this matter 
expeditiously, as it will go a long way to activate the eronomy of 
the country and provide more employment opportunitic<;. 

5.90. The Committee would also like the Government to under-
take a detailed study of the various industrial projects to evolve an 
appropriate technology mix so as to achieve the maximum substitu-
tion of capital by labour. 

5.91. The Committee would like to point out that there arc a large 
number of traditional industries which not only provide employ-
ment to the local people but have also earned a name for their pro-
ducts, Itot only in the domestic market but even in the interuational 
market. It is, however, a matter of concern that the traditional in-
dustries are not making headway in the face of coml>ctitioll by o~­
ganised big industry. It need hardly be emphasised tbat thl' trad,-
tional sector is vital for generating employment opportnnit1es. The 
Committee note that the traditional industries can he helpl'd to holt) 
their own provided marketing facilities were organised and thl' skills 
of the trade upgraded by suitable training. 
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5.92. The Committee consider that Government should pay special 
a~tention to the need for providing training and financial support 
to craftsmen as they can play a very useful role in the development 
of rural and semi-urban areas. In fact in drawing up phms for 
development of districts it sbould be ensured that the pr(l,·ision of 
requisite facilities for training finance for the craftsmen arc not 
overlooked. 



CHAPTER VI 

STUDENT UNREST 
A. Causes of Student Unrest and its remedies 

6.1. The Department has stated that the subjects of Education 
and Public O:der are State subjects under the Constitution; the 
phenomenon of student unrest is relatable to the public order. 

6.2. It has been held that stuelent unrest is not an ailment in 
itself but is only a symptom of several shortcomings prevailing in 
the larger body politic, which is influenced by the existing social, 
economic, educational and political systems. 

6.3. The causes of the student unrest have been examined by 
several authnrities and committees over the year e.g. the Committee 
of Educationists (1958), the Committee on StUdents' Welfare and 
Allied Matters (196&-66) and the Committee of Governance of Uni-
versities (1969-70). Their recommendations were communicated 
to the State Governments/Universities for consideration and imple-
mentation. It is primarily for the State Governments and Univer-
sities to devise and implement effective programmes to minimise 
student unrest. 

6.4. The Central Advisory Board of Education has also set up 
a Committee to stuely the question of Student Unrest and suggest 
ways and means to enable the students to take full advantages of 
the educational opportunities and equip themselves to play their 
proper role in building a new nation. The deliberations of the 
Committee are in progress. 

6.5. It has been further stated that the "student unrest is not 
always caused or directeel by purely educational issues, and even 
when educational issues are involved, it is not always possible for 
the Central Government or the State Government to intervene 
either effectively or purposefully. This is because such issues are 
exclUSively the concern of the respective educational institutions like 
the universities which being autonomous organisations, are respon-
sible for considering and settling such issues. It is neither desira-
ble nor feasible fOT even the State Governments to intervene in the 
administration of the universities except to the extent of assisting 
them to maintain order in the campus when there is .any marked 
instance of stuclent unrest and disorder. I, 
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6.6. It has generally been recognised tha t the following factors 
contribute towards student unrest:-

(i) Exclusion of students from formulation of the academic 
programmes. 

(H) The present system of educuton with special reference 
to the unsuitability of many courses for securing suitable 
jobs. 

(iii) The present system of examinltion. 

(iv) Change in the sense of values due to generation gap. 

(v) Political interference in the student campus. 

(vi) Inadequate facilities in the institutions for sound educa-
tion, libraries, hostels, stwient welfare, co-curricular 
activities, etc. 

(vii) Lack of sound teaching and sound teacher-student rela-
tions. 

(viii) Economic strains. 

(ix) Specture of unemployment. 

(x) Domination of English. 

(xi) Alienation of educational centres from the life of the 
community. 

(xii) Cinema influence 

(xiii) Revolution of rising expectations. 

(xiv) Lack of consultative and administrative machinery for 
redress of grievances. 

(xv) Lack at civic and moral education. 

(xvi) Proliferation of stul\ents in the colleges and lack of at-
mosphere of serious schola':ship. 

(xvii) Influence of Teacher politicians. 

(xviii) Police excesses. 

(xix) Lack of properly organised Student Unions and tendency 
of student unions to behave like Trade Unions. 

(xx) Absence of imagination and tact combined with firmness 
on the part of heads of institutions. 
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(xxi) General fall in standarcls of discipline amoni the adults 
at large. 

(xxii) Conflict between urban and Tural youth. 

(xxiii) Formless "unrest" rather than "focllssed protest" (in 
grievances rather than causes). 

6.7. The SecIetary of the Ministry stated during evidence that 
all the factors mentioned above are very important. In regard to 
the effective measures taken to remove the above causes for stu-
dent unrest and to ensure that the full potential of a student to con-
tribute as a responsible member of society, is developed; the Gov-
ernment have stated as follows:-

"The steps taken in regard" to removing the causes of students 
unrest fall into the following categories: 

(a) Steps for improving academic standards, re-orientation 
of education system, and restructuring of courses. 
These constitute a part of the University Grants Com-
mission's programmes in the Fifth Plan. 

(b) Improvement in student amenities, such as student 
homes, non-resident student centres. Day-study Cen-
tres, Book Banks, Health Centres and facilities in hos-
tels. Within funds available, both the Central and 
State Governments are making every effort to provide 
maximum possible facilities. 

(c) Development of Employment-Information-cum-Advi-
sory Bureau. 

(rl) Opportunities for extra-curricular activities: The 
N . C . C. and N atienal Service Scheme have been intro-
duced. Sports and Physical Education Programmes 
are also being developed. The National Service 
Scheme is ultimately proposed to be integrated with 
the curricula. Participation in productive work of 
Universities to this effect will help in the inculcation 
of appropriate values and attiturles. Participation of 
students in academic, administrative and other matters 
is also being encouraged at different levels. 

(e) Provision of Scholarships: The number and amount 
of scholarshiPs have ako been increased in recent years 
despite the paucity of resources. Government have 
also taken special measures to assist in the supply of 
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adequate fooo. and other rations in hostels and for sup-
ply of paper at rea'Sonable prices for'books ,and exercise 
books." 

(f) The unrest due to unemployment in white collar jobs is 
an important factor, It is difficult for the educational 
system to ensure the provision of jobs which will be avail-
able with economic development. However, the Govern-
ment of India are sponsoring a programme of agricultural 
reform which will improve problems solving skills of stu-
dents and their emplo.yability. The Go.vernment of India 
is also assisting the State Governments to vocationalise 
secondary educatio.n and to provide facilities to Universi-
ties and colleges for development. 

6.S. Asked about the steps taken by the Government to provide! 
job opportunities to the students after completion of their studies, 
the Government have stated as follows:-

"One of the goals of the planning process is to optimise eco-
nomic growth and improve employment prospects within 
the available resources. Under the new pattern of 10+2 
the curriculum will emphasise work-experience upto Class 
X and vocational courses beyond class X. For engineer-
ing graduates, special opportunities for practical training 
are being provided. A National Volunteer Scheme envis-
aged by the Ministry of Education will also provide op-
portunities for meaningful national work by the new 
graduates." 

6.9. An eminent educationist has expressed the view that "patron-
age and pro.tection given to rowdy elements amongst the students by 
political parties and leaders create an extremely difficult position on 
various campuses. Generally speaking, it is these students who have 
got backing and pro.tectio.n of the higher ups, who. are at the back 
of the most of student agitations in the universities and colleges. To 
argue that po.litical parties sho.uld be kept o.ut of the campus is to. 
say that the students should not be a part of the democratic pro.cess 
in a democratic co.untry. What however needs to be safeguarded is 
the protection given by political parties to tho.se students who have 
not shown any intellectual acumen as students but have been in-
strumental in organising violence on the campuses." 

6.10. Asked about the reaction to the above suggestions and re-
medial measures taken therefor, the Government have stated as 
follows:-
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"It would be possible for the State Governments/University 
authorities to take action only in cases where there is a 
violation of law and order, or a gross breach of decorum 
or discipline or code of conduct expected of teachers and 
students. It would not be possible for the colleges or the 
Government to prevent patronage or protection being 
given to rowdy elements among the students by political 
parties and leaders. It may, however, be expected that 
good sense and national interest will prevail and such 
cases of protection to rowdy elements would become in-
creasingly rbre. It can also be hoped that the students 
would not allow themselves to be exploited by political 
parties for their own purposes." 

6.11. Regarding the net:d for appointment of Teachers with great 
care and discouraging persons having connections with political 
parties, the representative of the Ministry sta~ed during evidence as 
follows:-

"Normally, teachers are appointed after selection through 
Selection Committees on the basis of their academic 
achievements. Except for Government teachers who can-
not be Members of any political party, other teachers can 
in theory and in practice also belong to political parties. 
So. it may be difficult to keep out teachers who art~ con-
nected with political parties. 

Regarding improvement of the teacher-pupil ratio, the witness 
stated:-

"Subject to the availability of funds Government would cer-
tainly like to improve the teacher-pupil ratio wherever 
it is not proper." 

B. Student partiripation in University affairs 

6.12. The Government have stated that the Education Commis-
sion (1964-66) has made the following recommendations in respect 
of students Unions:-

"Student unions represent an important way of providing 
student participation in univerSity life outside the class-
room. Properly organised, they help in self-government 
and self-discipline, provide a healthy outlet for students' 
energies and give the students useful training in the use 
of democratic methods. 
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It is for each university to decide how its students union will 
function and would welcome a good deal of experimenta-
tion." 

6.13. The Committee on Government of Universities in Part I of 
its report, endorsed the recommendations of the Education Com-
mISSIon. The University Grants Commission and the Government 
of India are in agreement with these recommendations. 

6.14. The Gajendragadkar Committee on Governance of Universi-
ties and colleges has pointed out that the successful working of Stu-
dent Unions depends to a large extent upon the mutual trust and 
confidence between the teachers and the students so tha ~ the stu-
dents are also guided on the right lines without in any way, curbing 
their freedom to decide for themselves. It is hoped that with the 
increasing opportunities for the s~udent partkipation in college and 
university affairs through various Committees such as Faculty, Hos-
tel or college committees, and the improvements in academic stan-
dards and extra-curricular activities, the Studen ~ Unions would pro-
gressively function as responsible bodies. 

6.15. It does not appear desirable to restrict membership of stu-
dents unions which even the Gajendragadkar Committee recom-
mended should be open to each member of the student community. 

6.16. The recommendations made by the Gajendragadkar Com-
mittee in regard to student participation in university affairs have 
generally been accepted by the University Grants Commission and 
the universities have already been informed accordingly. 

6.17. Some of the State Governments, while amending their legis-
lative proposals, have already taken this point into consideration. 

(:Us. In so far as Central Universities are concerned. steps have 
been taken by the Universities for such participation. In case of 
Aligarh Muslim University, provision has been made for respresen-
tation of students in the Senate. There is also provision for the Stu-
dents Council. whose main function would be to make recommenda-
tions to the Executive and Academic Councils in all matters, affect-
ing academic work, discipline, welfare, sports and other co-curricu-
lar activities of students. In the Jawaharlal Nehru University, stu-
dents are represented on the Academic Council and University Board 
of Studies. They are also represented on various bodies like the 
Library Committee, Sports Committee, Freeship Committee and 
Cultural Activities Committee. In the case of the Delhi University. 
students are represented on the Academic Council and Court. 
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6.19. Explaining the difficulties of introducing the scheme of stu-
dent participation in all universities, the representative of the Gov-
ernment stated that it would take time because it necessitates the 
amendment of the Acts of Universities which take at lot of time. It 
was too early to say or to aSsess as to what had been the effect of 
the participation. 

6.20. In connection with the election of office bearers of Student 
Unions, the following view has been expressed by an educationist: 

"If by some means we can stipulate that only a brilliant stu-
dent who is academically in high ranks could be elected 
as a Union representative, it would be more easy to com-
municate through him the programmes of the universities 
and colleges and thus have a better relationship than with 
a politically motivated poor ranks student who represents 
the large body. Government or any political body should 
not have any direct relationship with any student." 

6.21. Asked about the reaction of the Government to the above 
suggestion, the Government have stated that:-

"the above suggestions are not feasible where election is in-
volved." 

6.22. The representative of the Government stated during evi-
dence that about the students' unions the Gajendragadkar Commit-
tee's Report have stated inter-alia as follows: 

"It may be desirable to elect the office bearers, not directly by 
the large body of students (many of whom are fresh 
men) but indirectly by the different students' societies in 
the University, who would send selected representatives 
to the Union Executives. 

Then' should be some dis-qualification for office bearers, fer 
instance, person who have spent two or more years in the 
same class should be dis-qualified." 

0.23. Regarding the remedial measures taken to eliminate pollu-
tion of atmosphere in colleges, created by the activities of wrong ele-
ments among the teachers, students and politicians, the representa-
tive of the Government stated during evidence as follows:-

"It is often found in the students' unions that some students 
leaders continue to be there for a very long time. They 
hold monopoly. That is sought to be met by limiting the 
term for the maximum duration during which students 
leaders can hold an office in the union. Measures like 
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!Oltudents participation in the affairs of the institutions 
which constitute encouragement of the right element can 
also meet the situation." 

6.24. A knowledgeable person has, in a memorandum submitted 
to the Committee, expressed the view that the present student agi-
tations have been the outgrowth of lack of avenues for their growth 
and non-existence of institutional structure to voice their opinion. 
Therefore, "Student Councils" should be formed at the State level 
and national level where the student community could discuss their 
problems and suggest solutions. 

6.25. Expressing their reaction to the above suggestion, the Gov-
ernment have stated that "it would be useful to have periodic dis-
cussions with students at the State and national levels. Such dis-
cussions are held from time to time when specific issues are under 
consideration. It is not considered necessary to have. a formal struc-
ture or organisation for this purpose. However, such Student Coun-
cils may be constituted in each institution and at the University 
level." 

6.26. The representative of the Government stated during evi-
dence as follows:-

"The Academic Committee had recommended the formation 
of 'Students Councils'. The idea was to have different 
categories of students on these councils both from the 
unions, sports as well as from extra-curricular activities 
who are considered to be best. They should all sit to-
gether and consider matters relating to them and make 
recommendations. So far we are trying to seek that this 
is provided for in University Acts. For example in Maha. 
rashtra and Madhya Pradesh, students participation has 
been provided for in their respective Universities Acts. 
When the new Acts of the Central University come up 
before Parliament, we will see that this is provided for. 

As regards Delhi it is going to have students participation 
from the 1st February, 1975. In Banaras and Aligarh Uni-
versities too the students participation is there. It was 
Kerala University which started first the students parti-
cipation. Their experience has been good." 

ti.27. The Conference of Vice-Chancellors convened in 1969 dis-
cussed at length questions relating to the participation of students 
in university and college affairs, and the manner and extent of such 
-participation. It emphasised that the genuine needs and difficulties 
668 L.S.-9. 
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of the student community must be carefully and sympathetically 
considered and consultative machinery devised so that the authori. 
ties in the universities and colleges could discuss periodically and 
regularly with students, their needs and problems in order that 
remedial action could be taken expeditiously. It also recommended 
the setting up of joint councils of teachers and students for dealing 
wittt cocurricular programmes and related matters. It was emphasis-
ed that effective and meaningful student participation has to be 
secured in the management of hostels, student homes/non-resident 
student centres, canteens, libraries/reading rooms, sports and garnes, 
cultural programmes etc. It was noted that the manner and extent 
of participation of students in such committees and the areas in 
which these committees are to function would vary widely from 
institution to institution depending on the local needs and conditions. 
In any case, a determined effort has to be made to avoid polarisa-
tion between teachers, students and administration, and necessary 
steps taken to build up an atmosphere of harmony and mutual un-
derstanding. 

6.28. In connection with the creation of proper understanding and 
harmonious relationship between the students unions, university 
authorities and the Government, the following view has been ex-
pressed by an educationist:-

"From the University and Government's side frequent invita-
tions be given to the students representative to discuss 
matters of mutual interest and the representative of the 
Government and Universities should impress upon the stu-
dents' representative about the day today problems of the 
administration and the reasons of delay in removing gri-
vances or the inability in meeting their demands." 

6.29. Asked about the reaction of the Government to the above 
suggestion, the representative of the Government stated during evi-
dence that the Government fully supported the suggestion. He also 
invited the attention of the Committee to a similar recommendation 
of the Gajendragadkar Committee Report on the Governance of Uni-
versity which has been accepted by the Central Government in 
principle. The recommendation reads as follows:-

ceIn most universiHes and colleges. there is no machinery for 
continuous exchange of ideas between the students and 
teachers and between students, teachers and the autho-
rities. As a result, dissatisfaction unnecessarily mounts 
up where the cause of irritation can easily be removed. 
And, misunderstanding perSists though, in some cases .. 
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practically the alleged grievance is beyond the compe-
tence of the academic authority. This is specially so in 
cases where the cause of students unrest lies outside the 
campus. It is our considered opinKm that in addition to 
a constant dialogue between teachers and the students in 
respect of aspects of university activity, institutional 
machinery for consultation of students' opinion, ensuring 
students' participation should be established in each uni-
versity." 

6.29A. Elaborating further the representative of the Government 
stated during evidence that the Gajendragadkar Committee had 
recommended that joint teachers and students committee be form-
ed. It is recognised that a close association of the students in the 
functioning of the department would be conducive to the raising of 
the academic standard and this would provide an opportunity to the 
students to receive proper initiation in shouldering the academic 
responsibility. That Committee recommended the constitution of 
a joint teachers students committee in each department of the Uni-
versity as participation at every level sometimes is more important 
than their taking a decision. The functioning of the joint Commit-
tee shall be to discuss matters affecting the academic life of the 
students in the Departments or any other matter relating to the 
functioning of the Department. The Joint Committee will consist 
of two research students and 4 other students and some teachers 
frGln two categories-Senior Heads of the Department/Professor, 
Reader and Lecturers. 

6.30. Student unrest is not an ailment in itself but is only a 
symptom of several shortcoming prevailing in the larger body poli-
tic which is influenced by the existing social, economic, educational 
and political system. The Committee note that the CAuses of stu-
dent unrest have been examined by several authorities and commit-
tees over the years and that their recommendations have been com· 
municated to the State Governments/Universities for consideration 
and implementation and that it is primarily for the State Govern-
ments and Universities to devise and implement eff~tive program-
mes to minimise student unrest. The Committee note that the Cen-
tral Advisory Board of Education has also set up a committee to 
study the question of Student Unrest and su,ggest ways and means 
to enable the students to take full advantage of the educational op-
portunities and equip themselves to play their proper role in build-
ing the new nation. 

6.3t. The Committee consider that the fundamental problem with 
regard to student unrest is to prevent a feeling of alienation among 
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the students and promote integrated socialization of the student com-
munity so that the stvdent does not remain a social outsider. The 
Committee, therefore, recommend that early action should be taken 
by all Universities to provide effective participation of students in 
various activities of University the scope of which could be expand-
ed in the light of experience. 

6.32. The Committee consider that the problem of student unrest 
should be viewed in correct perspective. As against a few cases of 
unrest in certain institutions/universities. there are a large number 
of such institutions/universities where education is proceeding with 
out interruption. "~J 4:.li~·· : .... ',.. "" l 

6.33. It has been generally recognised that some of the contribu-
tory factors for student unrest are the deterioration in academic 
standards, lack of relevance of the preselljt system of education to 
the needs of society, ne present examination system, lack of sound 
teaching and good teacher student relations. Government have stat-
ed that steps for iJnproving academic standards, reorientation of 
education system and restructuring of courses constitute a part of 
the University Grants Commission's programmes in the Fifth Plan. 
The Committee have dealt with these aspects in the earlier Chapters 
of the Report. The Committee need hardly emphasise the crucial 
importance of these measures being implemented early. 

6.34. The Committee consider that concerted efforts should be 
made to involve the students in serious pursuit of studies and intel-
lectual attainment throughout their college career. They should 
also be helped to develop their personalities and skills. A systematic 
study of the factors that make a student dissipate his time and 
energy should be undertaken and remedial action taken to ensure 
that the student is able to attain his full stature as a responsible 
member of society. 

6.35. The Committee cannot over elbpbasl",e the imperative need 
to create proper climate in academic institutions by providing and 
improving student amenities, such as student homes, non-resident 
sh:dent centres, day-study centres, book-banks, health centres and 
facilities in hostels to the maximum extent possible. Concerted 
measures s60uld also be taken to secure effective and meaningful 
participation of students in the management of hostels, stUdy cen-
tres etc. 

6.36. The Committee recommend that co-curricular activities 
within the college campus should be expanded and diversified to 
provide an outlet for the exuberant energies of the you.th. The 
scope for activities such as dramatics, musical evenings, inter-class 
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uebates (t~ elocution competitions on a more fr equent basis, shulent-
teachers g~t-together in ('ultural programme t., indoor-sports and 
games, youth festivals, 8rt competitions, mock parliaments etc. 
shou'" be increased to draw out the aesth, ~tic and emotional poten-
tial ~I the student and allow it to have f wI play. Students should 
be encouraged to participate extensively in sports activities and also-
to .develop interest in activities such 'as hiking, mountaineerin~; 
swimming, rowing, gardening etc. etc. The Committee consider that. 
the provision and improvement of SUf ~h facilities at colleges will go 
a lone way not only in improving th, ~ health, morale, creativity, and 
;team-spirit etc. of the student but also act lIS- a safeguard against.. 
disruptive tendencies. / 

6.37. The Committee consider 'that if the authorities are ser"ous 
about youth welfare, they have to open meaningful channels of 
communication with the youth and understand their feelings, ap-
prehensions and aspirations ssmpathetically. Students represent 
the future of tbe country and 'no etlorts should be spared to under-
stand and .settle their genuine problems and grievances. 

6.38. The Committee note that the recommendations made in the' 
Report of .the Committee on Governance of Universities and Col-
leges (Gajendragadkar Committee, 1971), in regard to student parti-
cipation in UDiversity atlairs, have generally been accepted by the 
University ·Grants Commission and the Universities have already 

'been inform'" accordingly. In so far as Central Universities are 
conqerned, steps have been taken by the Universities for such part i-
cipation.Somr. of the State Governments have already taken this 
into -tonsideration while amending their legislative proposals. It is 
expected that'8IJch participation will give the student community a 
feelilll of identification and commitment to their c08~g~ or univer-
sity an' the academic life it offers them and would hefp to bring out 
.their mest constructive impulses in the task of management of their 
~act,demie lives. 'The authorities would do well to keep a close watch 
..on the working of this scheme wherever it is being tried so as. to 
.efl«t neonsary ;jmprovements on the basis of its actual working. 

,6.'39. The Committee consider that a true and lasting solution of 
the pJoblem of student unrest will be to establi'sh human contact 
betweeu the student £Ommunity and the teachers and to give them 
meaningful opportunities to express themselves regarding academic' 
and other proltlems. The relationship should be such that botb 
share the joy of the pursuit of learning. The emphasis should be on 
a spirit of comradeship between the teachers and students, based on 
mutual affection and esteem. The Committee need hardly emphasise 
that the teachers should ke~p themselves abreast of the current 
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developments in knowledge in their special field of teaching so as 
to enable the students to reach peaks of excellence in different dis-
ciplines. 

6.40. The Committee consider that much of the pollution of at-
mosphere in some colleges and universities can be traced to the 
activities of wrong elements among the teachers and the students 
and the influence of political parties, who try to exploit the s~'tuation 
for selfish ends. It is tberefore desirable that political parties con-
sider the feasibility of evolving a code of conduct among themselves 
to avoid strident interference in the academic affairs of edv.lCational 
institutions. 

6.41. The Committee understand that the Students Union in many 
cases have taken the form of a trade union adopting a militant ap-
proach whereas their functions are to provide a forum for intelligent 
and constructi've discussions in the interest of student's welfare. It 
has been suggested to the Committee that the system of election of 
office bearers to the Union should be so devised as to exclude pro. 
fess10nal students with a record of repeated failures, from competing 
for election as office bearers. 

6.42. The Committee are informed that it is not an uncommon 
phenomenon that some teachers who are actively associated with 
political parties, foment trouble during student unrest. The Com-
mittee understand that Government teachers are forbidden to be-
come members of any political party. The Committee stress the 
desirability of introducing a convention that teachers in non-Govern· 
ment institutions of learning should not also have very active con· 
nection with political parties. 

6.43. The Committee agree that student unrest is not an isolated 
problem. It is a social, sociological, emotional and political problem. 
The Committee consider that the essential aspect of the problem is 
to understand the stllldent, his needs, fears and aspirations and to 
take the utmost pains to relieve his mind of the anxieties which 
trigger off a conOict. Another aspect is for the adults themselves 
in any position of authority to undertake a self analysis to find out 
the extent of erosion of moral and spiritual values in their own lives 
and the resultant dissatisfaction, frustration and bewilderment in 
the sensitive minds of the young people who look to them for gui-
dance. The students oscillate between their inherent idealistic urges 
and the unsavoury realities of the society to which they have to 
reconcile themselves. It is therefore essential that leaders of society 
set a high example of devotion to duty and adherence to certain 
fundamental values and principles, honesty, sincerity and fair mind-
~dness. It is to be understood that even the failure to apprehend 
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the problem of students in time and take suitable remedial measures 
before trouble escalates into violence is a dereliction of responsibi. 
lities and should be suitably dealt with. Authority should learn to 
listen to the urges of youth and devise effective remedies. The 
Youth who agitate should also retied about their obligations to so· 
~iety and escTtew violence in any form and take recourse to demo. 
~ratic processes of discussion to arrive at practical mutual solutions. 

6.44. The Committee consider that the overriding consideration 
in a college campus should be the pursuit of knowledge and the cuI. 
tivation of the graces of life. The key note of any activity should 
be a conscious adherence to discipline and a self imposed restraint 
with the dominating consideration of expanding the dimensions' of 
the mind and responding to the forces of understanding. reason and 
humanicty, so as to perfect the man and the method. It need hardly 
be stated that in such a case at the moment of trial all the rich quali. 
ties which form the heritage of society and the acquired skills are 
brought into play in an almost intutive manner. In the eloquent 
words of the Education Commission, 'the destiny of India is being 
shaped in her class rooms'. The Committee consider that to this 
end all acti'vities should be directed. 

6.45. The Committee feel that one of the reaso'ls for student un-
rest is the comparatively cloistered existence of the universities. 
The Committee consider that the universities should no longer func· 
tion as reserved enclaves of knowled.ge but should be enabled to 
be brought into the mainstream of social li'fe, by participating in 
constructive nation building activities, taking up problems of com· 
munity for solultion, establishing, rapport with the people in their 
environment and neighbourhoods, carrying out literacy programmes, 
organising researches of benefit to the community. organising parent 
teacher and student programmes etc. Such programmes will pro-
vide a training ground for the students for meaningful participation 
in community life and transform their personality and outlook, be-
sides fitting them for fulfilling their functions as fmture citizens of 
the country. 

6.46. At present individual Students Unions operate at college 
level and university level. There is no forum for discussion on the 
general problems and grievances of the Youth-both students and 
non-students as' a whole. The Committee consider it necessary that 
suitable forums for discussion of the problems of Youth-students 
and non.students.should be provided at the state and national level. 
They suggest that the fe8sibUty of forming Advisory Councils at 
the state and national level to deliberate on the problems of Youth, 
provision of welfare facilities for student and non-~tudent youth. as 
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also the wider issues of formal educational and non-forma) educa~ 
tiona) policies etc., should be examined by Government. These Ad-
visory Councils which should be composed of eminent educationists. 
representatives of student and non-student youth organisations as 
also voluntary organisations engaged in the welfare of Youth, should 
also include representatives of educational institutions and the Gov-
ernment. In the opinion of the Committee, these Councils would 
afford an opportunity to the students and non-student youth for 
active participation in discussing their problems, suggesting solu-
tions as also providing channels of communic9.tions between the 
Youth-both student and non-student-and the authorities. The Com-
mittee have no dou,bt that these advisory bodies would greatly help 
to bring about healthy and constructive trends in the thinking of the 
Youth and enable them to pp.rticipate more fully and whole-heartedly 
in national building activities. 



CHAPTER VII 

PROGRAMMES FOR STUDENT YOUTH 

7.1. As stated in Chapter II, the following are the major pro-
grammes and agencies developed by the Ministry of. Education and! 
Social Welfare for Student Youth Services and Welfare: 

(a) National Service Scheme; 

(b) Planning Forums; 

(c) Nanak Bhavans; 

(d) Grants to National Headquarters of Bharat Scouts and 
Guides; and 

(e) Youth Welfare Boards and Committees in Universities. 

A. National Service Scheme 

7.2. The object of the NSS Programme is to promote national' 
consciousness and a sense of social responsibility and to inculcate 
a sense of discipline and dignity of labour among college students. 
Programmes taken up under this scheme are adoption of a village 
by a University for social uplift work, carrying out socio-medical; 
surveys, setting up medical centres, social service to slum dwellers 
in urban areas, -immunization and sanitation drives, running of wel-
fare centres, adult education and illiteracy eradication progrmmes, 
blood donation, etc. Social service is also rendered in the f<lrm of· 
help to patients in hospitals and inmates of orphanages. Cheshire-. 
Homes and Welfare institutions for the physically handicapped. 

7.3. Under the programme, any student studying in a college for-
a university who has opted and is selected for it is expected to re-
main in th~ programme for a continuous period of two years. The-
student is required to render social service fOr a minimum of 120-
hours per annum. 

7.4 The NSS was launched during the Gandhi Centenary year-
in October, 19139 on a pilot project basis in 40 -universities and instf-. 
tutions covering 40,000 students of the undergraduate classes. Th~ 
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following were the targets fixed for enrolment in the Fourth Five 
Year Plan: 

Year Enrolment 

1969-70 40,000 

1970-71 95,000 

1971-72 1,29,000 

1972-73 1,60,000 

1973-74 1,92,000 

7.5. During the year 1973-74, NSS Programmes were extended to 
almost all the Un~versities covering over 1,60,000 students. As part 
of the NSS activities, a "Youth Against Famine" campaign was 
launched in 1973 under which student and non-student youth parti-
cipated in camps, in order to mitigate famine conditions in drought 
nffected areas and places prone to drought. The NSS programmes 
continued in 1974-75 and grants to the Universities/Institutions will 
continue to be given through the State Governments/Union Terri-
tory Administrations. 

7.6. It is proposed that the programme under National Service 
should have three broad components viz:-

(i) Work to be done by students during the college term:-

(a) Every student, before obtaining his first degree, should 
make at least five persons literate; 

(b) Study service, viz. application of knowledge acquired 
in higher education to the service of community; 

(c) Service during emergencies; and 

(d) Integration of national service in the curriculum of 
studies in the first degree course of as many disciplines 
as possible, by including therein practical training and 
on-the-job field training. 

(ii) Special Camping Programme during vacations for crea-
tion of durable community assets; and 

(iii) Voluntary service to be rendered for one year after taking 
the degree. 
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Evaluation & Brief Progress Report 

7.7 A ~imited evaluation of the scheme was carried out by the 
Tata InstItute of Social Sciences, Bombay. It has indicated en-
couraging results in spite of various difficulties in the timely receipt 
of ~rants by universities and lack of. organisation. A mid-term ap-
praIsal of the progress of this scheme was made in late 19'71 by a 
team of experts. This revealed that while good work has been done 
by the universities under the scheme, there was need f0r formulat-
ing community service programmes of challenging nature which 
stimulated a feeling of meaningful participation in nation building 
activities. There is no rigidity about the programme being adopted 
on uniform basis by all universities as the partiCipating university 
has been left to evolve this programme in consultation with the con-
cerned School of Social Work depending upon local needs a,nd condi-
tions. Certain guidelines on the various activities have been given 
by the Centre such as work in rural or urban slum areas, emergency 
relief, institutional work in hospitals, children institution, etc. campus 
projects. 

7.8 The year 1969-70 was solely confined to preparatory work. 
During the year 1970-71 and 1971-72, the social service, rendered by 
the University Students, covered many aspects like adoption of 
villages by a university for intensive social uplift work, carrying 
out of socia-medical survey, setting up medical centres, imparting 
training to rural women in sewing, embroidery and knitting. Work 
in the urban areas ranged from social service to slum dwellers, mass 
immunisation, sanitation drives" running of welfare centres and 
adult education programmes for the poorer sections of the com-
munity, blood donation and campaign work in slum areas. Social 
service' under this scheme was also rendered in the form of help to 
patients in hospitals, inmates of orphanages, cheshire homes and 
welfare institutions for the physically handicapped. Work projects 
were also carried out. 

7.9 The most important social service rendered during the year 
1971-72 was in Central refugee camps set up For refugees from 
BangIa Desh. Batches of NSS students from various ~niversi~es 
served in these camps for 10 to 15 days at a time by rotatlon. WhIle 
proceeding to the refugee camps, the NSS students also . collected 
donations in cash and kind for the refugees: A~other ~mport~t 
social service was the organisation of the ChltranJan MobIle HOSpI. 
tals established in various States as part of C. R. Dass Centenery 
'Celebrations. 
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Youth Against Famine 

?1O During 197?, as part of the NSS activities, the Government of 
Indl~ launched a 'Youth Against Famine" campaign in which Uni-
verSIty students from all over India worked side by side with local 
~on-student youth in camps organised to mitigate famine conditions 
10 drought-a~ected and drought prone areas. This scheme prOVided 
an opportunIty to student youth to supplement their education with 
practical experience in the field and to work along with non-student 
~o~th ~n activities which .needed a national effort, such as digging of 
lrngahon tanks and wells, repairs of canals, construction of roads, 
etc. This programme also included lectures, discussions and de-
bates on agricultural practices, study of the impact of national pro-
grammes like Bank Nationalisation, Land Ceiling, Food Procure-
ment, Adult Literacy, Family Planning, Small Savings, etc. on rural 
economy. The entire expenditure on the holding of about 745 camps 
under this programme involving about 65,000 participants, estimated 
at about Rs. 73 lakhs was borne by the Ministry. 

7.11. An evaluation of the Youth Against Famine campaign was 
conducted by the Delhi School of Social Work, University of Delhi, 
who felt that the campaign was a successful one, owing mainly to 
the existence of NSS infrastructure at different levels. The ex-
perience gained warranted the organisation of similar all-India 
campaigns as a regular feature during vacations in future. 

7.12. Grants for the Youth Against Famine programme were re-
leased directly to the Universities and Institutions. The execution 
of the programme was made the responsibility of the Universities in 
collaboration with the local Administration. While at some places, 
the camps got enthusiastic cooperation from the local community, it 
was found that at some places there was some lack of cooperation 
from local people. The Programme, however. resulted in creatio~ 
of durable community assets maintenance oj) which js the responsI-
bility of the local authorities. 

Youth against Dirt/Disease 

7.13. Encouraged by the success of "Youth Against Fami~e" pro-
gramme launched in 1973, it has been decided to la~ch, ~urmg ~974-
75, a Special Camping Programme on an All-IndIa baSIS entItled 
"Youth Against Dirt and Disease" as part of the NSS programme. 
The Central Government has already released grants to the Sta~ 
Governments totalling about Rs. 20 lakhs during. 1973-74 for .thlS 
special Camping Programme being undertaken durmg .the. vacatIons 
of 1974. This amount, together with the States' share, IS hkely to be 
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~u.fficient for covering over 35 000 ca 
In order to keep the tempo of ~uchS mp.ers. Ho~ever, it is felt that 
coverage under the Youth Against Dt;Cla~ C~mpmg Programmes, the 
be 75,0()(} campers. It would. therefo~ an Dlsease programme should 
'40,000 campers under this cam . ;' be necessary to cover another 
ject to availability of funds. palgn uring the rest of the year sub-

7.14 The programme of Youth Against round the following:- Dirt and Disease centres 

(i) E nvironmental sanitation' , 
(ti) M edico-Social work including mass immunisation against 

preventable diseases; 

(iii) Provision of potable 'Water; and 

(iv) Popularisation and construction of Gobar Gas Plants . 

.strategy foOr Fifth Plan 

1967.15 The N.S.S. strength has increased gradually from 40.000 in 
9-70 to cover 1,60,000 in 1973-74. On the ba.sis of an assessment 

·of the ~orking o~ the N.S.S. for the past few years, it js proposed 
jhat durmg the FIfth Plan, emphasis on N.S.S. activities will be on:-

~ (a) engaging students in literary projects; 

(b) ~ncluding practical training and on-the-job-field training 
_10 the curriculum of studies in the first degree course of 
as many disciplines as possible; and 

(c) field camps during vacation, as far as possible, of all-India 
character to tackle specific issues on as wide ,10 area as 
possible. 

_lntegtration of NSS with Ourricula 
.. ,".... _.. .... .... '.-

7.16 The proposal for integrating National Service Scheme with 
the curriculum of studies by including practical training and on-the-
job-field training iti the curricula of as many disciplines as possible, 
was taken up with the University Grants Commission. The Commis-
sion desired that the manner in which integration of University dis-
Ciplines with the National Service Scheme is effected, may be 
examined also by a Committee of Experts. 

7.17. Till such time the integration of NSS in the normal curricu-
lum of studies is achieved in all Universities. it has been suggested 
"that emphasis in National Service Scheme should be on: (1) on Special 
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Camping Programme for a restricted number of students, i.e. "Youth 
Against Famine, Youth Against Dirt and Disease" and (ii) work 
in the field of eradication of illiteracy through non-formal education. 
This, however, does not preclude the colleges taking up other items 
of social services, although the main emphasis may be on eradica-
tion of illiteracy. 

Financial Provision for Fifth PLan 

7.18. The Fifth Five Year Plan includes a provision of Rs. 9.5 
crores for the operation of the National Services Scheme and the 
National Service Volunteer Scheme for fresh graduates (which is 
still under formulation). 

COVeTage During 1974-75 

7.19. As already stated, the NSS strength during the last year of 
the Fourth Five Year Plan was over 1,60,00Q. The Special Camping 
programme having been provided separately for a restricted number 
of students, it is necessary that to keep up the tempo of the pro-
gramme and at the same time to keep it within manageable limits, 
the NSS programme during 1974-75 is consolidated and the NSS 
strength kept at 2,00,000 students especially in view of the fact that 
the programme is expected to be implemented in all the States and 
Union Territories including those which were not implementing it 
during the Fourth Plan. 

Evaluation of the progress Of the National Service Scheme 

7.20. The 'Department has stated that a Mid-Term appraisal of 
the National Service Scheme was made in 1971 by a team of. experts, 
when the Scheme had been in operation barely for two years. 

7.21. The Expert Committee on National Service Schem.e (1971) 
was of the view that the involvement of students in programmes of 
national service may be considered at the following three levels: 

(i) Change in curriculum. 

(ii) National Service as part-time voluntary activity by in-
tereste'd students. 

(iii) National Service on a compulsory basis. 

7.22. The Committee opined that it was necessary to give a new 
orgientation to the curriculum. A con.scious effort was to be made 
to re-orient the syllabi in various subJects so that the student was 
able to develop a lively contact with the life of the people and 
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their problems. The Committtee pointed out that one of the major 
problems hindering the success of the scheme was that the funds 
for implementing the scheme did not reach the colleges in time. 
Therefore. it was imperative to work out a procedure for the expedi-
tious release of grants so that funds are available to the colleges 
during the academic year and during the period of long vacation. 

7.23. The Committee also observed that it will not be prudent to 
regard the National Service Scheme only as an educational scheme. 
It must be considered as an integral part of the effort for national 
development. 

7.24. The Committee suggested, during long vacation, the use of 
students in bringing land records up-to-date, in conducting health 
surveys, in reclaiming lands, in expanding school programmes in slum 
and rural areas, in providing labour for agricultural operations. in-
ensuring through vigilance groups, elimination of corrupt practices 
that deprive needy groups of services t9 which they are entitled. 

7.25. The Committee also suggested short term courses, especially 
during vacations which may provide students with necessary skills 
for community service. 

Compulsory National Service 

7.26. The Expert Committee was of the view that the contribution 
of voluntary, part time efforts by students under the National 
Service Scheme, towards tackling the problems of economic and 
social ~hange and development can only be marginal. The Committee, 
therefore, suggested that national service for a period of one year 
after graduation be made compUlsory for all those who wish to take 
employment or go in for higher education. In case, for any reason, 
it is not considered desirable to make national service compulsory 
for all graduates, 'National Volunteer Corps' may be set up on an 
experimental basis. Those who render community service as Mem-
bers of the Corps may be given preference in Government jobs. 

7.27. Asked about the improvements made in the functioning of 
NSS as a result of its Mid-Term appraisal, the Government have 
stated that the National Service Scheme is essentially a university 
based programme. Therefore a gist of the major recommendations 
in the Report of the Expert Committee on the mid· term appraisal of 
National Service Scheme was forwarded to the Universities for 
implementation as far as possible. As a result, many Universities/ 
colleges undertook programmes for covering nearby villages or slums 
under the National Service Scheme. . 
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~.28. Th~ Universi~y Grants Commission is pursuing the proposal 
"for mtegration of national service with the curricula of studies of as 
many disciplines as possible at the first degree level. 

7.29. The procedure fOr release of grants has been streamlined and 
the State Governments and the Universities have been requested 
'10 siphon off the grants to the colleges well in time. 

7.30. The suggestion of the Committee that National service for 
a period of one year atter graduation be made compulsory for all 
those who wish to take employment or go in for higher education 
has been examined, and now scheme entitled "National Service 
Volunteers Scheme" is being formulated, which provides opportuni-
ties to volunteer graduates to work on full-time basis in rural areas 
for a period of.12 months on a monthly stipend, to carry out specified 
activities such as non-formal education, health care. child care, agri-
cultural extension and rural development etc. 

7.31. Asked about the reasons for not introducing compulsory 
National Service Scheme for students as emphasis by the First Five 
Year Plan, the representative of the Government stated during evi-

-dence as follows:-

,. 

"The National Service Scheme was started with a small be-
ginning of 40,000 in 1969. We have now covered about 
1,60,000 and we hope to cover about 13 lakllS by the end 
of the Fitth Plan. This scheme has a target of 13 lakhs, 
subject to availability of funds, by the end of the Fifth 
Plan and it will cover about 1I3rd of the students enrolled 
even by the beginning of the Fifth Plan. So one way of 
making it compulsory is to include it in the curriculum 
so that either 20 per cent of the marks or 20 per cent of 
the time is allocated to it." 

7.32. Asked whether the Government propose to prescribe any 
~onditions under the Scheme so that many students will not be able 
to get exempted, the representative of the Government, further, 
stated that "for the time being it is voluntary, we thought of having 
an Act like the NSS Act. If we have an Act for the NSS (National 
Service Scheme) all that it can do is to discipline the students. But 
for the present we feel that it would be better to make it compulsory 
.by including it in the curriculum." I' 

'7.33. Asked about the reaction of the Government to t.he making 
of National Service compulsory before conferring university degree, 
the representative of the Government stated during the evidence as 
follows:-
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'''This ~s. certainly an idea on which there should be no two 
?p~nIons .. But the point is that if a coverage of 13 lakhs 
IS mvolvmg Rs. 950 lakhs during the Fifth Plan, the only 
wa,y We can do this is through its introduction in curri-
·culum and this should be done. Then it becomes compul-
sory. It should be ~xpedited." 

?34. Asked. about the reaction of the Government to making 
NatIonal SerVIce an essential qualification for recruitment to the 
Public Services. the representative of the Government stated during 
the evidence as follows:-

, 
r 

"'There is a National Service Act, 1972. It is not as if through-
out the country there is a network whereby people or 
students are in a position to put in national service on an 
organised basis. Employment opportunities under the 
Constitution being equal, unless there is a system where-
by every candidate for employment is in a position to 
perform national service an dthereby acquire that quali-
fication. unless such a network is established it is not pro-
per to lay down this condition. It is very good to have 
national service as an essential qualification. But the pre-
requisite is that there should be a network in the country 
whereby it is possible for candidates to put in national ser-

:vice on an organised basis. and to get a certiticate that they 
bave put in national service, which can be recognised as a 
qualification. Under the National Service Act. 1972 "natio-
nal service" means any service which is likely to assist the 
defence of India and Civil defence or the efficient conduct 
of, the military operations and includes suC'h social ser-
vices as the Central Government may, if It is of the opi-
nion that it is necessary for public purpose 110 to do, by 
notification specification specify in this behalf." 

7.35. Asked about the reaction of the Government to the utilisa-
tion of the services of youths in the eradication of social evils, the 
Government 'have stated that under National Service Scheme, the 
services of students have been mobilized in programmes for the 
eradication of social evils. such anti-adulteration drive rehabilita-
tion of lepers, helping Railways and State Transport authorities in 
checking ticketless travel etc. Some steps in this direction have 
been initiated by Nehru Yuvak Xendras also. 
tifiB LS-IO 
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7.36. In regard to the Social Service Schemes for Youth Volun-
teers launched in the tribal and backward areas of the country, the-
Government have stated that many universities in the backward 
areas in the States of Bihar, Assam, Madhya Pradesh and Orissa are 
participating in the Scheme. Special camping programmes have been 
organised by these Universities during the summer vacation. During 
the period of toe camp, the students have worked in rural areas and 
their activities have included creation of community assests, adult 
literacy classes, primary va-ccination, sanitation drives, health cam-
paigns and similarly other activities by which the tribal communities 
in these areas have been considerably benefitted. 

7.37. It was pointed out to the representative of the Ministry 
during evidence that there was a project in Chanda district called 
Somnath Project in which students of Bombay and Poona Uni-
versities, and also from some northern universities participated. 
They lived and worked among the people and guided them. There 
was a scheme of clearance of jungles to bring the land uooer cul-
tivation. The Secretary of the University Grants Commission 
agreed to the suggestion that such activities should be increased' 
and more attention given by the Universities authorities to pubIi-
cise them through documentaries etc. Reference was also made to 
the building of a hotel in Yogoslavia which was entirely built by 
students. They were given food and shelter and worked for three 
months at a time. Though the cost of construction was 10-15 per 
cent more, there was a net gain in that it generated a feeling of 
national integration and feeling that co-operative effect among 
youth and student leaders can bring results. 

7.38. It is well known that the right type of education relevant 
to the country's needs, with emphasis on pursuit of excenence, 
plays a key role in developing the youth, who constitute the most 
important human resource of the country. It is equally necessary 
that the student youth should be provided opportunities for in-
volvement in constructive development activities, tbrough meaD-
ingful and challenging programmes of community service, and 
national reconstruction, which should form integral parts of na-
tional education scheme. The basic need is to produce yout.h of 
character and ability who are committed to national service and de· 
velopment, and play a vital role in promoting national objectives 
with a strong sense of common citizenship and culture and national 
integration. The Committee consider that if student power 
has to contribute significantly to the development of country, it is 
of crucial importance that apart from providing education oC 
quality. programmes for partidpation in community service and 
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national ~onstruction should be provided, with emphasis on 
dignity of labour, self-help, character formation and development 
of a sense of social commitment, so as to produce citizens who will 
not only raise their own stature but also of the country. The suc-
cess of such programmes can have the most for-reaching implica-
tions for India's social development. 

7.39. The Committee note that the National Service scheme for 
college student... aims at promoting national consciousness and a 
sense of social commitment. by inculcating a sense of discipline 
and dignity of labour among college students. The Committee are 
glad to note that the scheme provides for programmes of social 
uplift work, carrying out socio-medical surveys, .setting up medi-
cal centres, social service to slum dwellers, eradication of adult 
illiteracy etc. The Committee consider that the programmes are 
of a challenging nat.ure and if the objectives of the scheme are to 
be accomplished, the emphasis should be on taking concrete and 

concerted measures to make the programmes meaningful and re-
sult oriented, by preparing a well conceived !'Itrlltegy. suited to the 
local needs, in co-ordination with local developmental organisa-
tions and voluntary agencies and involving a large number of stu-
dents. 

7.40. The Committee note that a limited evaluation of the 
scheme was carried out by the Tata Institute of Social Sciences, 
Bombay, and that a mid-term appraisal of the progress of the 
Scheme was made in 1971 by Expert Committee on National Ser-
vice Scheme which made many useful suggestions. The Com-
mittee hope that suitable action would be taken to remedy the 
deficiencies in operation of the scheme and to streamline the pro-
cedure regarding release of gratns to universities for the scheme. 

7.41. The Committee would like to emphasise the need for 
providing short term orientation courses to students, for acquiring 
the necetlsary skills for purposeful involvement in . community 
service. The Committee also stress the need for formulatin~ de-
tailed programmes of a chaDenging nature for meaningful parti-
cipation of the students in nation building activities to ensure that 
the students cultivate the spirit of service and do not dissipate 
their time and energy in diversified. iII-planned eftorts. The pro-
grammes should be such that concrete assessments could be made 
of the achievements. The emphasis in all these programmes 
should be on reinforcing the dignity of labour and instilling a 
sense of pride in the students for building durable community 
assets like digging of well", building of roads, building of schools 
etc. which msy soil tbe hands but enrich tbe soul. 
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7.42. The Committee consider that a statistical analysis of the 
creation of community assets, the number of cases of eradi-
cation of illiteracy etc. as a result of these programmes 
should be carried out at periodic intervals and the overall position 
exhibited in the annual reports of the Universities, University 
Grants Commission and the Ministry of Education and Social 
Welfare. The Committee would like a suitable procedure to be 
evolved for ensuring that the durable community ass('ts created 

under the scheme, are not frittered away for lack of proper main-
tenance, and that the S1recess of the literacy campaigns is consoli-
dated by periodic appraiAls and making available the requisite 
reading material to sustain the interest of the Ileoliterates. 

7.43. The Committee consider that the success of the programmes 
will depend on properly oriented teachers who have an im-
portant. role to play for guiding and directing the activities. It 
need hardly be stated that the strong fraternal bonds between the 
teacher and the students, which will develop in pursuit of com-
mon challenging tasks, will by itself be a powerful factor in mould-
ing the personality of the student. 

7.44. The Committee note that 'Youth against F'amine' campaign 
was launched in 1973 as part of the NaHonal Service Scheme. 
activities in which there were 65,000 participants and an expen-
diture of Rs. 73 lakhs Was incurred. The evaluation of the cam-

paign was made by the Delhi School of Social Work who felt that 
the campaign was successful owing mainly to the existence of 
NSS infrastructure at difterent levels. The Committee note that 
encouraged by the success of this campaign, it has been decided to 
launch a Special Camping Programme on all-India basis, entitled 
"Youth against Dirt and Disease" as part of the NSS programme. 
centring round environmental sanitation, medico-social work includ-
ing mass immunisation against preventible diseases, provision 
of potable water and popularisation and construction of Gobar Gas 
Plants. The present provision of funds is for 35,000 campers and 
another 45,000 campers can be covered subject to availability of 

funds. The Committee welcome these educational-cum-development 
measures. They would however like maximum importance to be 
accorded for proper planning and organisation of the camps, el'onomy 
in the use of funds, the tailoring of the projects to specify needs, 
assessment of concrete benefits to the community, co-ordination with 
other departments of the Government. prevention of ovrlapping 
or duplicating of efforts etc. The Committee urge that lessons 
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should be drawn from the past campaigns undertaken under the 
scheme after their critical evaluati.on in terms of real benefits to the 
Community and fl~rther campaigns should be undertaken in peren-
nially droueht-struck areas in Gujarat, Andhra Pradesh, Rajasthan 
etc. which will go a long way to create a better impact of the students 
on c"mmunity Ufe. 

7.45. The Committee would like Government to publicise the acti-
vities throug'h documentarie •• , radio-broadcasts, press releases etc. 
so as to generate enthusiasm in the youth of the country for partici-
pation in developmental activities. 

7.46. The Committee consider that there should also be purposeful 
programmes for utilisation of the services of youth in the eradication 
of social evils like casteism, parochialism, dowry system, corruption 
adulteration, ticketless travel, queue disorder in Railway booking 
offices, hoarding, profiteering, etc. 

7.47. The Committee note that student participation in pragram-
mes of the National Service Scheme is optional. The student is 
expected to remain in the programme for a continuous period of two 
years and is required to render social service for a minimum of 120 
hOUTS per annum. Starting from an enrolment of 40,000 in 1969-70, 
the enrolment in 1973-74 has reached 160',000. The scheme has a 
target of 13 lakhs by end of the Fifth Plan i.e. about one third of the 
students on the rolls as at the beginning of the Fifth Plan. The 
Committee note that a proposal for integrating National Service 
Scheme with the curriculum of studies by including practical train-
ing and on-the-job field training in the ('urricula of as many disci-
plines as possible is under examination by a Committee of Experts 
appointed by the University Grants Commission. Till such time as 
the integration is finalised, the Committee understand that the 
emphasis will be on special camping programmes and work in the 
field of eradication of illiteracy through non-formal education. 

7.48. The Committee appreciate that integration of the scheme 
with the curricula will involve all the students in the pragramme 
of constructive activities. It should, however, be ensured that the 
integration of the scheme with the curriculum is brought about in 
such a way as will secure the essential objectives of the scheme, 
namely developing a lively contact of the student with the com-
munity and his awareness of its problems, purposeful participation, 
the development of character and commitment to national service. 
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7.49. The Committee would like the Government to ensure that 
the progress and achievements of tbe scheme are periodically eva-
luated to brln' about necessary improvements in time. 

7.SO. The Committee recommend that Government may also 
examine the feasibilit.y of introducing compulsory social service by 
the students for a period of one year, before awarding Degree to 
them. 

B.-Planning Forums 

7.51. Thel Gov!3rnment have stated that the Planning Forums 
scheme was initiated by the Planning Commission in 1955 to 
associate the teachers and students in the work of formulating 
and implementing the country's development plans. The scheme 
was t118-nsferred to the Ministry of Education & Social Welfare in 
1968. Under the scheme the Central Government has been sanc-
tioning grants to the State Governments; the Central sha,re being 
60 per cent and the State contributing 40 per cent. The State 
Governments remit the total grants to the universities and colleges. 
Under the scheme the Planning Forums were registered at the 
State level. 

7.52. It was noted that the central grants for the Planning 
Forums scheme had Leen progressively going down. Accordingly 
the entire question of operation of the Planning Forums was re-
examined and it was decided that the scheme should be imple-
mented in future as complementary to other schemes in operation 
in universities such as NSS, National Integration Samities. etc. 
and that the Central Government may pay 100 per cent grants 
directly to the Universities. Accordingly the old scheme referred 
to a:bove ceased to operate at the end of the Fourth Plan and a 
revised scheme has been introduced. for operation during the Fifth 
Five Year Plan. The revised scheme envisages release of grants 
by the Central Government direct to the Universities. 

7'.53. Asked about the total expenditure incurred so far on 
the .Planning .Forums .Scheme, the Government have stated that 
"the total expenditure on the Scheme so far has been of the order 
of Rs. Rs. 15.43,248." 

7.54. The Fifth Five Year Plan includes a provlslOn of Rs. 50 
lakhs for the operation of the (reviseg; Planning Forum Scheme. 
The Budget provision for the year 1974-75 is, however. only Rs. 1 
lakh, to be used mainly for meeting commitments. 
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Revised Plannill&' Forums Scheme 

7.55. Objectives of the Scheme: The main purpose of the Plan-
ning Forum Scheme is to create the awareness of the need for 
planned development of the country both among the student and 
the non-student community and involve them in the national 
development effort right from the planning stage. The scheme 
envisages the utilisation of student potential first to help formu-
late five-year Plan development projects for selected villages and 
thereafter to execute some of these projects as part of the student 
service to the community. 

7.56. The purpose of the survey project is to prepare at the' 
grass-root level. in consultation with the community, a composite Five 
Year Plan development programme for the village with the consi-
deration for local needs, and the extent of cooperation, the com-
munity would give in cash and the kind of selected development 
projects. Such projects will relate to one or more of the follow-
ing types, so that on implementation. the projects make a marked 
improvement on the living conditions, of the community. 

(a) Education 

(b) Health 

(c) Sanitation 

(d) Drinking water 

(e) Agriculture 

(f) Family Planning 

(g) Employment Opportunities in Villages 

(h) Development of youth Programmes 

(i) Cultural activities 

7.57. For preparing such a composite 5 Year Plan of development 
'Of the Village, 15-20 students of the University accompanied by 
their guides. will spend a continuous period of upto 15 days in the 
village discussing the potentialities and need with the Villagers and 
identifying projects for inclusion in the Plan. 1'0 obtain the whole-
hearted cooperation of the villages in the formulation of the village 
5 Year Plan, it would b~ useful if the survey team explains Govern-
ment's aim regarding the development of the country in a planned 
fashion by means of diagrams and charts. Opportunitjr may also he 
taken during the survey programme to assess the impact of various 
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Government policies like Bank Nationalisation. Land ReformS'~ 
State take over of grain trade, non-formal education etc., on the 
village population. It will of course be necessary for the survey 
party to be properly briefed on these matters before they go to the-
village. 

7.58. The second part of this scheme envisages the utilisation of 
students potential in creation of some of the community assets in-
cluded in the Plan development programme of the village. Only 
such of the projects as can be implemented by a group of about lO() 
students: in a period of 20-25 days will be taken up for execution 
under this scheme. Some of the types of projects that can be execut-
ed by the students are: 

(1) Boring of tubewells. 

(2) Digging or deepening of wells, ponds, tanks, canal etc. 

(3) Health Programmes like mass inoculation, study of ende-
mic diseases etc. 

(4) Construction of Villages road, school building etc. 

7.59. Asked about the achievements of Planni.ng Forums and the 
improvements made therein on the basis of the experience of their 
working in the past, the Government have staterl that the main 
achievements of the Planning Forums are as follows:-

(i) Improvement of Plan Information Centres for dissemina-
tion of development projects undertaken. 

(ii) Celebration of Plan Weeks, Planning surveys of family 
planning, communication facilities. etc .. Seminars on man-
power planning, role of banks etc. 

(iii) Holding of socia-economic surveys; collection of data re-
garding economic conditions, education, medical facilities 
etc. 

(iv) Slum clearance and local improvement programmes. 

(v) Debates/discussions on problems like ceiling on land hold-
ings, role of education in the attainment of socio-economic-
goals, small savings. 

(vi) Collection of funds for National Defence Fund, flood re-
lief, etc. 
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7.60. Among other achievements of the Planning Forums mention' 
may be made of school enrolment drive, opening of night schools for 
children, supply of free books, holding of adult literacy classes, in-
troduction of mobile libraries etc. 

7.61. The various activities of Planning Forums have helped deve-
lop Plan consciousness among the students :md teachers to a consi-
derable extent, besides rendering service to the rural community. 
The Planning Forums Scheme has been scrutinised from time to 
time and improvements made therein in the light of experience. Ef-
forts are being made· to improve the working of the Forums, for 
example opening of Plan Information Centres, holding of debates, 
symposia and contests, award of prizes, regular supply of Plan in-
formation material, etc. It has been stressed that the scheme :;hould 
function as complementary to other schemes in operation in Uni-
versities such as National Service Scheme. 

7.62. Asked about the specific achievements of the "Planning 
Forums" the representative of the Government stated during the 
evidence as follows:-

"Planning Forum was to popularise the plan at the district 
level through colleges and universities. The system of 
funding is that 60 per cent is the share of the Centre, and 
40 per cent is the share of the States. The States give to 
the uniVersities funds as per their requirements. They 
then come to the Centre for reimbursement. We want 
students' involvement-student youth and non student 
youth so that we can give it as part of NSS programmes. 
According to our information the number of Centres is 
about 1135. I assure you that we shall try and see that 
these Information Centres are activised, sufficient publicity 
material is given to them and we shall try to utilise these 
forums not only for plan information but also in some way 
to i!lvolve students when they come out of these." 

7.63. Elaborating further the representative of the Government 
stated as follows:-

I'RS. 50 lakhs have been allocated for Planning Forums in the 
draft Fifth Plan. Subject to the financial stringencies we-
are trying to get a little additional allocation this year 
which the Planning Commission have also agreed to. 
Before allocating the funds we have to see that the StateS' 
also give their 40 per cent share." 
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Evaluation of the working of Planning Forums 

7.64. The Ministry of Information and Broadcasting had in 1963 
constituted an E,valuation Committee under the Chairmanship of 
Shri S. C. Samanta, M.P., to evaluate the Plan Publicity Program-
me by voluntary organisations. This Committee also went into 
the working of Planning Forums and submitted its report in 1965. 

The Evaluation Committee on Plan Publicity by voluntary Or-
ganisations reported inter alia that the progress made by the Plan-
ning Forums was slow and results were diffused. During the past 
10 years only in about 1/3rd of the total number of colleges in the 
country Planning Forums were established. Of these many were 
not active. 

Reasons of slow ProglJ'ess 

7.65. The Evaluation Committee have reported that many of the 
recently started colleges pleaded ignorance about the aims and 
activitie~ of the Planning Forums. Because of the short duration 
of the courses in their colleges, the principals of Teachers Training 
Colleges were unable to find any time for Planning Forum activities. 
Similarly, the students of professional colleges were unable to take 
part in Planning Forums due to their syllabus being very heavy. 

L.ack of suitable literature on the Plan 

7.66. The one serious handicap from which Planning Forums 
Were suffering was lack of steady supply of suitable literature on 
various aspects of the Plan and Development activities. The Eva-
luation Committee was of the view that if the Planning Forums were 
to be useful and active, there should be a regular offer of good 
literature to them. They accordingly suggested that all the Plan-
ning Forums in the country should be on the mailing lists of the 
Planning Commission, the Ministry of Information snd Broadcasting, 
Education, Community Development etc., enabling them to get all 
available literature On the Plan including the reports etc., published 
from tlme to time and useful journals. 

Need for Incentive 

7.f{7. The Evaluation Committee also emphasised 'the need to 
offer proper incentives to students for taking part in Planning Forum 
activity. The Evaluation Committee were of the view that issue of 
certificates by the principals concerned to students taking part in 
Planning Forums was a good incentive. TIley also recommended 
that such certificates should be considered as an additional qualifica-
tion for recruitment for jobs in services, etc. 
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7.68. Asked about the action taken by the Government to im-
prove the working of the Planning Forums as a result of the re-
commendations made by the Evaluation Committee on Plan Pubh-
city Programmes (1965) the Government have stated as folIows:-

"(a) 'C'# t b . .&:Iuor S are emg made to improve the working of the 
Planning Forums. Special mention may be made of the 
opening of Plan Information Centres, holding of debates, 
symposia and contests, award of prizes, and supply of plan 
information material. 

(b) The Scheme has been scrutinised from time to time. It 
was last reviewed in an Inter-departmental meeting held 
in August, 1973. Revision of the Scheme broadly on the 
lines indicated is being taken." 

It was stated during evidence that some kind of rationality was 
being tried so that this scheme can be a part of National Service 
Scheme programme. It was also stated that t.he information centres 
will be activised, by giving them sufficient publicity. 

7.69. The Committee note that the scheme of Planning Forums 
which was initiated by the Planning Commission in 1955 to associate 
teachers and students in the work of formulating and implementing 
the country's development plans was transferrecl to the Ministry 
of Education and Social Welfare in 1968. They further note that the 
old scheme ceased to operate at the end of the 4th Plan and a re-
vised scheme has been introduced 9.S a complementary to other 
schemes in operation in the universities such as National Senice 
Scheme. So far a sum of Ks. 15.4 lakhs has been spent on this 
scheme. 

7.70. The Committee rerret that the scheme of Planning Forums 
on which an expenditure of over Ks 50 lakhs was incurred. is pro-
posed to be merged with other schemes, after operating it for 20 years. 
This itself indicat.es that the scheme had not achieved the purpose 
for which it was initiated. It is regrettable thaI. the Planning Com-
mission which initiated this scheme continued to operate it for over 
13 years wit.hout critically evaluating whether the scheme was sen'-
ing the purpose for which it was started and whether the achieve-
ments of the scheme were commensurate with the expenditure In-
curred. The Committee hope that the experience gained in the 
working of this scheme for about 20 years, will be fruitfully utilised. 
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in making the revised scheme a success. The Committee cannot 
over-emphasise the need for periodical evaluation of the revised 
scheme with a view to take timely corrective measures, in the light 
of the experience gained. 

7.71. Now that the preparations of district plans are being taken 
up adively by the State Governments, ihe Committee feel that 
it should be possible to activate the planning forums and utilise them 
for Jjt"athering data for drawing up meaningful developmental schemes 
which could be included in the district p,lans. This would give a 
sense of participation to the st.udents in the planning process and' 
also help in accelerating the completion of district plans. 

C. Nanak Bhavans (Scheme of Student Service Institutes) 

Background 

7.72. The object of the Nanak Bhavans Scheme which was under-
taken a,s part of the 500th Birth Anniversary Celebrations of Guru 
Nanak, is to set up Student Service Institutes in selected places in 
the buildings called 'Nanak Bhavans'. The Institutes aim at incul-
cating a spirit of self-help and self-reliance among the students, using 
their spare time for activities useful to them and to the nation, 
bringing the academic community to the service of the non-academic 
community and encouraging and organising sports and literary 
activities. 

Organisation 

7.73. Wherever possible, Schools of Social Work/University De-
partment of Social Work are to remain responsible for the develop-
ment of project and for coordination of the activities connected 
with the project in close cooperation with the State Governments. 
The actual management is to be entrusted to a Managing Committee' 
of Student Cooperatives, to be specially organised for this purpose. 
The central theme would be that students mllst be helped to assume 
full responsibility for the management of the Institutes. 

Accommodation 

7.74. TThe Nanak Bhavan is to have a hall to accommodate 1.000 
students which should be so constructed that it can serve as a work-
shop and class-room in addition to its use as an auditorium. T~e 
Bhavan should also have a Library-cum -Reading Room, a cafetana 
and a gymnasium. The Bhavan is to be housed on a plot having 10 
acres of land. 
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Expenditure 

7.75. The estimated expenditure for the construction of the Bhavan 
should not exceed Rs. 5 lakhs. 

Activities 

:.76. ~e type of activities envisaged by the student community, 
WhICh wlll be organised by the Managing Committee of the Student 
,Cooperative, would be, 

(i) Helping Students: 

(a) to establish a Students Cooperative Store, dealing in stu-
dent articles, including sale of books; 

(b) maintenance of Students Book Banks and raising dona-
tions for advancement of Book Bank activities. 

(c) holding of coaching classes by senior students in the even-
ing for weake1" junior students; 

(d) blood bank/blood donation by the student community for 
utilisation by students anywhere. 

{ii) Continuing Education: 

(a) commercial correspondence, typing/shorthand secretarial 
practice, filing, office management and office correspon-
dence; 

(b) carventry, smithy, cycle repairing, radio repairing, re-
frigerator mechanism, book binding and ph6tography; 

(iii) Service to Community: 

(a) holding of adult literacy classes either in the Centre or in 
selected schools for the benefit of non-student youth; 

(b) adoption of nearby village for the purpose of survey of 
felt-needs and carry out rural development programmes; 

(c) tela ching of modern Indian Languages other than the re-
gionallanguage to either student or non-student youth; and 

(iv) Any other activities that lead to promotion of national inte-
gration. 
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Role of the Central Government: 

7.77. The Central Government provide 75 per cent of the total 
approved expenditure on the construction cost of the Nana Bhavans. 
the remaining 25 per cent being contributed by the State Govern-
ments. The total expenditure, however, is not to exceed Rs. 51akhs. 
In the case of existing buildings, which can be converted into Nanak 
Bhavans, the Central Government's share is restricted to 75 per 
cent of the approved expenditure for additions or alterations. 

Role of State Government 

7.78. (a) The State Governments will make available 10 acres of 
of land for the Institute free of cost; 

(b) State Governments will bear 25 per cent of the construc-
tion cost of Nanak Bhavans and the building having been vested in 
them, they will remain responsible for its maintenance; 

(c) State Governments will remain responsible for furnishing of 
the building, supply of necessary equipment and tools for running of 
the workshop and various other schemes of continuing education; 

(d) State Governments will remain responsible to provide part-
time Instructors from the nearby I.I.Ts/Polytechnics and payment 
of suitahle honorarium to them for imparting training to the 
students under the various continuing education schemes and will 
remain responsible for the preparation of syuuabus etc.; and 

(e) State Governments will bear themselves or in association· 
with the Student Cooperatives, 25 per cent of the expenditure fer 
running of the language teaching classes. 

Role of Schools of Social WorklUniversity Dep.!lrtments of Sociai 
Work. 

7.79. The role of the Schools of Social Work/University Depart-
ments of Social Works, which will remain in overall control of the 
scheme, will be as follows:-

(i) to organise. in cooperation with the State Governm~nts, 
Students Cooperatives, which will be entrusted with the 
day-to-day running of the Student Service Institutes; and 

(I:i) to provide continuing guidance for the running of the I?s-
titutes and to undertake annual evaluation of the worktng 
for submission of the same to State and Central Govern-
ments. 
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Progress and Future 

7.80. The scheme was finalised in October, 1969 and circulated to· 
the State Governments. It was included in the Fourth Five-Year 
Plan. During the Fourth Plan period, financial assistance was given 
to the following States for the construction of Nanak Bhavans: 

Rs .. Jakhs 
• (i) Gujarat z· 50 

(ii) Karnatua z· so 
(iii) Rajasthan . z· so 
(iv) Maharastra 3'00 

(v) Orissa 3'00 

(vi) Tamil Nadu 3'00 

The establishment of Nanak Bhavans is at different stages of 
progress in the States. 

7.81.After the initial grants released in 1969-70 and 1970-71. nO 
grants have been released to any State Government. The balance 
grants due to the six States referred to above have also not been re-
leasE'd, as the construction work has not made the stipulated pro-
gress. Moreover during 1973-74, there' were instructions for eco-
nomy cuts especially ban on construction of buildings. 

7.82. For the year 1974-75, the Ministry of Finance has agreed to 
only a Non-Plan provision of Rs. 3 lakhs for giving the balance of 
Central grants to the six State Governments. 

7.83. Asked about the reasons for slow progress of the Scheme of 
Nanak Bhavan, the Government have stated that the establishment 
of Nanak Bhavans was sanctioned in six States, Gujarat, Karnataka 
and Rajasthan during 1969-70; and Maharashtra, Orissa and Tamil 
Nadu during 1970-71. The Bhavans are in various stages of estab1ish-
ment in Rajasthan, Maharashtra, Orissa and Tamil Nadu. The cons-
truction h~s alm'Jst been completed in Jaipur and Dhenkanal (Orissa); 
more than half way in Madras, in its initial stage.; in Nagpur and 
will start in Gujarat shortly. In Karnataka the State Government 
has 110t so far been able to find suitable land for establishment of the-
Bhavan. 
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1.84. The main reasons for the slow progress have been: 

(i) the time taken initially for the State Governments concern-
ed to examine the Scheme and to accept the terms and con-
ditions under which the Bhav&ns were to be set up; 

(ii) further time needed for identifying suitable sites and com-
pleting formalities for preparation of plans &nd estimates 
through the State PWD; and 

• 
(iii) shortage of cement and steel that slowed down the cons-

truction progress midway, as for example in Tamil Nadu. 

Action is being vigorously pursued to get the projects completed in 
all the six States. 

7.85. The establishment of N anak Bhavans was only one of seve-
ral items approved for the quincentenary celebration of Guru Nanak. 
The National Committee for the celebrations had allotted an amount 
of Rs. 10 lakhs only for this programme with assistance from the 
'Central Government at the rate of maximum of Rs. 3.75 lakhs per 
Bhavan (i.e. 75 per cent of a ceiling of Rs. 5 lakhs each). Within 
this amount of Rs. 20 lakhs only 7 Bhavans were possible. Offers 
were made to about 14 States initially on the basis of: 

(i) representative regional distribution; and 

(ii) interest evinced by the States in the programme. 

7.86. Finally, only 6 State Governments accepted the offer dur-
ing the years 1969-70 and 19710-71. Although subsequently two or 
three other State Governments expressed their interest in the pro-
gramme, their reque'st could not be considered as no funds were 
,available within the Guru Nanak Centenary Celebration allocations. 

7.81. The Committee note that the Nanak Bhavan Scheme was 
'finalised in 1969, with the objeCt of inculcating self-help and self. 
reliance among the students, using their spare time for activities use-
ful to them and to the Nation, bringing the academic community to 
the service of non-academic community and encouraging and orga-
nising SpO'1'ts and literacy activities. The type of activities envi-
saged under this scheme are setting up of students cooperative 
stores, students' book banks, coaching classes for weaker junior 
.students, classes for Secretarial practice, office management etc. 

7.88. The Committee note that financial assistance amounting to 
Rs. 16.5() lakhs has so far been given to six States for the construc-
tion of Nanak Bhavans. While the construction of these Bhavans 
is stated to have been completed in Rajasthan and Orissa and some 
progress has been made in Tamil Nadu and Maharashtra, the con-
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struction is yet to start in Gujarat. In Kunatab, the State Gov-
ernment has not yet been able to find suitable land for the Dhavan. 
The Committee are cow:emed at the slow progress in the 
construction of the Nanak Dhavans. They are surprised how the 
grants were released in 196~70 and 1970·71, to Gujarat where the 
construction of the Bhavans has not yet started and to Karnataka 
where suitable land for construction has not yet been found. The 
Committee would like the matter to be examined and necessary rules 
to be framed for the release of the grants to avoid such situatiolls in 
future. 

7.89. The Committee would like to draw pointed attention to the 
fact that the aims and objectives of Nanak Dhavans and the Nation-
al Service Scheme are broadly the same. This underlines the need 
for closer coordination between the two. In fact, Nanak Dhavans 
can well provide the basis for many of the activities covered by the 
National SNvice Scheme. Talented students with organisational 
ability and capacity to generate enthusiasm could also be usefully 
inducted into the Nehru Yuvak Kendra Scheme ,so as to help the 
non-student youth in cultural activities including dramatics, debates, 
cultivation of hobbies etc. They could also play a meaningful role 
in extension of non-formal education to non-student youth. 



CHAPTER VIII 

NON-STUDENT YOUTH 

8.1. As stated in Chapter I a programme for non-student youtn 
was got approved in principle by the Union Cabinet in June, 1970 
and the manner of its implementation was discussed by a National 
Youth Board constituted in July, 1970. The total population of youth 
in India in the age group of 15-25 years is approximately 90 millions 
according to the 1971 census. A large majority oi these comprise 
non-student youth, for whom special programmes need to be intro-
duced. 

8.2. Due to financial stringency on account of influx of Bangla-
desh refugees and later the Indo-Pakistan conflict in December, 
1971, the National Youth Programme had to be severely curtailed 
and it had a modest beginning. During 1972-73, the schemes for 
establishment of Youth Centres (Nehru Yuvak Kendras) and train-
ing of Youth Leaders were started. 

8.3. The following are the major programmes development by 
the GovernmelJlt for non-student youths-

(a) Nehru Yuvak Kendras; 

(b) Establishment of Work Centres; and 

(c) Training of Youth Leaders; 

(d) Assistance to Voluntary Organisation working amongst 
youth. 

A. Nehru Yuvak Kendra 

8.4. The Department has stated that the youth programmes to 
be organised by the Nehru Yuvak Kendras will have the following 
four components: 

(a) Preparation of youth for society's need; 

(b) Contribution of youth to the development of society in 
cooperation with others; 

(c) Satisfaction of the needs of youth; and 

(d) Participation of youth in the decision making process. 

156 
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8.5. In order to have an impact, the youth programmes have to 
be multi-purpose, mass participating and non-student oriented. Only 
a small part of the programme will be implemented in a direct way 
by the Nehru Yuvak Kendras. A very large part of the programme 
will have to be implemented by the Nehru Yuvak Kendras through 
indirect assistance to the operators of various schemes, thus func-
tioning as encouraging, motivating and catalytic agents. 

8.6. While the type of activities to be carried out at a Nehru 
Yuvak Kendra is to be eventually decided by' the local youth depend-
ing upon local conditions, certain priorities must be delineated and 
kept in mind always. E-ven from the beginning, activities must be 
developed in 5 directions in order to have a balanced multi-faceted 
programme: 

(1) Non-formal education comprising functi('nal literacy, agri-
culture, education, health and family life education Hnd 
civic education. 

(2) Employment possibilities including re-training for jobs, 
help in establishing small scales industries, production 
oriented skill training with a clear target that a specified 
percentage of the unemployed population of a specified 
locality should be found employed within a stipulated 
time. 

(3) Social Services including cleanliness, vaccination inocu-
lation and pragmatic relief action schemes which should be 
on such a scale as to make an impact on the population to 
which it is aimed. 

(4) Entertainment including mass sport activities (not limited 
to certain sports like tennis, badminton, hockey covering 
very few individuals) cultural activities, especially those 
prol:1:.Jting Na~iJnal Integration; science hobbies and other 
mass participation activities preferably held in open air. 

(5) Participation in decision making by inviting youth for dis-
cussions about community life and in formulating propo-
sals for community decision. As youth are part of 
society. they should not be made to feel that they are 
merely being asked to do the work while they have no 
right even to make suggestions regarding the type of 
work to be done or the manner of doing it. 

a.7. It will be seen from the above that the proposals to e~tablish 
these youth centres stem from the desire to restr~cture t~e edu~a­
tional process so that it leads to snow-balling effect In redUCing SOCial 
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stratification and making the youth conscious of the need for self-
help and humanitarianism. 

6.8. It has been stated that the establishment of the Nehru 
Yuvak Kendras has been welcomed by the States. The Kendras 
have generated expectations amongst the people and the non-student 
youth. 

8.9. The categories of youth that can avail itself of the advan-
tages offered through these Kendras can be enumerated as: 

(i) Unschooled youth and early drop-outs from the primary 
schools who may have relapsed into illiteracy; 

(Ii) Drop-outs from secondary schools at various levels; 

(iii) Youth who have finished their informal education and are 
either unemployed or underemployed; 

(iv) Youth in schools and colleges and those other who wish 
to take advantage of the centre. 

Facilities 

8.10. The scheme envisages that the minimum possible facilities 
should be made available for these activities at each Kendra. To 
start with, due to paucity of funds, these Kendras have been located 
in buildings either provided by the State Governments or if neces-
sary rented and as the scheme develops a model plan for the Kendra 
will be drawn up and funds permitting the construction work taken 
up. The scheme, however, visualises that each C"mtre should have at 
least the following facilities: 

(a) Facilities necessary for conferences and meetings. For 
this purpose, initially the school hall or college hall could 
be utilised; 

(b) Facilities necessary for preservation and utilisation of 
material; 

(c) Facilities necessary for studying or training; 

(d) Facilities for maintenance of a science museum with a 
mobile section attached to it; and 

(e) Facilities necessary for administration. 

8.11. The youth centre should also have necessary desks, chairs, 
black boards, projectors. gramophones, slides. radio sets, cassets and 
casset players, tools and appliances for experimental purposes, in-
struments for physical education and recreation. 
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Youth CoordiMtor 

8.12. Each Centre is manned by one Youth Coordinator who is 
assisted by an Accounts Clerk-cum-typist. The role of the Youth 
Coordinator is one of an animator who will goad and motivate the 
Youth of the area and activise the resident groups to participate and 
organise the above indicated activity. The task of the Youth Co-
ordinator is an extremely sensitive one and, therefore, in order to 
select only the right person a double screening process was laid 
down. 

Admin.istrative Set-up 

B.13. The scheme of Nehru Yuvak Kendras is fully financed and 
with the cooperation of the State Government also run directly by 
the Government of India. In view of the need to promote uniform 
development, the following organisational set-up has been decided: 

(i) National Organising Committee: The National Organis-
ing Committee under the chairmanship of the Union Edu-
cation Minister will lay down the broad guidelines relat-
ing to the minimum programmes to be developed at the 
Kendras, advise on the priorities, coordinate the pro-
gramme at the national level and evaluate the implemen-
tation of the programme. 

(ii) 

(iii) 

State Organising Committee: The State Organising Com-
mittee with function similar to those of National Organis-
ing Committee, will function under the chairmanship of 
the Minister Incharge of the Youth Services/Education at 
the State level. The total membership of this Committee 
including the Chairman will be seven of whom 3 will be 
nominated by the State Government and three others by 
the National Organising Committee. 

District Organising Committee: The District Organising 
Committee will be responsible for ensuring proper imple-
mentation of the programmes at the Yuvak Kendra. The 
District Committee will comprise 11 members and would 
draw up the programme and approve budget. The Com-
mittee would be nominated by the State Organising Com-
mittee from among persons having knowledge of and 
involvement in youth work. District Organising Com-
mittee will comprise the District Collector or his nominee 
as the Chairman. The Youth Coordinator will be the 
member Secretary. Of the 9 others, 4 are to be nominated 
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by the Sta~ Organising Committee. The remaining five 
members will be from among youth activists who will be 
appointed later as the youth movement gathers sufficient 
momention. 

8.14. The question of the administrative set up of the Nehru 
Yuvak Kendras has been under examination for some time and in 
order to ensure more active involvement of the State Governments, 
the present thinking is that the Nehru Yuvak Kandras be made over 
to a registered society having its own Articles of Association etc., 
with a Board of Governors and Administrative Committee. How-
ever, this is liable to take some time and as an interim measure we 
have requested the Youth Coordinators to constitute informal groups 
to help them out in the day-to-day working of the Kendras. 

Financial Aspect 

8.15. The schematic budget of this scheme envisaged an expen-
diture on capital account of Rs. 1 lakh per centre and Rs. 40,000 on 
recurring account. During 1973-74. as per the ~cheme. Rs. 40,000 per 
centre was sanctioned. During the year 1974-75 onward additional 
funds will be made available for programmes to be undertaken by 
the Nehru Yuvak Kendras. In addition to the above financial assh~­
tance the various Central Government schemes can be channelled 
through the Nehru Yuvak Kendras. 

Present Position 

8.16. Out of the 100* Centres that were proposed to be established 
during thel last financial year, up-to-date 80 centres have been estab-
lished and Youth Coordinators have been posted. 14 more have 
been sanctioned and are likely to be established shortly. Sports 
Coaches have also been posted in most of the Kendras. The Depart-
ment has been receiving reports of activities from various Kendras 
and these include organisation of sports and games, coaching classes 
in games. holding of debates and seminars, conducting of surveys to 
determine needs of the local youth, coaching classes in dance and 
music, provision of reading room facilities and initiating training 
classes in crafts. 

• At the time of-~erification of the Report the Ministry of Education & Social Welfare 
suggested the following corrections:-

"16 more Nehru Yuvak Kendras have been sanctioned during 1974-7~ br!ng!ng the 
total number of Nehru Yuvak Kendras ~o far t~ tIo. Of thes~ •. 83 are f~cttoll1ng at 
present and the Youth Coordinators are In positton. The remalnl~g 21 are ~ely to s~rt 
functionig shortly. Besides, 75 more Kendras are proposed to be established dunng 1975-76 . t 



8.17. The following chart shows the break-up of the Plan outlay 
proposed and approved and Budget Estimates for 1974-75 lor Nehru 
Yuvak Kendras: 

Name of the Scheme 

I. Nehru Yuvak Kendras (inclu-
ding work centres) . 

---------

Fifth 
Plan 
outlay 
as ori-
ginally 
proposed 

Draft 
Fifth 
Plan 
outlay 

Approved 
outlay 

for 
1974-75 

(RUPEES IN LAKHS) 

1,]00 600' 00 95'00 

Budget 
Estimates 
for 74-7S 
as appro-
ved by 

Ministry 
of Finance 

79'79 

8.18. Asked about the Plan provisions and targets of Nehru 
Yuvak K.endras: 

First Four P~ans 
8.19. The scheme was started during the Fourth Plan (1972.-73). 

During the Fourth Plan there was a provision of Rs. 13,41,968 (pro-
vided by re-appropriation) during 1972-73 and Rs. 33,00,000 during 
the year 1973-74. With that provision it has been possible to open 
80 Nehru Yuvak Kendras in various States. In addition, 14 Kendras 
were sanctioned during 1973-74 and these are in the process of being 
established. 
Fifth P~an 

8.23. The total Plan provlslon for the Nehru Yuvak Kendras 
during the Fifth Plan is Rs. 600 lakhs. The target is to establish 
one Nehru Yuvak Kendra in each District Headquarters by the end 
of the Fifth Plan. According to 1971 census, there are 356 Districts 
and the total number of Kendras would therefore be 356. The 
number to be opened each year will depend upon the availability of 
funds. During 1974-75 it is proposed, besides the establishment of 
14 Kendras sanctioned during 1973-74, to establish more Kendras 
depending upon the availability of funds. 

8.21. In its meeting held on 24th November, 1972, the National 
Organising Committee on Nehru Yuvak Kendras had, inter alia, 
decided as follows: 

"It was decided that the minimum programme should include 
organisation of physical education and sports and search 
for talent at the grass root level, social service, which 
should be specifically co-related with the developmental 
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Plan at the District level and involvement of student. 
and non-student youth in adult literacy work. The infor-
mal education programme should include cultural acti-
vities, film shows, adult education and science education. 
For the purpose of informal education university students, 
teachers and local retired persons should be invited to 
deliver lectures. This should be regarded as r.ational 
guidelines for the minimum programme to be start~d in 
all Nehru Yuvak Kendras; variation, however, can be 
made depending upon the local situation, on the advice 
of the District Organising Committee." 

8.22. Along with this, a number of Bal Kendras were desired to 
be established, but again due to paucity of resources this has not 
been feasible. Likewise Community Schools were envist'lgcd for 
being established in each Block, which would provide focus at the 
Block Level for activities covering science, culture, library move-
ment, health education, non-formal vocational education, sports and 
physical education, and would act as sub-centres of the Nehru Yuvak 
Kendras in respect of the Blocks. Improvement in skills develop· 
ment of hobbies, inculcation of book reading, establishment of dis-
cussion clubr o:!tc. were also to be dovetailed into the whole scheme 
This, however, could not be taken up for want of funds. 

8.23. The various programmes, which have been identified from 
time to time for non-student youth, are being integrated under the 
Scheme of the Nehru Yuvak Kendras, so as to obtain the maximum 
impact and coordination in order to optimise the utilisation of -the 
limited funds available. 

Evaluation of the working of Nehru Yuvak Kendras 

8.24. The Department has stated that since the Nehru Yuvak 
Kendras have been set up recently, a little over two years ago, and 
since the financial allocations given to these have been very limited 
in respect of their programmes, it would be premature to review 
formally Or e·valuate their functioning. However, an Informal Group 
has been constituted to have a look at the work being done by the~e 
Kendras and to suggest ways and means of improving their func-
tioning. 

8.25. The Department has stated that the following measures 
have been taken by them to seek the support and confidence of the 
State Governments in the execution of Nehru Yuvak Kendras pro-
gramme: 
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(i) Location of Nehru Yuvak Kendra! is decided on the re-
commendation of the State Government. 

(ii) First selection of Youth Coordinators is made by a State 
level Selection Committee. Candidates recommended by 
such a selection Committee are screened by Central Selec-
tion Committee. 

(iii) Education Secretary or his nominee in the State Govern-
ment is the Controlling Officer for Nehru Yuvak Kendras 
in that State. 

(iv) State organising Committee under the Chairmanship of 
State Education Minister is set up for all Kendras in the-
State. 

(v) District Organising Committee under the Chairmanship ot 
District Collector and Youth Coordinator as Secretary is 
set up for each Kendra. 

(vi) Specific instructions have been issued to Youth Coordina-
tors to keep close liaison with State Government agencies 
functioning at district leve1. 

(vii) All important instructions to Youth Coordinators are. 
invariably endorsed to Controlling Officers. 

8.26. The representative of the Government stated during evi-
dence that "we should diversify the programmes from the main city 
centres of the districts to more rural settings." The witness stated 
that some Centres have "been create"d in the tribal areas. 

8.27. The representative of the Planning Commission stated dur-
ing evidence: 

"The importance of these programmes has been realised quite 
early. But unfortunately there are large organisational 
problems and we feel that we will be able to spend the 
funds with due returns. The programme is not likely to 
be handicapped by resourCes availability. These are high 
priority programmes and if very well organised, can give 
high returns. The Nehru Yuvak Kendra is a very big 
jump from the point from which they started and if they 
are able to do this programme well of course, this is a 
pioneering effort and therefore there will be difficulties 
but they will be able to overcome them. I do not think: 
funds will stand in the way." 
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The representative of the Ministry stated further during evidence: 

"When you talk of student youth, it is a fairly cohesive group. 
You can draw up a programme for them; but in regard 
to this large varied mass who have different amounts of 
time available at different times and have different inte-
rests, unless a very comprehensive programme is drawn 
up to cater to the interest of well identified groups, would 
you really be able to cater to their needs effectiveJy? 
When this question was considered in the Planning Com-
mission also, this procedural difficulty was outlined, but 
that difficulty was pointed o1rt not in order not to go for-
ward with the programme but to force us to do harder 
thinking, bring forward better organisational policy etc. 
But the programme which the Ministry of Education have 
taken up is a very high jump from one of not considering 
the totality of the programme but if we succeed in doing 
it effectively from the point we have started from, I hope 
we would have made a good beginning, which would 
augur well for future." 

8.28. Asked whether any evaluation report was prepared of the 
Nehru Yuvak Kendras, the representative of the Ministry stated 
during evidence: 

"We felt it too early for a proper evaluation because it was 
just at the end of 1972 when it was started. Imtially it 
did not get off to a very good start because reorientation 
was involved. We had reorientation courses and these 
were completed only in 1974." 

The witness added: 
"Instead of evaluation, we have small informal groups under 

General Candeth. We have asked them to form into 
informal groups. They are going round and within six 
months, they hope to give an idea for improving these 
programmes further." 

8.29. Asked whether Yuvak Kendra can be n coordinating centre 
for some small clubs, the witness stated that Youth clubs are already 
in existence in a number of districts and guidelines ha,ve been issued 
to the coordinators. 

Rashtriya Nehru Yuvak Kendra Sans than 

8.30. The Department has stated that the Central Advisory Board 
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of Education in its meeting held on November 4-5-1974, resolved as 
under: 

"The Board recommends that the programme of Nehru Yuvak 
Kendras should be improved and expanded, with greater 
involvement and participation of State Governments. An 
appropriate Organisation to achieve these objectives 
should also be set up." 

The detailed organisational structure for setting up of a Sausthan 
for the Nehru Yuvak Kendras as a Central Autonomous Society con-
trolled by the Union Government. and established under the Societies 
Registration Act of 1860 as amended from time to time, to be called 
"Sashtriya Nehru Yuvak Kendra Sansthan", is ar;:tively under consi-
deration. 

8.31. The advantages of an autonomous organisation are that the 
youth coordinators at the district level will have considerable free-
dom of action both in respect of sanctions, financial and administra-
tive powers, greater functional freedom, and powers in making local 
purchases etc.. so as to enable effective functioning of the pro-
gramme. They would not suffer from the chain of command in a 
Government set-up, which, in trying to control such widely dis-
persed functionaries from the Centre, with an inadequate commu-
nication system and with limited staff, is a disadvantage. It is felt 
that the involvement of local youth, the officials and non-officials 
concerned with developmental activities at the District level, and 
academic personnel, can be ensured through an autonomous organi-
sation in which the State and Central Government agencies, and 
non-officials could be made to participate actively. 

8.32. Broadly the proposed Sansthan will have a general body 
consisting of Education Minister as Chairman one represe;ntative 
each of State Governments, one representative each of concerned 
Ministries of the Government of India, and other concerned orga-
nisations, and a number of youth workers. The Sansthan will have 
a Board of Governors, and Advisory Committee on Physical Educa-
tion and Sports. and an Advisory Committee on Non-Formal ~duca­
tion a·nd Adult Literacy. At State and District levels it will have 
State and District Advisory Committees. 

8.33. The Committee have earlier pointed out that the most cru-
cial and much neglected group among the youth is that of the non-
student youth. Government and society have an obligation to en-
sure for them a life of dignity, a life of faith in themselves and faith 
in the society of which they fonn an integral part and a sense of 
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hem, needed by lIOeiet,. This nn eome onl, through their in. 
volvement in youth work. 

8.34. The ~ot.1 populatJon of youth in India iD the .ge-group of 
15--25 years IS appro:dma.teIy 90 millions according to the 1971 een-
~us, a large majority of whom eomprise non-student youth. Aeeord-
~I to Government, y~uth includes persoDs in the age group 15--
25 years. The Committee eonsider that youth should include all 
persons in the age group 15-30 years. In that ease the number ot 
non-student youth who ean be drawn into purposeful youth activity 
would be mueh larger. • 

8.as. The Committee realise t.hat non-student youth conltitute 8 

large varied mass who are dispersed in different groups and different 
occupations, with different interests and do not form a fairly cohesive 
group like student youth. The Committee consider that a compre-
hensive programme to determine the needs of well ident.ified groups 
of non-student youth and to provide focal points for their eonstruc-
tive involvement in youth activities is essential. 

8.36. The Committee consider that opportunities have to be 
provided to non-student. youth for preparation and training for work 
and f~mily life, assumption of social and civic responsibilities, deve-
lopment of a spirit of comradeship, patriotism, cultural outlook and 
parlkipation in planning and implementation of the programme5 of 
community and national developm~nt, recreation etc., in short for 
developing tht.':r personality and making them socially useful, func-
tionally efficient and economically productive. The Committee also 
consider that the problem of development of non-student youth is 
a gigantic one and needs urgent attention. Though the Directive 
Principles of the State Policy embodied in the Constitution, aim at 
securing social and economic justice,. so far no tangible programmes 
have been worked out on the scale required to give concrete shape 
to the fulfilment of the basic national task of uplifting the vast mass 
of non-student youth. The Committee feel that the situation calls 
for concerned, multi-pronged efforts by Government and society to 
bring into the Jives of the negelected non-ltudent youth, a content 
and a meaning which they miss. 

8.37. The Committee note with concern that it was not until 
1970, when a programme for non-student youth was first formulated. 
The Committ.ee have already commented in Chapter II regarding the 
inadequate financial allocations for this programme. 

8.38. The Committee note that the Nehru Yuvu Kendra, is one 
of the important elements in the programme for non-student youth 
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welfare. The objectives of the Nehru Yuvak Keadras are to prepare 
youth for society's needs, to enable them to contribute to develop-
ment of society, to satisfy the needs of youth and to help them to 
participate in the decision making process. The programmes of these 
Kendras include non-formal education. training the skills of youth 
for employability, social services, entertainment including ma~s sport 
and cultural activities. It has been stated that only a small part of 
the programme will be implemented directly by the Kendra and a 
large part will ha.ve to be implemented through indirect assistance 
to the operators of various schemes, the Kendra thus functioning as 
encouraging, motivating and catiytic agents. 

8.39. The Committ.ee note that 80* Kendra have been established 
50 far and 14 are likely to be established shortly and that by the end 
of the Fifth Plan, one Kendra will be estahlished in each District 
Headquarters, bringing the total numher of Kendras to 356. The 
Committee further note that about Rs. 46 lakh .. have been spent so 
far on this scheme upto the end of the Fourth Plan and that Rs. 6 
crores have been provided for this scheme in thel>raft Fifth Five 
Year Plan. 

8.40. The Committee note that so far no evaluation of the work-
ing of the Nehru Yuvak Kendras which were started at the end of 
1972, has been made as it has been considered pre-mature to do so. 
They further note that. informal groups under General Candeth have 
been appointed to go round these Kenedras and suggest improve-
ments in their programmes within a period of six month. 

8.41. The Committee hope that the informal groups which have 
been constituted to suggest improvements in the programmes of 
these Kendras will submit their reports within the stipulated time. 
They would like Government to take expeditions decisions on the 
suggestions made by t.he informal groups !lnd implem""t the same 
according to a time-bound progr,mme. 

8.42. The Committee consider that the scheme of the Nehru 
Yuvak kendras is a pioneering effort in promoting the development 
welfare of non-student youth. They realise that the organisational 
problems of catering effectively to a large varied mas~. of non-student 

• At the-;ime of verification cf the Report the Ministry of Education & Social Welfare 
~ug8ested the following corrections :-

"16 more Nehru YuvU: Kendras have been sanctioned during 19'74-'~ ~ringjng the 
tOllil nwnber of Nehru Yuvak Kendras so far to 110. O~ these, 83 arc functlontng at I;'re-
scnt an'" Youth Coordinst:ons are in position. The remaming 2.'7 are likely to ,tart (u:;tlon-
ing ShOltly. Be~ide, 75 more Kendras are proposed to be eRtablished dunng 1975-76. 
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youth, are vast. As the sheet-anchor of the developmental and wel-
fare programmes for DOh-student youth would be the Nehru Vuvak 
Ke~d~~s in each District, it is imperative that the programmes and 
activities of these Kendras are formulated with great care and imple-
mented expeditiously so as to create an impact on the non-student 
youth in their areas. 

8.43. The Committee further consider it desirable that the work-
ing of the Nehru Vuvak Kendras already set up. should be consolidat-
ed and watched for some time aft.er bringing about necessary im-
provements in their programmes. Further extension of these Ken-
dras should be made on the ba'iis of the lessons drawn from the 
working of the existing Kendras so as to ohviate shortcomings 
which may have been experienced earlier in the sett.in~ up of new 
Kendras and full benefit is derived from the expenditure incurred 
on these Kendras. The Committee would like to emphasis that the 
achievements of these Kendras have to be viewed in the context. of 
transformation which they bring about in the thinking and lives of 
the non-student youth, particularly, those belonging t.o the weaker 
sections of society. 

8.44. The Committee suggest that Nehru Yuvak Kendras should 
hold annual camps of at least 2-3 days' duration, which would help 
to bring the participants closer to each other and afford them oppor-
t.unities to participate in cultural activities such as, drama-
tics, debates, discussions, exhibitions etc. These camps may also 
wil) be utilised to impart knowledge in the ideal'i of Nehru Yuvak 
Kendra and generate enthusiasm among the participants for social 
work, and fighting social evils besides infot'ming them about the 
working of our democraUc system and their duties and responsibi-
lities as citizens. 

8.45. The Committee have elsewhere in the Report pointed out 
the opportunHies which are available in the Nehru Yuvak Kendras 
for a meaningful contribution by the students under the National 
Service Scheme and Nanak Dhavans. The Committee feel that t.he 
youthful students should consider it a privilege to be of assitance to 
non-student youth and should make an effective contribution in the 
matter of spreading non-formal educat.ion and cultivation of hobbies 
and skills among non-student youth. The Committee suggest that 
the Coordinators of Nehru Yuvak Kendras should maintain close con-
tact with their counter-parts in Nanak Bhavans and authorities in-
charee of local National Service Scheme in the interest of better co-
ordinatioD of programmes,. and mutual beneftt to the participants. 
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g.4,6. The Committee would like to stress that the activities of 

Nehru Yuvak Kendras should not be burdened with extraneous 
activities So as not to dilute in any manner, the main objective of the 
Kendras which is to provide a meaningful programme for fuller 
development of non-student youth. 

8.47. The Committee consider that if any impact of youth wel-
fare programmes is to be made on the youth it is not only desirable 
but necessary to have a network of youth cluhs in every mohalla at 
the grass root stage which will be in live contact with the people in 
the slums. villages, backward areas etc., and which will form focal 
points for meaningful developmental and recrclltional activities. 
The Nehru Yuvak Kendra can play the role of a co-ordinating cen-
tre for all the youth clubs in the towns and villages of the District. 
The clubs should be run by the youth, for the youth and with the 
assistance of socially dedicated volunteers. who are sensitive to the 
needs of youth. 

8.48. The Committee would also like Go\'ernment to study the 
role played by Youth Clubs in Western and Eastern countries and to 
take suitable steps for promoting vigorous and energetic youth clubs 
with the help of well established volunt.ary organisations. The Com-
mittee would, however, like to emphasise that the organisational 
effort required for such activities would be of a high order. the in-
puts being purposeful planning and the maximum use of human ef-
fort. which can make up, to a large extent the shortfall in financial 
investment. 

8.49. The Committee note that the constitution of Yuvak Ken-
dras provides that the President may be either a Collector or Dy. 
Commissioner or his nominee. The Committee feel that as the 
Yuvak Kendras require close coordination between various official 
agencies it would be a distinct advantage if the Collector/Dy. Commis-
sioner is directly associated with the activities of the Kendras parti-
cularly in the formative years so as to provide firm leadership and 
resolve all difficulties wit.hout delay. The eommittee w"lld also 
like that the Chief executive nfficer of the Zila Parish ad should be a 
member of the District Orgar • .ising Committee. 

8.50. The Committee find that the constitution of the 
Committee to look after Nehru Yuvak Kend'ras provides 
for appointment of a number of non-officials. It would be in 
the fitness of things if these Don-officials posses intimate knowledge 
of different facets of activities which are covered by Nehru Yuvak 
Kendra! so that they can make effective contribution. 
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8.51. The Committee note that Government have a proposal of 
brinpag the activities of the Nehru Yuvak Kendras under the aus-
pices of a reKistered autonomous society to be called "Rashtriya 
Nehru Yuvak Kendra Sansthan". The Committee cannot help 
pointing out that as Nehru Yuvak Kendras have been established 
only recently in the field and are experiencing numerous difficulties 
of growth, it is but appropriate t.bat no radical change may be made 
in the existing setup. The position could be reviewed in course of 
time after the programme has gained momentum in the field and the 
picture about t.he scope and range of activities, tbe types of organI-
sations to be involved for work amongst non-student youth, becomes 
~learer. 

B. Youth Leadership Programmes 

(i) Youth Co-o~rdinators 

8.52. As stated in Section A, each Nehru Yuvak Kendra is man-
ned by one Youth Coordinator. The Department has stated that 
since the Youth Co-ordinators were expected to show results in 
spite of various constraints, much depends on the Youth Coordina-
tors" own motiv-ation to appreciate and espOUse the cause of Youth 
particularly non-student youth. Much, therefore, depends on his 
ability to motivate and sustain the interest of youth in whatever 
organised endeavour may be started, on his knowledge of the 
various schemes of the Central and State Governments under which 
benefits could be availed of at the District and lower levels and on 
his own ability to muster the co-operation of the officials concern-
ed. Considerable freedom of choice has been given to the Youth 
Co-ordinators in regard to the types of activities to be undertaken 
at the Kendra. This is because the needs and aspirations of the 
community differ from region to region and the programmes to be 
undertaken in the Kenciras should not be straight-jacketed. The 
common denominator of the functions of the Youth Kendras is that 
they should act as catalysts and sponsorers of any type of cultural. 
developmental and employment oriented programmes in which the 
youth of the area could be seriously motivated. Their function is 
to muster thE' facilities available in the Government offices, volun-
tary organisations and the youths themselves for the benefit of the 
community. 

8.53. Asked about the method of selecting the youth co-ordina-
tors and the training imparted to them, the Department has stated 
that pending finalisation of recruitment rules and final selection 
by the UPSC, Youth Coordinators have been appointed on an ad-
hoc hasis, after selection through proper1y constituted committees 
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for the purpose. At the State level, the initial selection was under-
tuken by a committee consist ng of the Minister in-charge of Youth-
Scrvlces/Education as Chairman, and Education Secretary and Vice 
Chancellor of one of the universities in the State, as members. 
This committee recommended a panel of names which was submit-
ted to the Centre where the final selection was made and notified. 
It may be reiterated that these are only ,!1d hoc selections and pro-
pel ~,electi()nf WQuld be undertaken by the UPSC on finalisation 
of recruitment rules, a draft of which has already been sent to them. 

8.54. Orientation courses have been organised by the Ministry 
fOl these Youth Coordinators. So far three such courses have been 
conducted to cover the Youth Coordinators working in different 
regions and States, in batches. 

8.55. Asked about the nature and duraUon of course of orienta-
tlun prescribed for them, the Government have stated ilS fonow~:--

"During the year 1974 a ,series of orientation-cum-training 
courses were organised by thl.! Directorate of Adult Edu-
cat·on. The courses were of ten duys duration each, and 
included about 50 discussion hours and 12 hours of field 
wtJrk. The emphasis of the cO,ur~r~ was on the organi-
sation and implementation of out .. of-school activities and 
the various aspects." 

8.56. The Committee are glad to note that Government are 
fully aware of the key role that is to be performed by R Youth Co-
ordinator in the programme. The Committ.ee stress that as the Co-
ordinator is the main spirit behind the activities, it is of the utmost 
importance that he should be a person of active habits, genuinely 
interested in the welfP.re of non-student youth, a man of proven or-
ganisational ability and integrity with a capacity to generate enthu-
siasm and cooperation amongst all the pllrticipants in the activities of 
the Kendra. It. may be worthwhile to make it 8 tenure appointment 
so that accent on performance is sustained and the activities do Dot 
come to suffer for want of initiative and drive. 

E.S7. Above all it should be ensured that t.he person appointed as 
Coordinator discharges his responsibilities in wholly non-partisan 
manner so as to command the confidence o[ all sections of Don-
student youth amongst whom he has to work. 

668 L.S.-12. 



(ii) Youth Leaders 

8.58. A major obstacle in the way of expanding youth work to 
meet the needs of youth and ensure their participation in the life 
of society is the shortage of qualified youth leaders. 

8.59. Rapidly growing population necessitate an increase in the 
number of well trained youth leaders. Contemporary youtn leaders 
and programmes should address themselves to the basic human 
needs of young people, including the need for opportunities to reach 
new levels of social, educational and civil rights and responsibi-
lities. 

8.60. More youth leaders are needed a.t all level., of youth work, 
for examplC', group leaders, project directors, the managers of youth 
institutes ann organisers, trainers or commissioners at the district 
or regional level; administrators, elected officers of voluntary orga-
nizations and officers of Governmental youth services at the na-
tional level. If young people are expected to be concerned with 
aspects of economic and social development, their leaders should 
be equipped to participate in developmE'nt. 

8.61. The training of professional and voluntary youth leaders 
should be based o.n a knowledge of th~ need .. of youth and their 
aspirations. 

8.62. ThE:: Department has stated that with the increasing em-
phasis on attention to youth and its !)roblems, it is essential that a 
large Humber of youth leaders will have t.o be trained. Such train-
ed leaders can help young people to understand themselves and 
achieve emotional maturity which can help them to contribute to 
programme beneficial to themselves and the community. At pre-
sent there is no organisation which gives systematic training for 
youth leadership as such. Whatever training is now being impart-
ed by some Government Departments or voluntary organisation 
\S intended for specified specialist roles of particular interest to 
that Department or organisation. It is, however, obvious that when 
large scale programmes for YQuth welfare get going in big way, the 
need for larger and larger numbers of properly trained youth 
leaders wouJd become apparent. It has, therefort', been decided 
that financial assistance should be given to voluutary organisations 
and St.ate Government/Union Territory Administrations for approv-
ed projects of training of youth leaders. 

8.63. Such training should be directed towards changing atti-
tudes about agricultural labour, about indicating a sense of import-
ance and urgency of depending on indigen0us goods in preference 
to foreign goods about the significance of handicrafts, small scale 
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industries as self employment measures, in pre-vocational training, 
in establishment of cooperatives, etc. 

8.64. GovE:-rnmentslUniQll Territory Administrations or National 
voluntary organisations can implement a programme of training of 
youth leaders on the above lines. Financial assistance for such 
a programme will be available to cover the actual boarding and 
lodging charges Qf the participants sub.le(~t to a ceiling of Rs. 8/-
per day. 

ProJection in thie 5th Five Year Plan: 

8.65. The scheme is being continued in the Fifth Five Year Plan 
on the same basis as in the Fourth Five Year Plan. 

Prog1'ess of the Scheme 

8.66. The Department has stated that the progress made in im-
[,lementing the scheme "Training of Youth Leaders'" is as under: 

EJc:penditure on the Scheme 

------------
Year 

1972-73 

1973-74 

1974-75 

Amourt No. of 
sanctior.ed youth 

Rs. 

IUI.den 
for who,e 
training 
amourt 
wr.s sane· 

tiered 

Remarks 

31 ,450 75 380 trained. Institute 5 permittrc'. 
to carry forward 'he up aprnt 

74,400 630 balance to the current finar.-
cial year. 

48.000 340 Trair.ing is beirg impartect 
in batches currel'.tly. 

8.67. Asked about the number of youth leaders t.rained so far, 
the representative of the Government stated during evidence that 
355 youth leaders have so far been trained and 200 additional youth 
leaders are starting their training. 

8.68. Although no formal survey has been undertaken of the 
Youth Leadership Programme/activities of different voluntary orga-
nisations, youth welfare scheme including training programmes for 
youth leaders. the youth welfare programmes were formulated in 
consultal:>on with some national youth organisations who have been 
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in the forefront of youth welfare activities for quitE-! some time, such 
as National Council of YMCA, Youth Hostels Association etc. The 
s heme is closely dovetailed with the scheme for Nehru Yuvak Ken-
dras in that the youth leaders are being sponsored through the aegis 
of the Kendra concerned. 

8.69. The training is mainly a'med at motivating the youtn and 
iile nature of the training is 'behaviQural' a3 against the professional 
training which is directed towards improvin,t; professional compe-
~ence in thr:: respective fields. The emphasis is on increasing the 
production in the respective fields. The following are the major 
areas 1)£ training:-

(i) Agricultural farming 

(ii) Animal Husbandry 

(iii) Cattle breeding 

(iv) Poultry 

(v) Dairy farming 

(vi) Cooperative mcwement and community Lving 

(vii) Lift Irrigation 

(viii) Health Education 

(ix) Food and fruit preservation; and 

(x) Grape growing. 

A.70. Broadly, the youth leaders who are g'vcn t.raining are 
young mcn who are picked up by the Youth Coordinators of Nehru 
Yuvak Kendras from out of the following categories:-" 

(i) Young farmers-agriculturist.. (actual tillers of soil), 

(ii) Dairy farmers 

(iii) Teachers of primary and secondary schools 

(iv) Veterinary staff 

(v) Social workers 

8.'11. The youth leaders are selected by the Youth Coordinators 
in consultation with the District Collector, the Education Officer, 
Agriculture and Animal Husbandry Officers and other District Offi· 
cers in the field concerned, 
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U.72. The idea of the training is that the trainees no.t only ac-
quaint themselves with the modern techniques in these directions 
but also motivate others on return. 

8.73. The training is being imparted in the following institutions 
fo!' periods varying from one week to 4 weeks;---

(i) National Dairy Research Institute, Karnal 

(ii) The Kaira District Cooperative Milk Pr()ducers' Union, 
Anand 

(iii) Indian Agricultural Re3earch Institute, Pusa, New Delhi 

(iv) Central Health Education Bureau, New Delhi 

(v) Mahatma Gandhi Vidyalaya, Urli Kant'han (Poona) 

(vi) Central Food and Te~hnological Research Institute, Mysore 

(vii) Rafi Ahmed College of Agriculture, Sehore, M.P. 

(viii) Pant Nagar Agriculture University, Pant Nagar (U.P.). 

8.74. The expenditure on journeys performed by the trainees is 
borne by the trainees themselves. The Government- o,f India, how-
eve'r. contributes towards the training at the rate of Rs. 8/- per day 
per trainee for the duration of the training mainly for boarding and 
lodging. 

8.75. The Task Force of Planning Commission on Youth, PhysI-
cal Education, Games and Sports (1973) has recommended that 
"Potential youth leaders-both teachers and students-might be 
identified and built up through camps, seminars, conferences, etc. 
This should cover about 10 per cent of the undergraduute students. 
The expertise available with the voluntary organisatioI's and N. C. C. 
might also be utilised for organisini these· camps." 

8.76. Asked about the action taken on the above recommenda-
tion of the Task Force of Planning Commission, the Government 
have stated that several efforts are being for identifying and build-
ing youth leadership. These include: 

Special camping programmes during vacations as part of the 
National Service Scheme, such as Youth against Famine 
and Y QUth against Dirt and Disease camps. These in-
volve a large number of un1er-graduates; 
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The National Cadet Corps, through which also similar oppor-
tunities are provided; and 

A youth leadership training programme dovetailed with the 
scheme of Nehru Yuvak Kendras. 

8.77. The Committee are concerned to note that though the 
Nehru Yuvak Kendras started functionio" from 1972-73, only 355 
youth leaders have been trained so far and another 200 leaders have 
started their trainin". The Committee are surprised as to how the 
programmes of the Kendras could be successful without adequate 
number of trained youth leaders. They would like that the train-
ing pl'ogrammes of youth leaders should be expanded to increase 
the availability of a large number of these leaders. 

8.78. The Committee attach great importance to the training of 
youth leaders for it is they who would be motivating the YOllth and 
inspiring them to develop their potentialities hy availing of non-
formal educ,ati.on, in vocational training in agriculture, animal hus-
bandry, dairy farming, cooperative movement, health education etc. 
The Committee, therefore, stress that in the light of t"xperience 
gathered, the qualities expected of the leaders to be involvpd in the 
programme should be laid down and followed to make the best 
selection. 

8.79. Another aspect which the Committee would like tu stress 
is' the selection of training institutions for Y0111th leaders so that they 
get the best training available in the selected fields. The Commit-
tee would like Government to make systematic survey of institu-
tions which can impart training so that they can pick out the best. 

8.SO. The contents of training programme should also be critical-
ly reviewed so as to make them more relevant and pertinent to the 
aetivities of Nehru Yuvak Kendras. 

8.81. The Committee are not sure whether there is any obliga-
tion on the selected leaders to work in the Nehru Yuvak Kendras 
after completion of training. In view of the fact that Government 
are arranging for these training progranlmes and there is a shortage 
of youth leaders, Government may prescribe a minimum period for 
which it wOl·ad be obligatory for a youth leader to be actively us-
sociated with the activities of the Yuvak Kendras. 

C.Work Centres 

8.82. The Department has stated that it W.3,S necided that in 
selected places and in the vicinity of engineering institutions, Work 
Centres should be established in co-operation with the Ministry of 
Labour, Employment and Rehabilitation. At these Work Centres, 
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facilities are to be provided for the unemployment youth who want 
to get training in craft and other technical skills without their being 
formally enrolled in the institutions. At the same time, where the 
unemployed consist of people who have graduated from institutions, 
opportunities could be provided for them to get some work experi-
ence which might enable them either to get employment more easily 
to set up small enterprises either on their own or on co-operative 
basis. This scheme has the potential of generating self-employ-
ment opportunities for the youth. 

8.83. The Government have stated that the basic objective of 
the Work Centre is to train the out-of-school youth in various 
occupational skills, having the potential for self-employmen~ with a 
view to help them establish themselves in a useful vocation in their 
own neighbourhood, thus arresting the influx of Tural and semi-
urban youth to the cities .. 

8.84. Financial assistance from the Government of India is 
available to the State Government Departments of any registered 
voluntary youth organisation, to cover 50 pe: cent of the non-recur-
ring expenditure subject to a maximum of Rs. 1 lakh per project 
and 50 per cent of the recurring expenrliture subject to a maximum 
of Rs. 60,0001- per year per subject. In exceptional cases, the per-
centage· of assistance towards capital expenditure may be increased. 

8.85. This scheme was formally put in operation and circulated 
to the State Government and Union Territories in September, 
1971. For the year 1974-75 a budget provision of Rs. 15 lakhs has 
been made. The scheme has also been includetl. in the draft Fifth 
Plan. 

8.86. Since the start of the Scheme, one voluntary organisation 
each at Calcutta and Andaman and Nicobar Islands has availed of 
financial assistance in 1971-72 and 1974-75 respectively. 

8.87. Work Centres Schemes from the Governments of Tamil 
Nadu, Orissa and Maharashtra are under examination. As sug-
gested by the Ministry of Labour, the Governments of Tamil Nadu 
and Orissa have been requested to obtain the clearance of their 
proposals from the State Director, Craft Training Centres. Certain 
further details relating to the proposal from Maharashtra have been 
called for. 

8.88. It is hoped that with the establishment of Nehru Yuvllk 
Kendras in various rlistricts, it will be possible for the Youth Co-
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ordinators to activise the State Governments to formulate proposals 
under this scheme. 

8.89. Asked about the reasons for the poor response of the State 
GovernmentslUnion Territories to the scheme of establishment of 
"Work Centres" the Government have stated that the scheme was 
approved in the year 1971-72 and the State Governments/Union 
Territory Administration were add:essen to formulate their propo-
sals and send to this Ministry for setting up one Centre in each 
StatelUnion Territory. But the State Governments have not so 
far evinced much interest in the scheme. 

8.90. In subsequent years also, this scheme has been brought 
to the notice of State Governments/Union Territory Administra-
tions. Under the scheme, the State Governments I Union Territory 
Administrations and voluntary bonies are required to contribute a 
matching grant of Rs. 1 lakh for capital expenditure and Rs. 60,000/-
ar.nually for recurring expenditure to enable them to receive an 
equal amount of Central financial assistance for the project. It is 
also essential that the sponsoring agency inte:ested in setting up 
the Centre, should get clearance from the Director-in-Charge, 
Crafts Training Schemes, in operation under State Governments. 
While no State Government have yet communicated specific rea-
sons for not availing of Central financial assistance, it appears that 
due to all rounn economy measures prevailing in the country, the 
State Governments have not so far evinced interest in the scheme as 
they have to contribute their matching sha:e. 

8.91. It is proposed to examine dovetailing of the Work Centres, 
the Reception Centres and other programmes for non-student youth 
and to integrate them with the activities of the Nehru Yuvak Ken-
dras so as to ensure more coordinated implementation as well as 
optimise the utilisation of limiten resources. 

8.92. It is also proposed under the scheme for Work Experience 
and Vocationalisation, to appoint an officer in each district for their 
implementation. These officers would also be avai1abl~ for provid-
ing guidance in respect of the scheme of Work Cp.ntres. 

8.93. The Department has further stated that steps have already 
been taken to create under the Nehru Yuvak Kendras, work cen-
tres where non-student youth can get elementary training in vari-
ous skills such as radio repairing, pump repaking, repairs of elec-
trical equipment, tailoring, sewing, embroidery, etc. The requisite 
funds to make a start in this direction have already been placed at 
the disposal of a number of Nehru Yuvak Kendras, the Central 



179 
Government meeting the entire expenditure. But the Expenditure on 
these work centres under Nehru Yuvak Kendras is on a very much 
reduced scale than in the work-centres originally envisaged. 
Reception Centres: 

8.94. The Government have stated that the Rer.eption Centres to 
be established in Metropolitan cities are intended to function as 
Information Centres for purposes of giving to the non-student 
youth coming from rural and urb3n areas in search of employment, 
useful information on job opportunities, and providing them lodging 
facilities for temporary stay. These Centres will be operated by 
Slate Governments who will be given suitable matching grants for 
the purpose. These Centres are to be set UP in consultation with 
the Department of Social Welfare. 

8.95. Asked about the number of Reception Centres, if any, set 
up so far in the Metropolitan and other important cities. the Gov-
ernment have stated that the Non-student Youth Programme is 
being implemented by stages owing to financial constraints. The 
scheme of Reception Centres had also to be postponed to a subse-
quent phase on account of the financial stringency. Funds permit-
ting, it is proposed initially to establish two Reception Centres one 
each at Delhi and Bombay. 

8.96. The Committee note that since the start of the scheme of 
work centres one voluntary organisation each at Calcutta and Anda-
man and Nicobar Islands has availed of financial assistance in L971-72 
and 1974-75 respectively for the scheme of Work Centres. The scheme 
was for establishment of a Centre in each State for giving training in 
occupational skills to non-student and unemployed youth to improve 
their employability. The reason given for want of progress was that 
the State Governments did not avail of the financial assistance by 
the Centre because of their lack of interest in contributing the match-
ing share. Similarly a scheme of Reception Centres to function as 
Information Centres for non-student youth coming from rural and 
urban areas in search of employment has not made any progress be-
cause of financial stringency. The Committee note that the schemes 
of Work Centres, Reception Centres and other progranlmes for non-
student youth are being integrated with the activities of the Nehru 
Yuvak Kendras. 

8.97. The Committee feel that while Nehru Yuvak Kendra should 
mainly concentrate on providing meaningful programme and cultural 
activity for non-student youth, it may be useful to have linkage with 
the work centres. The efficient organisation of work centres should, 
however, be made the responsibility of technical service institutions 
so that the scope and contents of trainin, are kept abreast of technical 
developments. 
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8,98. The Committee recommend that such WOl·k centres may pre-
ferably b~ located in rural areas to encourage non-student youth to 
develop skills which would enable them to make greater contribution 
towards agro-industrial development. The Committee need hardly 
stress that the courses to be provided in the work centres to be locat-
ed in rural areas should be such as to serve the needs of industrial 
development. 

D. Voluntary Youth Welfare Organisations 

Assistance to Voluntary Organisations engaged on Youth WCYT'k. 

8.99. Barring educational institutions whose attention is mainly 
towards students, voluntary organisations are almost the only bodies 
who till recently have played a significant role in development of 
welfare of non-stunent youth. The role of voluntary organisations 
in the formulation and implementation of specific projects for the 
youth has received the attention of the Government in view of their 
capacity (a) to enlist the services of devoted workers, (b) to tap 
financial resources for development and welfare of youth, and (c) 
to conduct experimental projects and pursue acth-ities of pioneer-
ing nature. Their main handicap; however, is inanequacy of finan-
cial resources which is increasing continually because private 
charity is scarce and what is available is being spread thinly over 
an ever increasing number of voluntary organisations. It is felt 
that voluntary organisations can ply a very vital role in promoting 
the welfare of youth if their principal assets are developed. 

8.100. Registered voluntary bodies which have the resources, 
personnel and facilities and are engaged in youth welfa·re activities 
for a minimum perion of 3 years, .are eligible for financial assistance 
under the scheme, preference being given to those whose area of 
operation extends beyond a single State. 

8.101. Assistance may be given for activities of an All-India 
character, which meet regional or national needs for promoting 
national integration. Such activities may be of the following 
types: 

(i) Carrying out significant experimental or pilot projects; 
(ii) C'onducting research in youth work; 
(iii) Training of personnel for youth work; 
(tv) Conducting conferences, tours, festivals, seminars, refre-

sher courses, workshops devoted to problems of youth 
welfare; 

(v) OrganiSing camps; and 
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(vi) Any other services conciucive t.o t.he promotion of the 
national integration. 

Grant-in-aid from Government of India is given to the extent of 
80 per cent of the non-recurring expenditure subject to the maxi-
mum of Rs. 10,0001- per project. 

8.102. The following table s.hows the Fourth Five Year Plan 
outlay, Budget Estimates and actual expenditure in respect of finan-
cial assistance given to voluntary youth welfare organisations: 

_._--------- ----_.- ----
Year Budget A,tuals Pllin out-

Estimates lay 
(Rs. in lokhs) 

1969-70 1'00 

1970-71 2'00 1'98 

1971-72 2'00 0'98 

1972-73 2'00 0'93 

1973-74 1'00 0'33 

B .103. The following table shows the break up of the Fifth Plan 
outlay proposed and approved and Budget Estimates for 1974-75 
fOf voluntary youth welfare organisations: 

Name of the Scheme 

Assistance to voluntary orgllnisaticrs frr 
Youth Welfare activities. 

Fifth plsn Fifth Plar. Appr( ved B. E. 74-
outlay as outlay outlt.y for 7S es IlPP-
originally 1974-75 reved by 
proposed Ministry 

of Finance 

2 3 4 s 

(Rs. In lakhs) 

IS 15'00 2'00 
---_._---------_._----_ .. --' .. -

8. 104. In connection with the financial assistance provided by 
the Government to the voluntary Youth Welfare Organisations, it 
has been 'Suggested to the Committee by a youth welfare organisa-
tion that "if the Government is serious about its intentions in re-
garh to youth programmes, it will have to' give thought to helping 
volunta'ry agencies. The present ambivalent attitude will have to 
be changed. It is these agenices which can motivate the workers 
anrl. carryon youth activities with vigour. What they need, is 
supportive money." 



182 

8.105. Asked about the reaction of the Government to the above 
v~ew . and .the steps taken by them to associate the voluntary orga-
nIsatIons m youth welfare programmes, the Depa'rtment has stated 
as follows: 

"Government recognise the role of vol.mtary organisations 
in promoting youth welfare activities, and have taken 
this into consideration in formulating non-student pro-
g:-,ammes. The Scheme of assistance to voluntary orga-
nisations working in the area of youth is designed to en-
courage and support these organisations. 

In adnition to what has been stated in (a) above, represen-
tatives of voluntary youth organisations are a9sociated 
with the formulation and operation of some of the major 
youth programmes as and when considered necessary." 

8 .106. Asked about the criterion adopted by the Government to 
determine the eligibility of voluntary organisations for financial 
support, the Department has staten as follows:-

"Voluntary organisations have a distinct contribution to 
make in the organisation of youth programmes. 

The Ministry operate a scheme of Financial Assistance to 
Voluntary Organisations working in the field of Youth. 
Under this 'Scheme, financfal ass,istance is extended to 
approved programmes taken up by such organisations. 
This financial assistance covers 80 per cent of the ap-
proved estimated e~penditure upto a ceiling of Rs. 10,000. 
No grant is given for maintenance purposes. 

The criteria laid dOwn generally provide that the organisation 
should be registered under law; 'Should be recognised by 
the State Government conce:."ned for the purpose of grant-
in-aid; should have a properly constituted m.anaging 
bony; and should maintain audited accounts of income 
and expenditure; in addition to hnving facilities, resourc-
es, personnel experience and should ordina,rily have been 
engaged in youth welfaTe programmesiactivities for a 
minimum period of three years." 

8.107. A voluntary youth welfare organisation has given the 
following suggestions to encourage the genuine youth organisations 
and to improve their working:-

(i) A law should be enacted providing for registration and 
conduct of youth organisations and for setting up an 
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autonomous body to deal with youth organisations and 
youth service schemes. 

(ii) The imp.artial autonomous bodies, The National Youth 
Boards and the State Youth Boards should draw certain 
standards for youth organisations, graTlt them recognition 
and examine their eligibility for government grants, and 
other facilities and support for their activities. 

(iii) Very often youth organisations are started by older peo-
ple in which you have little voice in decision··making. 
This causes a certain amount of alienation and absence 
of a sense of participation or involvement among young 
people. Only those organisations which carryon youth 
activities with youth participants shOUld be eligible foz 
support. The Youth Board should prescribe rules and 
regula ti ons. 

(iv) Involvement of political leaders and political parties in 
youth organisations is posing a re'al threat to youth 
development. It is often found that whenever a viable 
youth club or organisation is formed, the local political 
parties man.age to get into its administration and literal-
ly capture it so as to make use of it for political and 
electoral activities. In manv cases, the organisations them-
selves seek the favour of political leaders and parties so as 
to get funds. The involvement of political people adverse-
ly affects the growth of genuine organisation:'; and make 
their futUre also unstable, the organisations tending to 
flourish Or decline according as the leader;; with whom they 
are attached are in favour with the ruling party or not. 

This is a danger which youth organisations must themselves 
resist. But the autonomous National Youth Board must 
distinguish between .genuine youth development activi-
ties and political party activities in the name of youth 
.and prescribe rules and regulations disqualifying organi-
sations indulging in political activities for any kind of 
support. 

(v) Many of the genuine organisations languish after some 
yeasr mostly due' to paucity of funds. It is, therefore, 
necessary to provide them with steady resou;ces to carry 
on their activities on whatever scale they are doing. The 
State Youth Boards fet up under the National Youth 
Board should see to it that organisations do not die for 
want of funds provided thei; activities merit state sup-
port. 
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8:108. Aske? about the reaction of the Government to the sug-

.gestIOn that l~vol.vement of political leaders and political parties 
In youth orgamsatIOns should not be permitted, the Department has 
stated that "so long as a Youth Organisation ann its funds are not 
used for political purposes, the political affiliations of individual 
members are not major determining factors." 

8.109. The Committee note that Government have recognised the 
~ole of voluntary organisations who have played a significant role 
In development of welfare activities of non-studcnt )·outh. It has 
been stated that the voluntarY' organisations havc capacity to enlist 
the services of devoted workers, to tap fiDimcial resources for deve-
lopment and welfare of youth and to conduct experimental pro-
jects and pursue activities of pioneering nature. The Committee 
note that financial assistance is given to such organisations by Gov-
ernment to the extent of 80 per cent of the npn-recurring expen-
diture subject to the maximum of Rs. 10,000 per project. 

8.110. The Committee need hardly emphasise the important part 
which voluntary organisations can play in promotirlJ! youth activi-
ties and in experimentation with new programmes and tcchniques 
which could lead to effective involvement of youth in developmental 
activities of the community. There is also great scope for availing 
of their expertise for training of youth leaders. The Committee feel 
that there are immense opportunities for youth welfare work through 
youth clubs organised with the assistance of the voluntary organi-
sations who have the necessary expertise. The Committee would 
h@wever, like the Government to ensure that the voluntary youth 
organisations, to which financial assistance is given by Government 
are genuine and have a real record of social service to their credit. 

8.111. The Committee stress that if the ent.husiasm of voluntary 
organisations is to be sustained, grants to them should be given on 
assured basis for a fairly long term, subject, of course. to the satisfac-
tory compliance with the prescribed conditions and achievement of 
targets. Their should be also an arrangement fo1' evaluation of the 
work done by these voluntary organisations and sonl(! objective crite-
ria laid down to determine the succeSs achieved by them in cultural 
and other creative activities. The Committee <;uggest that these ob-
jective criteria may be laid down by an Expert C,\mmittee after visit-
ing the centres of activity, hearing the representatives of the volun-
tary organisations and the non-student youth. In view of the urgency 
of the matter, they suggest that the Expert Committee should be, 
asked to give their report within six months and Govern,me?t should 
announce that decision thereon without delay. Such criterIa should 
be publicised so that more voluntary agencies which arc .active in the 
field or can 'develop these activities effectively can avail of the fin-
ancial assistance and help energise and extend the programme. 
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E. Non-formal education 
8.112. Department has stated that the Fifth Five Year Plan's 

educational strategy is built on the assumption that formal and 
non-formal education should be co-related and integrated. Ac-
corcUngly non-formal ways of imparting and acquiring education 
will be developed for all categories of learners. The main empha-
sis will be on: 

(a) Non-formal education for non-school going children in 
the age group 6-14, 

(b) Non-formal education for the youth in the age group 
15-25; and 

(c) Functional litera-cy linked with development schemes. 

8.113. Out of a population of 9 crores in the age group 15--25, 
nearly 5.2 crores are illiterate. These are young people who have 
not received primary education at all or have Jeft primary school at 
an early stage. However, members of this gl'oul' play a very 
important role in the society anrl. are always engaged in economic-
cum-productive occupation. They offer a rich and potential mate-
rail for non-formal education. 

8.114. This programme of non-formal education in the Fifth 
Plan has the following main features: 

(a) Out of about 52 million illiterate youth in the age group 
15-25, the Fifth Plan proposes to reach about 10 million. 
If funds do not permit, this target may have to be lower-
ed. 

(b) The curriculum will include in additif)n to the basic 
skills in reading, writing and arithmatic, information and 
knowledge about the environment, development processes, 
principles of health and hygiene, child care and nutrition, 
social, economic, scientific and te'.!hnological changes in 
the midst of which youth live and work etc. In other 
words, the curr'culum will be 3 ;mix' of knowledge, skill 
and literacv skills. The emphasis will be on aptitudes and 
attitudes f~r problem solving and for active participation 
in the surrounding environments. 

(c) Learning materials w;}l consist of about 50 units, each 
unit being a composite entity including a hYing or work-
ing pro.blem related to key words. basic knowledge and 
know-how. The duration of the course will be 8-9 months. 
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(d) The prototype of these materials will be prepared by the 
Dire<!torate of Adult Educat.ion with the help of an all. 
India representative group of specialists. Their involve-
ment shoUld bring the best experiences already achieved 
is vario,us places, as well as to avoid at Cl later stage re-
opening of basic issues concerning the curr'culum and 
learning materials, The prototype material will have to 
be adopted or complemented on the State level (for lingu-
istic and other reasons) and sometimes on a District level 
as well. 

(e) Materials will also include charts and film strips, 

(f) The method w0,uld be problem·oriented and to the extent 
possible, audio-visual media based. 

(g) In the implementation, all the disfricts will be covered, 
the numbers widening out each year. 

(h) Each district is expected to cover about 5,000 to 6,000 
adults a year on an average, to rea,:,h the target envisaged, 
starting with about 100 centres and making 200 in the 
course of 2-3 years. Each centre will enrol 30 adult 
youths per year. 

(i) The district level agencies will be eIther thE Nehru Yuvrtk 
Kendra'>, Functional literacy project officers. functional 
literacy centres for women and appropriate voluntary 
agencies. 

(j) The teaching will be done by a variety of personnel-
school teachers, NSS volunteers, unemployed village level 
youth, craftsmen, skilled workers, social workers, univer· 
sity and college students etc. The NSS volunteers will be 
expected to make at least 5 illiterates literate in the course 
of one year, either functioning singly or in groups of 4-5 
students. 

(k) The supervisory reponsibility will rest with either part-
time supervisors drawn from the educat'onal system or 
full time graduates of the National Service Volunteers 
Scheme. 

(1) Training will be given in tiers to the perso.nnel who will 
be implementing the programme. The key personnel 
(about 400) will be trained by the D'rectorate at 5 regio-
na] centres and the key personnel in t.urn will train the 
others. 
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8.115. The programme will be implemented jOintly by the coordi-
nated efforts of the Central Government, State Governments and 
Voluntary Agencies. 

8.116. The Task Force of the Planning Commission on Youth, 
Physical Education, games and Sports (1973) has emphasised that 
the aim of any sound educational process, both formal and non for-
mal. was to help the youth in the development of balanced and har-
monious personalities. Formay education to some extent, was a res-
ponsibility of society in order to prepare young people for life. How-
ever, it was quite obvious that formal education could co.ver only 
limited areas. There was, on the other hand, the whole area of non-
formal education which had tremeooous potential for helping the 
youth to prepare themselves· for living. In India, the number of 
young people especially in the villages, who were not attending 
schools and colleges was qUite large. They too had as much right as 
others to get opportunities for developing their personalities and to 
learn skills which would provide them with opportunities for earn-
ing their livelihood. It was also important that the skills that they 
learnt were of immediate use to them in their villages o,therwise it 
would accelerate the trend of educated and skilled workers in rural 
areas to migrate to towns. 

8.117. Non-formal education should not be construed as literacy 
programmes only. It had a much wider connotation. It included 
a numher of other activities like dramatics, leadership training, self-
study programmes, etc. Any programme for youth must take into 
account the possibilities that informal education offered to our 
you th to develop their personalities and through which they would 
be able to playa more meaningful role in the social and economic 
development of the country. 

8.118. An aspect of il)formal education requmng attention was 
the question of self-employment. In the present context oj increas-
ing unemployment, it was necessary that the youth should be pro-
vided adequate training facilities as well as given orientation to seek 
avenues of self-employment. There was need to provide informa-
tion about possibilities of such self-employment schemes as could be 
undertaken by young people individually and in groups. 

3.119. The Central Advisory Board of Education at its session 
held in November, 1974, has lent stro~g 'lupport to the introduction 
and gradual development of schemes of non-formal education. It 
was felt that the mere reliance 0:1 form.)l education cannot ~over 
fill educational needs in India and is dis-proportiona(e both to the 
668 LS-13 
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gr()wing quantitative requirements and to the increasing demands 
for greater relevance of educatio.n. 

1.120. The Central Advisory Board of Education have made the 
following recommendations: 

"The exclusive emphasis on formal system of education should 
be given up and a large element o,f non-formal education 
should be introduced within the system. Multiple-entry 
and programmes of part-time education have to be adopt-
ed in a big way. At the secondary and university stages, 
part-time and correspondence education should be deve-
loped and all encouragement given for programmes of self-
study, All State plans should henceforth include pro-
grammes of non-formal education as an integral part of 
educational provisions, and suitable machinery be set up 
in each State to f~mulate, devise and im)tllement pro-
grammes of non-formal education, including functionol 
curricula, integrated and inter-linked with the formal 
system. 

PrQgranunes of adult education are of great signi-
ficance for the success of the programme of universali-
sation of elementary education as well a5 for securing in-
telligent participation of the people in all programmes of 
national development. They should, therefore, be deve-
loped on a priOlrity basis. In particular, the Board recom-
mends that the Functional Literacy Programme which re-
presents the single largest on-going effort of intensive non-
formal education linked to a development a) activity, should 
be strengthened and expanded; and that similar functio-
nal literacy programmes should be developed in relation 
to other developmental schemes appropriate to rural and 
urban situations. The Board further recommends that the 
adult education programmes should form an in-built part 
of every developmental activity whether in the rural or 
urban, public 0If private sector, and that every Central 
and State Ministry/Department should make appropriate 
provision in the respective schemes. 

Adequate financial allocations be made in the State Plans 
for non-formal education for the age-group 15-25 on the 
basis of well-defined norms set up by the State Govern-
ments (broad guidelines OIn the subject may be given by 
the Government of India). 
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The programme should be flexible, diversified and func-
tionally related to the needs and interests of youth and 
should equip them for participation in developmental acti-
vities. 

During the current year 1974-75, all efforts be made to 
begin the programme in (a) one district iri each State 
with Central assistance and (b) at least one additional 
district with State funds; and 

By the end of the Fifth Plan an effort should be made to 
cover at least six to seven million illiterates in this age-
group." 

8.121. Regarding non-formal education the representative of 
the Ministry stated during evidence that the activities in respect of 
non-formal education will have to be very different from these for 
fCirmal education and resources of the entire community will have to 
be mobilised for even teaching purposes because "we would like 
t~aching to take place based on the skills and on the arts and crafts 
that are common to particular community or which should be in-
planted in this community. The new approach to education was a 
total education within the community and as education was part of 
the community life. To take education in this new dimension re-
quired deveJopment of know how on the part of new type of teachers 
and also strong measure of communication and co-operation with 
those who organise education. These plans have been taken up. 

8.122. The representative of the Ministry o,f Education stated dur-
ing evidence that for non-formal education, the States have been 
asked to send the names of the districts in which it was to be tried. 
Then a number of steps have to bE taken. One of the steps was the 
preparation of curriculum, second step was preparation of material 
by the States and the third, equally important, was selection and 
tt aining of the instructors. The services of school teachers in the 
rural areas and the districts concerned will have to be utilised bv 
paying them some honorarium and these people will also have to be 
eriented. A graduate belonging to the particular district. whO! is 
unemployed, may be asked to render his services by paying him 
.some stipend. Those points are still under discussion. 

8.123. The witness added that the non-formal edueation is one of 
the major planks in educational reform, Rs. 25 lakhs have been allot-
ted for this scheme in 1975-76. And with the States allocation of an 
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equal amount, at least a start will be made with these schemes and 
multiplier effort will start from the subsequent years. 

8.124. It was also stated during evidence that preparation of Cur-
riculum and materials has been started. It was hoped it would be 
ready by the end of February, 1975. I.t was further stated that the 
involvement of six mlllion may not be actually achieved within the 
funds allotted. 

8.125. Asked whether there was any scheme to employ unemploy-
ed graduate volunteers tQ impart non-formal education, the Depart-
ment has stated that no separate Central scheme is envisaged for 
employing unemployed graduate volunteers as Graduate School 
Teachers. Graduates can be employed on a stipendiary basis in any 
of the schemes of the Central or State Governments included in the 
Plan. It is expected that some unemployed graduates would be em-
ployed by State Governments for imparting non-formal euucation 
at the middle school level. Such volunteer graduates would be 
given suitable orientation before being sent to the villages for orga-
nising non-formal education for the age groups 11-14 and 15-25 etc. 

8.126. Non-formal educatiM of adults specially in age group 15-25 
is considered by the Ministry to be of very great importance, not 
only for increasing productivity but also for accelerating the general 
level of all round development. For this purpose a scheme is being 
formulated to start a National Service Volunteer Corps comprising 
fresh graduates who would be given a short training, and be required 
to serve for a period of 12 months (inclusive of training period) 
principally in villages, and during this period a stipend which 
will cover their maintenance, would be paid to them. The finalisa-
tion of this scheme would hOiwever depend upon the availability of 
resources. 

8.127. It was stated during evidence that non-formal education 
was also used to develop indigenous technology. For instance, all 
action oriented Committee was set up to put forth an action oriented 
plan which has taken shape. For example, in Andhra Pradesh with 
its long coast line for the benefit of the tlshermen living in the area, 
Curriculum for non-formal education will be such that. t.hey are 
taught something about fishery, its economics, exports etc. so. that 
they can adopt it in practice to earn more. 

8.128. Non_fonD:-"l education has been described as one of the 
major planks in educational reform. The Committee note that since 
formal education can cover only limited areas, there is a big pro-
gramme of non-formal education which has tremendous potential 
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for helping the youth to prepare themselves for leading a meanin,-
lui life. Out of population of 9 crore.s in 'the age-group 15-25, nearly 
5.2 crores are initerate in the country. The Fifth Plan target for 
eradicating illiteracy in this age group is 10 millions. It has been 
stated that if 'the funds do not permit the target may be lowered.. 
The Committee note that the Central Advisory Board of Education 
has recommended introduction of a large element of non-fonnal 
education to cover aL least six to seven million illiterates in the age-
group 15-25. 

8.129. The Committee note that the activities for non-formal edu-
cation have to be different from those for formal education and 
call for mobilisation of the resources of the entire community for 
teaching purposes. Teaching is to be based on the skills and arts 
and crafts of the ,community too whk:h the Youth belong. The 
Committee understand that plans have been taken up for orienta-
tion of teachers for this new type of education, and for preparation 
of curricula and materials. 

8.130. The Committee recommend that the difficulties in imple-
menting the scheme of non-formal education, maybe sorted out as 
early as possible and time bound programmes formulated, so that 
the targets originally proposed are accomplished. As the program-
mes of non-formal education ,concern mainly non-student youth, the 
Committee need hardly stress the importance of malting concerted 
efforts to enable the programme of non-formal education to reach 
a 'large number of non--5tudent youth which has been neglected so 
long. The Committee would also like that financial constraints 
should not be lallowed to come in the way of implementing this 
programme which is essentially a developmental measure and will 
go a long way in making non-student youth literate and skilled to 
make a living. The Committee strongly urge that expenditious ac-
tion should he taken with regard to orientation of teachers, prepa-
ration of learning material etc. so as to start the implementation 
of this scheme urgently. 

F. Rural Youth 
Youth Problems in rural areas 

8.131. The Department has stated that UNESCO has undertaken 
stucUes on specific problems encountered by young people in four 
regions of the world including the Indian Sub-Continent compr.ising 
India, Pakistan and Sri Lanka in order to define the needs of young 
people and consider the possibilities of increasing their participation 
in social and economic life. 

8.132. In these studies the problems of the drift from the land 
of young people from rural areas, of the lack of occupational quali-
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fications among young city dweUers, of school and of the integration 
of students into society were cUscussed with reference to the Indian 
Sub-continent. 

8.133. In the case of countries comprising the Indian sub-conti-
nent, the problem of the exoci.us of the rural youth and of social and 
economical "uprooting" was examined. The main conclusions of this 
study are as follows:-

8.134. All the studies carried out so far by the Sociologists to 
study the basic factors in the mental, physical and social develop-
ment of rural youth seem to agree about the need to pay more atten-
tion to the specific needs and p;"oblems of the rural youth. 

8.135. The economic ann social development of the rural sector 
is closely related to the development of ,agriculture. The rural 
youth must learn to p.articipate in agricultural development program-
mes, so that through them the process of social and economic deve-
lopment may take pl;lce with greater speed. The rural youth, 
therefore, should learn modern techniques of agriculture, home-mak-
ing and develop positive attituci.es towards life. 

8.136. The insufficient comforts and opportunity relating to the 
rural areas have made the villagers look to the cities with surging 
hope. But hopes are soon frustrated and they are lots in the crowd 
01' the slums. Slums proliferation is a by-product of the exodus to 
the cities" which again throws up fresh problems-violence, crimes 
and allied anti-social activities. 

8.137. Rapi.d inci.ustrialisation, followed by urbanisation, has re-
sulted in maladjustments in the social living ~onditions. The rural 
migrant, with a pattern of culture alien to the urban environment, 
has been a misfit in the uTban milleu. The bait for the enormous 
migration to the urban areas has been the existence of such facilitieS 
as education and medical. recreational and employment opportuni-
ties. 

8.138. The urban environment is thus a challenge to the rural 
migrants. They are denied the village open-space ann are often 
forced to live in conditions of horror and shame. Many rural 
migrants have to choose between a job without a home and a home 
without a job. The former is preferred. 

8.139. During 1951-61, a momentous decade of the Indian sub-
continent's economic development, large and medium size towns 
grew up and small towns recorded a slow pace of growth. However, 
the cities of Bombay, Calcutta, Delhi, Madras, Kanpur, are unable to 
give liberally the adequate job opportunities for the rural migrants 
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,8.140. The final conclusions that can be drawn from this report 
are of two forms:-

(i) a conceptual model based on the present findings which 
will help understand and predict the behaviour of rural 
youth. 

(U) practical recommendations to the organisations and agen-
cies a'Ssociatec\ with the youth development. 

8.141. Conceptual models: The needs and interests of rural youth 
.can be more properly understood if one has knowledge of the rela-
tionship between the interests and needs of the rural youth and his 
situational and personal factors. 

8.142. Practical Recommendation: There is no difference in the 
needs, interests anc\leisure time activities within each group of non-
school going boys, school-going boys and the school going 'rural girls. 
But there were differences in the ranking of these needs, interests 
and availability of leisure time between the foregoing three groups. 

8.143. This report requires a very critical appraisal. As a matter 
of fact, the problem of the rural migration and the one of the rural 
youth is so complex and intricate in India, that it has hardly ever 
been apprehended in the totality of its aspects. The view expres-
sed could be designated as opinions not very much different from 
the observation of a lay-m.an. The moral and the traditional stru .. 
ture of Indian sub-continental society is the main stumbling block 
for Social Scientists in separating the two issues or even seeing them 
as the functions of crisis. It is often thought that this might be 
partly imputable to the sub-continental educational system, which 
conio'rms to an obsolete ann rigid set-up, whe're a teacher advocates 
his own philosophies and notions which may not have a bearing upon 
a student's neens and interests. 

8.144. The question of exodus of youth to the urban areas is a 
question which has not been studied thoroughly. The reasons are 
many: That the exodus is quite a new phenomena, particularly in its 
size and on account of the disaster of the agricultural performance. 
The whole Indian sub-continent's rural population is getting more 
and more neglected, the reasons being among other, that the rural 
youth, in terms of economic sources, is a stand-by in the city. The 
shift from villages and farmsteads to cities. i'S seemingly an unavoio.-
able and a painful part of economic development. It is most painful 
when the lotal population is skyrocketing; then the dties are burst-
-in'g both from thE-Ir own multiplication and from the streak of 
migrants from the villages. In effect the peasants do not move to 
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the city if they have any opportunity of employment in their village; 
but most of the time the opportunities in their villages are rare. The 
migrants come because they are impelled by the lack of opportunity 
in the rural areas. In the cities they are exposed to get the amenitie. 
provided by the Government in general with some charities provid-
ed by the rich people even while they may be subjected to undertake 
a very humble not very remunexative job. It is estimated that if the 
population in the Indian sub-continent increases in accordance with 
the rate the United Nations projected; the approximate number of 
migrants to cities (between 1960 and 2000) will be about 99 to 201 
million. Further-more in 2000; the larg.est city will contain between 
36 and 66 million inhabitants. Even without considering the gra-
vity of the problems to be encountered within future; the countries 
in the Indian sub-continent are already now unable to cope with the 
millions of penniless migrants and refugees from the excessively 
populated countryside. 

8.145. The present policy of industrialisation in the sub-continent 
cannot hope to be successful without a substantial improvement of 
the agriculture sector of the economy. This of course will call for 
an extensive improvement of a,griculture which seems to be more 
important than inri.ustrialisation for the time being. To 'Sum up; 
about 80 per cent of the population in the sub-continent are engaged 
in farming; but on the other the productivity on the whole is so low 
that the inhabitants are virtually underfed. This is in fact a real 
obstruction for their advancement. 

8.146. The solution to this is to increase the productivity of the 
farms and also to tr,ain farmers, so that they can adopt modern' 
methods and techniques of agriculture. This would allow them to 
industrialise and to feed their people more adequately. It is how-
ever, not easy to accomplish these objectives soon. The peasants 
are conservative and resistant to change in their methods of cultiva-
tion. The entire population neeri.s to be indoctrinated in the possi-
bilities offered by scientific agriculture, including officials who must 
provide the necessary funds, planning, legislation, training and 
research programmes. 

8.147. Asked about the steps taken to made the traditional sector' 
of "agriculture" and "allied occupations" in the rural areas more' 
attractive and remunerative with a view to reduce the migration of 
runl youth to urban areas, the Department has stateri. that there is 
no specific scheme for preventing migration of rural youth to urban 
areas. However, some of the plan programme'S like setting up of 
Agro-Service Centres by unemployed engineers with easy credit ar-
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rangements, setting up of farmers cooperative service societies and 
employment of educated youth as Secretaries of Panchayats and 
under land consolidation and lann reform programmes, are expected 
to prove attractive and remunerative enough for the rural youth to-
reduce their migration to urban areas. 

8. 148. In general the various programmes of agricultural and 
rural development are expected to lead to larger employment ftnd 
income, as to make it worthwhile for the rural youth to stay in rural 
area's. The mechanisation of agriculture, especially the use of lift 
irrigation pumps and power operated cultivation practices have re-
duced the monotony of agricultural work. The introduction of seeds 
of higher yielding varieties in cereal crops, potato, cotton etc. should 
attract enucated rural youth to take up crop production as well as 
animal husbandry dairying; poultry; piggery etc., as remunerative 
occupations. Such type of educated farmers' communities are now 
quite conspicuous and will spread out in areas where the pace of 
agricultural development had made rapid strides in States like 
Punjab, Haryana, Western U.P., Andhra Pradesh, Tamil Nadu etc. 

8.149. The Department has further stated that the educated 
youth would be attracted to remain in the rural areas only when they 
feel they have better chances of maki.ng a living there than by migra-
ting to urban areas. In regions where agricultural nevelopment is 
not taking place as strongly as in Punjab etc. self employment oppor-
tunities through Agro-Service centres etc. would also tend to be 
relatively limited. In any case, as under the scheme initiated by 
the Ministry of Agriculture Or under the EPP f(1(" creation of Agro-
Service Centres, Growth Centres, etc. it is desirable to strengthen 
the efforts in this direction, as far as possible. A strong rural econo-
mic base is undoubtedly essential for the development of the economy 
as a whole. 

8.150. In addition to the factor regarriing the extent of opportu-
nities available for employment in the rural areas, the willingness 
of the eduactedpersons to continue to live in the villages would 
depend upon the creation of better civic conditions, development of 
market centres and entertainment centres, etc. as well as strengthen-
ing of educational and health facilities. In thi'S context the ap-
proach of the Minimum Needs Programme, which visualises geogra-
phical spread of a minimum economic and social infrastructure 
seems most significant. 

8.151. The Committee are gravely concf'rned at the ever-rising 
rate of mi&ration from rural to urban areas. While some migration 
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in the very nature of things is natural and necessary, the heavy 
.exodus of talented youngmen from rural areas to the cities creates 
a vacuum in rural areas which is hard to fill while it accentuates 
the difficulties being felt in the u.rban areas, particularly in the 
rna·tter of aClcommodation, sanitation, water supply, public transport 
and distribution systems, etc. This trend can be nversed only if a 
multi-faceted effort is made to provide essential amenities in the 
rural areas by way of electric power supply, drinking water. medi-
cal and health facilities, etc. and p!"ovision of a vocation in the field 
of agro-industries where young persons can earn a livelihood and 
look forward for advancement. 

8.152. The. Committee have in their Sixty-ninth Report already 
stressed the need for developing growth centres, drawing up a pro-
gramme for agricultural development, establishment of infra-strue-
ture and location of small seale agrobased industries in rural areas. 
They would like to st.ress in the prescnt context the need for pro-
viding a forum for cultural and creative urges of the rural youth. 
This latter task can be performed by setting up Nehru Yuvak Ken-
dras which should provide opportunities for non-formal education, 
improvement of skills, development of hobbies etc. by non-student 
youth. 



CHAPTER IX 

SPORTS AND PHYSICAL EDUCATION 

9.1. As staterl. in Chapter II the following major programmes 
and agencies were developed by the Ministry of Education and 
Social Welfare for Physical Education, Sports and Games: 

(a) All India Council of Sports; 

(b) Netaji Subhas National Institute of Sports, Patiala; 

(c) Laxmibai National College of Physical Education, Gwalior; 

(d) Development of Play-fields; 

(e) National Physical Efficiency Drive; 

(f) Special Sports Schools; 

(g) Rural Sports Tournaments; 

(h) Sports Talent Search Scholarships; 

(i) Assistance to Sports Federations; 

(j) Bhartiyam (Mass Youth Rallies); 

(k) Promotion of Mountaineering and Adventures; and 

(1) Promotion of leadership in Physkal ErUlcation and Sports. 

In addition, the Ministry is administering a scheme for 'Promo-
tion of Yoga'. 

A. Schemes relating to Physical EducatioB 

9.2. The Government have 'Stated that they had set up the Cen-
tral Advisory Board of Physical Education and Recreation in 1950 
to advise the Government on coordination of all programmes and 
activities in the field of Physical Education and Recreation in the 
country. 

9.3. One of the most important activities of the Central Advi-
aory Board of Physical Education and Recreation was to prepare in 
1956 a "National Plan of Physical Education and Recreation" whiCh 
served as a guide for the physical education programme uno.ertaken 
by the Government of India. The 'National Plan', besides defining 
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the nature and scope of Physical Education and Recreation in the 
country, made a survey of the facilities then available for these acti-
vities and offered valuable suggestions-both immediate and long 
term for making them more effective. Most of the programmes now 
in operation are generally based on the recommendations of the 
Board. 

9.4. The Government of IncUa's current development programme 
concentrates primarily on consolidation and extension of the Schemes 
already taken in hand du:-ing the previous Plan period'S, with suit-
able adjustments to meet the growing demand in the present cir-
cumstances. The salient features of the schemes incorporated in-
the Government of India's development programmes are as under: 

National Fitness Corps Programmes 

9.5. This is an integrated programme of Physical Education 
named 'National Fitness Corps' far all Mir\dle, High and Higher 
Secondary Schools from the academic session 1965-66 replacing the 
then eXisting programme of Physical Education, National Discipline-
Scheme and A.C.C. The NFC Programme covers the following 
activities: 

(i) Exercises Tables. 

Cii) Drill and Marching. 

(iii) Lezium. 

(iv) GymnasticsjFolk Dances. 

(v) Major Games, Minor Games and Relays. 

(vi) Combatives. 
(vii) Track and Field Events, Tests and Hiking. 

(viii) National Ideals and Good Citizenship, Practical Projects-
and Community Singing. 

9.6. The NFC Programme was recommended to the State Gov-
ernments for its adoption as a compulsory curricular activity for the 
Middle, High\Higher Secondary Schools from the academic year 
1965-66. According to reports received from the States almost all 
the States have by now accepted the NFC Programme and initiated 
necessary action for its implementations. As per information avail-
lable, over 18,000 Middle, High \ Higher Secondary Schools with a 
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total student population of over 75,00,000 were covered under the 
programme at the beginning of the academic seS'Sion 1968-69. 

Lakshmibai National College of Physical Education (Gwalior) 

9.7. With the object of providing a higher grade leadership in 
Physical Education and Recreation, the Lakshmibai National College 
of Physical Education-a co-educational institution-was set up by 
the Government of India at Gwalior in 1957 as a National Institution 
to provide a 3-year Degree Course in Physical Education at the 
unnergraduate level and a 2-year post graduate Master's Degree in 
Physical Education. 

National Physical Efficiency Drive 

9.S. The object of the Scheme, which was initiated during the 
Second Plan period, is to awaken general awareness of the need and 
value of physical fitness and to arouse enthusiasm among the peoplt' 
for higher standard of physical efficiency and achievement. 

RUral Sports Tournaments 

9.9. Sports activity at competitive level has largely been con-
fined to urban areas and a large number of youth living in rural 
areas have by and large remained away from sports activities. For 
improvement of standards of sports and games in the country it has 
been considered necessary to broad-base the games at the grass-root 
level and to bring the rural and tribal youth in the mainstream of 
Indian sports. For this purpose this Ministry has been arranginl! 
annual All India Rural Sports Tournaments since 1971 for youth 
residing in rural and tribal areas. Participation in the All India 
'Tournaments is on the basis of similar tournaments held at block 
level, district level and State level. The participants in these tourna-
ments are below the age of 16. SpeCial stipends are given to pro-
mising sportsmen in a few selected games discovered by expert 
coaches during these tournaments. Special tournaments in swim-
ming for young swimmers coming from the families of people living 
on aquatic vocations, for children coming from the fammes of tradi-
tional acrobats "NATS" in modern gymnastic, for tribal youth in 
archery and distance running, and a separate tournament in Hockey 
for boys living in tribal and rural areas, are being organised this 
year. 

B. Development of Play-Fields 

9.10. The Department has staten that the basic objective of the 
scheme is to provide facilities for large groups of people to partake 
in healthy open aIr activities. Under this scheme Central Financial 
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assistance is available to State Governments Union Territories for 
development of play-fields in urban areas. The Central assistance 
is intended to cover 50 per cent of the cost of developing any num-
ber of play-fields in a district. This amount represents not less than 
50 per cent of the cost of developing play-fields in urban areas of the 
level of municipal towns and above. This scheme is not intended to 
help in construction of stadia, swimming pools, etc., at District 
Headquarters but to develop and maintain open areas in towns in 
which a large number of children, youth and others can cater for 
play, exercise, dancing, folk music, melas etc. 

9:11. A budget provision of Rs. 5 J.akhs exists in 1974-75 for this 
scheme. The scheme has also been includerl in the Draft Fifth Plan. 
Though funds were earmarked for this scheme since 1971-72, no 
State has taken advantage of the above scheme so far. Punjab State 
Sports Council submitted a proposal seeking financial assistance 
under this scheme late in 1973-74; they have been advised to send 
their proposal with the recommendation of the State Government. 

9.12. Government of Himachal Prarlesh and Haryana had also 
submitted certain proposals and they were asked to modify their 
proposals to reduce (if not .altogether avoid) larg.e 'Scale construction 
in their proposals. 

9.13. It was stated that the scheme has obviously not lifted. 
The reasons why the State Governments have failed to avail of 
financial assistance are not clear; possibly there is difficulty in decid-
ing which districts and which towns in each district are to be cover-
ed by this scheme; whether open land near the inhabited locality can 
be spared for USe of play-fields and who should contribute towards 
the balance of 50 per cent of the development costs. The Depart-
ment has stated that it was hoped that Youth Coordinators of Nehru 
Yuvak Kendras will activise the scheme in their respective districts 
in the Fifth Plan. 

9.14. In regard to the acute shortage of open space for construc-
tion of stania and of playing fields,a knowledgeable person has 
stated as follows: 

"With the growth of population and increase in the construction 
of buildings in practically all towns-big and small-a 
time will come very soon when every piece of land within 
the township will have crowded buildings and no land wilf 
~e left for the construction of Stadium. Most of school!! 
and colleges do not possess their own playing fields. The·· 
way the youth is becoming sports conscious with the 
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efforts of all sports organisations may be after 10 years or 
so, the younger generation will ask for playing facilities, 
but as no open space will be left without buildings, it 
would be next to impossible to take the children out after 
school hours 10 to 15 kilometers from town and give them 
playing facilities. It is strongly suggested that the open 
spaces in all small and big towns should be protected for 
children's parks, playing fields and Stadia. If more build-
ings are to come up in the township they can be extended 
on the outskirts. This matter Is important and requires 
immediate attention of State and Central Governments." 

9.15. The Task Force of the Planning CommiS'Sion on Youth. 
Physical Education, Games and Sports (1973) had reported that: 

"One of the most deficiencies is the lack of sports grounds 
and playground facilities in schools and colleges. It was 
essential that schools had adequate playgrounds so that. 
physical education and sports training could be carric-d 
out. . 

In the towns where the cost of land was high, it was not eco-
nomically feasible for each school or even college to have 
its own sports ground or playfields. Here it was proposed 
that in each sector of the town, the Corporation or Muni-
cipality maintained playgrounds for use of schools and 
colleges in the vicinity ani!. if necessary, made a small 
charge for their maintenance. 

It should also be ensured that in future town planning. ad;' 
quate areas in the green belt zone were reserved for play-
grounds." 

9.16. A'Sked about the steps taken or proposed to be taken to-
remove the deficiency of playground facilities for the student an~1 
nonstudent youth in the country, the Government have stated that 
they extend financial assistance to State Sports Cour...::ils for the 
construction of Utility Stadia, Swimming Pools, Flood-lighting of 
Play fields, etc. The pattern of assistance is as follows: 

.--.----.. -----.---
Utility Stadia 

Swimming Pools 

Indoor Stadia 

Flood li~hting o(Play Fields 

Rs. 50,000 or 50% of the cost, whichever is 
less. 

Rs. 50,000 or 50% of the cost, whichever 
is less. 

Rs. 50,000 or 50~<, of the cost, whichever 
i.less. 

Rs. 10,000 or 50% of the cost, wUchever 
i~ less. 
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9.17. Under NSO Programme, grants are given through UGC for 
development of play grounds and construction of gymnasia in Col-
leges i universities. The scheme was introduced in Fourth Plan and 
grants totalling Rs. 63.95 lakhs released. The coverage was as under: 

Play Grounds 

Gymnasia 

---.----- ... ----
36 Universities & 314 Colleges. 

33 Universities & 85 coll{gts. 

9.18. Education being primarily a State Subject, development of 
playing facilities in Educational Institutions is the responsibility of 
the State Governments. 

9.19. In the meeting of the State Sports Ministers etc, held on 
2nd-3rd November, 1974, one of the recommendation'S adopted was 
that the State Governments should take steps including enactment 
in legislation, for the preservation and improvement of open spaces 
for being utilised and developed as play-fields in urban and rural 
.areas. The State Sports Councils were also urged to draw up plans 
for basic physical facilities for sports so as to avail of the available 
financial assistance from the Government of InrUa for construction 

-of stadia etc. 

C. Bharatiyam-Mass Youth Rallies 

9.20. The Scheme of "Bharatiyam"-Mass Youth Rallies-was 
taken up as a part of the 25th Independence Jayanti Celebrations of . 
the country. The "Bharatiyam" is a mass programme of Physical 
Education presented through national and State level Mass Youth 
Rallies. Some of the important a~tivities included in the "Bharati-
yam" are (i) Mass Singing (ii) Free hand Exercises (iii) Folk 
Dances (jv) Gymnastics (v) Lezim (vi) Yogasanas etc. 

9.21. The Scheme of "Bharatiyam" taken up during 1972-73 pro-
vided for simUltaneous Mass Youth Rallies at New Delhi and State 
Capitals on the 19th November, 1972. The number of participants 
for the National level Rally at New Delhi and the larger States was 
5,000 and 2,000 (or 1,000) for the smaller States and Union Territories 
other than Delhi. Grants amounting to Rs. 20 lakhs were sanctioned 
to the State Governments and Union Territory Administrations for 
organising State level Rallies under the "Bharatiyam" programme. 

9.22. Besides the State level Youth Rallies organised by different 
~L:.te Governments and Union Territory Administration at State 
capitals, the National Youth Rally under the "Bharatiyam" pro-
gramme was organised by the Ministry of Education and Social 
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Welfare at the National Stadium, New Delhi on the 19th November, 
1972. The President inaugurated the National Youth Rally and 
witnessed the 2 hour programme of physical exercises, folk danres. 
group 'Singing, gymnastics, yogic exercises presented by about 5,000 
Youth. 

9.23. The Programme of the Mass Youth Rallies under the II 
Bharatiyam is being continued during the Fifth Plan period also 
with a Plan allocation of Rs. 85 lakhs for the Scheme. However, 
on the advice of Ministry of Finance the implementation of the pro-
gramme has been deferred for the present in view of the current 
economic stringency. 

9.24. In regard to the financial assistance given by the Central 
Government to the States for promotion of sports, a knowledgeable 
person has represented to the Committee as follows: 

"The Government of Inriia should be liberal in granting finan-
cial assistance to States for promotion of sports. The pre-
sent quantum of financial assistance given by the Govern-
ment of India is not sufficient. For instance, for construc-
tion of utility stadia, Government of India sanctions a sum 
of Rs. 50 thousand to the maximum extent and a sum of 
Rs. 25,000 is also provided by the State Governments for 
these stadia, thus making a total Government contribu-
tion to the tune of Rs. 75JOOO only. In the present day of 
soaring prices, the cost of these stadia excluding the land 
goes up to 6 or 7 lakhs of rupees and it is not possible for 
the districts to raise funds by donations. As such no new 
plan for construction of stadia are coming up and somp. 'of 
the stadia are still incomplete due to lack of funds. It is 
strongly suggested that the amount of total expenditure 
for the construction of stadia should be met by Govern-
ment of Innia." 

D. Financial Assistance for development of Sports 

9.25. The Central Government provide financial assiatance for 
development of sports through State Sports Councils and Nationfll 
Sports Federations. 

9.26. Asked about the allocations made for various schemes of 
'ports and the progress made by such schemes the representative of 
the Government stated during evidence as follows:-

"The funds are 5 per cent for a youth population of 19 million 
in the age group of 15-29. What we have done in the 
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Conference of State Ministers is that we have requpsted 
them that they should try and involve a larger allocation 
in their own State funds. This is the consensus on which 
all of them have agreed. All of them agreed that they 
will give us periodical reports. 1500 youths should be 
involved in each block and wherever in the rural areas 
lands are available, play-fields should be earmarked and 
for the time being, the right of possession of this area in 
the municipal and revenue records should vest with the 
State Sports Councils. For the State Sports Councils, we 
allocated 20 lakhs in the Plan. In the revised estimate, 
it was cut to 10 lakhs. There are 20 to 25 State Councils. 
and out of this total amount, each can get about 1/2 lakh 
and it having to be distributed in 15 districts, you ('an 
imagine, how much it will be in each. The per capita 
expenditure on youth welfare and sports in the age group 
of 10 to 24 was 18 paise in Andra Pradesh, a little more 
in Assam, Rs. 4 in Punjab and so on. So, it varies from 
State to State. The funds are certainly not adequate but 
we have to optimise what is available." 

9.27. Asked about the reaction of the Government to the re('om-
mendations of the Task Force of the Planning Commission on Youth, 
Physical Education, Games and Sports (1973) that physical educa-
tion should be made compulsory subject in all schools up to hiJ!h 
school level throughout the country after which it should be avail-
able as elective subject in Higher Secondary Schools and colleges, 
the representative of the Government stated during the evidence as 
follows: 

"In the draft Fifth Plan it has been stated that the main objec-
tive of the youth programmes was to increase the cov'er-
age of facilities for physical activity and healthy recrea-
tion and to inculcate in youth, habits of discipline and 
team work and a spirit of adventure. Games and sports 
should be provided in all schools." 

9.28. Elaborating further the representative of the Government 
stated as follows:-

"The Government are trying to make it (physical education) 
compulsory in schools in the Fifth Plan. Under the 10+2 
pattern curriculum that is proposed to be introduced 
throughout the country. The NCERT has been asked to 
prepare a model for th(' guidance of the States, it is 
sought to be included as a compulsory subject. In the 
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schools under the Central Board of Education, this -is 
already compulsory. On 2nd November, 1974 for this 
very purpose we had a -meeting ot the States Education 
Ministers here (New Delhi) along with the people from 
the States Sports Councils and so on, and there the con-
sensus was that the -State Governments should seriously 
consider the possibility of makin~ physical educatio'n, 
sports and games compulsory at the s~hool level an'd 
making participation therein a precondition of eligibility 
in school examinations and for qualifying therein." 

'E. Promotion of 'Yoga 

9.29. The Scheme of "Promotion of Yoga", which is being admi-
nistered by the Ministry of Education & Social Welfare, provides for 
financial assistance to the Yogic Institutions of an All India Charac-

'ter for promotion of research and/or tea~her training programmes 
in various aspects. of Yoga, other than the therapeutical aspects. 
Assistance to the Yogic institutions for promotion of therapeutieal 
aspects of Yoga is offered by the Ministry of Health, -Family Plan-
ning & Urban -Development (Department of Health). 

9.30. To be eligible for assistance under the Scheme of "Promo-
tion of Yoga", a Yoga institution must be of at least two years' stand-
ing and must have a duly constituted Governing Body managing the 
affairs of the institution. 

9.31. In so far as the Ministry of Education & Social Welfare are 
concerned, financial assistance is offel"ed to the eligible Yogic insti-
tutions for their recurring as well as non-recurring expenses on 
Yogic research and teacher training. The grants for recurring ex-
penditure are sanctioned on a 'Cover-the-deficit' basis, subject to 
availability of funds. The grants for non-recurring expenditure are, 
however, sanctioned according to the following pattern:-
-----------_ ...• --------_ .. _-_. __ ._----_._---------
Construction Work. 

Purchase of Library books, equipment, 
furr.iture, etc. . . . . 

Upto 60% of actual expcndlt\ue. 

Upto 75% of actual expenditure. 

----_ ... _ .. __ ._--------- .... ---
9.32. On account of limitation of funds it has not been possible 

for the Ministry to extend financial assistance under the Scheme -to 
the institutions other than the two institutions viz. K.S.M.Y.M. 
Samiti, (Lonavla) and the Vishwayatan Yoga Asharam (Delhi and 
Katra Vaishnuv Devi Centres) because the allocation was hardly 
sufficient even to meet the requirements of these two institutions in 
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as much as our IV Plan expenditure on the scheme has exceeded 
the IV Plan allocation for the Scheme by about Rs. 1 lakh. (The 
total expenditure was Rs. 7.12 lakhs as against the Plan allocation 
of Rs. 6.15 lakhs). 

9.33. Since we have been able to provide a higher allocation of 
Rs. 10 lakhs for the Scheme for the V Plan period it is hoped that 
some more institutions will also be covered under the scheme. 

9.34. It is well known that excellence in games and sports and 
the maintenance of a higher degree of physical well being are the 
essential ingredients in the progress of a nation. The value of a 
sound body for a sound mind and the importance of inculcation of 
habits of discipline. teamwork and adventure need no emphasis. The 
Committee consider that programmes of physical education and 
sports should be so organised that a multiplier effect is felt in the 
whole country so that the resultant awareness and generation of 
enthusiasm will. apart from creating a sound body of citizens, pro-
mote national integration and healthy attitudes to life. 

9.35. The Committee note that for non-student youth, a scheme 
of Rural Sports Tournaments for broad basing games at the grass-
root level has been launched to bring the rural and tribal youth in 
the mainstream of Indian sports. The Committee consider this to 
be a step in the right direction. The Committee recommend that 
the scheme should be continued meaningfully with the aim of bene-
fitting a large number of youth. There is scope for discovery of 
budding talent, who should be encouraged and developed into sports-
men of repute. 

9.36. The Committee are concerned to note that there is no pro-
gress in the s'cheme whic:h was initiated in 1971-72 for development 
of playfields to provide facilities in twons for large groups of people 
to partake in healthy open air activities. The Committee would like 
to lay stress On the need for providing tbis basic facility for sports 
and giving protection to open spaces in small and big towns for 
children's parks, playing fields and stadia, especially when the pro-
blem of pollution is assuming serious dimensions. 

9.37. The Committee note that one of the main objective in the 
Fifth Plan is to increase the coverage of facilities for physical acti-
vity and healthy recreation and to provide games and sports in all 
schools. The Committee also note that a consensus has been reach-
ed at a meeting of States Education Ministers, State Sports Com-
mittees, etc. that the State Governments should consider the possi-
bility of making physical education, sports and games compUlsory 
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at the school level and making participation therein a pre-condition 
of eligibility in school examinations and for qualifying therein. 

9.38. The Committee would urge that physical education, sports 
and games should be made compulsory at all levels in the schools. 
The Committee would also like Government to examine the feasi-
bility of making it compulsory in colleges. This would require de-
tailed planning and organisation to provide the necessary facilities 
which should be undertaken without delay. 

9.39. The Committee are constrained to note that Yoga is not 
receiving the attention it deserves in the country of its origin, 
whereas it is attracting increasing attention in many foreign coun-
tries. The Committee would therefore recommend that Yoga, which 
is stated to tone up the system, increase the capacity for physical 
endurance and to possess curative values, should be introduced in 
Schools and Colleges. They consider that it should not be difficult 
to do so as the Yogic method of exercise requires very little space, 
epuipment and investment and can be easily introduced with the 
help of trained Yoga teachers. 



C{HAPTER x.: 
A. National Integration 

1Q.1. The Department has stated that Government are promoting 
the following programmes of national integration within the educa-
tion system:-

(1) National Integration Samitis in Universities and Colleges. 

(2) National Integration Camps for SchoOl children. 

(3) Evaluation of Text-books from the point of view of 
National Integration. 

(4~ I Aadan~Pradan (Book Translation Programme). 

(5) Nehru Bal, Pustakalaya., 

(6) Desh. Gita.njali. 

(7) Integr!'lti<;m through Language study. 

Polan Outlay IJnd Itudget. Estimate 

10.2. The following tal;>le shows the break-up of the Fifth Plan 
outlay proposed and approved and Budget Estimate5j for 1974-75 for 
promotion of national. i~t~gr~tic;m:-

------ _._ •.... _, 

Name of the Scheme 

motion of Scouting and Guiding 

motion of National Integration 

(Rs. in Lakhs) ------------------------------Fifth plan Draft 
outlay as Fifth 
oriainally Plan 
proposed. outlay 

.A.pprovfd Budget 
outlay Estimllte-

, "", 

lSI 13S: 0 01 
~ ~ 

for for 1974-75 
1974-75 as appro-

ved by 
Ministry 

of Final'ce 

ISSJ J 12'00 

4.:00 

8'00 

10.3. The Standing Committee of the Nation~ll Integration Coun-
cil, at its meeting held in October,' 1968'; recommended the setting 
up of a number of Committees to spearhead a mass movement in 
the cause of national integration. The purpose of these' committees 
V\(8$, to consider contributions which specialised grO\lpS could make ~ 
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toward!; the promotion of national integration and, in particular, the 
preventIon of communal, caste and regional tensions; also to focus 
attention at different levels and sectors of national life on, the pro",: 
grammes and recommendations of the Council and 011 the paramount 
need for solid~rity and fraternit¥. 

10.4. The. Committee of Educationists and Student Leaders has 
been set up by the Ministry of Education and Social Welfare with 
the following objectives:- .. " 

(i) to consider syllabi, curricula and textbooks with a view 
to empha.$ising values that would promote unity and 
mutual tolerance and e}!;cluding material th~t may tend 
to promote ill-will or hatred between groups and, com-
munities on any grounds whatsoever; and 

(ii) to recommend measures for eliminating from the organi-
zations of students and teachers any narrow or communal 
feeling, and to imbue them instead with a sense of national 
purpose and national feeling. 

Major Re.commendations ffl'lde by the first two Meetings of the 
Committee and Action Taken thereon. 

10.5. The Committee of Educationists and Student Leaders met 
twice, first in January, 1970 and again in July, 1970. The following 
two major recommendations were made by the Committee: 

(1) 

(~) 

Textbooks being a positive instrument for the promotion 
of national integration, a crash programme for the evalua-
tion of textbooks for classes I to XI in schools throughout 
the country should be taken up with a view to seeing that 
material likely to promote communal tension aIlfl divisive 
tendencies is excluded from them; and . , 

In orqer, to p~omote a sense of national integration in 
universities and college campuses, National Integration 
Samitis should be set up in the universities and to the 
extent possible in affiliated colleges. 

10,6. Action taken on these two major recommendations is given 
in subsequent paragraphs:-

The Committee of Educationists and Student Leaders met for the 
third time in June, 73 and after a review of efforts ·so far made ob-
served that not only the efforts made in the direction of National, 
Integration as a result of the recommendations made in the first two 
m~eting~ shoul~ be. further sh'engthened and expanded but. also- the. 
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cmtire programme of National Integration need to be given more 
Qepth and correctness through various curricular and extra-curri-
cillar programme. The Committee desirerl that the following pro-
grltRlme should be specially attended to:-

(i) Attempt should be made to build in the curriculum field-
oriented projects, wherever possible through multi-dis-
ciplinary projects. These projects will be undertaken in 
rural areas and in slums. 

(ii) Programme of Inter-State Youth Camps and Inter-Uni-
versity Teacher-Student Camps should be strengthened. 

(iii) Youth festivals should be reviewed. 

(iv) Large amount of literature on National Integra'tion should 
be published and disseminated Textbooks should be con-
tinuously evolved. 

(v) More Science books should be published, Science films 
should be shown, Science mobile exhibitions should be 
organised to strengthen scientific and rational knowledge 
which will create a climate of secular ideals. 

10.7. The Committee also suggested the follOWing organisational 
measures:-

(a) Organisation of State, Central and All India conventions. 

(b) Nominate four or five Zonal Coordinators to organiSe and 
look into problems of the movement of National Integra-
tion in diff~rent universities and explore possibilities of 
involving organised bodies of student and teachers in the 
programme of National Integration. 

10.8. The programme mentioned at (iv) is already being pursued 
by the Ministry under the schemes of Book Translation and Supple-
mentary reading material. Position of the other recommendation 
is as follows:-

(i) Attempt should be made to build in the curriculum field-
oriented projects, wherever possible through multi-disci-
plinary projects. These projects will be undertaken in 
rural areas and in slums. 

10.9. So far as School Curriculum is concerned, the Curriculum 
framed by the NCERT includes number of field-oriented projects. 
Due to change in the educational pattern from 11-3 to 10-2-3, new 
Curriculum is being developed by the Council. Every attempt would 



211 

be made to bring this recommendation in focus in the revised Cur-
riculum. 

10.10. As for University Curricula, the recommendation has been 
forwarded to the University Grants Commission so that suitable re-
commendations can be made to the Universities which are autono-
mous bodies. 

(ii) Programme of Inter-State Youth Camps and Inter-Uni-
versity Teacher-Student Camps should be strengthened. 

10.11. There is no scheme in operation for holding Inter-State 
Youth Camps. A new scheme 'Exchange of Youth Leaders/Delega-
tions at Inter-State and International Level' in the Fifth Five Year 
Plan with an outlay of Rs. 10 lakhs has been formulated. This 
scheme, however, is not directed specifically or mainly at teachers 
and students but non-student youth. This scheme has not been 
cleared by the Ministry of Finance on account of financial stringency. 
Accordingly, it was suggested that the possibility of including the 
programme in question as one of the activities of the National In-
tegration Samitis in universities and colleges may be considered. 

(iii) Youth festivals should be revived. 

10.12. A provision of Rs. 8 lakhs was made in 1972-73 for Inter-
State and Inter-Collegiate Youth festivals but this amount was 
diverted for Mass Youth Rally (Bharatiyam) held in the same year. 
Youth festivals do not find any place now in the Fifth Plan but a 
provision of :fts. 85 lakhs has been included for Bharatiyam. Due to 
financial stringency Ministry of Finance did not agree for any pro-
visions for Bharatiyam for the year 1974-75. 

(iv) More Science books should be published, Science films 
should be shown, Science mobile exhibition's should be 
organised to strengthen scientific and rational knowledge 
which will create a climate of secular ideals. 

10.13. The NCERT has already made commendable efforts in 
this direction. Science books on Physics, Biology, Chemistry and 
Mathematics for the entire primary and midr\le stages of education 
have been published. SCience films have also been produced by the 
NCERT with the following headings:-

(i) Science is doing. 

(ii) Knowledge in its different forms. 

(iii) Know Your Biology Kit. 
(iv) Teaching Elementary Physics Today. 
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10.14. Work is also in hand ,on the production of Science Films at 
primary science kit, human Physiology, Physics kits and Chemi.s~ry" 
kits. Besides, a mobile van fitted with Science equipment has been 
pressed into operation which has conducted programmes in the 
neighbouring areas of Delhi.' . 

10.15. The question of nominating 'Zonal Coordinators' i~ under. 
consideration. As soon as the Zonal Coordinators are appointed the 
work of organising States and All India 'conventions' will be taken 
up. 

B. Evaluation of School Text Books 

10.16. The Department has stated that this programme is being 
implemented through the National Council of Educational Research 
and Training. The evaluation covers text-books in 'Subjects like 
languages, History, Civics, Moral Science and Social Studies, and is 
carried out by three independent agencies; the National Institute of 
Education, the Regional Colleges of Education and the State Gov-
ernments themselye's. Screening record booklets have been prepar-
ed' for the use of eval.uators to maintain uniform standard of evalua-
tions. 

10.17. So far nearly 3,000 books have been evaluated at the NIE 
level and abol;lt 2,600' books at the State leveL I 

An Expert Committee u~der the Chairmanship of the Vice-Chan-
e.eHor, Jawaharlal Nehru Univers,ity, examines the evaluation rec,ords 
received and finalises its report in standardised forms which are then 
sent to the Educ:;ation Secretaries of the State/Union Territory Ad,-
ministrations concerned I confidentially. 

10.18. On the basis of this evaluatiol)., books are classified into four 
categories:- '. ..... ) .. ' . 

(i) those which should not be used in schools; 

(ii) those which should be revised as per details furnished; 

(iii) those from which certain indicated portions should be 
deleted; and 

(iv) those which have no objectionable material and can 
continue to be used. 

10.19. The Expert Committee has so far been able to screen a 
total of 1,387 books from 14 States ancl 2 Union Territory Adminis-
trations. Of this numQer; 375. boo~s were seen to contain m~terial 
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t~at was., prejudic~~l to national integration as pel' details given 
below:-

Books th'tt should not be used in Schools. 

Books th~t should b~ revised as per details furnished. . 

Books from which certa in portions should be deleted. 

BJoks which contain nothing obiectionable. 

244 
106 

]012 

10.20. It has been stated that the evaluation by NCERT and 
R~gional Colleges of Education has been completed in respect of all 
the States. The work of evaluation by State level Review Commit-
tees is still to be completed in respect of Tamil Nadu. The high 
pC!wer Gommiitee has completed its work in respect of all States 
except Rajasthan; -q.F.; West Bengal and Tamil Nadu. 

10.21. The Department has stated that the State Governmentsj 
Union Territory Administrations are ,taking further action as per re-
commenda tions of the Expert Commi ttee . 

10.22. The evaluation of the Text books from the remaining .States 
is expected to be completed in due course. . 

10.23. In the second phase of the Crash Prognlmme. similar eva~ 
lu~tion is planned for all text books prescribed in English medium 
s~hools in the country. Work on this has also been started by the 
National Council of Educational Research and Training. 

10.24., Such an eyaluation of text book~. will have to be carried 
o~t on a continuing basis to ensure that new beoks that are written 
do not contain any material prejudicial to the intere~t of national . \.. , 
integration. 

10.25. The Committee are glad to note .that· one of theimportsnt 
programmes for national integration is the evaluation of text boolts 
for classes I to XI in schools throughout the C'ountry with a view to 
seeing that material likely to promote communal tension and divi-
sive tendencies is excluded from them. It. is noticed that the eva-
luation is done independently by three separate bodies lind that an 
expert C'ommittee at the Centre does the overall screening. Out of 
about 1400 books which have been screened so far, the Expert Com-
mittee has found that 25 books should not be used in schools, 24f 
books should he. revised and 106 books cO':1tuins certain portions 
\Wdeh. should. be deleted: 'l'he C01Dmitte, trl,.~t. th,t prompt action. 
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will be taken by the State Government to ensure that the 25 books 
referred to above are withdrawn and that the remaining 350 books 
should be brought into use only after the books are revised and got 
approved. 

10.26. The Committee note that screening of books is complete 
in respect of all States except four States. The CommiUee would 
like Government to pursue this matter with these four States and the 
other authorities concerned to complete the screening of books expe-
ditiously. 

10.27. The Committee stress that such evaluations should be on a 
continuing basis in respect of all new books to ensure that these do 
not contain any material prejudicial t.o the intere!Ot of national inte-
gration. They would like that a suitable proc{,dure is laid down for 
screening of new books expeditiously, within ft specified time, so that 
the practice grows of obtaining clearance before allowing the books 
to be used in Educational institutions. 

C. National Integration Samitis 

10.28. The Government have stated that National Integration 
Samitis had been set up in Universities as ,!>al't of the Gandhi Cen-
tenary Celebrations to undertake programmes relating to national 
integration and promotion of knowledge of History, culture and tra-
ditions of the people in various parts of the country. The Commit-
tee of Educationists and Student Leaders i'ecommended that this 
programme should be enlargen and extended to cover more universi-
ties and affiliated colleges also. 

10.29. There are 61 Samitis functioninll in Universities and 57 in 
affiliated colleges. 

10.30. Each Samiti is eligible for a grant-in-aid of Rs. 400 per 
month from the Government of India to enable it to organise various 
programmes. In addition, ,a Samiti can also get assistance for special 
projects which it may take up for promoting national integration. 
On an average, an amount of Rs. 3.50 lakhs has been given each year 
as grant-in-aid to these Samitis. 

10.31. The Samitis have been carrying out the programmes as in-
dicated in the Constitution. Some of them have been functioning 
with considerable success and have taken up meaningful programmes. 

10.32. Some of the activities organised by the Samitis are: 

- organising lectures, debates, discussions; 
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- celebration of National Integration Day and National Inte-

gration Week; 
- holding of essay competitions on naHonal integration; 
- holding of adult literacy and adult enucation classes. 
- organising rallies of students in connection with National 

Defence Programme; 
- organising inter-university, inter-State and inter-regional 

visits and tours; 
- organiSing cultural troupes and visit other States; 
- staging of plays on national integration; 
- participating in relief and other programmes in times of 

national crisis such as service in the refugee camps at the 
time of the BangIa Desh Freedom Struggle. 

10.33. All these activities are valuable in themselves. However, 
there is much scope for strengthening the programme of these Samitis 
so that they develop into strong youth cadres which will be able to 
playa positive role in promoting fraternal feelings and in resisting 
expression of communalism, casteism and regionalism. In addition 
to enlarging the Samitis' Programmes to cover more universities and 
colleges and enlarging their membership so as to cover a larger sec-
tion of student community, it is necessary to strengthen their pro-
grammes so that they may achieve this objective. 

10.34. Some of the suggestion'S received from the National Inte-
gration Samitis for the strengthening of their programmes are listed 
below: 

1. Inter-University and Inter-State Student-Teachers team.ex-
change programmes. 

2. Seminars of students drawn from various universities with-
in the State or from outside to discuss various aspects of 
national integration. 

3. Organising all-India conferences of Samitis. 

4. Organising social service camps in different cultural regions. 

5. Production of material contributing to national integration 
such as dramas, songs, reading material written in simple 
language. 

6. Organisation of mobile exhibition .nf books, photographs, 
posters aimed at the promotion of national integration. 
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7, Organisation of surveys and studies, 

Progress made by National In'egration Samitis 

10.35. The scheme of establishing Nation31 Integration Samitis 
was started only during the Fourth Plan. During Fourth Plan a 
Burlget provision of Rs, 20 lakhs wa'> made. During this period, 118 
National Integration Samitis were established in various parts 6£ 
the country. Total expenditure during 1972-73 was Rs. 3.27 lakhs. 
In the year 1973-74 a sum of Rs. 1.92 lakhs was spent as against the 
estimated expenditure of Rs, 2,62 lakhs, 

1'0.36. 'Analysis of' Estimates aild Actual' Expenditure' during the 
last three years i.'e" froin '1971-72' to 'i973-74. 

-------------_._-_._-
Budget sub-Head Primary' Head , Original Revised Actual Ve.riaticr,5 

Estimates Estimptes Expenditure between coJ. 
3 &4 Excess 
( I ) Savir.gs 
(-) _ ... _____ . __________________ . ____ ~-.-~- .. -.-.--4-

2 ---_. __ ._--_._--_._--
National:Integration Samitis 

1971-72 

1972-73 

1973-74 

3'25 

8'50 

4'00 

3 

7'00 

5'00 

4'00 

4 5 

4'63 (-')2'37· 

3' 27 (-,) I' 73· 

1'96 (-')2'04" 

'-----~-------.. -. - -~ .-- -----_._-----_. 
·L'!88 number of Sa mitis established than anticipated, 

"Du~ to economy cut . 

. Fifth Plan' Provi~ion and -Tal'gd 

10.37. During the Fifth Plan, a sum of Rs. 20 lakhs has' been al-
'lotted for the purpose, The target proposed is to increase the pre-
'sent number of 118 National Integration Samitis to about 300 during 
the entire Fifth Plan, ,For the current financi'll year there is a bud-
get provision 'of R." 4 lakhs. 
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Progress during 196.9-74 

10.38. The number of National Integrati'ln Samitis had been 
increased from 61 in 1970 to 118 in March, 1974. The State-wise 
break-up is as under:-

I. 

2.. 

3· 

4· 
s· 
6. 

7· 

R. 

9· 

10. 

II. 

12.. 

13· 

14· 

IS· 

16. 

17. 

Andhara Prades~ 

Assam 

Bihar 

G Ijarat . 
Huyana . 

Jammu & Kashmir 

Mlharashtra 

Kerala 

Tamil Nadu 

MaJhya Pradesh 

Karnataka 

Orissa 

Punjah 

Rajasthan 

Unj,)n Territories 

Uttar Pradesh 

Wt'st B:ngl!J 

5 

S 

3 

S 

6 

21 

23 

4 

18 

2 

3 

4 

II 

s 

Physical Targets 

10.39. The scheme is still at experimental slage. The Samitis SI) 

far functioning in Universities and Colleges are confronted with 
the problem of maintenance of accounts etc., i1l respect of the grarits 

. being released to them. 
. . 

Evaluation of' the working of National 

Integration' Samitis 

10.40. Asked whether any review has bl':!en made to find out 
. whether the purpose, for whi~h the National Integration Samitis 
were set up, is being fulfilled, the Government have stated that' no 
separate committee or special review of the Workin~ of the National 
Integration Samitis has been undertaken so far. The Committee 'of 
Educationists and Student Leaders which met in June, 1973 i1iter alia 
reviewed the functioning of these Samitis. The Committee.' how-
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ever, made no specific recommendations pertaining to these Samitis, 
though they had generally reiterated the need f.or intensifying the 
current efforts towarils National Integration. 

10.41. The Government have also stated that the Evaluation Com-
mittee under the Chairmanship of Dr. S. Gopsl reviewed some of 
the on-going programmes of National Integration in the Ministryand 
generally endorsed the progress of the programmes. 

10.42. In many cases of such evaluation it has been sometimes dif-
ficult to incorporate the modifications suggested into the scheme, 
mainly because they are not practicable, with the very limited finan-
cial resources made available. 

10.43. Asked whether the National Integration Samitis were 
really effective, the Government hav~ stated that within the limited 
resources available, the Samitis can playa useful and effective role 
in achieving the 'Objectives for which they were set up. It must, 
however, be pointed out that the 118 Samitis represent less than 3 
per cent of the number of colleges in the country. If they are to 
make an appreciable impact, the prognmme will have to be ex-
panded both in number of Samitis, and in the number of members 
enrolled. This, however, would be governed by the availability of 
resources. 

10.44. The Committee note that National Integration Samitis 
have been set up in Universities to undertake programmes relating to 
national integration and promotion of knowledge of history, culture 
and traditions of the people in various parts of the country. At pre-
sent. US Samitis are functioning-Gl in universities and 57 in affiliat-
ed colleges. The activities covered by the Samitis mainly relate to 
organisation of discussions, celebration of National Integration Day 
and National Integration Week, holding of classe:; for removing 
adult illiteracy, organising inter-universit.y, inter-State aud inter-
regional visits and towns etc. The Committee understand that Gov-
ernment have received certain suggestions fOr strengthening the 
programmes of the Samitis such as Inter-University and Inter-State 
Student-Teacher team exchange programmes.. seminars of students 
drawn from various universities within the State, organising social 
service camps in different cultural regions, production of material 
contributing to nadonal integration su~h as dramas, songs, reading 
material etc. 
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10.45. The Committee note that there is an uneven numoer of 
Samitis in the varioH!! States ranging from 23 in Madhya Pradesh, 21 
in Tamil Nadu, 18 i'n Orissa, 11 in Uttar Pradesh to 5 or less in other 
States. The Committee would have expected a more equitable dis-
tribution of the Samitis according to the number of universities and 
students in the various States. 

10.48. The Committee note that irants amounting- to about Rs. 14 
lakhs were released to the Samitis during the Fourth Plan and Ks. ZO 
lakhs have been allotted for the Fifth Plan period. The total number 
of Samitis is proposed to be increased to 300. The Committee are 
surprised to note that the Samiti5 50 far functioninl: nre confronted 
with the problem of maintenance of accounts in respect of the grants 
released to them. 

10.47. The Committee appreciate that the objectives of these 
Samitis are laudable. They, however, feel that there is a need for con-
crete programmes of activities for them. The Committee suggest that 
proper guidelines should be issued laying down a firm procedure for 
the formulation of the programmes of the Samitis, maintenance of 
accounts and audit thereof. There should also be a procedure (or 
monitoring the activities of the Samitis with a view to finding out 
whether the activities have been commensurate with the amount 
spent. 

10.48. The Committee note that. no review has so far been carried 
out to find out whether the Samitis are fulfilling the objectives for 
which they were set up. Thl' Committee consicJ(·r that. it is high time 
that a formal evaluation of the working of the Samitis is carried out 
with regard to their programmes and performatl('es and that the ded-
sion to expand the number of Samitis should be taken only on the 
basis of the lessons drawn from such evaluation. 

10.49. The Committee would also like the Govel'nment to explore 
the possibilities of integrating the National Integration Samitis with 
the National Service Scheme which is run in the colleges. This 
will also ensure a wider coverage. 

D. Youth Fe~,ti\lals <.iod ldtcr-State Camps 

Promotion of National Integration among School Children 

10.50. Camps are conducted by the National Council of Education-
al Research and Training to provide opportunities for the exehange 

e68LS-15 ,""., .... -t 
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of visits by groups of stuC"kmts from one part of the country 
to another to help them learn about their rich cultural heritage and 
history, discover their common bonds and the underlying theme of 
national unity amidst the cultural variety and diversity. Under this 
scheme camps are organised for 10 to 15 days dux:ation in which par-
ticipants from schools from 4 or 5 different States stay in a school ir. 
a sixth State. The participating children of the different"States are 
biJletteci. together, mingle freely and live, work and play together for 
the entire duration of the camps. Exhibits depicting the geographi-
cal, industrial, agricultural, ethical and cultural importance of each 
State are provided and explained by the participants. F'onowing 
these camps, exhibits are prepared by selected schools and the ex-
hibition shown to children in neighbouring areas under a separate 
scheme called 'Our India Project'. Such camps are also organised 
by voluntary organisations. With financial assistance from the Minis-
try of Education. 

10.51 Since 1972-73, Ministry of Education and Social Welfare 
have also approved holding Language Environment camps by the 
Central Institute of Lndian Languages, Mysore, through its regional 
Languages Centres, as part of this Scheme. Under this programme, 
batches of students in one c;tate studying the regional language of 
another State will camp for 10 days, along with a few language 
teachers, in the region where the language, they are learning is the 
mother tongue. Such camps enable the campers to have first hand 
knowledge of the environment and intonation in which these 
languages operate and their contracts with the local popub~icn, b::' 
means of their recently acquired knowlerige of the language of thi.. 
region, will promote national integration. 

10.52. The Department has stated that a few voluntary bodies 
and Bharat Scouts .and Guides have also held camps of this nature 
and a number of these have been assisted by the Ministry. 

10.53. It has also been stated that Inter-University stuci.ent Camps 
organised under the National Service Scheme also, inter alia, contri-
bute to fostering national integration. 

10.54. A new scheme in the Fifth Five Year Plan namely 'Ex-
change of Youth Delegation Leaders at [nter-State and International 
Level' was suggested. The scheme has, however, not yet been clear-
ed by the Planning Commission or Ministry of Finance on account 
of constraint on resources. Why the scheme is instituted it will pro-
vide opportunities to the youth of one State to go to the other State 
to acquire first hand knowledge of the culture, habits, Cllltoms etc. 
in the other state. 
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11.55. The recommendation of the Committee of Student Leaders 
end Educationists was considered in relation to the programme 01 
the National Integration Samitis in Universities and Colleges, and 
the feasibility of. such activities by the Samitis, examined. The 
constitution of the Samitis provides that a Samiti may give hospi-
tality to visiting fellow students from other areas by arranging their 
stay in hostel or in the homes of Samiti's members. Further that it 
may sponsor visit of teams of students in different disciplines to 
backward ann remote areas for rendering services to the community 
in return for simple hospitality. A Samiti carr-also undertake such 
other activities as may promote and further the cause of national 
integration and communal harmony. 

10.56. The following table shows the Fourth Plan outlay, Budget 
Estimates and Actual expenditure on promotion of national integra-
tion among school children:-

Year 

J969-70 

1970 -71 

J971-72 

1972-73 

1973-74 

Budget 
Estimate 8 

2'00 

10'00 

JO'oo 

JO'OO 

2'00 

---_. 
Actuals 

<R.=, Plan 
in I. ) Outlay 

(Rs.lakhl) 

2' 12 

6'4J 50 

8'83 

7' 58 

nil 

10.57. In the earlier years of the Fourth Plan budget prOVision of 
Rs. 10 lakhs a year used to be made. Full utilisation could not be 
made because camps have had to be curtailed for various reasons 
like drought in 1972-73, Indo-Pakistan war in 1971-72. During 
1973-74 owing to financial stringency no provision was made, but 
National Council for Educational Research and Training and CIIL 
were authorised to utilise the balances at their disposal for a limited 
number of camps. 

10.58. A burlget provision of Rs. 4 lakhs has been made for this 
scheme for 1974-75. An outlay of Rs. 40 lakhs has been tentatively 
included in the draft Fifth Plan for this scheme. The usp.fulness of 
this programme has been widely ac)mowledged. In view of the con-
tinuous rise in prices, modification has been suggested to increase the 
rate o~ boarding and lodging from Rs. 6 to Rs. 8 per head per day. 
This scheme is working very satisfactorily in so far as school children 
are concerned. 
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10.59. Asked about the objectives of holding the 'youth festivals' 
and the reasons for abandoning them, the Department has stated that 
the objective of youth festivals was to bring university students from 
different parts of the country to live together, to understand and 
appreciate each other's culture, and to give expression to their liter-
ary and artistic talent, and generally to promote national and emo-
tional integration. 

10.60. The last Youth Festival was held i~ November, 1964. The 
Festival could not be held in 1965 to 1967 owing to the outbreak of 
the Indo-Pakistan hostilities and the aftermath thereof. During 
the Fourth Plan a scheme of mass youth rallies of 'Bhnratiyam' was 
formulated which more or less, serves the same objectives as the 
Youth Festival. 

10.61. Asked whether the programmes of 'Bharatiyam' would 
secure the benefits nerived from holding youth festival, the Govern-
ment have stated that the programmes of 'Bharatiyam' also brings 
together youth from different parts of the country, at State and 
national levels. It has a wider coverage than the Youth Festivals, 
and involves broader spectrum of youth, and is directed towards a 
wider youth involvement. 

10.62. 'Bharatiyam' not only aims at national and emotional inte-
gration, but also lays emphasis on cultural and physical well-being, 
through organised mass drill, and is designed to instil a greater sense 
of discipline amongst youth. 

10.63. This scheme also incidentally is currently held over on 
account of resource position. 

10.64. Asked about the reaction of the Government to the sugges-
tion that the time devoted by students on the existing welfare 
scheme such as Youth Festivals, All India Seminar, Symposium is 
far less than the time r'equired for achieving the aim of the 
scheme and therefore' such schemes should be made an integral 
part of our educational system, the representative of the Ministry 
stated during evidence that as and when funds become available 
they would be doing these things and that they concentrated funds 
on huge schemes like non-formal education. 

10.65. In response to the suggestion that persons from one region 
of the country should be sent to the other region of the country, for 
example from North to South and vice 'VeTSC, together with some 
youth leaders ann encourage them to work with the persons ,of the 
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other region, the representative of the Ministry stated that the basic 
objective of such scheme is National Integration but due t:1 financial 
stringency such scheme could not be taken up but the Government 
are trying to use other aspects like the school children and children 
selected from various schools of five States to live in the sixth State. 
This would do them good at ,an impreRsionable stage in the young 
minds, They get an insight of the culture, the way of life and living 
habits of various regions of the country. Subject to availability of 
funds, during the subsequent years, this will be taken up at other 
than school stage. 

10.66, Asked about the results achieved by the National Council 
for Educational Research and Training Scheme which 1\'as started 
to bring together school teachers from different parts of the country 
for acquainting them with regarci to curriculum developments and 
plan schemes in general and to help considerably in the promotional 
work for national development, the representative of the Govern-
ment stated during evidence that the objective of this scheme was 
inter alia to promote national integration. This work was started 
about a year ago and the first orientation programme was organised 
by about 50 representatives of the All India Primary Teacher's 
Federation. After that 3 such programmes were orgnnised for 
district level representatives of Bihar, U.P. and Mahara!htra. The 
teachers camp for 100 State level representatives of the primary 
teachers was organised in Srinagar. The teachers were s. much 
motivated that they requested the Ministry of Education and 
National Council for Educational Research and Training to help them 
in organising on All-India Primary Education Teachers' Conference. 
An all India Primary Education Conference was held in Delhi where 
500 representatives of primary teachers took part from different 
parts of the country. The National Council for Educational Re-
search and Training is also organising a programme for 100 women 
teachers. In all such programmes oreanised so far, the teAchers were 
not only given educati()n about the new trends in school education 
by experts but they were also given first hand demonstrations. For 
the promotion of national integration some material was given to the 
teachers. More important than the material was to provide op-
portunities to the teachers from different States to live together and 
inter-act with each other. Cultural programmes were orcanised 
by representatives of different States for the promotion of national 
integration. An exhibition wasorcanised in which reJ'll'8sentatives 
of difterent States exhibited their customs, foodgrafPls, musie.r 
instruments aad so on. The teachers were also ellcouraged to leam ' 
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at least one or two languages for conversational purposes. The 
teachers who participated in such orientation programmes have inti-
mated that they have further oriented a number of. their collegues 
and a num?er of such te~chers have 'Started programmes in villages 
for developIng mass conSCIOusness in enrolling children in the schools 
for which they are spending their own money. 

10.67. The Committee note that camps are condu('ted by NCEItT 
to provide opportunities for the exehango of visits by groups of 
school chiIdr£'n from one part of the country to another. Under this 
scheme ('amps are organised for 10 to 15 days duration in whieh 
participants from schools from 4 to 5 different States stay in a 
school in a sixth State. The Committee are glad to note that the 
scheme is working very satisfactorily. The effect of such camps to 
rosh'I' the spirit of national solidarilyin the impressionable minds 
of the young' children, apart from its educative influence, needs no 
emphasis. The Committee note that for this programme only Ks. 2 
lakhs were provided for in the Budget Estimates for 1973-74, out of 
which nothing was spent. The CommiUee fl."C1 that that the program-
rnt"s should be carried out 011 a sustained basis so as to further con-
solidate the advantages gained and to effect improvements in the 
light of experience. 

10.68. The Committee also welcome the language environment 
camps held by the Central Institute of Indian Languages, Mysore, 
through the Regional Language Centres, as part of the scheme <d 
inter-school camps enabling the children to learn the language of 
the area in which they camp. 

10.69. The Committee consider that Youth Festivals which en-
able the participation of youth from different States, provide a 
forwn for promoting sense of unity amid ... t the rich diversity of the 
cultures and habits of different regions, by enabling them to live 
toeether, to understand each other, and to give expression to their 
artiltic aad creative faculties. Financial stringency bas been stated 
to be responsible for not hold.ina' these important festivals. 

10.70. The Committee would like to point out that the ft'J8tivab. 
it conducted on the richt lines, would be a powerful factor for pr. 
motine Dational and emotional in.ueration, besides giving scope for 
eXpl'CUiOD of the artistic and cultural attainments of youtb of dif-
ferent rcpom. The Committee would, therefore, vee GovernmeDt 
to CODtdder boldina of frequent youth festivals to becin with at the 
Block and District levels aIld thereafter such festivals may 1.e rrM-
lIaU1 extendecl to tbe 8tate .. ntl national levels. The Committee 
.Ig_ &bat ,dill '_tlvale .ho1lld be muld.-dimerisloaal pt'OvidiQJ 



for dramatics, deba~, discussions, music, sports nafts etc. 
The Com.nrlttee envisage that a time will come when it will be 
possible for the festivals to be held including both student and non-
student youth. 

10.71. The Committee would also like to emphasise the need for 
programmes for exchange of visits of student and non-student youth 
from one State to another which wiII enable them to learn about the 
common cultural herltage and develop insight into customs and 
habiL of the people of the other States. Such a group of youth may 
consist of about 50 student youth and 50 non-student youth. The 
Committee (~I)nsider that a regular programme of such visits should 
be encouraged through concessions in the matter of hostel accom-
modation. railway travel etc. 

10.72. The Committee would like to point out that another 
effedive method for promoting national integration will be for a 
group of youths from one State to participate in some constructive 
nation-building activities such as road-building and works projects, 
soda) serviCl' etc. in another State. The Committee consider that 
trav(.'lIing together and working together for a social objective 
would be a powerful factor for cementing mutual ties. The Com-
mittee would like Government to examine the matter and promote 
such work-party excursions. 

10.73. The Committee are glad to note that national integration 
was also one of the objectives in the orientation programmes which 
is ('onducted for brinrting together school teachers from different 
parts of the country fOr acquainting themselves with regard to CUl'-

riculum development etc. The opportunities so provided for teachers 
from different States to live together and interact with each other, 
can become strong fadon for fostering national interration. The 
Committee consider that the role of such emotionally inte~.ted 
teachers can be very significant for communicating the llpirit of 
national integration to the children under their charge and to teal-
munity in their areas. 'fhe Committee .Iso consider that there "Q 
be simihtr proJl'arnmea for women teachers. 

N.", DlLm; 
April H, 19". 
Va.tsdkha 9, 18M(S)-:-

R. K. SINHA 
ChAif'';''. 

Estimates CommUfee. 



APPENDIX I 

(Vide Chapter I, Para 1.31) 

Resolution issued on the 15th July, 1970 

SUBJECT: Constitution of the National Advisory Board on Youth 

Regarding the importance of developing an integrated pro-
gramme for Youth Services, the Planning Commission appointed in 
1966 a WOl"king Group under the Chairmanship of Prof. V.K.R.V. 
Rao, to determine the objectives of a comprehemdve National Plan 
for Youth, to review the growth of youth movement in the country 
and of the existing programmes, to determine their strength and 
weaknesses from the point of view of the objectives and to draw up 
an effctive youth programme and to determine how and to what ex-
tent the existing programmes can be integrated into it and in what 
manner they need to be modified. Taking into consideration the fact 
that the organisational and financial responsibility for youth pro-
grammes was spread over varioU'8 Departments and Ministries, both 
at Centre and in the States as weill as among Voluntary organisa-
tions, sometimes with overlapping programmes, the Working Group 
concluded that a National Youth Board should be set up to effect. 
coordination between the various agencies in promoting a Nation. 
al Youth Programme geared to the needs of the economic growth 
and social development. 

2. Realising the urgency of focussing the attention of develop-
ment of youth programmes and the need to have a coordinated ap-
proach to the entire programme of youth, the Government of India 
redesignated the Ministry of Education as the Ministry of Educa-
tion and Youth Services. The new Ministry of Education and Youth 
SerVices convened a Conference of :representatives of Youth Organi-
sations Youth Service Agencies and Youth Leaders, in April-May, 
1969. This Conference was of the view that it was the world of noll.-
student youth which presented special problems because of their 
large number, their largE!!ly rural composition and the absence of 
iJlstitutional facilities for their getting together as was poSliible for 
students.· The Conference recommended that an attempt sbould be 
Jll~de to tackle this problem during the Fourth PlaA ~ried. Regard .. 
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mg. The organisational aspect of youth programmes, the confe-
rence re-iterated the need for setting up a National Advisory Beard 
on Youth. 

3. The Government of India are of the view that it is imperative 
to enunciate and implement a policy on youth in collaboration with 
the State GO'qernments and other agencies. It has accordingJ.y been 
decided to constitute a National Advisory Board on Youth (herein-
after referred to as the National Youth Board) with the composi-
tion as under: 

• Inserted ddt cerrigcn dum 
Notified U1'der No. 2/9/70-
YS I (3) dt. 25-9-70 

1. Union Minister f(lT Education and vouth 
Scrvi~s • Chairman 

l 2. Deputy Mini.ster in the Ministry "f 
External AffuJrR J Member 

3· Ministcr~ of State/Dt puty Ministers in the 1 
Ministrin of Food, Agriculture CD & 
C (1.)epll. of Agrict:!lIue and Department 
of C'Jmmunlty Development; Information 
and Broadcastln" Commul1ications; 
J ourism and civil Aviation (Department 
of Tourism). Home Affairs ; Defcr~ ; > Members: 
Labour, Employment and Rchllbilitlltic-n j 
(Department of Labour and Employment); 
Health, }iamily Planning, W"rks Housing 
and Vrball Devel. (1pment; Irrigation aJ".d 
Power; Law and S('cial Welfare (IXptt. 
of Social W,.lfare) 

·l':ducation & Youth Servi~6. 

4. All Ministers in charge (,f Ylluth Welfare} 
youth Services sctivities in the States al~d 
Union Territories having legislatures M( mh(r .. 
end the Chief Executive councillor of Ddhi 

5. Member (Education), Planning Cl"mmissicll 

6. Chairman University, Grants Commis-
sion. 

"As modified vide corrigend- 7. Chailmen, Central S('cial Welfare Bcud 1 
urn Notified under No.8. Chairmaro, All India Council of Sports I 
2/9/70 YSI (3) dt. 25-9-70 ··9· Not Qlore tharJ teA reprellelltativc8 Of] Mcmbcu· 

natior.al youth organisations/ycuth servi~ 
agencies by rotation. 

10. Not more than five representatives 
of other concerned voluntary organi8atiOll~. 

II. Joint Secretary/Joint Educational Adviser 
inchargc of Youth Services in the Minillry 
of Education al'ld YO\lth Services. MeJRber 

Secretary 

4. The official members will continue to remain members tiD 
they vacate their offices. Three of the representatives of national' 
youth organisations/youth service agencies nominated to the Board 
will retire everyy year; in their place reprelkmtatives af their similar 
organisations/a,eD.cie'i will be neminated. The term. of 01108 of re-
presentativ. .I vOl1untary organisatiens coftce1'13ed witla youth. 
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service/welfare activities will be three years; retiring members 
being eligible for re-nonUnation." 

5. The Board shall meet as often as necessary but n<lt less than 
once a year. 

6. The National Youth Board will function through a Standing 
Committee chosen from among the members of the National Youth 
Board. This Standing Committee will be assisted by panels of experts 
in the various subject fields. The Standing Committee will meet at 
least twice a year. 

7. The functions of the National Youth Board shall be: 

(a) Providing necessary coordination between the various 
Governmental and non-Governmental agensies engaged. 
in the promotion of Youth Welfare and Youth Service 
Programmes. 

(b) Accrediation of Organisations engaged in Youth Welfare/ 
Youth Service Programmes. 

(c) F"rmulating and sponsoring Youth Programmes for im-
pic mentation bv the Central and State Governments as 
well as other Agencies/Organisations and rendering ad-
vice and technical assistance in the implementation of 
Youth Programmes. 

(d) Recommending various Youth Programmes for financial 
assistance by the Government of India on terms and con-
di tions as may be laid down by the Government of India 
from time to time. 

(e) Evaluating Youth Programmes and indicating, from time 
to time, areas and topics on which research in Youth Pro-
grammes should be undertaken. 

(f) Organising, through appropriate institutions, the train-
ing of youth leaders and other key personnel. 

(g) Assuming clearing house functions like preparation of re-
ports, pamphlets, monographs, literature and youth acti-
vities, organiSing seminars, symposiUmB, workshope. 
etc. relating to Youth Programme; and 

(h) Uooertaking any other activitie8 relating to Youth Wel-
fare/Youth Services upon request by the G()vnnmt!!lt of 
India Qr other national and international organisations. 

8. The National Youth Board shall have the power to appoint the 
St-.nding Committee as we1l as any Sub-Committee&, GrouPi or 

./ 



Commissions for discharging its responsibility and also to frame 
rules for the re~ation of its business as well as that of the Stand-
ing Commit"'e, Sub-Committees, Commissions, etc. 

9. Secretarial as:'istance to the National Youth Board will be 
provided by the Youth Services Division of the Ministry of Edu-
cation and Youth Services. 

Sci/-
(KANTI CHAUDHURI) 

Joint Secreta1'y to the Government of India. 



APPENDIX II 
(See Chapter I-Para 1.31) 

Statement showing the major recommendations made by the 
National Advisory Board on Youth in their meeting on 

11 to 13-12-1960 and action taken thereon. 

The Annexure III at pp. 76-91 of the 1st Questionnaire is a re-
cord note of discussions that took place in the Board's meeting. 
They have been duly kept in view while fonnulating schemes for 
non-student youth through the successive plans. In fact the main 
scheme of setting up of Youth Centres, has since been formulated 
and is being implemented in a phaseo:i manner to cover all the dis-
tricts by end of V Plan. A copy of the proceedings was also forward-
ed to the State Governments for further necessary action, in so far 
as they are concerned. However, the posi tion of vallious recom-
mendations and the action taken is given below: 

I Youth Cmtres 

Recommendation 
2 

(a) Every State Government should appoint 
a State Adivsory Board (In rQll-uudent 
yeuth Welfare. 

ActiN] ti'.ktn 
3 

The rece n;mer.daticn (1f tnl" Bnrrl wu 
f('lfwardt'd to the State GCl'CII mtr.t' 
UTs for further r'ece58l1ry r.otkn. 

Accmdinl to the avsi/able: il1format;cr, 
the State Bo~ds for Youth Wdfsre 
Progranunes have b(ell est"bJi8hcd 
in ASSIIII, Orissa, GlIjarlt, 
Kerala, Maharsshtra, Karnatfka, 
Pwliab aJld Dc:lni. 

(b) A district Youth B08rt!. sht>uld be forJII- In tne cvnttxt (1f the deve:J( J RlOlt ('I' 
ed in every district unde:r the chairmanship the sene 1rIe: of Yl1uth <:trltres at the 
of Collector of the District. District Ie:vel BJ1d cstablisbJl'ltJ.t of 

Nehru Yavak Kendras in a r,umbtr of 
districts IllOId conscqucllt request to 
tbe State Geve:rllEOJlt for settir., up 
of State: aIld District Or,al'isin, Cem-
m ittre, tlJcre was 80 .. eed. fer du,-
Jieatioll. 

(c) It sheuld be left to State Gllvt. te £!lci- This WIiS brll'pt to the r.plice cf tke 
de whether the Block Youth Boards sm.u- State: G, v(rr mf.' t f<r ia:.pli Jr.tr.tt-
Id be ferIRed or whether it wtluld be tion. 
lufliciellt to entr\lst the yeuth activi-
ties at bl()ck level to fOiticiala at the tlllulIl 
level lty ,1"jll, them ar Iwn()rlri'lM fer 
tlUs work. It will Juturally M ensured -- - - ._- -------------------
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I 3 

----------------
th9t the national Youth Board members 
are nominated to the State and Vistrict 
BOlrda for areas from which they hail. A 
District Youth Officer should be appointed 
in each district. 

(d) Establishment of Youth Centres. 

2 Establishment of work Certre •. 

3 D~ydopmept of PlaY-fields. • 

4 Youth V~adershrp Training Programmes 
a 'oct Workshop for in service trainirg. 

S A(lventure facilities (Olmping Sites, 
Hiking and Mouiltaireering) and National 
Holiday Camps. 

'The Scheme of Nehru Yuvak Kendras 
hal been started from 1972-73· 9. 
Nehru Yuvak Kardras have been 
sanctioned 80 far in the di fferellt 
States. Since the Government of 
India ia financing the scheme for 
Youth Centers at District level, the 
State Governments were requested to 
set UP block level Youth Centres to be 
entirely financed by them. 

The scheme WIll started during 1971-72. 
Two work Ceptres have so far beeD 
lanc;tiored, ore at Calcutta and the 
other in Andaman and Nicobar Islulld. 
The State Governments have not so 
far taken advantage of the scheme 
because of financial constraints, as it 

involvers a matching grant on their part. 
The matter is however, being pursued 
with the Stllte Governments. 

The scheme was started in 1971-73. Tl-e 
State Goverrments have not &0 for 
aveiled of a8sistaJlcc under the ach('me 
because of the involvement of a 
matching grant on their part. 

The Sub-Committee envisaged was not 
appointed. However, a comprehersive 
scheme for the promotion of youth 
programmes which included provision 
of faciliti(Os of training to yuuth 
leaders was formulated in consultation 
with some of the national youth welfare 
organisatiollas who }uovc been in the 
forefront ()f youth welfare activities 
for quitt" some time. The details 01 
the scheme are given at Annexure 
VIII of the 1st Questionnaire. 
An in-service workshop for trllining of 

routh workers and Officials engaged 
tn youth welfare activities was held in 
New Delhi in September, 1971. 37 
representatives frC'm the Central 
Government, State Governments and 
voluntary organisations participlltcd in 
this workshop. 

Adverture focilities such as Mountainee-
ring octivities fIe being promoted 
under «levart schemel throush 
universities/Mountaineering Institutes 
and IMP etc. 

6 Reception C::Dtrel. • The scheme haa been formulated Uld 
iocluded in the Pitth Pift Year 
Plap and Annual P1aIl • propc1lal (I97S" 
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1 Re.id~otial Facilities in majer cities. 

II Standing Committu of the National 
Youtb Board. 

9 Accreditation Committee. 

76) of the Ministry. The mcdlllitics 
of implementaticn ar~ W'dtr c( ni-
deration. 

1'he rccrmmcnc!alicn Wrs fClWfTl'cd f(1 

the State Govcrr,m~nts. Hcwc\'cr, 
financial assistar,ce has been previced 
10 Youth Hostels AssC'ciaticn C'f Ir,dia 
for hostel facilitits. 

Establishment of youth hostels is, 
however, being dealt with by Dtpsrt-
ment of Tourism, who have set up 
such host~ls. 

Sil\ce an all-ccmprehensi\'c prcgrur me 
for non-stucknt ycuth wes formulated 
keeping in vitw the rcccrrmel'datiol'8 
of the National Youth B(Jard, the 
Standing Committee was r,ot eOl'titi-
tuted to avoid duplication. 

The Accreditaticn Cr 11' mittlC ~H H T 
up by a (iQvernment Rftlolution dated 
15-2-1971. The proposal to C(Jlllti-
rute an Official C<mmittce to stJ'uti-
nise appliations for tccrcdiTati( r ~'U 
alao initiated but r.o meetirg of the 
Official Committee WIlS held. 

----------------_ .. _-



APPENDIX m 
(See Chapter III, Para 3' 3 ) 

Statement slaOfDlng the State-toisl enrolment in primary classes I to V (6-Il age l~'ouP) 
and classes VI lO VIII (ag, group 11-14) and the percentage CI!WTagt of II" 

population in rh, (curr,sponding age-group) 

(Figures in thousands) 

Cla~es I-V Classes VI-VIII 
(age-group 6-11) 

Statu --~------

Total Percentage Total hrccnllll':C: 
el'rolment ofpopu- in of 

in lation in enrolment popula-
1973-74 the age J973-74 tion in 

group the age 
group 

2 3 4 , 
I. Andhra Pradesh 4300 76 670 30 

2. Assam 1866 78 S03 40 

3. Bihar 48S6 62 1091 24 

4. Gujarat 3S2O 88 897 42 

5. Haryana 1050 69 400 So 

6. Himachal Pradesh 4JO 86 137 S4 

7. Jammu & Ka~hmir 493 78 ,131 ~!I 

8. Karnataka 3191 97 940 ·41 

9. KeTala 3665 124 F63 78 

10. Madhya Pradesh 3~32 1i5 764 23 

II. Maharashtr. "232 ~9 J 664 4~ 

12. ,\. anipur IRS 1I5 38 44 
13. M:ghaLy.l 1~6 !lo 24 30 

14. Nagaland 71 100 21 52 

15. Orissa 2038 fq 3fo 2.~ 

16. Punjab 840 90 549 <r 
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1.7, Rajasthan ~90 66 640 31 

I S, Tamil Na~u 5426 IIO 1433 50 

19, Tripura 187 77 48 40 

.zo, Uttar Pradesh II912 ICO 2237 33 
:1.1. Wesl Bengal 5141 80 1;;40 3S 

l'<'tal-- States 67854 84 104670 35 --_. _-0-0- --_ .. - -_.-
Union Territories: 

,..lZ. A. and N, Islands J8':l8 U5 5'49 74 
23. Anmachal Pradesh 31'60 So 4' 80 14 

.~4. Chandigarh 32'10 83 13'60 67 

2S. D_uira and Nilgar Havl'li 8"so 78 I'IS Z2 

_.l6. Delhi 574"00 94 263"00 80 

27, Goa, DaIllan & Diu 130"00 113 39'SO 62 

28, Lakshadwcep 5'35 119 I' 40 61 

29, Mizo"am 32"00 73 10"CO 39 
30. POll dicht.1 ry 68"40 121 20"60 67 

Total-·Union Territories 900"23 68 ~ 59' ~4 51 

Total- ·India 63754"23 84 J5029'54 36 
--------



API, BNDIX IV 
(S., Ch,pt<r III, para 3' 136) 

Perc".!tzg' of /ai/urll in ,xamitttUioru at dif!,,.,,t kwls 

Year Number Number Percentage 
Appeared of of 

Failures Failures 
to total _._-------_._--- - --

PRIMARY 

1964-6S ,51,,59,220 9.24,433 17'9 

II}6S-66 . 5S,43,933 8,9S,S3S '6'2 

J966-67 67,04,270 12,63,92S 18'9 

J967-68 S3,4,5,367 6,~6,r 45 11'9 

1968-69 SS,I7,,571 7,-3,cc9 13' I 

MIDDLE 

1.6 ~-6S 19,9.5,144 4,28,169 I'S 

'96~-66 21,OS,771 4,}8,S88 '::3'2 

196(-67 23,9I,7:U 5.79,°51 24'2 

(9 7,68 25,54,593 6,06,106 2;'7 

1968,69 21,80,277 4,87,373 22'4 ._------
HIGH 

./ 
1964-65 15,74,341 8,79,891 ~ ,5'9 

1,65. 66 19,91,519 11,43,2~6 57'4 

1«}66-67 2.0,39,072 JI,34,9S0 "'7 

1 67-6'3 2.T ,35,333 11,76,383 S5'I 

1968-69 2.5,14,736 13,73,8~5 .54'0 
.. ------. 

HIGHER SECONDARY 

J964-65 3,01,968 1,32,242. 43'M 

'1965-[6 3,44,647 1,37,477 :~'9 

196f-67 3,80,562. 1,71,233 45'0 

1967,68 5,32,<:95 2.,3 1,(20 43'5 

196£,159 5,3°,322 2,c6,JJO 3('9 
-- .--.~ .. - --- ----.--.. ---
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APPENDIX V 

(S,e Chapter Ill, Para 3" 1:17) 

State-aise rate of dropout. at the Middle StQl(t 

Andhra Pradesh 

@As~am 

Bihar 

Gujarat 

H-uyana 

State/Union Territory 

Jammu & Kashmir 

Keral. 

Madhya Pradesh 

Maharashtra • 

Nagaland 

Pun;ab 

Raja'lthan 

Tamil Na(u 

·Uttar Pradesh 

·"West Hengst! 

Andaman & Nicobar Islands 

Chmdig 'rh 

Dadra Nagar 1-: aveli 

Delhi 

Goa, f'aman & Diu . 

Himllch"\1 Pradesh 
~---------------------------------

@Figures for Meghalaya are incluled in Assam. 

Drop-out,.. 
rute at the, 

Middle 
School 
Stag! 

39" 3'" 

14·6" 

36".1'" 

23"9" 

14" I 

12· , 

19·3 

22"1 

lor 9 

21"8 

·States in which boys do not receive free education at the mid-
dle sehool level, except Scheduled Castes/Scheduled Tribetf 
boys. 
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Lakshajwe~p 34'4 

Manipur Nil 

Ar.m!.l.chai Prades1- (7'6 

Pondicherr I 28'2 

Trip'Jra 28'7 

r DIA 24'8 
-----
N otel: Figures are provisional 
Note 2: Middle School education is free in al Ithe States except 

a few, But in these States girls and children from Schedul-
ed Castes and Scheduled Tribes, however, receive free 
education, The reasons for high drop-out rate in certail'l 
States at this level appear to be socio-economic, 
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Summary of recommendationslconclusions contained in the Report 

S.No. 

1 

1 

---------
Reference to 
Para No. of 
the Report 

Recommendation/Conclusion 

2 

' .. 23. 

3 

It is well known that the youths of a country 
have a significant role to play in imparting vita-
lity and momentum to the life of the commu-
nity. The future of the country depends on the 
quality and versatility of its youth in building a 
new society. Their idealism, energy, know-
ledge and willingness to make personal sacrifi-
ces are all essential ingredients for a better 
world. Youths form a significant proportion of 
the country's population. The Committee con-
sider that this immense human resource, which 
the youths represent, should be harnessed to 
the utmost in the developmental efforts of the 
country. 

2. 1.24. 1.25 The Committ,ee note that education has so 
far been the main instrument for develop-
ment of youth in the country. It is, however, 
a matter of concern that whereas the Directive 
Principles of State Policy embodied in th'" 
Constitution aim, at securing to the people of 
India, the right to education and the right to 
an adequate means of livelihood, the benefits 
of education are yet to reach a large number of 
youths. Moreover, there is th~ problem of 
unempl,oyment and under-empbyment of a 
large number of you 4 hs, both educated and 
uneducated. Further, ,h"!re is a lively discus-
sion throughout the world regarding the rele-
vance ot the existing learning processes to the 

_._-------- --- .. _ .... _. __ .- ----_. __ ... __ .. 
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needs 01 a rapidly changing society. The Com-
mitt'::!e have, in a subsequent Chapter, dealt 
with the new educational strategy evolved by 
the Government in this regard. 

66 per cent of the population of the country 
is below the age of 30 and 59 per cent below the 
age of 25 years. Thus, youths constitute a 
significant proportion of the population of the 
country. The Committee would, however, like 
to draw attention to the apparent' lack of rapport 
between the society and the youth of the coun-
try and to the problem of increasing unrest 
among a large number of youths, particularly, 
the educated youth due to frustration etc. result-
ing sometimes in violent eruptions. It is to be 
recognised that the present unrest among the 
youth is inherent in the fast growth of indus-
trial economy, the drift of young people from 
rural areas to the towns in search of jobs and 
the consequent congestion in the cities, leadin$! 
to slums, insanitary conditions, social tensions, 
decline in moral and social values and genera-
tIon gap etc. Moreover, when the youth who 
is generally fired with idealism and sense of 
purpose, sees social evils like blackmarketing, 
adultration, corruption, etc. flourishing around 
him, he feels frustrat'ed, losing faith in the sense 
of values of the older generation. A dichotomy 
has developed between the youth and the 
society. 

The Committee consider that the activities 
of the youth of today which represent a fer-
ment, are nothing new. These are in fact the 
manifestation of the same youthful idealism and 
protest which has been present in every genera-
tion. These protests are however much deeper 
and wide spread due to spread of education, 
rapid technological advances in the industrial, 
commercial, social economic and political field. 
the influence of mass media like radio and news-



1 

3. 

2 

1.27. 
and 1.28. 

240 
._---_._------- ------

3 

papers etc, as well as the great expectations 
aroused in the youth of the country after Inde-
pendence. The Committee consider that there 
is an urgent need to win over the youth and 
harness their tremendous vitality and great 
potential for social good and espousing the basic 
human values, by proper understanding and 
positive response to their urges and beliefs. The 
nature of response to the social protests and 
grievances of the youth is of vital importance 
if they are to be dissuaded from unruly demons-
trations and violent acts and if their energies 
are to be channelised for constructive work. 
For this purpose, it is very necessary to open 
channels of communications with them. Ways 
and means should be found to trust the youth, 
to listen to them, to understand them and to 
make it known to them that we care deeply for 
them. Effective measures should be taken to 
resolve the problems and grievances which are 
agitating the youth of the country like un-
employment, corruption, wide economic dis-
parities, education reforms etc. 

The Committee consider that after Independ-
ence, the emphasis has been mostly on the 
economic development of the country and that 
no specific attention was paid to organise the 
youth and formulate programmes for their' deve-
lopment and involvement in the nation build-
ing activities. The immense potential of the 
youth, which has idealism creativity and energv 
could not be channelised into constructive acti-
vities for lack of resources for which the help 
of Government and society was needed but was 
unfortunately not forthcoming. 

The Committee stress that well directed and 
meaningful programmes should be initiated to 
tap this vital human resources by giving opport-
unities to youth for self-expression and advance-
ment. The youth should be encouraged to in-

----------------_._-----
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volve themselves in constructive and nation 
building activities so that they are drawn into 
the main stream of national ,life. The impor-
tance of national heritage and value of national 
property should be inculcated in them. The 
Committee have no doubt that if the youth are 
properly motivated and approached, they can 
be usefully involved in the eraelication of soc:al 
evils )~ike dowry, oasteism, communalism" 
regionalism, etc. 

The Committee understand that youth or-
ganisations/clubs in many countries have be-
come a growing force for the achievement of 
social, cultural and economic adjustments, re-
quired by a rapidly changing society, and that 
their functioning has proved dynamic and con-
structive. Such organisations provide creative 
educational experience by helping the youth to 
be responsible, self reliant members of society. 
They encourage and provide opportunity for 
young people to take responsibility for their 
own organisation's affairs, and awaken in 
younger people a sense of their own potentiali-
ties and give them a sense of solidarity with 
the whole community, both local and natiom~l. 
Sueh organisations are built around the 'grass 
root' needs of the community and members are 
encouraged to concentrate on particular subjects 
such as improvement of agricultural production 
methods, improvement of sanitation, buildin~ of 
roads, removal of illiteracy, fighting of social 
evils, dissemination of information regarding 
health and hygiene etc. They also help to pro-
vide a forum for motivating youth to acquire 
learning and skills, recreation programmes, 
leadership, the art of inculcating self-respect 
and mutual respect etc. The Committee consi-
der that there is a great scope for promotinj::( a 
powerful youth movement in India also, which 
would help the youth to enter int() ~ SOCially 
more useful adult life and be in e ;!'.trd with 
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society without any sense of alienation. The 
Committee have discussed this aspect in detail 
in the Chapter on Non-Student Youth. 

The Committee would further like to invite 
attention to the Resolution on National Policy 
on Education which was adopted by Parliament: 
in 1968 for a radical reconstruction of education 
for the economic and cultural development of' 
the country, for national integration and realisa-· 
tion of the ideal of a socialist pattern of society .. 
The Resolution. inter-alia, has stressed the neces-
sity for linking the school and community closer 
through suitable programme of mutual service-
and support with emphasis on self-help, charac-
ter formation and sense of social commitment. 
The Committee note that a vast majority of" 
youth in the country are non-student youth and 
it is vitally important to activise the immense-
body of non-student youth in such a way as 0 
give them identity, self esteem and a stake in 
living productive lives. In this c()nnc:::~jon the-
Committee would like to refer to the recom·· 
mendations made at the Regional Seminar on 
the Role of Youth in National Development, or-
ganised by the United Nations, (ECAFE) held' 
in 1970 in which it was suggested to all Member 
Governments that a national youth policy should 
be formulated to meet the aspirations of the 
youth in the country. The Committee regret to 
note that a national youth policy has not so far 
been formulated by the Government. The Como. 
mittee recommend that having regard to the 
crucial importance of the youth as a vital hu-
man resource for the development of the coun-
try, it is imperative that a national youth policy 
is formulated by Government at the earliest to 
channelise the potentialities of youth for national 
development and social change. The national" 
youth policy should form an integrated part of 
national development plans as youth has a dis-
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tinct potential not only for transformation of-
society but for overall economic development of 
the nation as a whole. The Committee would 
like that in the formulation of national youth, 
policy, there should b~ full and active consulta-
tion with the representatives of youth in the. 
country who should also be associated in imple-. 
menting such policie3 ao; far as possible. 

The Committee are surprised to note that th~ 
National Youth Board has not met after its. 
first meeting held in December, 1970, though 
according to its cO!1stitu~ion, the Board has to, 
meet at least once a year. The Committee are 
unable to comprehend how the Board will be. 
able to perform its functions effectively unless 
it meets regularly as laid down in its constitu-
tion. Since the Board is an important body for 
inter-alia formulating and sponsoring Youth 
programmes and to watch the implementation 
thereof, accreditation of youth organisations and 
effecting co-ordination between the various 
gover'omental and non-governmental agencies 
engaged in the promotion of national youth wel-
fare and Youth Service Programmes, the Com-
mittee consider that the Board should function 
as an active body for planning and directing the 
youth programmes in the country. 

The Committee recommend that the meeang· 
of the Boa~d should be held as often as neces-
sary but not less than once a year as provided 
in the Notification constituting the Board so that 
it can keep a watch on the developments relat-
ing to the various youth welfare programmes in 
the country and provide the necessary advice. 
and guidance. 

The Committee would also like the Govern-
ment to consider the desirability of suitably 
reducing the membership of the Board so as to 
make it a compact body representing all the 
important official and non-official organisations· 
connected with youth welfare programmes and1 
to enable it to meet more frequently. 
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The Committee would also like Governm~nt 
to convene seminars to which youth leaders and 
acadelllicians may be invited in order to have 
meaningful discussion on problems of student 
and non-student youth on the basis of which the 
schemes for youth welfare and development may 
be reviewed and new lines of approach initiated 
for effective implementation from time to time. 

The Committee are constrained to observe 
that no follow up action has been taken in res-
pect of the recommendations made by the Board 
at its meeting held in December, 1970. It ap-
pears that there is no machinery to take the 
follow~up action for implementation of recom-
mendation made by the Board. The Committee. 
therefore, strongly urge that the Board should 
be activated and made a more effective body to 
formulate, implement and monitor different 
youth programmes. There should also be an 
effective machinery to follow up the recommen-
dations made by the Board and ensure their 
implementation quickly. 

The Committee are concerned to note that 
the Standing Committee of the Board, and its 
Sub-Committees have not been set up as requir-
ed under the constitution of the Board. The 
Committee are unable to compreh<.md how the 
programmes of the Board could be effectively 
implemented without constituting a Standing 
Committee. The Committee do not agree with 
the reasons given for the non-constitution of the 
Standing Committee. The Committee recom-
mend that inasmuch as the Standing Commit-
tee is to discharge the responsibili:y of the 
Board, which includes the co-ordination and 
follow-up functions in respect of all youth pro-
grammes, the Standing Committee of the Board 
should be set up without further delay . 

. -.•. _--- .-------
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The Committ~e are constrained to note that 
the "official committee" for scrutinising the 
applications for accreditation from voluntary 
organisations has not yet been set up by Govern-
ment and as a result the Accreditation Commit-
tee of the National Youth Board which was set 
up in 1971 to determine the accreditation of the 
voluntary organisations could not function be-
cause it was to come in the picture only after 
the assessment of the "Official Committee" was 
placed before it. The Committee are not con-
vinced by the argument that after the formula-
tion of the comprehensive programme for non-
student youth, the constitu~ion of such commit-
tees was no longer necessary as the Committee 
have not been informed what alternative pro-
cedure or criterion has been laid down by Gov-
ernment for determining the accreditation of 
voluntary organisations. The Committee are 
unable to comprehend how the services of the 
voluntary organisations. The Committee are 
to play in planning and propagation of meaning-
ful youth programmes, can be utilised without 
any provision for their accreditation. 

The Committee would, therefore, recommend 
that the Government should set up the "Official 
Committee" without further delay so that the 
work relating to the accreditation of voluntary 
youth welfare organisation does not suffer. 

The Committee note that one of the outstand-
ing needs felt by youth is its participation in 
the life of society and to contribute to its growth 
and development. They feel that the immen~e 
potentialities of youth for national development 
have neither been fully recognised nor tapped 
meaningfully so far. They consider that policies 
and programmes on Youth should be conceived 
and carried out for youth and with youth. Such 
policies and programmes would not be mean-
ingful unless the youth are given the right to 
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express their opinion on them as well as on the, 
methods to be used for their implementation .. 
The Committee, therefore, urge that the Gov-
ernm;!nt should recognise young people as part--
ners in nation-building activities by involving. 
them in planning, decision making and program-. 
me implementation and by enabling and encour-
aging them to participate in advisory bodies: 
concerning them. 

13 2.10 The Committee consider that a comprehensive 
view of the needs of youth and the extent to 
which they are met is essential for the formula-
tion of a long-term strategy for youth. There-
fore, with a view to understand the situation of 
young people and to identify their most urgent 
needs, the Committee would like Government. 
to obtain reliable data regarding the number ef 
youth, their education and training levels, needs" 
attitudes, habits, employment opportunities, op--
portunities for the constructive use of leisure 
time and the functioning of various youth or-
ganisations. In obtaining such data and making 
studies on the conditions of young people of 
different categories namely urban, rural, stu-
dent, non-student, educated, semi-educated and 
uneducated, employed, semi-employed and un-
cropbyCd youth, the practical expertise of youth 
workers and youth organisations along with re-
search experience of social scientists, should 
be utilised. 

14 2.11. The Committee would also urge Government 
to give fellowships/grants for such studies to 
teachers and other scholars to undertake research 
work in specified fields as per a budgetted and 
time bound programme. 

15 2.23 The Committee are constrained to note that 
no separate alloc~tions of funds were made for 
the development of youth services and youth 

----- --------_. __ ._-----_._._------ ------
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welfare during the first two Five Year Plan 
periods and that no special programmes were 
formulated therefor. It was only from the Third 
Plan onwards that the allocations of funds for 
youth services and welfare have been made. 
During the Fourth Plan, an outlay of Rs. 24 
crores was envisaged for youth services in the 
Central and State sectors which included Rs. 5 
crores for non-student youth. The actual ex-
penditure was, however, Rs. 8.8 crores, includ-
ing Rs 1.2 crores for non-student youth. It is 
regrettable that even the meagre outlay provid-
ed in the Fourth Plan for youth services which 
constituted about· 2 per cent of the total outlay 
on Education, was not utilised in full. 

The Committe ~ further regret to observe that 
even among the youth, the non-student youth 
have remained the most neglected group. No 
regular programme for the development of non-
student youth was formulated till 1970. It is 
very disconcerting to observe that out of the 
budget estimates of Rs. 101 lakhs, only Rs. 15 
lakhs were spent on the development program-
mes for non-student youth during the first four 
years of the Fourth Plan. It is thus evident that 
the programmes and plans for the development 
of this group of youth were not formulated in 
advance and were not given the importance that 
they deserved. 

The CommWee note that during the Fifth 
Five Year Plan, against a provision of Rs. 54 
crores (Central S~ctor) envisaged by the Minis-
try, the draft Fifth Plan has provided for an 
outlay of Rs. 32 crores only (Central Sector) on 
youth services which is about 2 per cent of the 
total outlay on education. Even this meagre 
provision, has not been finally approved and is 

.At the time of verification 'ill the Report the Ministry of Education & 
.s0:i8) Welfare suggested the following corrections:-

"For 2 per cent read 5.6 per cent 
For 6.1 per cent read 3.6 per cent and add words 'on educat:on' 

.after 'plain outlay' .. 
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subject to revision. The budget provision for 
1974-75 i.e., the first year of the Fifth Plan, is 
only about Rs 3 crores which is proportionately 
mu::h less than 115th of Rs. 32 crOTes. envisaged 
for these services during the whole of the Fifth 
Plan period. This indicates that due importance 
has not been attached for youth services even 
now. 

The Committee would like to emphasise that 
it is high time that the magnitude and impor-
tance of the problem of youth welfare in the 
country, are realised in their true perspective 
and a high priority accorded for programmes of 
development of youth, who constitute the reaT 
asset to the country. 

The Committee cannot over emphasise the 
imperative need for preparation of meaningful 
programmes for the development of youth in 
the country, particularly the non-student youth. 
They would, therefore, like Government to for-
mulate such programmes in advance in consulta-
tion and coordination with the State Govern-
ments, Education authorities, representatives of 
youth organisations etc. It is also necessary 
that the procedure for implementation of these 
programmes is streamlined to facilitate their 
timely execution. 

The Committee stress that the programmes of 
youth development are programmes for trans-
formation for which the major input would be 
thought, human effort and leadership, in addi-
tion, to finance. They have no doubt that all 
these inputs would be provided in ample mea-
sure to make these programmes successful 
during the Fifth Plan period so as to have a real 
bnpact on moulding the youth of the country. 

The Committee would further like Govern-
ment to undertake an appraisal of the progress 

----_._._. _ ... __ ... _.- ----.-- _._-_._._._------- ------
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made by the schemes which have already heeD! 
taken up as that would help to identify the ad-
ministrative, financial and other bottleneckS 
which had come in the way of their plall1llng 
and implementation. The Committee hope that 
the youth programmes during the Fifth Five 
Year Plan would be coordinated and implement-
ed according to a time-bound programme. 

The Committee note that Government had 
taken the initiative for appointing Education 
Commission, getting a comprehensive report from, 
them as far back in 1966, following it up by a 
Committee of Members of Parliament who gave· 
their report Qn the basis of which the National 
Policy on Education was outlined and adopted in 
19Q8 by Parliament. The Committee are con-· 
vinced that the parametrc3 for education have al-
ready been well laid down by Government and 
the outline also speIt out. What c:auses concern 
to the Co.mmittee is the slow and halting progres& 
in the implementation. 

The Committee feel that Governm.ent should 
have brought out a comprehensive review indi-
catin~ the progress made in implementation of 
the National Policy on Education in 1973, that is,. 
after five years of the adoption of the policy re-
solution so that Parliament and he public were-
made aware of the concrete progress that has-
been made in pursuance of this policy. Govern-
ment should have also brought up a motion in 
Parliament to give an opportunity to the Members 
to have discussion on this. This would have en-
abled the Members of Parliament and the public-
to express their views before the prop05al for the 
Fifth Plan was finalised. 

The Committee recomlllend that Government 
should give a detailed progress report either sepa-
rately or in the annual administration report of 

------------------------------
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the Ministry spelling out in detail the progress 
made in pursuance of the Education Policy R.e-
solution and the provis:on made therefor in the 
Fifth Five Year Plan so that Members of Parlia-
ment and the public have an opportunity to know 
the precise progress made and express their 
views. 

3.15 The Committee note that in the strategy for 
3.16 reconstruction of education to be followed dur-

ing the Fifth Five Year Plan, the thrust is in fou 
main directions (i) insuring equality of educa-
tional opportunities (ii) establishing closer links 
between the pattern of education and the needs of 
development and employment market (iii) im-
provement in the quality of education imparted 
and (iv) involvement of the academic commu-
nity, including students, in the tasks of social and 
economic development. The important features 
are in'.roduction of work experience at all stages 
of eiuc'ltion, development of informal education 
at all stlges, large scale development of prc-
grnmmes of youth welfare, physical education and 
gam~s and sports, revision of curricula, adoption 
"f new r..1?t~ods of teaching, examination reform 

The Committee feel that where the subject 
concerns primarily the States like primary and 
high schc',')l education, there the Central Govern-
ment may through its Research Institution and 
other organisations involve the State and the 
school author~ties in evolving the approach, the 
scope of education, the coverage, the strategy for 
development c,f curricula, the content of work 
experience, etc. The Comm~eee would in parti-
cular like to stress that in the case of specially 
backward States, the Central Government should 
take special interest to extend assistance so that 
the school educaton in such States goes up to the 
national level. As regards higher education 

..... _--_ .. _-_ .. - ------ -----_._-------------
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where Central responsibility is involved, the 
Centre should take initiative and in addition to 
laying down guidlineil, evolve proper machinery 
and earmark resources for implementation. The 
progress made in implementation shoUld be con-
currently monitored in order tQ identify areas 
of weaknesses for corrective action. 

The Committee need hardly point oot that a 
responsibility lies also on the Central Govern-
ment for making innovative approach in educa-
tion so that the lateilt ideas which might have 
been generated and found practicable elsewhere 
in the wo.rld can also be drawn up to improve our 
educational institutions and the system to serve 
better the cause of development. The Central 
Government should also perform the role of co-
ordination as between the Centre and the States 
and inter-State organisations so as to make for a 
similar development of adequate and acceptable 
standards all over the country. In particular the 
Central Government should take initiative in t.he 
matter of drawing up of meaningful curricula, 
drawing up of suitable text-books and in the mat-
ter of research so as to provide leadership in 
these important fields. 

The Committee note that the country today 
faces a gigantic educational problem which will 

become more and more complex and acute with 
the passage of time. A vast mass of children in 
the country are not receiving schooling despite 
all the educational progress of the past 27 years 
after Independence. The situation is even more 
depressing in rural and backward areas. Unem-
ployment and under employment among the 
youth are large and steadily increasing. It is a 
well known fact that educat'on contributes to in-
creased productivity and the interests of the coun. 
try therefore demand expansion of educational 
facilities. The programmes for radical recons-
truction of education to suit the needs of the 
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times have also to be carried out. The Committee, 
however, are concerned to note that Education has 
been given low priority in the Five Year 
Plans, as evidenced by the comparatively lower 
allocations of financial reSQurces for Education. 
The percentage allocation on education to total 
Plan outlay has decreased from 7.0 in the First 
Plan to 5.2 in the Fourth Plan. The draft Fifth 
Plan shows that the percentage wlll be at a level 
of 4.6 per cent which may further be reduced as 
the present trend indicates. 

The Committee consJder that for meaningful 
accomplishments in the field of youth welfare and 
national development, education should be given 
a higher priority as' the very structure of a wel-
fare State, rests on the education provided to the 
youth. Education by itself is a form of economic 
development i.e., an investment in human resour-
ces. The Committee understand that in many 
countries particularly, Japan, there has been a 
parallel growth of educational expenditure and 
national income. According to Government's own 
analysis there is a high correlation between the 
grQwth of expenditure on education and the in-
crease of income. The Committee, however, are 
cOllcerned to note that the Fifth Plan provides 
for Education an outlay of Hs. 1726 crores only as 
against Rs. 3200 crorcs which was originally pro-
pc>,<ied. The Committee agree with the Central 
Advisory Board of Education that the dispropor-
tionately severe cuts now imposed on education 
will ultimately harm the long-term interests of 
the nation. The Committee would like to point 
out that it is high time that the magnitude and 
importance of the educational problem in the 
country, is realised in its correct perspective and 
more funds allotted for education. 

The Committee would also like Government 
to ensure by taking well thought out schemes that 

--_._---
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optimum benefit accrues from the limited resour. 
ces available. 

The Committee endorse the recommendations 
of the Central Advisory Board of Education for 
effecting economies in non-Plan expenditure and 
pooling non-Plan and Plan funds, making a m~e 
effective use of teaching personnel, better use of 
available buildings, and equipment and mobilis-
ing communiy support to supplement Plan alloca. 
tions. The Committee would also like Goverll-
ment to adopt austere standards for construction 
of school and college buildings, arrange for shifts 
system in schools and to effect qualitative im-
provements at all stages of education. The Com-
mittee consider that there lS immense scope for 
originality, creativity and fresh thinking in the 
matter o,f planning and impleltlentation of new 
strategies which will enable securing of maxi-
mum educational development on right lines des-
pite financial constraints. 

The Committee are cQIlcerned to note that out 
of 118 million children in age group 6-14, the 
non-school going children numbered 39 millions 
i~., more than one-third of the total children in 
this age group at the end of the Fourth Plan 
period. The Committee note that the Minimum 
Needs Programme proposed for the Fifth Plan 
mms at 97 per cent coverage for the age group 
6-11 and 47 per cent for the age group 11-14. 

The Committee also note from the percentage 
.enrolments to total population in the age groups 
6-11 and 11-14 that out of 30 States/Union Terri-
tories the percentages for the age group 6-11 are 
below the all-India percentage of 84 per cent in 
the case of 15 States/Union Territories, the per-
centages being even lower than 60 per cent in the 
case of 6 States/Union Territories. For the age 
group 11-14 the percentage in 10 States/Union 
Territories are below the all-India percentage of 
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36 per cent, the percenhges being even lower 
than 30 per cent in the case of 5 States/Union 
Territories. While there can be no two opinions 
regarding universalisation of elementary educa-
tion in all the States/Union Territories, the Com-
mittee would like to lay special emphasis on the 
magnitude of the problem in those StatesiUnion 
Territories where much leeway is to be made and 
the necessity for taking concrete and special mea-
sures to bring up those States tit least to the a11-
India level. 

The Committee are disturbed to note that even 
the first year's results for the Minimum Needs 
Programme have been much below the 
original targets and that the targets may not 
be reached as anticipated originally. The Com-
mittee have been informed that the establishment 
of a separate Bureau for Elementary Education 
has been proposed at the Central level, for cen-
tral direction and supervision as per the National. 
Programme of Minimum Needs but funds have 
not yet been allocated for the purpose. The pro-
posed machinery will be set up when the position 
improves. 

The Committee are concerned at the delay in 
allocation of funds even for the nationally accept-
ed Minimum Needs Programme. The Committee 
need hardly emphasise the need for strengthening 
the machinery at the Centre for central directions 
and supervision of the programme of universali-
aation of elementary education. 

The Committee attach the greatest importance 
to imparting of education to children, particular-
ly in the age group of 6-14 for they represent the 
future of the country. The Committee co,nsider 
that after Z5 years of the adoption of the Consti-
tution, the minimum that can be done by way of 
achieving social objective is to see that no child 
in the age group of 6-14 is denied the facility of 
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receIvmg basic education which would provide 
him with an intelligent basis for fUrther develop-
ment and contribution to the country. In this 
context, the Committee would like Government 
at all levels to pay special attention to the prob-
lem of 39 million children in the age group of 6-14 
who represent 1/3rd of the total children's popu-
lation in this age group, who are not at present 
getting any education in schools. 

The Committee note that Government have 
envolved a multi-faceted programme of non-for 
mal education, through television and radio pro-
grammes, through part-time peripatetic teachers 
who would specially look after education of no-
madic children etc. The Committee would, in 
particular, like Government to pay special atten-
tion to villages which do not have a single 
school, so that these facilities can be established 
on priority basis. 

The Committee would also like to be apprised 
of the result of the pilot project for non-formal 
education stated to have been carried out in a 
selected area of one of the hilly regions in U.P. 
and the details of the strategy p.volved for effec-
tive implementation on an all-India scale. 

The Committee feel that Government should 
face this challenge and convert it into an oppor-
tunity for bringing about radical improvement in 
the contents and scope of curricula of the new 
primary schools to be opened so that meaningful 
education is imparted to children, especially to 
those com:ng from the weaker sections of the 
society. 

The Committee note that in pursuance of 
the recommendations of the Education Commis-
sion made as far back as in 1066, Government 
have thought of evolving· of a broad pattern c.t 
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education of 10+2+3. The Committee note that 
the size and nature of the problem of switch over ' 
from 11+3 pattern of education to 10+2+3 is. 
of gigantic nature and the Ministry of Education 
have been trying to evolve Ii' consensus to facilitate- • 
its implementation. The Committee understaDtl 
that the system of 10+2+3 has been introduced 
so far in Andhra Pradesh, Karna taka and Kerala 
only and some progress in this behalf is being. 
made in Maharashtra. Other States are stated 
1:J be examining the possibility of introduction of 
the scheme. The Committee understand that 
numerQUS difficulties are bein -; experienced in the' 
implementation of this new pattern. 

The Committee have been given to understancJ 
that the Central Board of Secondary EducatiOD' 
has decided to introduce the scheme from May} 
1975, starting with Class IX in Delhi. 

They also note that the curriculum as well as; 
the text books therefor are being gone into. by a 
Committee and that Government expect that ;r 
conSe!!3US on the subject would emerge towards 
the end of the year. The COl1mittee feel that as 
this recommendation of change over to the new 
pattern has been there for the last D' years, it 
should have been possible during all this time to 
work out in detail the curriculum, the text books;. • .., 
therefor, the equipments and other supporting 
facilities required, try them out on pilot-basis jn., 

selective schools in most of the States, evaluate 
the results alQl1g with State Educational authori-
ties and then extend j t in a phased manner 80 as-
to win the confidence of the people'and academi-
cians. 

The Committee would like to De infortned of" .. 
the precise progress made in envolving the cur-
ricutum and text books therefor, 8S in the opinion 
of the Committee these constitute the essential' 
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prerequisite for implementing this programme in 
a purposeful manner. 

While appreciating the challenging nature and 
size of the prOlblem, the Committee cannot but 
stress the need for making a most careful, well 
prepared and well coordinated approach in this 
important matter. 

The Committee note that for introduc~ng the 
new methods of problem oriented teaching, a 
massive programme of teacher training and re-
orientation is required. The Committee have 
been informed that a very detailed programme of 
interacting with the States has been carried out 
for developing materials and teaching methods, 
and that summer schools at both the Centre and 
the States, are being htld in a suitable manner 
for giving orientation to teachers in the new 
methods. The Committee also learn that a Na-
tional Co,uncil of Teacher Education has been 
established in 1973 to report on improvement in 
Teacher education. It need hardly Qe stated that 
the success of the new pattern of education de-
pends entirely upon the dedication and skill which 
the teachers bring to bear on educating their 
charges. The Committee realise that the magni-
tude of the task is great. At the same time, 
teacher orientation is vital if the new pattern is 
tQ achieve the desired results. It is a challenge 
to the organising capacities of the authorities and 
sense of dedication of the teachers and their 
eagerness to improve their professional skills. 
The Committee trust that concrete and concert.ed 
efforts would be made to effect the necessary 
reo.rientation in the teachers. 

The Committee feel that in opening new 
schools high priority should be given to areas, 
particularly in backward regions and States, 
which are not covered at present. 'l'he Commit-

-----_._ .. _--_._-
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tee have no doubt that while introducing the new 
proposed pattern of 10+2 in schools, authorities 
would keep in view the special requirements of 
rural areas and reflect them suitably in the curri-
culum to underscore its relevance and enha!1ce 
the capacity of students to make contribution to 
developmental efforts. 

The Committee feel that the most important 
issues in higher education are the one highlight-
ed by the University Grants Commission in 
their Report of 1972-73 

(a) Much of higher education, particularly 
at the undergraduate level, both in aca-
demic and professional courses, is not 
relevant to the needs, abilities and aptI-
tudes of the students and to the needs 
of India's economy. 

(b) The present system of higher erluca-
cation is generating much waste and 
stagnation, which is also explained by 
the system of teaching, learning and eva-
minations prevailing in the country. 

(c) The growth rate of enrolment in Uni-
versity level C{lurses has outstripped 
the growth rate in the national eco-
nomy, and also led to dilution of stand-
ards in institutions. 

(d) The backward areas and communitie3 
and students hailing from them have not 
had any opportunities for higher educa-

(e) 

tion. 

Need for improvement of quality of 
education in affiliated colleges which 
cater to 90 per cent of the students in 
the arts, science, commerce and law 
courses. 
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(f) Need for improving the quality of post-
graduate education and research both 
in universities and colleges. 

The Committee feel that Government. the 
University Grants Commission and the Univer-
sities should pool their knowledge and experi-
ence in order to evolve meaningful and practical 
solution to these issues of vital importance. 

The Committee would like to point out that 
the students of Indian Universities have won 
high acclaim and place of honour in all parts of 
the world and this should hearten our educa-
tionists that our standards are second to none But 
what is required is improvement of general 
standard of students, so that a larger percentage 
make the grade of excellence and go out of the 
portals of the Universities imbued with zest for 
self-education and improvement throughout tlieir 
lives. The Committee stress that this aspect 
should be borne in view while going into the 
question of effecting improvement in higher 
education. 

As is well known there are Universities in 
this country whose standards· are accepted and 
recognised all over the country. It should not 
be difficult to analyse in detail their good fea-
tures so that these could be incorporated with 
advantage in other Universities so as to improve 
their standard. 

The Committee would. in particular, like tf") 
bring to notice the problem of standal'd of edu-
cation in Colleges, particularly those in back-
ward areas, so that concerted efforts are made to 
bring them upto the requisite standard. 

'rhe Committee note that one of the impof-
t"lnt elements in the new pattern of higher edu-

--- . "' -----_._-------_._-----
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cation is the restructuring of courses of study so 
as to make them relevant to local and regional 
needs; and that special panels of the University 
Grants Commission are suggesting necessary 
modifications in the courses to make them effec-· 
tive. The Committee a.re, however, concerned 
to note that there is no time bound programme 
and that the restructural courses will be intro-
duced only in a few places from the beginning 
of the next academic year. The Committee 
would like to emphasise the need for a time-
bound programme for implementation of the re-
structured courses by all the Universities. The 
Committee would also like Government to en-
sure that details regarding the progress of im-
plementation of the new pattern of education are-
given in the Annual Reports of the Ministry and 
the University Grants Commission. 

The Committee are glad to note that faci-
lities have been given for acquiring education, 
through correspondence courses, evening colleges 
and private study and that there have been a 
consequent check on the growth of enrolment at 
university level which led to dilution of stand-' 
ards. 

The Committee attach great importance to 
the facilities of higher education being made 
available to young persons coming from weaker 
sections of society who because of economic con-
straints have to take up employment at a young 
age, but have the capacity and the capability and 
the desire for higher education. The Committee 
feel that the most prall;matic and practical ap-
proach would be to afford facilities and oppor-
tunities to these young students to appear in the 
University examinations either as private or 
correspondence course students. 

----_._ .. _._------------ -, 
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The Committee are constrained to point out 
that while a beginning in the Correspondence 
courses was made as eaTly as 1962-63, this faci-
lity has so far been provided by not more than 
12 Universities and that they between themselves 
have been able to cover 50,;000 to 60,000 students 
a year only. 

The Committee would like the University 
Grants Commission and the Government to spe-
cially analyse the reasons for this slow progress. 
and see that the leading Universitie~ in all parts 
of the country provide the facility of Corres-
pondence course and that the range of courses 
covered by them is expanded so as to cover sub-
jects in demand, particularly those which would 
improve the professional skills and prospects for 
advancement. 

The Committee stress that the arrangements 
for checking up answers and providing guidance 
to students should be continuously improved, so 
that the students who avail of Correspondence 
courses do not suffer qualitatively as compared 
to regular ~i;udents. 

The Committee also note that Government 
have under consideration establishment of a 
National "Open University". The Committee 
consider that education is a continuing process 
for all men at all ages and would therefore wel-
come oppotrunities being given to all tt') impro\'e 
their intellectual attainments and cultivate fresh 
skills through the proposed University. 

The Committee note that the overall teacher 
student ratio in colleges has increased from 
1: 17.2 in 1952-53 to 1: 20.6 in 1972-73 and that in 
particular disciplines, it is very high. For eXI4~­
pIe it is 1:46 in Commerce, 1:40 in Law, 1:23 JO 
Arts, etc. The Committee have been informed 

- -_. -_ ...... - ........ - .. _ .. -_ .. _-- .... _-_._--- n •••• __ • __ ·--··-------
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that subject to availability of funds, it has been 
the constant endeavour of Government at all 
levels, to improve the teacher-student ratio. The 
Committee would like to underline the impor-
tance of having adequate number of qualified 
teachers to cope with the ever increasing enrol-
ments in the colleges and the work with dedica-
tion and a high sense of professional responsi-
bility in developing the intellectual attainment 
of the student. The importance of personal 
human contact between the teacher and the stu-
dent for imparting a meaningful education to 
the student needs no emphasis. This will also 
minimise the incidences of student unrest. The 
Committee, therefore, recommend that Govern-
ment should take steps to improve the teacher-
student ratio in the interests of the integrated 
development of the students' personality and 
skills as also to enable better rapport between 
the teacher and the student. 

The Committee would also lik0 an analysis 
of the teacher-student ratio to be done subject-
wise and University-wise so that concertf'd ac-
tion could be taken to improve the position on 
priority basis, where called for. 

The Committee feel that apart from the mere 
,tress on numbers, what is of crucial importance 
is the quality of teachers. While we have nume-
rous schemes for training of teachers in schools. 
there does not appear to be a well thought out 
scheme for teachers working in higher educa-
tional institutions. The Committee would like 
Government/University Grants Commission to 
give this matter their serious attention ano 
evolve a concrete scheme which would ensure 
that the quality of teaching in Colleges and Uni-
versities goes on continuously improving in ~he 
interest of making the contents of educatIon 

------
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relevant, stimulating and abreast of latest deve-
lopments. Teachers should spare no efforts to-
encourclge the stUllC!lts so that their full pnten-
tial and p.!rs:.J!.dhty ale developed for better-
service to the community. 

Another idea which the Committee would 
like to commend is entrusting these teachers 
with co-curricular responsibilities which would 
bring them closer to the students and help the 
development of a better rapport 

The Committee feel that it is of utmost impor-
tance to attract and retain persons with high 
academic qualifications and aptitude to work in' 
institutions of higher education, While Govern-
ment have been taking continuous interest in 
the matter of revision of scales of pay of teach-
ing staff, the Committee feel that it is time to 
recognise the importance of providing adefluate· 
avenues of promotion to brilliant men of out-
standing ability who show their mettle and-
worth to rise to positions of higher responsi-
bility at a comparatively young age, so that 
their services are retained and their enthusiasm 
harnessed to improve academic standards. The-
Rules of selection/promotion should not be un-
duly weighted in favour of seniority but merit 
should find fuller recognition-

The Committee note that although the money 
allotted for Research and Development is rising 
in our country for the last 10-15 yea~'s, the edu-
cational institutions continue to get a low sharE: 
out of this allocation and that the Central Ad-
visory Board of Education have urged that more 
allocation should be made to universitip.s for 
research work _ The Committee need hardly 
emphasise the importance of research ~ork d~ne 
by tea .. hers and scholars in the UnIversities. 
They urge that allocation of more funds should' 
-------
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be made to the educational institutions for the 
pUrpose . 

The Committee note that the University 
Grants Commission are taking steps for co-
ordination and development of facilities for re-
search, by providing for specialised facilities In 
selected institutions within a State, to enable 
three or four universities in a State to offer a 
wide·r spectrum of facilities for advanced study 
and research. The advantage of pooling of such 
facilities and avoiding duplication and waste due 
to fragmentation of calities for research and 
post-graduate stUdies cannot be over-empha-
sised. The Committee hope that the proposed 
co-ordination would be effected expr.ditiously . 

The Committee note that there has been per-
sistent demand from universities that they 
should be given a greater share of research 
assignments. The Committee feel that with the 
development of centres of higher education in 
many universities, they are second to none in 
the matter of availability of talent and facilities 
to undertake research as is being done in other 
parts of the world. The Committee feel that in 
allotting projects of research to institutions. the 
claims of universities should receive fuller and 
detailed consideration so that they do not feel 
left out. The Committee also feel that the uni-
versities can help the process of rational alloca-
tion of assignment by better co-ordination 
amongst themselves in order to identify areas, 
type and the nature of the assignments wmch 
can be appropriately handled in various dt'part-
ments of the Universities. If this information ill 
made available in a co-ordinated and purpo~iv£> 
manner to the Ministries of Defence and Science, 
the Committee have no doubt that they would 
take this into account while allotting projects. 
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The Committee would also like to suggest 
that for undertaking research in new fields an~ 
directions Government should also consider 
involving the universities in these projects SO 
that the existing resources and the talent of 
young and promising scientists and technicians 
can best be utilised to the advantage of the 
country. 

The Committee have been greatly concerned 
to note that the University Grants Commission 
in their report for 1972-73 had expressed in cate-
gorical terms the acute difficulties which are 
being experienced by the Research Institutions 
and Departments under the Universities, colJeges 
etc., in obtaining equipment, particularly jm-
ported equipment. The Committee find that the 
allocations of foreign exchange to cover the 'jm-
port of new equipment including spares etc., for 
research institutions under the Universities 
were only of the order of Rs. 1 to 1.70 crores. 
While the representatives of the University 
Grants Commission and the Ministry of Educa-
tion pointed out the inadequacy of the allllca-
tion, the Ministry of Finance have brought to 
the notice of the Committee that even thil: 
amount was not fully utilised. The Committee 
are given to understand that there ",re several 
procedural difficulties being experienced in this 
regard. The Committee would like the Minis-
try of. Education/Ministry of Finance/University 
Grants Commission to thoroughly go into the 
matter to evolve a workable procedure and allo-
cate adequate foreign exchange so thAt the re-
search efforts in any department of the univer-
sities/colleges etc. do not feel in hampered on this 
account. 

There is also the imperative need for ensuring 
that the existing equipment is maintained in 

----------- ----
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perfect working condition. The Committee are 
concerned to note that the maintenance oi 
equipment leaves much to be desired. They 
stress that the Universities should take the help 
of the laboratories under the Council of Scien-
tific and Industrial Research and other well-
known institutions so as to have proper and firm 
arrangements for servicing and maintenance of 
equipment. 

The Committee are glad to note that the 
Government have revised upwards the rates of 
scholarships under National Scholarships Sche-
me since July 1974. The Committee feel that-
scholarships are the most important means to 
provide opportunities to the meritorious but poor 
students to pursue their studies. According to 
the Government's own analysis, the ~cholarships' 
and fellowships available for encouraging meri-
torious students and for promoting research are 
too few to meet the requirements of universities 
and colleges. The Committee would, therefore, 
like the Government to give priority to this pro-· 
ject and increase the number of schl)l~rships' 
apprecia bly. 

The Committee find that the scholarship 
schemes carry only 15,000 awards for post-
matric studies on merit-cuM-means basis. They 
recommend that with a view to provide more' 
opportunities to promising children, particularly 
those coming from working class famUies in 
urban areas, landless labour in rural areas, 
weaker sections of society, Scheduled Castes and 
Scheduled Tribes and others. the number may 
be increased progressively. The Committp.e also 
suggest that with a view to give a direction to 
post-matric education, weightage may be given 
in subjects which are of greater developmental 
importance . 
. ---.. - ----_._. ----
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The Committee are happy that Government 
have taken the initiative of awarding scholar-
ships at secondary stage for talented children 
from rural areas and that 10JOOO scholarships at 
the rate of 2 for each Community Development 
Block are being given. The Committee would 
like an evaluation of this scheme to be made at 
an early date and the number of scholarships to 
be increased so as to give full scope for deve-
lopment of talents from the rural areas where 
more than 80 per cent of our population rel'ide. 

The Committee also attach great importance 
to the generation of interest in post-matric 
studies in Hindi by stUdents drawn from non-
Hindi speaking States in the interest of national 
integration. They note that at present only 1850 
awards are being given annually. The Com-
mittee would like an evaluation of the present 
scheme to be made in full consultation with edu-
cational authorities of non-Hindi speaking States 
so as to improve the scheme and make it attrac-
tive to get promising scholars in this area of 
vital national importance. 

The Committee understand that there have 
been cases of delay in the disbursement of 

scholarships particularly the scholarships meant 
for Scheduled Castes and Scheduled Tribes can-
didates and that such delay in the disbursement 
of scholarships sometimes results in the discon,;. 
tinuance of the studies by the recipients for 
want of financial assistance in time. The Com-
mittee feel that the Central Government should 
study this problem in depth and devise ways 
and means to ensure that such scholarships are 
disbursed by the State Governments :In time or 
in the alternative set up their own machinery 
for disbursement of scholarships because the 
whole object of the scheme is defeated if the 

------------
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money which is allocated for this purpose does 
not reach to the beneficiary in time. 

The Committee note that it has been gene-
rally agreed that wastage and stagnation consti-
tute an unfortunate feature of our educational 
system at all levels. The single largest factor 
responsible for this wastage and stagnation is . 
the large number of "failures" and drop-outs~ 
According to the analysis of the Government, the 
percentage of failures in the high school exa-
mination is above 50 per cent and at the first 
degree level also it is about 50 per cent. At 
other levels also, the position is no better. The 
average drop-out rate of students at the middle-
school stage in India is about 25 per cent. The 
Committee have been informed that the reasons-
are academic, economic and social. The Com-
mittee need hardly emphasise the necessity of 
taking concrete and realistic steps to reduce this 
tremendous drain of youth potential and national 
investment by improving the quality of educa-
tion, extensive introduction of non-formal edu-
cation, and also introduction of examination re-
forms at a very early date. 

The Committee feel concerned to note that 
the percentage of failure at the middle stage in 
certain States such as Arunachal Pradesh, 
Orissa. Bihar, Andhra Pradesh, etc. is very high. 
The Committee feel that this should receive 
serious consideration of Central Advisory Board 
at the Centre and they should assist the State 
and the Educational Authorities to bring about 
an improvement in this behalf. 

The Committee feel that the high percentage-
of drop-outs from the mainstream of education 
is a matter of very serious concern to society. 
The Committee would like Government to ana-
lyse in detail the reasons therefor and take re-
medial measures at all levels to hring down this 
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percentage. Elsewhere in the Report, the Com-
mittee have suggested multi-level entry system 
in education. The effort should be that if after 
some lapse of time a 'drop-out' wants to rejoin 
an educational institution, he may not be denied 
this facility. 

The Committee note that 60 per cent of the 
High Schools in the COWl try are in Tural areas 
and that the educational facilities proposed. to 
be created during the Fifth Plan will primarily 
benefit the backward commWlities and weaker 
sections of the population. The Committee 
would like Government to prepare a strategy for 
augmenting educational facilities in the rural 
areas and ensure its timely implementation. 
The Committee recommend that education for 
youth in rural areas should have a rural bias and 
should aim at teaching vocational stills to help 
them make appropriate adjustments in their 
vocations and enable them to benefit from neW 
opportunities for employmentlself employment. 

The Committee note that emphasis has been 
laid for creation of special facilities for higher 
education to be provided fOT bacKwal'd areas anc\ 
for making special efforts to remove regional 
imbalances. The Committee also note that the 
University Grants Commission have been relax-
ing the eligibility conditions for creation of col-
leges in backward regions. The Committee hope 
that greater emphasis would be laid on opening 
of new colleges in backward areas so as to pro-
vide for the c\evelopment of the youth of those 
areas who have remained neglected so long. The 
Committee urge that there should be a deem-
ph-asis on opening of more colleges in metropoli-
tan areas so that the available resouTces are 
utilised for a" more balanced development of 
rural and semi-urban areas. 
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The Committee note that there are as many as 
1853 colleges which are non-viable. The Com-
mittee recommend that the problems of those 
colleges, particularly those which are locatecl in 
backward areas should receive special attention 
and studied in depth. Concrete measures should 
be taken to improve the standard of teaching and 
range of courses to attract more students, and 
to make the colleges not only viable but worthy 
to be re.Jreckoned as reputed institutions of ac-
ceptable standard, so that the students passing 
through them suffer no handicap. 

The Committee note that a number of Com-
mittees of Commissions which have gone' into 
the system of examinations ,at various educa-
tional levels, have found the present system 
defective ancl have emphasised the need for exa-
mination reform. In the report of the Educa-
tion Commission (1964-66) it has been stated 
"The crippling effect of external examination on 
the quality of work in the higher education is 
so great that examination reform has become 
crucial to all progress and has to go hand in hand 
with the improvements in teaching". The Govt. of 
India Resolution on National Policy on Educa-
tion (1968) has also stated that "the major goal 
of examination reforms should be to improve the 
reliability ann validity of the examination'S and 
to make evaluation a continuous process aimed 
at helping the student to improve his level of 
achievement rather than at 'certifying' the qua-
lity of his performance at .a given moment of 
time" . The Committee regret to note that in 
spite of the need for examination reform having 
been emphasised since 1952, no concrete steps 
have been taken to reform the system in the 
country. The Committee feel that if the sys-
tem of examination had been reformed, one of 
the major causes of student unrest would have 
been largely removed. 
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The Committee note that in May, 1973, the 
University Grants Commission circulated a plan 
of Action for examination reform. The Plan of 
action places emphasis on a system of internal 
assessment of performance of students as an 
integral part of the teaching process, baseci. on 
the principle that those who teach should also 
examine. The Plan of Action also recommends 
semester system for assessment of performance 
over well distributed intervals of time. This 
pLan has also suggested the constitution of a 
Question Bank every year, consisting of a large 
number of questions, covering the whole course 
which will be made available to the students and 
from which questions will be set for the exami-
nation. This purports to remedy mass copying 
and other ills. Further the scheme provides 
that students will be awarded grades and not 
marks at the examinations and assessments. 

The Committee have been informed that 12 
universities have been 'Selected for implementing 
the "Plan of Action" for examination reform and 
that the implementation is at rUfferent stages in 
these Universities. In addition, a number of 
other Universities are stated to be in the pro-
cess of implementing the recommended reform 
measures, and that the Agricultural Universities 
have already adopted the semester or trimester 
system of examination. 

The Committee also note that at the school 
stage, from class 1 to 5, the idea that there 
shoulcl. be no failures has been recDmmended, 
to State Governments. In the subsequent stag-
es viz. Classes 6 to 10, Government have in 
mind the introductiDn of internal assessment 
system. The Committee also note that in the new 
pattern Df education for Secondary School course 
for class IX to X which is to' be introduced from 
1st May, 1975, continuous evaluation of the stu-
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dent. progress by the teachers themselves lias 
been provided in certain areas, and that the re-
sults will be c\eclared in terms of grades instead 
of marks. The Committee would iike Govern-
ment to evolve a system of giving home assign-
ments to the School Students of all classes, which 
alongwith clase work, should be checked regu-
larly by the teachers. -It shOUld also be ensured 
that parents are kept informed periodically about 
the progress of their wards. 

There is an impression that the present system 
of examination does not promote the real objec-
tives of education. It does not serve the essen-
tial purpose of testing the creative thinking and 
comprehension of the subject matter by the 
student. 

The main object of the students under the 
present system of examination is to pass the 
examination somehow, obtain a good division so 
as to be able to secure employment, without 
caring to imbibe the real content of education. 
This system has, resulted in the evil of last minute 
preparations and cramming by the students, mass 
copying, threat to examiners etc. All this un-
Underlines the need for bringing about a mean-
ingful reform of the examination system, Since 
education is a continuous pToceS'S, the testing of 
a student should also be continuous, based on a 
qualitative analysis of his performance through-
out the year. It is also necessary that the stu-
dent is kept active throughout, by introducing 
the syostem of periodical tests, tutorial exercises 
etc" whlcli wouln make it necessary for the 
students to study regu!8Tly . 

•• %3 The Committee nesire that the tutorial sys-
tem should be 1mplemented in letter and spirit 
and genuine academic diftfculties' of the students 
should be resolverl without delay. Banks of 
text books and other relevant bOOK should be 
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set up to enable students to borrow costly books 
and Centres for study for non-resident students 
should be set up in the colleges and universities. 

The Committee consirler that more emphasis 
should be laid 'on consolidation rather than ex-
pansion of the education system and evaluation 
of the performance of students should be built 
on sound lines. 

The system of evaluation of the performam," 
of the students should be such as would deem-
phasise more cramming f-aculties and induce the 
student to pursue his education with interest. 
unc1.erstanding and compreh-ension: 

The Committee welcome the steps taken to 
introduce the system of internal assessment, 
semester examination and question banks to re-
place the present system of examination. 

The Committee would howeve'r like Govern-
ment to ensure that the internal assessment sys-
tem is so designed as to wm the confidence of 
the students and the willing cooperation of the 
teachers. Adequate safeguards shoulc1. however 
be provided to ensure that the system is fair and 
unbiassed and untainted by favouritism, nepotism 
etc. 

4.27 Under this system, the teacher plays a vital 
role in shaping the student, developing his 
eharacter anc1. watching his day to day progress 
with care and paternal interest. This system 
requires dedication of a high order on the part 
of the teachers who have to keep alert and ab-
reast in theiT fields. Since the success of tnis 
system depends on the teachers, the Committee 
would like Government to take prompt steps 
for re-orientation and training of the teachers. 

4.28 The Committee are concerned to note that no 
time liniit lias been set for the implemenfation 
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of the recommenc\ations on Examination Reform. 
The Committee need hardly emphasise the desi-
rability of laying down a: realistic time frame in. 
this regard. They recommend that Government 
should keep a close watch on the working of the-
reformed system and review in depth the posi-
tion from time to time so that timely remectial 
;action i's taken in the interest of fulfilling the-
underlying objective. The Committee also-
consider it desi'rable that in view of the impor-
tance of Examination Reform, the progress made· 
from time to time should be specfficany indi-
cated in the Annual Reports of the Universities., 
Ministry of Education etc. 

The Committee feel that the idea of work 
experience at all levels of school education is: 
both necessary and nesirable in Indian condi-· 
tions. The emphasis on work exp~rience should 
be such as would make the student a more use-
ful member of the family and the community 
af,ter completion of his education. In a country 
like ours where 80 per cent of the people live-
in the rural areas, it is but appropriate that there 
should be pronounced emphaSis on wo'rk experi-
ence which should include working in agricul-
tural farms or in subsirljary occupations such as 
anim.9l husbandry, dairy farming, poultry and 
subsidiary vocations like food processing, and 
other agro-based industries. The Committee 
would like Government to make concerted efforts 
so that the vision of Mahatma Ganc{hi who first 
conceived the relevance of providing work ex· 
perience to 'School children is at least realised 
in the Fifth Plan period. 

The Committee would urge that close coorcti-
nation should be maintained in this behalf with 
thp. State authorities who are responsible fol'" 
school education and suitable assistance be givett 
to them in the implementation 6f this scheme.-

-- ------ -----



1 

76 

77 

78 

275 
---------------_ .. _----------

2 3 
----------_._---

The Committee need hartUy emp}j.asise that 
there should be continuous effort to improve the 
quality of work experience to sustain the enthu-
siasm of the' students as also -to see that the-
underlying objective is fulfilled in actual prac-
tice. 

5.19 As regards the scheme for providing vocational' 
courses, the Committee note that Government 
are laying emphasis on non-engineering voca-
tions as they consider that adequate facilities-
have already been set up for technic-al training. 
The Committee feel that the most important 
factor for the success of vocational training 
would be the selection of suitable courses which 
would improve employment opportunities for the' 
successful stunents. The Committee note that 
Gove~'nment are proposing to introduce these-
courses in three selected schools in each district 
with the help of a survey to be conducted by 8' 
separate District Vocational Education officer in 
the States to be appointed in this- behalf. The' 
Committee however note that the scheme for' 
affording financial assistance to the State autho--
rities for apPOintment of these officers is yet to· 
be clea':oe::i by the Ministry of Finance. The 
Committee would like the matter to be expedited. 

5 _ 20 I t is important that the survey for vocational 
opportunities is carried out most carefully ac-
cording to well laid down guidelines. The Com-
mittee suggest that the scheme should be tried 
out on pilot hasis before it is extended to all the 
rtistricts _ The Committee also stress the need 
for working out details of the curricula, the 
text books and other facilities required for intro-
ducing this scheme as also tlie institutions, the 
number of student's to be -taken etc. so as to 
achieve the best result!'!. 

5.21 The Committee note t.hat Government are 
making a provision for transfer of credits from-
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vocational COUl'S. to univers.ity preparatory 
courses and vice versa. 

The Committee consider that suCh a flexibi-
lity of approach is most essential in the forma-
tive yeaTS so that the students join this scheme 
with confidence. - --

The Committee stress that in the formative 
years close watch shoulci. be kept by the autho-
rities both at the Centre and at the State level 
so that the scheme of vocational training is im-
plemented on the right lines and achieves the 
objective of imparting 'Skills to posf-matric stu-
dents to improve their employment potential. 

The Committee note that it has been consi-
dered worth while to introduce work experience 
especially for the science students, in the con-
text of the present day needs and the educa-
tional structure in the colleges. It has also been 
conside;red feasible to develop programmes of 

setting up production units within the colleges, 
linking small scale industries in the locality with 
educational institutions and by establishing suit-. 
able programmes with the other industries in the 
area. The Committee agree that such program-
mes will provirle the studenTslnvaluable work 
experience, besides giving an impetus to the 
economic development of the surrounding re-
gions. 

The Committee are glad to note that certain 
institutions such as the I. I. T. Department of 
Chemical Technology, and Engineertrfg College 
at Bhopal have taken up projects from industry 
and the community for solving. The Com-
mittee feel that the experience of tFiese institu-
tions should be studied and lessons drawn there-
from should be translated 10rIIieaningful appli. 
cation on a wide scale to ensure that the Uni-
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versities and colleges function a 'growth cen-
tres' in their Tespective regions, involving them-
selves in planning and developblental activities 
of the region. This will ensure that the insti-
tutions of higher learning do not function in 
isolation from the commW1!ty but are enabled 
to identify themsetves with the needs of ,the 
community and" contribute their-share in the 
'country's development as part of a regular pro-
gramme. Besides the rich educative experlence 
and sense of fulfilment which the students ana 
teachers will gain therebv ,VOlllrt f5e invaluable. 

The Committee also suggest that suitable 
weightage should be given in regard to the 
participation of the student in the extension 
activities of the Universities, while awarding the 
final Degree. 

The Committee note that the University 
Grants Commission has constituted an Expert 
Committee to examine the question of linking 
education, work experience and productivity 
etc. ann that the report is expected to be avail-
able within six months time. The Committee 
would like early finalisation of the report so 
that the programmes of work experience can be 
introduced as early as possible in the colleges 
throughout the country in order that the stu-
dents may develop valuable insights into the 
productive process and the use of science there-
in and cultivate the habits of hard and respon-
sible work and gain self confidence. 

5.38 The Committee recommend that while plan-
ning the courses for work experience relating 
to science and industry suitable linkages should 
'be established with the CSIR, National Labora-
tories, Institutes of Technology etc. to enable 
the students to avail of the facilities afforderl by 
them for a more purposeful acquisition of know-
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ledge and skills and their practical utilisation. 
Similarly in subjects pertaining to humanities,. 
linkages should be established with organisations 
in trade and industry, t(} provine opportunities 

,to students for meaningful involvement in the-
practical aspects of business and industry. 

The Committee note that in order to accelerate-
the pace of development in educationally back. 
ward regions for unde':' privileged sections of 
s(}Ciety in predominantly rural areas, the Univer-
sity Grants Commission is at present with the 
help of an Expert Committee working out de-
tails of courses of stuny .at the fi'rst degree level 
suited to rural environment. The Committee 
hope that the courses of study will be finalised 
at an early date. 

The Committee recommend that priority 
should be given for working 6ut the courses of 
'Study suited to rural environment and for their 
early introduction. 

The Committee consider that an impor-
tant need of the country i!o1 to enable the students 
to equip themselves with technical skills in addi-
tion to acquiring a sound general education. This 
will provide them a better chance for gainful em-
ployment Or self-employment, than what a purely 
general education can do. The Committee feel 
that job-oriented education on the pattern of the 
optional courses provided by the Delhi U niver-
sity and Madras University is worthy of adoption 
by other Universities so that a considerable num-
ber of youth will acquire the necessary skills and 
get employed in productive occupations, instead 
of chasing white collared jobs of which there are 
not many. 

The Committee would also suggest in this 
connection that Government may examine the-
feasibility of introducing short-term courses in 
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hotelliering automobile engineering, radio engi-
neering, architecture, computer programming, 
secretarial practice, library science, management 
sciences, repairs of agricultural implements etc., 
as part of the Degree Courses to enable youth to 
find gainful employment after completing the 
course. 

5.51 As pointed out earlier, the Committee stress 
5.52 that linkages should be established with leading 

organisations in industry, commerce etc., for pro-
viding facilities for practical training and for as-
certaining the available job opportunities. 

5.66 
5.67 
5.68 

The Committee also recommend that priority 
should be given for opening such courses in areas 
of acute unemployment. 

The Committee are concerned to note that no 
serious effort has been made even to establish an 
indirect link by relating the output of the educa-
tional system closely with manpower needs or jol-
opportunities in spite of the existence of two or-
ganisations connected with manpower planning, 
namely, the Employment and Manpower Plan-
ning Division and the In:;titute of Applied Man-
power Research. It is imperative that the admis-
sions to education courses, especially courses in 
techniJJal education, !houJd be related tn the long 
term projections of the employment opportunities 
or manpower needs. The Committee regret to 
note that till now no appropriate assessment of 
manpower needs is available and largely the mar-
ket mechanism seems to be operating and deter-
mining the demand for seats in institutions of 
higher learning. 

The Committee do not agree that the econ04 

mic level of the country has not suffered so far 
on account of the inadequacy of trained man-
power. The Committee feel that one of the rea-
sons for the slow rate of economic development 

~ .. ,-------..... ------ .. - - - .. --------
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is the failure to identify in advance the man-
po~er requi~ements of those sectors of activity 
whIch be easily developed with the help of train-
ed and skilled manpower. 

The Committee note that Government pro-
pose to undertake as soon as the Fifth Five Year 
Plan is finalised and a clear picture of the pers-
pective of the Sixth Plan is available, an esti-
mate of the manpower requirements for techni-
cal personnel. Since the education and training 
of technical and professional personnel take 
considerably long time, the Committee would 
like the Government to take early decision in 
the matter as it is of crucial importance to take 
up manpower planning well in advance of the 
formulation of detailed plans and programmes of 
economic development. The Committee are of 
the view that the organisation charged with 
manpower planning should have the expertise 
to formulate manpower policy in keeping with 
the goals of economic developm~nt. 

The Committee are greatly concerned that 
Government have not been able to identify in 
detail the manpower belonging to different dis-
ciplines and levels of skills which is required for 
successful implementation of the plan program-
mes while some effort has been made in the case 
of identifying requirements of engineers, doctors,. 
scientists etc., no such detailed analysis is avail-
able in respect of supporting manpower with in-
termediate and lower skills. Similarly detailed' 
analysis of manpower for business management, 
accountancy, .legal work and in general subjects 
covered by humanities has not been carried out. 
The Committee consider that with two high .. 
powered institutions like the Institute of Applied 
Manpower Research and the Employment and' 
Manpower Planning Division in the Planning 
Commission and the Planning Departments in 
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the States, with cells in the districts, it should 
not be an insupera,ble job to work out the de-
tailed requirements of manpower of different 
disciplines. This has become all the more ne-
cessary with the proposed introduction of' 
10+2+3 system of education which has the' 
avowed objective of diverting 50 per cent post-
matric students to vocational institutions. The 
Committee need hardly point out that unless the' 
manpower requirements are determined in suffi-
cient detail, the planning of vocational courses 
cannot be done on realistic lines. The Com-
mittee would like the Planning Commission and 
Governl1}ent to realise the urgency of the pro-
blem and have these requirments worked out in 
sufficient detail within the next one or two years 
so that reliable data are available for deciding 
the pattern of vocational training as well as 
courses of education in the universities. 

The Committee would also like to stress the 
need for the formulation of a sound educational 
plan for the next fifteen years, which may re-
move the "maladjustment between the educa-
tiomil system and socio-economic needs. Such 8' 

formulation should be supported by periodic ap-
praisals so as to ensure adequate Clnd timely re-
medial action. 

The Committee note that with a view to 
planning the courses of instruction in vocational 
education at the Higher Secondary stage, a sur-
vey is proposed to be carried out regarding the 
job opportunities for particular vocations in dis-
tricts by the District Vocational Education 
Officer to be appointed for the purpose in every 
State. The survey is proposed to be carried out 
with the assistance of the Institute of Applied 
Manpower Research, D. G . E. T. and the State' 
Labour Departments. The Committee need 
hardly emphasise the importance of mak-' 

-------------------_._-_.,-_._ .. _-
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ing a correct survey, taking into account the 
short term and long term needs so that ~he stu-
dents who take up vocational education in parti-
cular fields can confidently expect to be absorb-
ed by the economy in gainful occupations. 

The Committee note that the Fourth Plan 
fell short of generating adequate employment 

opportunities. The Fourth Plan laid stress on 
increasing employment opportunities and on 
adoption of labour intensive techniques to the 
maximum extent possible but the extent of un-
employment among educated and· technically 
qualified persons in the ~ountry also, is a matter 
of great concern. One of the reasons for unp.m-
ployment is the craze for white collar jobs. Fur-
ther, the entrepreneurs have been shying away 
from less developed areas, with the result that 
there are few employment opportunities in these 
areac;. The Committee hope that the introduc-
tion of work experience in schools and colleges. 
vocational courses in the Higher Secondary stag~ 
and job-oriented courses in the Universities 
would help the youth find gainful employment. 
The Committee consider that there is a vast 
scope for identifying a large number of small 
jobs and for preparing the youth at the local 
level, through the vocational courses of educ?--
tion that have been programmed. But that 
would depend upon the race at which the new 
strategy of education is implemented. 

The Committee would draw attention in this 
connection to their observations in the Section 
dealing with work experience and vocational 
education regarding the need for providing 
suitable courses enabling the' students to deve-
lop the values, attitudes and skills for securing 
gainful employment/self-employment opportuni-
ties. 
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As regards entrepreneurs shying aw~y'f~~ 

less developed areas, the Committee have in 
para 2.22 of their Sixty-ninth Rep()rt on the 
'Development of Backward Areas' recommended 
accelerated development of infrastructural faci-
lities to be taken up in the backward areas in 
the country. The Committee feel that the sug-
gestions in the Sixty-ninth Report should be im-
plemented as early as possible so that entrepre-
neurs will be encouraged to start industries and 
generate employment opportunities in those 
areas. 

The Committee note the emphasis is laid in 
the Fifth Plan for generation of more self-

employment opportunities to the extent possiblf>. 
The Committee note that the range of efforts 
required for creating opportunities for self-em-
ployment, covers infrastructural development, 
establishment of ancillaries, promotion of agro-
based industries in the rural areas, organising of 
industrial co-operatives etc. The Committee 
would like Government to spell out a concrete 
programme of action for involving the youth in 
gainful self-employment by providing them the 
necessary facilities like financial and technical 
assistance. 

The Committee would like Government to 
carry out evaluation of 'Half-a-Mil1ion' jobs pro-
gramme, carried out during the Fourth Plan so 
that the lessons thrown up as a result of such 
evaluation may be used for devising suitable 
schemes which could make a real impact on 
generating self-employment opportunities. 

The Committee note that the Committee on 
Unemployment (1973) !lad recommended that 
larger employment opportunities could be gene-
rated by adopting technologies, suitable for our 
labour-abundant economy and that modern type 
of technology should not be imported without 
reference to Indian conditions and that the use 
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of highly sophisticated or automated machinery 
should be discouraged. The CommHtee under-
stand that this recommendation, which has al-
ready been endorsed by the Planning Commis-
sion, is still under consideration of the Govern-
ment. The Committee would, therefore, like the 
Government to take a fin3.1 decision in this mat:-
ter expeditiously, as it will go a long way to 
activate the economy of the country and provide 
more employment opportunities. 

The Committee would also like the Government to' 
undertake a detailed study of the various indus-
trial projects to evolve an appropriate techn~ 
logy mix so as to achieve the maximum subsUtuo. 
tion of capital by labour. 

The Committee would like to point out that 
thtre are a large number of traditional industries-
which not only provide employment to the local 
people but have also earned a name for their 
products, not only in the domestic market but 
even in the international market. It is, how-
ever, a matter of concern that the traditional in-
dustries are not making headway in the face of 
competition by organised big industry, It need 
hardly be emphasised that the traditional sector 
is vital for generating employment opportuni-
ties. The Committee note that the traditional 
industries can be helped to hold their own pro-
vided marketing facilities were organised and 
the skills of the trade upgraded by suitable 
training. 

The Committee consider that Government 
should pay special attention to the need for pro-
viding training and financial support to crafts--
men as they can play a very useful role in the 
development of rura1 and semi-urban areas. In 
fact in drawing up plans for development of di. 
tricts, it should be ensured that the provision 
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of requisite facilities for training, finance for the 
craftsmen are not overlooked. 

Student unrest is not an ailment in itself but 
is only a symptom of several shortcomings pre-
vailing in the larger body politic which is in-
fluenced by the existing social, economic, edu. 
cational and political system. The Committee 
note that the causes of student unrest have 
been examined by several authorities and com-
mittees over the years and that their recommen-
dations have been communicated to the State 
Governments/Universities for consideration and 
implementation and that it is primarily for the 
State Governments and Universities to devise and 
implement effective programmes to minimise 
student unrest. The Committee note that the 
Central Advisory Board of Education has also set 
up committee to study the question of Student 
Unrest and suggest ways and means to enable 
the students to take full advantage of the edu-
cational opportunities and equip themselves to 
play their proper role in building the new nation. 

The Committee consider that the fundamen-
tal problem with regard to student unrest is to 
prevent a feeling of alienation amrJl'lg the stu-
dents and promote integrated socialization of the 
student community so that the student does not 
remain a social outsider. The Committee, there-
fore, recommend that early action should be taken 
by all Universities to provide effective participa-
tion of students in various activities of Univer-
sity the scope of which could be expanded in the 
light of. experience. 

The Committee consider that the problem of 
student unrest should be viewed in correct pers-
pective. As against a few casE'S of unrest in certain 
institutions/universities. there are a large number 
of suell institutions/universities wbere education 
is proceeding without interruption. 

-------------_._-----------
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It has been generally recognised that some 
of the contributory factors for student unrest are 
the deterioration in academic standards, lack of 
relevance of the present system of education to 
the needs of society, the present examination 
system, lack of sound teaching and good teacher 
student relations. Government have stated that 
steps for improving academic standards, re-
orientation of education system and restructur-
ing of courses constitute a part of the University 
Grants Commission's programmes in the Fifth 
Plan. The Committee have dealt with these as-
pects in the earlier Chapters of the Report. The 
Committee need hardly emphasise the crucial im-
portance of these measures being implemented 
early. 

The Committee consider that concerted efforts 
should be made to involve the student.s in serious 
pursuit of studies and intellectual attainment 
throughout their college career. They should 
also be helped to develop their personalities and 
skills. A systematic study of the factors that 
make a student dissipate his time and energy 
should be undertaken and remedial action taken 
to ensure that the student is able to attain his full 
stature as a responsible member of society. 

The Committee cannot over emphasise the 
imperative need to create proper climate in aca-
demic institutions by providing and improving 
student amenities, such as student homes, non-
resident student centres, day-study cpntres, book-
banks health centres and facilities in hostels to 
the 'maximum extent possible. Concerted 
measures should also be taken to seel.1re effective 
and meaningful participation of students in the 
management of hostels, study centres etc. 

The Committee recommend that co-curricular 
activitie~ within the college campus should be 
expanded and diversified to provide an outlet for 
the exuberant energies of the youth. The scope 

--.- _.---- -----_ .. --_ ... -----_ .. -
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for activities such as dramatics, musical evenings, 
interclass debates or elocution competitions on a 
more frequent basis, student-teachers get-together 
in cultural programmes, indoor-sports and games, 
Youth festivals, art competitions, meck parlia-
ments etc. should be increased to draw out the 
aesthetic and emotional potential of the student 
and allow it to have full play. Students should 
be encouraged to participate extensively in sports 
activities and also to develop interest in activities 
such as hiking, mountaineering, swimming, row-
ing, gardening etc. etc. The Committee consider 
that the provision and improvement of such faci-
lities at colleges will go a long way not only in 
improving the health, morale, creativity, and 
team-spirit etc. of the student but also act as a 
safeguard against disruptive tendencies. 

The Committee consider that if the authorities 
are serious about Youth welfare, they have to 
open meaningful channels of communication with 
the Youth and understand their feelings, appre-
hensions and aspirations sympathetically. 
Students represent the future of the country and 
no efforts should be spared to understand and 
settle their genuine problems and grievances. 

The Committee note that the recommenda-
tions made in the Report of. the Committee on 
Governance of Universities and Colleges (Gajen-
dragadkar Committee, 1971), in regard to student 
participation in university affairs, have generally 
been accepted by the University Grants Commis-
sion and the Universities have already been in-
formed accordingly. In so far as Central Uni-
versities are concerned, steps have been taken by 
the Universities for such participation. Some of 
the State Governments have already taken this 
mto consideration while amending their legisla-
tive proposals. It is expected lhat such partici-
pation will give the student community a feeling 
of identification and commitment to their college 
or university and the academic life it offers them 
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and would help to bring out their most construc-
tive impulses in the task of management of their 
academic lives. The authorities would do well to 
keep a close watch on the working of this scheme 
wherever it is being tried so as to ~ffect neces-
sary improvements on the basis of its actual 
working. 

The Committee consider that a true and 
lasting solution of the problem of .. tudent unrest 
will be to establish human contact between the 
student community and the teachers and to give 
them meaningful opportunities to express them-
selves regarding academic and other problems. 
The relationship should be such that both share 
the joy of the pursuit of learning. The emphasis 
should be on a spirit of comradeship between the 
teachers and students, based on mutual affection 
and esteem. The Committee need hardly empha-
sise that the teachers should keep themselves 
abreast of the current developments in know-
ledge in their special field of teaching SO as to 
enable the students to reach peaks of excellence 
in different disciplines. 

The Committee consider that much of the 
poIlu tion of a tmosphere in some colleges and 
universities can be traced to the activities of 
wrong elements among the teachers and the stu-
dents and the influence of political parties, who 
try to exp)oit the situation for selfish ends. It is 
therefore desirable that political parties consider 
the feasibility of evolving a code of conduct 
among themselves to avoid strident interference 
in the academic affairs of educational institutions. 

The Committee understand that the Students 
Union in many cases have taken the form of a 
trade union adopting a militant approach whereas 
their functions are to provide a forum for intelli-
gent and constructive discussions in the interest 
of student's welfare. It has been suggested to 

-----_._._ .. _--_ .. -----. 
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the Committee that the system of election of 
oftice bearers to the Union should be so devised 
as to exclude professional students with a record 
of repeated failures, from competing for election 
as office bearers. 

The Committee are informed that it is not 
an uncommon phenomenon that some teachers 
who are actively associated with political parties 
foment trouble during student unrest. The Com-
mittee understand that Government teachers are 
forbidden to become members of any political 
party. The Committee stress the desirability of 
introducing a convention that teachers in non-
Government institutions of learning should not 
also have very active connection with political 
parties. 

The Committee agree that student unrest 
is not an isolated problem. It is a social, socio)o-
gical, emotional and political problem. The Com-
mittee consider that the essential aspect of tht> 
problem is to understand the student, his need!, 
fears and aspirations and to take the utmost 
pains to relieve his mind of the anxieties which 
trigger off a conflict. Another aspect is for the 
adults themselves in any position of authority to 
undertake a self analysis to find out the extent of 
erosion of moral and spiritual values in their 
own lives and the resultant dissatisfaction, frus-
tration and bewilderment in the sensitive minds 
of the young people who look to them for guid-
ance. The students oscillate between their in-
herent idealistic urges and the unsavoury reaH-

. ties of the society to which they have to recon-
cile themselves. - It is therefol'e essential that 
leaders of society set a high example of devotion 
to duty and adherence to certain fundamental 
values and principles, honesty, sincerity and fair 
mindedness. It is to be understood that even the 
failure to apprehend the problem of students in 
time and take suitable remedial measures before 

--.---- --------------------
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trouble escalates into violence is a dereliction of 
responsibilities and should be suitably dealt 
with. Authority should learn to listen to the 
urges of youth and devise effective remedies. 
The Youth who agitate should also reflect about 
their obligations to society and eschew violence 
in any form and take recourse to democratic pro-
cesses of discussion to arrive at practical mutual 
solutions. 

The Committee consider that the overriding· 
consideration in a college campus should be the 
pursuit of knowledge and the cultivation of the 
graces of life. The keynote of any activity should' 
be a conscious adherence to discipline and a self 
imposed restraint with the dominating considera-
tion of expanding the dimensions of the mind 
and responding to the forces of understanding, 
reason and humanity, so as to perfect the man 
and the method. It need hardly be stated that 
in such a case at the moment of trial all the rich 
qualities which form the heritage of society and 
the acquired skills are brought into play in an 
almost intuitive manner. In the eloquent words 
of the Education Commission, 'the destiny of 
India is being shaped in her class rooms'. The-
Committee consider that to this end all activities 
should be directed. 

The Committee feel that one of the reasons 
for student unrest is the comparatively cloister--
ed existence of the universities, The Committee 
consider that the universities should no longer 
function as reserved enclaves of knowledge but 
should be enabled to be brought into the main-
stream of social life, by participating in construc-
tive nation building activities, taking up problems 
of community for solution, establishing rapport 
with the people in their environment and' 
neighbourhoods, carrying out literacy program-
mes, organising researches of benefit to the com-
munity, organising parent, teacher and student 
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programmes etc. Such programmes will provide-
a training ground for the students for meaning-
ful participation in community life and trans-
form their personality and outlook, besides fitting 
them for fulfilling their functions as future citi-
zens of the country. 

At present individual Students Unions 
operate at college level and university level. 
There is no forum for discussion on the general 
problems and grievances of the Youth-both stu-
dents and non-students-as a whole. The Com-
mittee consider it necessary that suitable forums 
for discussion of the problems of Youth-stu~nts 
and non-students-should be provided at the state 
and national level. They suggest that the feasi-
bility of forming Advisory Councils at the state 
and national level to deliberate on the problems 
of Youth, provision of welfare facilities for stu-
dent and non-student youth, as also the wider 
issues of formal educational and non-formal edu-
ca~ional policies etc., should be examined by 
Government. These Advisory Councils which 
should be composed of eminent educationists, re-
presentatives of s~udent and non-student youth 
organisations as also voluntary organisations 
e!'Jgaged in the welfare of Youth, should also 
include representatives of educational institu-
tions and the Government. In the opinion of the' 
Committee. these Councils would afford an o~ 
p()r:unity to the students and non-student youth 
for active part~cipation in discussing their pro-
blems, suggesting solutions as also providing 
channels of communications between the Youth-
both student and non-student-and the authorit-
ies. The Committee have no doubt that these ad-
visory bodies would greatly help to bring about 
healthy and constructive trends in the thinking 
of the Youth and enable them to participate more 
fully and wholeheartedly in national building. 
activities. 
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It is well known that the right type of 
education relevant to the country's needs, with 
emphasis on pursuit of excellence, plays a key 
role in developing the youth, who constitute the 
most important human resource of the country. 
It is equally necessary that the student youth 
should be provided opportunities for involvement 
in constructive developmental activities, through 
meaningful and challenging programmes of com-
munity service and national reconstruction, which 
should form integral parts of national education 
scheme. The basic need is to produce youth of 
character and ability who are committed to 
national service and development, and play a 
vital role in promoting nationa.! objectives with 
a strong sense of common citizenship and culture 
and national integration. The Committee consi-
der that if student power has to contribute signi-
ficantly to the development of country, it is of 
crucial importance that apart from providing 
education of quality, programmes for participa-
tion in community service and national recons-
truction should be provided, with emphasis on 
dignity of labour, self-help, character formation 
and development of a sense of 'social commit-
ment, so as to produce citizens who will not only 
raise their own stature but also of the country. 
The success of such programmes can have the 
most far-reaching implications for India's social 
development. 

The Committee note that the National Ser-
vice scheme for college students aims at promot-
ing national consciousness and a sense of social 
commitment, by inculcating n sense of discipline 
and dignity of labour among college students. 
The Committee are glad to note that the scheme 
provides for programmes of social uplift work, 
carrying out socio-medical surveys, setting up 
medical centres, social service to slum dwellers, 
eradication of adult illiteracy etc. The Commit-
tee consider that the programmes are of a chal. 
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lenging nature and if the objectives of the scheme 
are to be accomplished, the emphasis should be 
on taking concrete and concerted measures to 
make the programmes meaningful and result ori· 
ented, by preparing a well conceived strategy. 
suited to the local needs, in co.ordination with 
local developmental organisations and voluntary 
agencies and involving a large number of stu· 
dents. 

The Committee note that a limited evaluation 
of the' scheme was carried out by the Tata Insti-
tute of Social Sciences, Bombay, and that a mid· 
term appraisal of the progress of the Scheme was 
made 'in 1971 by the Expert Committee on Na· 
tional Service Scheme which made many useful 
suggestions. The Committee hope that suitable 
action would be taken to remedy the deficiencies 
in operation of the scheme and to streamline the 
procedure regarding release of grants to univer-
sities for the scheme. . 

The Committee would like to emphasise the 
need for providing short term orientation courses 
to students, for acquiring the necessary skills for 
purposeful involvement in Community service. 
The Committee also stress the need for formulat-
ing detailed programmes of a challenging nature 
for meaningful participation of the stud~nts in 
nation building activities to ensure that the stu-
dents cultivate the spirit of service and do not 
dissipate their time and energy in diversified, ill-
planned efforts. The programmes should be such 
that concrete assessments could be made of the 
achievements. The emphasis in all these pro-
grammes should be on reinforcing the dignity of 
labour and instilling a sense of pride in the stu-
dents for building durable community assets like 
digging of wells, building of roads, building . of 
schools etc. which may soil the hands but ennch 
the soul. 
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The Committee consider tJlat a statistical 
analysis of the creation of community assets, the 
number of cases of eradication of illi teracy etc. 
as a result of these programmes should be carried 
out at periodic intervals and the overall position 
exhibited in the annual reports of the Universi-
ties, University Grants Commission and the 
Ministry of Education and Social Welfare. The 
Committee would like a suitable procedure to 
be evolved for ensuring that the durable com-
munity assets created under the scheme, are not 
frittered away for lack of proper maintenance, 
and that the success of the literacy campaigns is 
consolidated by periodic appraisals and making 
available the requisite reading material to sus-
tain the interest of the neoliterates. 

The Committee consider that the success of 
the programmes will depend on properly orient-
ed'teachers who have an important role to play 
for guiding and directing the activities. It need 
hardly be stated that the strong fraternal bonds 
between the teacher and the students, which will 
develop in pursuit of common challenging tasks, 
will by itself be a powerful factor in moulding 
the personality of the student. 

Th~ Committee note that 'Youth against 
Famine' campaign was launched in 1973 as part 
of the National Service Scheme activities in 
which there were 65,000 participants and an eX-
penditure of Rs. 73 lakhs was incurred. The 
evaluation of the campaign was made by the 
Delhi SchOOl of Social Work who felt that the 
campaign was successful owing mainly to the 
existence of NSS infrastructure at different 
levels. The Committee note that encouraged by 
the success of this campaign, it has been decided 
to launch a Special Camping Programme on all 
India basis entitled "Youth against Dirt and Dis-, . ease" as part of the NSS programme, centnng 
round environmental sanitation, medico-social 
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work including mass immunisation against pre-
ventible diseases, provision of potable water 
and popularisation and construction of Gobar 
Gas Plants. The present provision of funds is 
for 35,000 campers and another 45,000 campers 
can be covered subject to availability of funds. 
The Committee welcome these educational-cum-
developmental measures. They would however 
like maximum importance to be accorded for pro-
per planning and organisation of the camps, eco-
nomy in the use of funds, the tailOring of the 
projects to specific needs, assessment of concrete 
benefits to the community, co-ordination with 
other departments of the Government, preven-
tion of overlapping or duplication of efforts etc. 
The Committee urge that lessons should be drawn 
from the past campaigns undertaken under the 
scheme after their critical evaluation in terms of 
real benefits to the Community and further 
campaigns should be undertaken in perennially 
drought-struck areas in Gujarat, Andhra Pradesh, 
Rajasthan etc. which will go a long way to create 
a better impact of the students on community 
life. 

The Committee would like Government to 
publicise the activities through documentaries, 
radio-broadcasts, press releases etc. so as to gene-
rate enthusiasm in the youth of the country for 
particil?ation in developmental activities. 

The Committee consider that there should 
also be purposeful programmes for utilisation of 
the services of youth in the eradication of social 
evils like casteism, parochialism, dowry system, 
corruption, adulteration, ticketless travel, quene 
disorder in Railway booking offices, hoarding, 
profiteering, etc. 

The Committee note that student participa-
tion in programmes of the National Service 
Scheme is optional. The student is expected to 
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remain in the programme for a continuous period 
of two years and is required to render social ser-
vice for a minimum of 120 hours per annum. 
Starting from an enrolment of 40,000 in 1969-70, 
the enrolment in 1973-74 has reached 160,000. The 
scheme has a target of 13 lakhs by end of the 
Fifth Plan i.e. about one third of the students on 
the rolls as at the beginning of the Fifth Plan. 
The Committee note that a proposal for integrat-
ing National Service Scheme with the curriculum 
of studies by including practical training and on-
the-job field training in the curricula of as many 
disciplines as possible is under examination by a 
Committee of Experts appointed by the Univer-
sity Grants Commission. Till such time as the 
integration is finalised, the Committee under-
stand that the emphasis will be on special camp-
ing programmes and work in the field of eradica-
tion of illiteracy through non-formal education. 

The Committee appreciate that integration 
of the scheme with the curricula will involve all 
the students in the programme of constructive 
activities. It should, however, be ensured that 
the integration of the scheme with the curricu-
lum is brought about in such a way as will secure-
the essential objectives of the scheme, namely 
developing a lively contact of the student with 
the community and his awareness of its pro-
blems, purposeful participation, the development 
of character and commitment to national service. 

The Committee would like the Government 
to ensure that the progress and achievements of 
the Scheme are periodically evaluated to bring' 
about necessary improvements in time. 

The Committee recommend that Government 
may also examine the feasibility of introducing 
compulsory social service by the students for a 
period of one year, before awarding Degree to-
them. 
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The Committee note that the scheme of 
Planning Forums which was initiated by the 
Planning Commission in 1955 to associate teachers 
and students in the work of formulating and 
implementing the country's development plans. 
was transferred to the Ministry of Education and 
Social Welfare in 1968. They further note that 
the old scheme ceased to operate at the end of 
the 4th Plan and a revised scheme has been in-
troduced as a, complementary to other schemes 
in operation in the universities such as National 
Service Scheme. So far a sum of Rs. 15.4 lakhs 
has been spent on this scheme. The Committee 
regret that the scheme of Planning Forums on 
which an expenditure of over Rs. 50 lakhs was 
incurred, is proposed to be merged with other 
schemes, after operating it for 20 years. This it-
self indicates that the scheme had not achieved 
the purpose for which it was initiated. It is re-
grettable that the Planning Commission which 
initiated this scheme continued to operate it for 
over 13 years without critically evaluating 
whether the scheme was serving the purpose for 
which it was started and whether the achieve-
ments of the scheme were commensurate with 
the expenditure incurred. The Committee hope 
that the experience gained in the working of 
this scheme for about 20 years, will be fruitfully 
utilised in making the revised scheme a success. 
The Committee cannot over-emphasise the need 
for periodical evaluation of the revised scheme 
with a view to take timely corrective measures. 
in the light of the experience gained. 

Now that the preparations of district plans 
are being taken up actively by the State Gov-
ernments, the Committee feel that it should be 
possible to activate the planning forum and uti-
lise them for gathering data for drawing up 
meaningful developmental schemes which could 
be included in the district plans. This would - ----_.- -_._-- ---------_.-----
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give a sense of participation to the students in 
the planning process and also help in accelerat-
ing the completion of district plans. 

The Committee note that the N anak Bhavan 
Scheme was finalised in 1969, with the object of 
inculcating self-help and self-reliance among 
the sturlents, using their spare time far activities 
useful to them and to the Nation, bringing the 
academic community to the service of non-aca-
demic community and encouraging and organis-
ing sports and literacy activities. The type of 
activities envisaged under this scheme are set-
ting up of s.tudents cooperative stores, student's 
Book Banks, coaching classes for weaker junior 
students, classes for Secretariat parctice, office 
management etc. 

The Committee note that financial assistance 
amounting to Rs. 16.50 lakhs has so far been 
given to six States for the construction of Nan-ak 
Bhavans. While the construction of these 
Bhavans is stated to have been completed in 
Rajasthan and Orissa and some progress has 
been made in Tamil N adu and Maharashtra, 
the construction i'S yet to start in Gujarat. In 
Karnataka, the State Government has not yet 
been able to find suitable land for the Bhavan. 
The Committee are concerned at the slow pro-
gress in the construction of the Nanak Bhavans. 
They are surprised how the grants were releas-
ed in 1969-70 and 1970-71, to Gujarat where 
the construction of the Bhavans has not yet 
starteci. and to Karnataka where suitable land 
for cons.truction ha'S not yet been found. The 
Committee would like the matter to be exa-
mined and necessa,ry rules to be framed fO'r the 
release of the grants to avoid such situations in 
future. 

The Committee would like to draw pointed 
attention to the fact that the aims and objec-
tives of Nanak Bhavans and the National Ser-
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vice Scheme are broadly the same. This 
underlines the need for closer coort\inatioD 
between the two. In fact, Nanak Bhavans caD 
well provide the basis for many of the activi-
:ties covered by the National Service Scheme . 
Talented students with organisational ability 
and capacity to generate enthusiasm could also 
be usefully inducted into the Nehru Yuvak 
Kendra Scheme so as to help the non-student 
youth in cultural activities including d~amatics, 
debates, cultivation of hobbies etc. They could 
also play a meaningful role in extension of non-
formal education to non-student youth. 

The Committee have earlier pointed out that 
the most crucial and much neglected group 
among the youth is that of the non-student 
youth. Government and society have an obli-
gation to ensure for them a life of dignity, a 
life of faith in themselves and faith in the so-
Ciety of which they form an integral part and 
a sense of being needed by society. This can 
come only through their involvement in youth 
work. 

The total population of youth in India in the 
age-group of 15-25 years is approximately 90 
millions according to the 1971 census, a large 
majority of whom comprrse non-student youth. 
According to Government, youth includes per-
sons in the age group 15-25 years. The Com-
mittee consider that youth should include all 
persons in the age group 15-30 years. In that 
case the number of non-stuc\ent youth who can 
be drawn into purposeful youth activity would 
be much la'rger. 

The Committee realise that non-student 
youth constitute a large varied mass who are 
dispersed in different groups and different occu-
pations, with different interests and C\O not form 
a fairly cohesive group like student youth. The 
Committee consider that a comprehensive pro-

'-'- -_._ ......... _._-----_._-_ ......... - ._-------
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gramme to determine the needs of well identi-
fied groups of non-student youth and to provide 
focal points for their constructive involvement in 
youth activities is essential. 

The Committee consider that opportunities 
have to be provicied to non-student youth for 
prep9.ration and training for work and family 
life, assumption of social and civic responsibi-
lities, development of a spirit of comradeship, 
patriotism, cultural outlook and participation 
in planning and implementation of the program-
mes of community and national development, 
recreation etc.. in short for developing their 
personality and making them socially useful, 
functionally efficient and economically p:oduc-
tive. The Committee also consider that the 
problem of development of non-student youth 
is a gigantic one and needs urgent attention. 
Though the Directive Principles of the State 
Policy embodied in the C.nstitution, aim at 
securing social and economic justice,so far no 
tangible progr.ammes have been worked out on 
the scale required to give concrete shape to the 
fulfilment of the basic national task of uplift-
ing the vast mass of non-student youth. The 
Committee feel that the situation calls fo:..' con-
certed, multi-pronged efforts by Government and 
society to bring into the lives of the neglected 
non-student youth, a content and a meaning 
which they miss. 

The Committee note with concern that it waS' 
not until 1970 when a. programme for non-stu-
dent youth was first formualted. The Com-
mittee have already commented in Chapter II 
regarding the inadequate financial allocations for 
this progr.amme. 

The Committee note that. the Nehru Yuvak 
Kendra is one of the important elements in the 
programme for non-student youth welfare. The 
objectives of the Nehru Yuvak Kendrasare to 
prepare youth for society's needs, t.o enable 
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them to contribute to development of society, to 
satisfy the needs of youth and to help them to 
participate in the decision making process. The 
programmes of these Kendras include non-formal 
education, training the skills of youth for em-
ployability, social services, entertainment includ-
ing mass sport and cultural activities. It has 
been stated that only a small part of the pro-
gramme will be implementeci directly by the 
Kendra and a large part will have to be imple .. 
mented through indirect assistance to the opera-
tors of various schemes, the Kendr.as thus func .. 
tioning as encouraging, motivating and catalytic 
agents. 

The Committee note that'" 80 Kendras have 
been established so far and 14 are likely to be 
established shortly and that by the enci of the 
Fifth Plan, one Kendra will be established in 
each District Headquarters, bringing the total 
number of Kendras to 356. The Committee 
further note that about Rs. 461akhs have been 
spent so far on this scheme upto the end of the 
Fourth Plan and that Rs. 6 crores have been 
provided fOT this scheme in the Draft Fifth Five 
Year Plan. 

The Committee note that so far no evaluation 
of the working of the Nehru Yuvak Kendra51 
which were starteci at the end of 1972, has been 
made as it has been considered pre-mature to 
do so. They further note that informal groups 
under General Candeth have been appointed to 
go around these Kendras and suggest improve .. 

---------- -------------_. __ ._------_ .. --------------
• At the time of verification of the Report the Ministry at Education 

and Social Welfare suggested the following corrections:-
"16 more Nehru Yuvak Kendras have been sanctioned during 1974-75 

bringing the total number of Nehru Yuvak Kendras so far to 
110. Of these, 83 are functioning at present and the Youth 
Coordinator are in position. The remaining 27 are likeiy to 
start functioning shortly. Besides, 75 more Kendras are 
proposed to be established during 1975-76. " 
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ments in their programmes within .a period of 
six months. 

The Committee hope that the informal groups 
which have been constituten to suggest improve-
ments in the programmes of these Kendras will 
'Submit their reports within the stipulated time. 
They would like Government to take expeditious 
decisions on the suggestions made by the infor-
mal groups and implement the same according 
to a time-bound programme. 

The Committee consider that the scheme of 
the Nehru Yuvak Kendras is a pioneering effort 
in promoting the nevelopment and welfare of 
non-student youth. They realise that the orga-
nisational problem of catering effectively to a 
large varied mass of non-student youth, are Va'St. 
As the sheet-anchor of the developmental and 
welfare programmes for non-student youth 
would be the Nehru Yuvak Kendras in each Dis-
trict, it is imperative that the progr.ammes and 
activities of these Kendras are formulated with 
great care ann implemented expeditiously so as 
to create an impact on the non-student youth in 
thei'r area. 

The Committee fUrther consider it desirable 
that the working of the Nehru Yuvak Kendras 
already set up, should be consolidated and watch-
ed for some time after bringing about necessary 
improvements in their programmes. Further 
extension of these Kendras should be made on 
the basis of the lessons drawn from the working 
of the exi'Sting Kendras so as to obviate short-
comings which may have been experienced ear-
lier in the setting up of new Kendras and full 
benefit is derived from the expenditure incurred 
on these Kendras. The Committee would like 
to emphasise that the achievements of these 
Kendras have to be viewerl in the context of 
transformation which they bring about in the 

--------------------_._-----------
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thinking and lives of the non-student youth, 
particularly, those belonging to the weaker sec-
tions of society . 

The Committee suggest that Nehru Yuvak 
Kendras should hold annual camps of at least 
2-3 days' duration, which would help to bring 
the particip.ants closer to each other and afford 
them opportunities to participate in cultural acti-
vities such as, rlramatics, debates, discussions, 
exhibitions etc. These camps may also well be 
utilised to impart knowledge in the ideals of 
Nehru Yuvak Kendra and generate enthusiasm 
.among the participants for social work, and fight-
ing social evils besides informing them about the 
working of our democratic system and their 
duties and responsibilities as citizens. 

The Committee have elsewhere in the Report 
pointed out the opportunities which are available 
in the Nehru Yuvak Kendras for a meaningful 
contribution by the students under the National 
Service Scheme and N anak Bhavall'S. The Com-
mittee feel that the youthful students should 
consider it a privilege to be of assistance to non-
student youth and should make an effective 
contribution in the matter of spreading non-
formal education and cultivation of hobbies and 
skills among non-student youth. The Committee 
suggest that the Coordinators of Nehru Yuvak 
Kendra'S should maintain close contact with their 
counter-parts in Nanak Bhavans and authorities 
incharge of local National Service Scheme in the 
interest of better coordination of programmes, 
and mutual benefit to the participants. 

The Committee would like to stress that the 
activities of Nehru Yuvak Kendras should not be 
burdened with extraneous activities so as not to 
mlute in any manner, the main objective of the 
Kendras which is to provide a meaningful pro-
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gramme for fuller development of non-student 
youth. 

141 8.47 The Committee consider that if any impact 
of YQuth welfare programmes its to be made on 
the youth it is not only desirable but necessary 
to have a network of youth clubs in every mohal-
la at the grass root stage which will be in live 
contact with the people in the slums, villages, 
backward areas etc. and which will form focal 
points for meaningful developmental and recrea-
tional activities. The Nehru Yuvak Kendra can 
play the role of a co-orrlinating centre for all 
the youth clubs in the towns and villages of the 
District. The clubs should be run by the youth, 
for the youth and with the assistance of socially 
dedicated volunteers, who are sensitive to the 
needs of youth. 

142 8.48 The Committee wouln also like Government 
to study the role played by Youth Clubs in 
Western and Eastern countries and to take sui-
table steps for promoting vigorous ann energetic 
youth clubs with the help of well established 
voluntary organisations. The Committee would, 
however, like to emphasis that the organisational 
effort required for such activities would be of a 
high order, the inputs being purpO'Seful planning 
and the maximum use of human effort which can 
make up, to a large extent the shortfall in finan-
cial investment. 

143 8.49 The Committee note that the constitution of 
Yuvak Kendras provides that the President may 
be either a Collector or Dy. Commissioner or 
his nominee. The Committee feel that as the 
Yuvak Kendras require close coordination bet-
ween various official agencies it wouln be a dis-
tinct advantage if the CollectorlDy. Commis-
'Sioner is directly associated with the activities 
of the Kendras particularly in the formative 
years so as to provide firm leadership and resolve 

----_. __ ._-----
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all difficulties without delay. The Committee 
would also like that the Chief Executive Officer 
of the Zila Parishad shouln be a member of the 
District Organising Committee. 

The Committee find that the constitution of 
the committee to look after Nehru Yuvak Ken-
dras provides for appointment of a number of 
non-officials. It would be in the fitness of thin~ 
if these non-officials possess intimate knowledge 
of different facets of activities which are covered 
by Nehru Yuvak Kendras so that they can make 
effective contribution. 

The Committee note that Government have a 
proposal of bringing the activities of the Nehru 
Yuvak Kendras under the auspices of a regis-
tered autonomous society to be callen "Rashtriya 
Nehru Yuvak Kendra Sansthan". The Com-
mittee cannot help pointing out that as Nehru 
Yuvak Kendras have been established only re-
cently in the field and are experiencing nume-
rous difficulties of growth, it is but appropriate 
that no radical change may be made in the ex-
h, ting set-up. The position could be reviewed 
in course of time after the programme ha'S gain-
en momentum in the field and the pictU're about 
the scope and range of activities, the types of 
organisations to be involved for work amongst 
non-student youth, becomes clearer. 

The Committee are glad to note that Govern-
meni are fully aware of the key role that is to 
be performed by a Youth Coordinator in the 
p';"ogramme. The Committee stress that as the 
Coordinator is the main spirit behind the acti-
vities, it is of the utmost importance that he 
should be a person of active habits, genuinely in-
terested in the welfare of non-student youth, a 
man of proven organisational ability and inte-
grity with a capacity to generate enthusiasm 
and cooperation amongst all the participants in 
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the activities of the KendTa. It may be worth-
while to make it a tenure appointment so that 
accent on performance is sustained and the acti-
vities do not come to suffer for want of initiative 
and drive. 

Above all it should be ensured that the person 
appointed as Coordinator discharges his respon-
sibilities in wholly non-partisan marmer so as to. 
command the confidence of all sections of non-
sturient youth amongst whom he has to work. 

The Committee are concerned to note that 
though the Nehru Yuvak Kendras, started func-
tioning from 1972-73, only 355 youth leaders have 
been trained so far and another 200 leaders have 
itarted their training. The Committee are sur-
prised as to how the progTammes of the Kendra 
could be successful without adequate number of 
traineri youth leaders. They would like that 
the training programmes of youth leaders should 
be expanded to increase the av.ailability of a large 
number of these leaders. 

The Committee attach great importance to the· 
tTaining of youth leaders for it is they who 
would be motivated the youth and inspiring 
them to develop their potentialities by availing 
of non-formal education, in vocational training 
in agriculture, animal husbanrlry, dairy farming, 
cooperative movement, health education etc. 
The Committee, therefore, stress that in the light 
of experience gathered,· the qualities expected 
of the leaders to be involved in the programme 
should be laid down and followed to make the 
best selection. 

Another aspect which the Committee would-
like to stress is the selection of training 
institutions for youth leaders so that they 
get the best training available in the select-
en. fields. The Committee would like Govern-
ment to make iystematic survey of institutions: 

----- ------ - ----- ---------
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which can impart training so that they can pick 
out the best. 

The contents of training programme should 
also be critically 'reviewed so as to make them 
more relevant and pertinent to the activities of-
Nehru Yuvak Kendras. 

The Committee are not sure whether there is 
any obligation on the selected leaders to work 
in the Nehru Yuvak Kendras after completion 
of training. In view of the fact that Govern~ 
ment aTe arranging for these training program-
mes, and there is a shortage of youth leaders, 
Government may prescribe a minimum period 
for which it would be obligatory for a youth 
leader to be actively associateli. with the activi-
ties of the Yuvak Kendras. 

The Committee note that since the start of· 
nisation each at Calcutta and Andaman and 
Nicobar Islands has availed of financial assistance 
in 1971-72 and 1974-75 'resEectively for the scheme 
of Work Centres. The Scheme was for estab-
lishment of a Centre in each State for giving 
training in occupational skills to non-student and 
unemployed youth to improve their employabi-
lity. The reason given for want of progress was 
that the State Governments liid not avail of the 
financial assistance by the Centre because OD 
their lack of interest in contributing the match-
ing share. Similarly a scheme of Reception 
Centres to function as Information Centres for 
non-student youth coming from rural and urban 
areas in search of employment has not made 
any progress because of financial stringency. 
The Committee note that the schemes of Work 
Centres, Reception Centres and other program-
mes for non-student youth are being integrated 
with the activities of the Nehru Yuvak Kendras. 

The Committee feel that while Nehru Yuvak 
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Kendra should mainly concentrate on providing 
meaningful programme .and cultural activity for 
non-stwient youth, it may be useful to have lin-
kage with the work centres. The efficient or-
ganisation of work centres should, however, be 
made the responsibility of technical service 
institutions so that the scope and contents of 
training are kept abreast of technical develop-
ments. 

The Committee recommend that such work 
centres may preferably be located in rural areas 
to encourage non-student youth to develop skills 
which would enable them to make greater con-
tribution towards agro-industrial development. 
The Committee need hardly stress that the 
courses to be provided in the work centres to be 
located in rural areas should be such as to serve 
the needs of industrial development. 

The Committee note that Government have 
recognised the role of voluntary organisations 
who have played a significant role in develop-
ment of welfare activities of non-student youth. 
It has been stated that the voluntary organisa-
tions have capacity to enlist the services of 
devoted workers, to tap financial resources for 
development and welfare of youth and to con-
duct experimental projects and pursue activities 
of pioneering nature. The Committee note that 
financial assistance is given to such organisations 
by Government to the extent of 80 per cent of 
the non-recurring expenditure subject to the 
maximum of Rs. 10,000 per project . 

The Committee need hardly emphasise the 
important part which voluntary organisations 
can play in promoting youth activities and in 
experimentation with new programmes and 
techniques which could lead to effective involve-
ment of youth in developmental activities of the 
community. There is also great scope for avail-

---- ------- --------
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ing of their expertise for training of youth lea-
ders. The Committee feel that there are im-
mense opportunities for youth welfare work 
through youth clubs organised with the assis-
tance of the voluntary organisations who have 
the necessary expertise. The Committee would 
however, like the Government to ensure that 
the voluntary youth organisations, to which 
financial assistance is given by Government, are 
genuine and have a real record of social service 
to their credit. 

The Committee stress that if the enthusiafo'm 
of voluntary organisations is to be sustained, 
grants to them should be given on assured ba~is 
for a fairly long term, subject, of course, to the 
satisfactory compliance with the prescribed con· 
ditions and achievement of targets. There should 
be also an arrangement for evaluation of the 
work done by these voluntary organisations and 
some objective criteria laid down to determine 
the success achieved by them in cultural and 
other creative activities. The Committee sug-
gest that these objective criteria may be laid 
down by an Expert Committee after visiting the 
Centres of activity hearing the representatives 
of the voluntary organisations and the non-
student youth. In view of the urgency of the 
matter, they suggest that the Expert Committee 
should be asked to give their report within six 
months and Government should announce that 
decision thereon without delay. Such criteria 
should be publicised so that more voluntary 
agencies which are active in the field or can 
Cievelop these activities effectively can avail of 
the financial assistance and he}p energise and ex-
tend the programme. 

-------------------
-------~--- ----
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Non-formal education has been described as 
one of the major plans in educational retorm. 

The Committee note that since formal education 
can cover only limited areas, there is a big pro-
gramme of non-formal education which has tre-
mendous potential for helping the youth to pre-
pare themselves for leading a meaningful life. 
Out of population of 9 crores in the age-group, 
15-25, nearly 5.2 crores are illiterate in the coun-
try. The Fifth Plan target for eradicating illite-
racy in this age group is 10 millions. It has been 
stated that if the funds do not permit the target 
may be lowered. The Committee note that the 
Central Advisory Board of Education has recom-
mended introduction of a large element of non-
formal education to cover at least six to seven 
million illiterates in the age-group 15-25. 

The Committee note that the activities for 
non-formal education have to be different from 
these for formal education and call for mobili-
sation of the resources of the entire community 
for teaching purposes. Teaching is to be based 
on the skills and arts and crafts of the commu-
nity to which the Youth belong. The Committee 
understand that plans have been taken up for 
orientation of teachers for this new type of edu-
cation, and for preparation of curricula and 
materials . 

The Committee, recommend that the difficul-
ties in implementing the scheme of non-formal 
education, may be sorted out as early as possi-
ble and time bound programmes formulated, sO 
that the targets originally proposed are accom-
plished. As the programmes of non-formal edu-
cation concern mainly non-student youth. the 
Committee need hardly stress the importance of 
making concerted efforts to enable the pro-
gramme of non-formal education to reach a large 
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number of non-student youth which has been 
neglected so long. The Committee would also 
like that financial constraints should not be al-
lowed to come in the way of implementing this 
programme which is essentially a developmental 
measure and will go a long way in making non-
student youth literate and skilled to make a 
living. The Committee strongly urge that expe-
ditious action should be taken with regard to 
orientation of teachers, preparation of learning 
material etc., so as to start the implementation 
of this scheme urgently. 

The Committee are gravely concerned at the 
ever-rising rate of migration from rural to urban 
areas. While some migration in the very nature 
of things is natural and necessary, the heavy 
exodus of talented youngmen from rural areas 
to the cities creates a vacuum in rural areas 
which is hard to fill white it accentuateR the 
djfficulties being felt in the urban areas, p8rti-
cularly in the matter of accommodation, sanita-
tion, water supply, public transport and distri-
bution system, etc. This trend can be revp.rsed 
only if a multi-faceted effort is made to provide 
essential amenities in the rural areas by way of 
of electric, power supply, drinking water, medi-
cal and health facilities, etc. and provision of a 
vocation in the field of agro-industries where 
young persons can earn a livelihood and look 
forward for advancement. 

The Committee have in their Sixty-ninth 
Report already stressed the need for developing 
growth centres, drawing up a programme for 
agricultural development, establishment of infra-
structure and location of small scale agro-based 
industries in rural areas. They would like to 
stress in the present context the need for pro-
viding a forum for cultural and creative urges 



1 2 

160, 

161. 9.35 

162 9.36 

312 

.- --------- ---------- -----.. _---- . 

3 

of the rural youth. This latter task can be per-' 
formed by setting up Nehru Yuvak Kendras 
which should provide opportunities for non-
formal education, improvement of skills, deve-
lopment of hobbies etc. by non-student youth. 

It is well known that excellence in games 
and sports and the maintenance of a higher 
degree of phY5icai well being are the essential 
ingredients in the progress of a nation. The 
value of a sound body for a sound mind and the 
importance of inculcation of habits of discipline, 
teamwork and adventure need no emphasis. 
The Committee consider that programmes of 
physical education and sports should be so or-
ganised that a multiplier effect is f~lt in the' 
whole country '50 that the resultant awareness 
and generation of enthusiasm will, apart from 
creating a sound body of citizens, promote' 
national integration and healthy attitudes to 
life. 

The Committee note that for non-student 
youth, a scheme of Rural Sports Tournaments 
for broad basing games at the grass-root level 
has been launched to bring the rural and tribal 
youth in the mainstream of Indian sports. The 
Committee consider this to be a 'Step in the right 
direction. The Committee recommend that the 
scheme should be continued meaningfully with 
the aim of benefitting a large number of youth. 
There is scope for discovery of budojing talent, 
who should be encouraged and developed into 
sportsmen of repute. 

The Committee are concerned to note that 
there is no progress in the scheme which was 
initiated in 1971-72 for development of play-
fields to provide facilities in towns for large 
group''; of people to partake in healthy open air 
activities. The Committee would like to lay 

.. ,-,---'"----------
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stress on the need for providing this basic faci. 
lity for sports and giving protection to open 
spaces in small and big towns for children's, 
parks, playing fields and stadia, especially when 
the problem of pollution is a'ssuming serious 
dime::3io:1s. 

The Committee note that one of the main 
objeTctive in the Fifth Plan is to jncrease the-
coverage of facilities for physical activity and 
healthy recreation and to provide games and 
sports in all schools. The Committee also note 
that a consensus has been reached at a meeting 
of States Education Ministers, State Sports 
Committees etc. that the State Governments 
should consider the possibility of making physi-
ca.l education, sports and games compulsory at 
the school level and making participation 
therein a pre-condition of eligibility in school 
examinations and for qualifying therein. 

The Committee would urge that physical 
education, sports and games should be made 
compulsory at all levels in the schools. The 
Committee would also like Government to ex-
amine the feasibil1ty of making it compulsory 
in colleges. This would require detailed plan-
ning and organisation to provide the necessary 
faci.lities which should be undertaken without 
delay. 

The Committee are constrained to note that 
Yoga is not receiving the attention it deserves 
in the country of its origin, whereas it i·s attrac-
ting increasing attention in many foreign coun-
tries. The Committee would therefore recom-
mend that Yoga, which is stated to tone up the 
system, increase the capacity for physical endu. 
rance and to possess curative values, should be 
introduced in Schools and Colleges. They con-
sider that it should not be different to do so as 

---------------- -- - --- -- ----------------------
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the Yogic method of exercise requires very little 
space, equipment and investment and can be 
easily introduced with the help of trained Yoga 
teachers. 

The Committee are glad to note that one of 
the important programmes for national inte-
gration is the evaluation of text books for classes 
I to XI in· ~/!hools throughout the country with 
a view to seeing that material likely to promote 
communal tension and divisive tendencies is ex-
cluded from them. It is noticoo that the evalua-
tion is done independently by three separate 
bodies ahd that an expert committee at the 
Centre does the overall screening. Out of about 
1400 books which have been screened so far, the 
Expert Committee has found that 25 books 
should not be used in schools, 244 boo~ should 
be revised and 106 books contains certain por-
tions which should be deleted. The Committee 
trust that prompt action will be taken by the 
State Government to ensure that the 25 books re-
ferred to above are withdrawn and that the re-
maining 350 books should be brought into use 
only after the books the books are revised and 
got approved. 

The Committee note that screening of books 
i·s complete in respect of all States except four 

States. The Committee would like Government 
to pursue this matter with these four States and 
the other authorities concerned to complete the 
screening of books expeditiously. 

The Committee f;tress that such evaluations 
should be on a continuing basis in respect of all 
new books to ensure that these do not contain 
any material prejudicial to the interest of 
national integration. They would ,like that a suit-
able procedure is laid down for screening of new 
books expeditiously, within a specified time, so 

-------- -
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that the practice grows of obtaining clearance 
before allowing the books to be used in Educa-
tional institutions. 

The Committee note that National Integra-
tion Samitis have been set up in Universities to 
undertake programmes relating to national inte-
gration and promotion of knowledge of history, 
culture and traditions of the people in various 
parts of the country. At present 118 Samitis are 
functioning-61 in universiti!'!s and 57 in aflilia-
ted col.lege:;. The activitie&. covered by the Sami-
tis mainly relate to organisation of discussions, 
celebration of National Integration Day and 
National Integration Week, holding of classes 
for removing adult illiteracy, organising inter-
University, inter-State and inter-:egional visits 
and towns etc. The Committee understand 
that Government have received certain sug-
gestions for strengthening the programmes 
of the Samitis such as Inter-University and 
Inter-State Student-Teacher team exchange 
programmes, seminars of students drawn from 
various univergities within the State, organising 
'Social service camps in different cultural regions, 
production of material contributing to national 
integration such as dramas, songs, reading 
material etc. 

The Committee note that there is an uneven 
number of Samitis in the various States ranging 
from 23 in Madhya Pradesh, 21 in Tamil Nadu, 
18 in Orissa, 11 in Uttar Pradesh to 5 or less in 
other States. The Committee would have expec-
ted a more equitable distribution of the Samithi 
according to the number of universities and 
students in the various States. 

The Committee note that grants amounting 
to about Rs. 14 lakhs were released to the Sami-
tis during the Fourth Plan and Rs. 20 lakhs have 
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been allotted for the Fifth Plan period. The total 
number of Samitis is proposed to be increased to 
300. The Committee are surprised to note that the 
Samitis so far functioning are confronted with 
the problem of maintenance of accounts in res-
pect of the grants released to them. 

The Committee appreciate that the objec-
tives of these Samitis are Jaudable. They, how-
ever, feel that there is a need for concrete pro-
grammes of activities for them. The Committee 
suggest that proper guidelines should be issued 
laying down a firm procedure for the formula-
tion of the programme3 of the Samitis, mainten-
ance of accounts and audit thereof. They should 
also be a procedure for monitoring the activities 
of thQ Samitis with a view to finding out whe-
ther the activities have been commensurate 
with the amount spent. 

The Committee note that no review has so 
far been carried out to find out whether the 
Samdtis are fulfilling the objectives for which 
they were set up. The Committee consider that 
it is high time that a formal evaluation of the 
working of the Samitis is carried out with regard 
to their programmes and performances and that 
the decision to expand the number of Samitis 
should be taken only on the basis of the lessons 
drawn from such evaluation. 

The Committee would also like the GQvern-
ment to explore the possibilities of integrating 
:the National Integration Samitis with the Na-
tional Service scheme which is run in the col-
leges. This will also ensure a wider coverage. 

The Committee note that camps are conduct-
ed by NCERT to provide opportunities for the ex-
change of visits by groups of school children 
from one part of the cuntry to another. Under 
this scheme camps are organised for 10 to 15 
days duration in which participants from schools 
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from 4 or 5 different States stay in a school in a 
sixth State. The Committee are glad to note that 
the scheme is working very ·satisfactorily. The 
effect of such camps to foster the spirit of na-
tional solidarity in the impressionable minds of 
the young children, apart from its educative in-
fluence, needs no emphasis. The Committee note 
that for this programme only Rs. 2 lakhs were 
provided for in the Budget Estimate; for 1973-
74, out of which nothing was spent. The Com-
mittee feel that that the programmes should be 
carried out on a sustained basis so as to further 
consolidate the advantages gained and to effect 
improvements in the light of experience. 

The Committee also welcome the language 
environment camps held by the Central Insti-
tute of Indian Languages, Mysore, through the 
Regional Language Centre;, as part of the sche-
me of inter-school camps enabling the chil.jren 
to learn the language of the area in which they 
camp. 

The Committee consider that Youth Festivals 
which enable the participation of youth from 
different States, provide a forum for promoting 
sense of unity amidst the rich diversity of the 
cultures and habits of different regions, by en-
abling them to live together, to understand each 
other, and to give expression to their artistic and 
creative faculties. Financial stringency has been 
stated to be responsible for not holrling these im-
portant festivals. 

The Committee would like to point out that 
the festivals, if conductoo on the right lines, 
would be a powerful factor for promoting na-
tional and emotional integration, besides giving 
scope for expression of the artistic and cultural 
attainments of youth of different regions. The 
Committee wouJd, therefore, urge Gov~rnment 

---~.--------... --.--.~.-.-----.--
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to consider holding of frequent youth festivals 
to begin with at the Block and District level'.5 
and thereafter such festivals may be gradually 
extendeo:i to the State and national levels. The 
Committee suggest that youth festivals should 
be multi-dimensional providing for dramatics, 
debates, discussions, music, sports; crafts etc. 
The Committee envisage that a time will come 
when it will be possible for the festivals to be 
held including both student and non-student 
youth. 

The Committee wo,uld also like to emphasise 
the need for programmes for exchange of visits 
of student and non.student youth from one State 
to another which will enable them to learn 
about the common cultural heritage and develop 
insight into customs and habits of the people of 
the other States. Such a group of youth may con-
sist of about 50 student youth and 50 non-stu-
dent youth. The Committee consider that a re-
gular programme of such visits shou,ld be en-
couraged through concessions in the matter of 
hostel accommodation, rai:lway travel etc. 

The Committee would like to point out that 
another effective method ~?f promoting national 
integration will be for a group of youths from one 
State to participate in some constructive na-
tion-building activities such as road-building and 
works projects, social service etc. in other State. 
The Committee consider that travelling together 
and working together for a social objective 
would be a powerful factor for cementing mutual 
ties. The committee would like Government to 
examine the matter and promote such work-party 
excursions. 

The Committee are glad to note that 
national integration was also one of the objec-
tives in the orientation programmes which is 

---",,-_._, .. -- ------ ._._------_._-_. --- --
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conducted for bringing together school teachers 
from different parts of the country for acquain-
ting themselves with regard to curriculum deve-
lopment etc. The opportunities so provided for 
teachers from different States to live together 
and interact with each others, can become strong 
factors for fostering national ink;gration. The 
Committee consider that the role of such emo-
tionally integrated teachers can be a very sig-
nificant for communicating the spirit of national 
integration to the children under their charge 
and to community in their areas. The Committee 
also consider that there may be 'similar pro-
grammes for women teachers. 

---_._---.-. _._ ... _----------
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